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——

The Lok Sabha met of Eleven of the
Clock

[M:...Bmm in the Chair]
ORAL ANSWERS TO QUESTIONS

Complaints regarding quality and
quantity of Foodgrains supplied by
F.CI1

+ .
*577. SHRI M. RAM GOPAL
REDDY:

SHRI G. M. BANATWALLA:

Will the Minister of AGRICUL-
TURE AND IRRIGATION be plemsed
to lay g statement showing:

(a) whether Government have
since inquired into the working of
Food Corporation of India during the
last three years relating to sale and
purchase of wheat;

(b) whether some Btate Govern-
ments-have sent complaint; regarding
quality and quantity of foodgrains
supplied to them by F.CI; and

{c) it so, what are the details in
this regard?

‘THE MINISTER OF BTATE IN
THE ‘MINISTRY OF AGRICULTURE
'‘AND : . IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Government
aré contlnuously rwiewlng the opera-
tiong of the ¥ood Corporation of India
including those pertaining to procure-
meht and isguey of wheat. =

{b} Delivery of !‘nodcnim is taken

braumnm Go::pnﬂtimot
181 m-1

N 2
India depots, on weighment. Hence,
complaints regarding quantity do not
arise. As regards quality, somg com-
plaints about wheat were peceived
from the States of Madhya Pradesh,
Orissg and Bihar, and about rice from
Kerala, ' Delhi, Pondicherry,  West
Bengal and Tripura. ¥From Gujaral
Goa, Daman and Diu conplaints were
bn;;ived regarding wheat and rice,

(c) A statement is laid on the Table
of the Sabha.

Btatement

In Madhya Pradesh, the matter re-
garding the alleged poor quality of
wheat by Food Corporstion of India
is under investigation.

In Orissa, in the Food for Works
Programme, better quality wheat was
asked to be issued. The State Gov-
ernment was advised to jointly inspect
:.he stocks in the FCI depots. before

sues.

In Bihar, stocks conforming to the
specifications were only jssued, The
system of joint sampling at the time
of delivery is being strictly enforced.

In Kergla, the main complaint was
regarding issue vf par-boiled . rice
which .takes more . time in cooking.
This- has been traced to . defective
pressure par-boiling adopt-
edbythewnershthe!‘unlab How-
evar, the igsues of par-boiled rice re-
ceived from Punjab have begn with-
held -on the mqupt of the State
Government.

In De!hi the complaint was mainly
against issue of LR. 8 varlety of rice
which is generally not preferred by

' the consumers even though the stocks

supplied conformed to the specifica-
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tions. The complaint was investigated
by a joint team of officers from the
Department of Food (Government of
India), Food Corporation’ of India
and the Delhi Administration, who
visiteq 36 Fair Price Shops in and
around Delhi. It was reported that
the quality of stocks issued was satis-
factory. However, in one case, the
samples issued by the FCI and sup-
plied by the complainant did not tally
Depurtmental action against the Fair
Price Shop holder was initiated by
the Delhi Administration,

In Pondicherry, the State Govern-
ment demanded that only long bold/
short bold and boiled rice of good
quality should be supplied, Since
availability of this variety of rice was
inadequate, the State Government
was provided all facilities to inspect
the stock of rice available in FCI
depots and only those stocks which
conformed to specifications ‘'were
issued.

In West Bengal, the consumers pre-
fer boiled rice and complaints are
generally received when raw rice is
issued. A joint inspection of the
stocks by a team of officers of the
State Government and the food Cor-
poration of India is always done and
the stocks which are not approved, are
withheld. Only stocks, which have
been cleared by the joint team as fit
for issue are being delivered to the
Ration Shops.

In Tripura, the stocks of par-boiled
rice when oftered to the State Gov-
ernment were rejected on the ground
that thé same did not conform to the
specifications lald down by the Gov-
ernthent of India. The upgrading of
rice by reiilling is in progress, Fresh
stocks of rice are also being moved
to this Stite. Some stocks not con-
forming to the specifications ‘were
found to have been despatched 2rom
Pynjab_and necessary disciplinary
actioh is being taken against the con-
cerniéd staff,

In Gujarat, only good and Eound
quility of wheat is issued to the State
Government and the State Govern-

R

APRIL 2, 1979

e

Cra/ Aﬂnﬁm 4

ment is provided all possible facilities
to inspect these stocks. However,
the Gujarat State Government keep
Wheat stocks in their own godowns
also before releasing the same for
public distribution. somg deteriora-
tion of stocks in storage with the
State Government and its agencies
cannot altogether be ruled out. The
complaint regarding supply of inferior
quality of wheat to the Roller Flour
Mills in Gujarat is under investige-
tion. As regards rice, the complaint
was about issues at Rajkot. But no
rice stocks were ever held or issued . at
and from Food Storage Depot, Rajkot,
In Gujarat, the State Government is
directly concerned with the Public
Distribution System.

In Goa, Daman ‘and Diy,........the
complaint regarding poor quamy of
wheat gnd rice was investigated and
it was found that only good quality
(within P.F.A. limit), pest-free; stock
acceptable to thg representativegs of
the Government of Goa, Daman and
Diu were issued.

The Rice Millers in the Punjab have
been instrucied to strictly fcllow and
adhere to the prescribed techniques
and procedures, Practical demonstra-
tions by Food Corporation of India
have been given to the Punjab Rice
Millers so that, in pressure perboiling,
the kernels do not get spoiled. The
Food Corporation of India is purchas-
ing only those stocks which conform
to the uniform specifications of the
Government of India, laid down from
time to time.

All facilities are provided by the
Food Corporation of India to the
State Governments for inspection of
the stocks wiid only thosé stocks which
conform to the , flieed by
the Guwrnmant of India,. in issuedl. .

SHRI M. GOPAL REDDY:
Mr, BSpeaker, .the Teply is ex-
haustweandrwmttnknowinwhct
percentage the guality’ rice has
deteriorated and whether the Minister
can consider reduting the  piice of
such foodstuffs? Otherwise what ix he:
going to do with that rice? :
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SHRI -BHANU PRATAP SINGH:
we have not yet taken.e decision re-
garding the deteriorated stocks of rice
but we are thinking to clesn it, re-
polish it and gee whether that can be
disposed of in the market.

SHRI M. RAM GOPAL REDDY: In
spite of such'a lengthy reply, the
Minister gays that he has not taken a
decision. How much time will he
take to take a final decision? J5 he
going to take such a long time that by
the time he takes g decision the whole
stock becomes unfit for consumption?

SHRI BHANU PRATAP SINGH:
We will not take a long time. But,
according to the present situation,
there ig a surplus of rice all over the
country; gnd it ig doubtful whether
the down graded rice stock can be sold.
It is not easy to sel] that kind of
stock. It will have to be cleared and
polished before it ean be put into the
market.

SHRI M. RAM GOPAL REDDY:
He has not answered the first part of
my question,

MR, SPEAKER: There are other
questiong also. If I allow you, I will
have to allow other also. No. no, you
g0 by some rules.

SHRI P. RAJAGOPAL  NAIDU:
‘Whether the Minister is aware that
FCl is delivering bags of wheat and
rice containing less weight and are
chn‘ g money for a full bag; if so,

er the Government ig goi.ng to
instruct FCl to cherige
for the weight which a inc contains
which they are giving to BDOs.

S8HRI BHANU PRATAP SINGH:
fompy lhltglenl%e::.db’“

pe s
Muonmmaﬂt.mmmgmhorh
ed to check: the weight ay well as the
mntyutaodm!miuued.

m'-rwae mau % writ &
RNNYERP SR W VENTY
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| B e & faers g fera¥

forett § f & srodt TR w1 A A
2 %, wre Y o wredor At o & T
¥ 5o srfer YO o o iy oy 40
91 3 ®y §Ox fear om0 Wy
#oare &1 Y forwrae ey 37 afe wff
d) %F g ¥ qg fwerr & ww aww
T W E I W G @ & fAT v
urT W S et arfe avdorfs
wat ®Y v or @ farde dw
agE?

oft sty st Fey - ey & wen
SR WY OHAHT wErE ¥ oqr, wg
ara ®dY, $@ wR o ow Tt
& foy oft deafa R, sy ok @
wamee gk, &few et § Wt g@ e
#7 forwrae g ¥ 74 w7

@8 a ¥ ag v g £
fe gw dumaat & @9 e 78 w @ §,
g9 A1 €2 Tt w1 3 § Wi dar
# o frdea %3 P61 §—e TR
T FUT W FACRET AT FT 3 %<
%m-ﬂr-wﬁm'{il g wAriady g
7gt § A T AL g & %g I
g 39 w3 § eI wT THAT §,
i’lﬁr«rﬁﬁﬁimmmm’t
arw # gt ot

SHRIL
LICK: m 1%@ the
Orissa Government is reguesting the
Minister ag. Well as; the Railway Min-
ister tg supply, more wmgons for the
vement, of . 290 . 1 want to
ow whethér . will re-
quest tbq mﬂm t0 supply

the mement of

mm Thatdoeunotu!.sa

tha ms%er n’m! re that ihe

Government hes lodged a serious -
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plaint about the food stocks now
possession of the F.CIL which is
o)d as five years and it has been
clared by the Medical' Health Depart-
ment as unfit for human consumption?
That food is being supplied. The
Chief Minister’s letter I have handed
over to Bhri Barnala two dayg before,

remedial

Tew

thinking to take to wlleviate this
situation,
SHRI BHANU PRATAP SINGH:

We hag decided to replerfish stocks in
Tripura with good quality rice. But

on account of poor movement of
foodgrains by our Railways in thet
.,ec-tu' '

SHRI K, GOPAL: In five years
time you will improve that.

'SHRI BHANU PRATAP SINGH:
No, no.

Railway movement situation in that
sector is not gatisfactory, and there-

SHRI DINEN BHATTACHARYA:

AFPRIL 2, 1978
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 ANeged rvepuiacities 4 LLT,

*578. SHRIMATI PARVATHI KRI-
SHNAN: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether his attention has been
drawn to serious irregularitijes and
decline of academic values in LLT,
Kanpur; and

(b) if go, what are the details and
action taken in the matter?

THE MINISTER OF EDUCTION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) and (b). Yes, Sir. We had
received some reports about the state
of affairs in the ILT. Kanpur. Com-
ments of the Institute on the allega-
tiong were called for. Prima facie,
there is no case for further inquiry.

On 20th January, 1879, the Institute
suspended the Registrar, Shri Giriraj
Kighore and started disciplinary pro-
ceedings against him. In the context
of this development, further com-
plaints have been recelved including a
joint memorandum submitted by some
Members of Parllament to the Presi-
dent. These complaintg are being
looked -into. ]

There has been no decline in the
academic values of the Institute,

SHRIMATI PARVATHI KRISH-
NAN: The Minister has Just said that
prima facie there was no case.

MR, SPEAKER: Earliér complaint
and not the later. HECCE

SHRIMATI PARVATH! ERISH-
NAN: I understood



that basis we found that there was no
case for further enquiry. I wil] tell
you one or two points.

went to the High Court. The High
Court dismissed his application. Then
political pressure was brought to bear
on the Institute. After looking into
the matter it wag not found possible
to accept the demand.

There was another gentleman who

tore, looking into the matter.

SHRIMATI PARVATHI KRISHNAN:
Sir, now the Minister has sald: “This

CHAITRA 13, 1901 (SAKA)

< Oral Ansicers ic

even when cases is in court, negotia-
tions continue, We talk and quite often
come to an agreement mad then the
case from the court is withdrawn. Bo
this i» a very odd answer for an hon.
Minister to give. But the point is, as
far as this Institute is concerned ...

The point is that when Rs. 7 crores
annually are given to this Institute,
this manner of saying: “We cannot
interfere, we cannot do anything” is
really something that is unacceptable
because, after all, we would like to
know whether the money that is being
given there is being properly utilised
or not, are the students restive or not
because of these rivairies amongst -the
adwministrative staff. 1f sp, does __npl.
the Government and the Ministry have

the Government ig going to take in
order to go into this representation
seriously and see that a proper in-
quiry is conducted,

DR. PRATAP CHANDRA CHUN-
DER: In the Act itself there is an
in-built protection of public money
and the accounts are audited by the
A.G., and then the Repori of the Insti-
tute is laid on the floor of the House.
The hon. Member, like all othér Mem-
bers, can seek a debate on the work-
ing of the Institute and then the de-
tails of charges can be made, It is not
the responsibility of the Government
alone, It is also the responsibility of
the hon. House to look into all these
details, but no such details. . . -
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mm al
ruﬁmlhﬂfty is s*m:rs.m'lt e primasy
(Interruptions)
DR. PRATAP CHANDRA CHUN-
DER: We are doing our best,

& waqww fTeY e wETE,
o wrfe o WYL ¥ waw ¥
wt foiddwe il a¥r i vk Afafern
oehiwE W R, Wit frew © A
et ¥ agt O g age wow @ o
§ wwa R ¥ aEiwey, e
wzwd, famk @y ¥ oWt s
wat oY & wyy fn #rf sewr R By
T WX e Wt § «Q*fefen
yefrteE ward oy oy e o @x
ot ot 7 «ff ¥, o gty o Faw
wgt & TraweT w1 P war of €
qg wwd # g § v ow
TR & fawms qeWEw §f WK
oy St ¥ fooR Awd aY geR
fieordt e gRiY | Ry e s
araelY wowe { oy fw wo 9w de
N Ew SAT ool wvewr ¥ QR &
T 1 gk o § v g
AT T =T WAl F v § )
T wr &3 ¥ § Wi i W
AU EET A A s § 1w

ot st ¥ gt e Frrfierat o T,

FAAT AT 9T WWY HY ST T o
¥ AT wTgAT § W qgt & wiiww foek
on T A s e g ¥ ? & Fraww
s aE fF gt ¥ guy  wEew,
wAge W oY B oy oo, Wi w
o g Wi ¥ fu Wk

wﬁw%mamnmﬁ :
ot v W

mwﬁn fret forrdy,
AT AT e R E

ft worquw fardt : wre o
q@w W T e e &
ST FTAT e  fe agt $ wradeex

-AFPRIL 2, 1978 .
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9% ¥ W s ﬂittﬂt#lﬂt
ST W A §, 9 S AT WA
& 1wt we s i & - afbeed -
oy g€ & | SR g ey wee
«ff TgY T W, ﬁM#tﬁs-
T EF ST ¥ AT Y HET W
THTC ¥ AT § I gy IoER A
T T qTTg Y A § W g
wiE 39 frre Tt wwar &

!’x"(t(\'t" arfe wrfe o & oY
s I ¥ off ag swargfex g fis
fafarzc WY ag afiwre & fir wore agh 7<
gt ¥ saaw ¥ wrar ¥ o€ frwrrr
gAY Ay WO ¥ ¥ wiw fwsr @y
) w axgefr ot & ff e a

A

DR. PRATAP CHANDRA CHUN-

DER: 1 have clearly stated that the
hpn. Méembers have made a -certain
répresentation to Rashirapatiji end we
are looking into this matter and when
all the facts will come before us, then
thequuﬁonumbedecidadutawmt
ttaplwﬂlbtappropwhh.

gi
e
il

3
E
A A
a2

_~n
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e HE I ¥ W T A gl oY )
Wgr T 1455 wHWTE & TRy w1
I faers A foar § 1 g AR o
T Ao # ) wward # oaw frew
wr & W WG I ¥ B A g
Y A wgr fF WX g9 AR
FTEA ¥ ge ¥ gw AX ow fru A
% qoag AgY WA § | 9El IR
AN A BT TTAE FE | TG TG T

e § o age gy o wrwer

|
. (Interruptions)

MR, SPEAKER; Don’t record. (In-
lerruptions)**

WA vy firfaew Wy, gAY
amdg firar w5 & fodar & 2
giw &Y ¥ ara Y oY ¥ 9w ¥ oaige
FT ¥ | ITWY FBT HH 1100-1700
wRTfmrmrd | St wy wew

... DR, PRATAP (CHANDRA CHUN-
EB: No power was taken from the

on his own, as Chancellor, took upon
. himself the task of making preliminary
_‘w for internal guidance of the

Orcl Answers | 14

Ministry. So far as this jnstitution is
concerned, I find that under the Act

- and statutes, the Board of Governors is

all powertul. The hon. Member says
that the Director is a great or little
dictator there. How can it be, when
on the Board, with representatives of

-five State Governments and represen-

tatives of the Central Government are
the controlling forces? (Interruptions)
Simply by saying this, they will not
deviate from the rules and regulations,

MR. SPEAKER: Qn. No. §70.
(Interruptions)
MR, SPEAKER: Don't record,
(Interruptions)*#

DR. PRATAP CHANDRA CHUN-
DER: I forgot t; mention one thing,
that no relation of mine was appointed,

(Interruptions)*%

MR. SPEAKER: Please! I am on my
legs. Thig is not a matter to be dealt
with in the Question Hour. The BEdu-
cation Ministry’s Demands will come
and you can discuss the matter them.

(Interruptions) *%

SHRI YESHWANTRAOQO CHAVAN:
Mr. Speaker. . .

MR. SPEAKER: Yes?

SHRI YESHWANTRAO CHAVAN:
When a certain question has exercised
the minds of Members of Parliament
and when the Minister is not replying
satisfactorily, it is your duty to invite
Government’'s attention to it. ‘This
question has exercised the minds of
the House for the last so many months
now and the answers are given absc-
lutely technically. . .(Interruptions).

MR. SPEAKER: ] can give you a
discussion ynder Rule 188 or I can give
you HaM-an-Hour Discussion. . .(Inter-
ruptions), :

“#¥Not recorded. .
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: l'-ca_n-not give you a dllcl.iultm nw.

SHRT YESHWANTRAQO CHAVAN:
This is not merely a question of pro-
'-eedqm and rules. (Interruptions).

SHRI K. GOPAL: Not a discussion,
but you can ask him why he is evai-
ing. That is the point

MR. SPEAKER: If the Members so
tesire I can give him Half-an-Hour
Discussion or a discussion under Rule
183 but, in the Question Hour I cannot
allow a debate on this.

SHRI K. GOPAL: Why is he evad-
ing an answer? (Interruptions).

MR. SPEAKER: I have told you, I
have already come to a conclusion,

SHR] KRISHAN KANT: A charge
has been made against g Minister. Mr.
Speaker Sir, you are here. .

DR. PRATAP CHANDRA - CHUN-
DER: I have already clarified it Sir,

SHBI KRISHAN KANT; Mr. Speaker
Sir, you are here, . .

MR. SPEAKER: 1 have told you I
am prepared to give you a discussion
under 183. . .(Interruptions).

SHR] KRISHAN KANT: A charge
has been made against the Minister. .
{Interruptions). When a charge is made
against a Minister you keep quiet?

MR. SPEAKER: Do you think I will
asnwer for him?

SHRT KRISHAN KANT: You should
force the Minister to reply. A serious
- charge has been made against the
Minister and you are sleeping over it!
The Minister should say either ‘ves’ or

‘no' categorically.

.MR. SPEAKER: 1 have told you I
am prepared to give you a full discus-

(Interruptions)

~APRIL 2, 1979
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SHR! KRISHAN KANT: ‘Thete'is
no question of . discussion -heye. .. A

charge has been made against ‘the
Minister tnd. he must say ye; ‘or 0.

MR. SPEAKER: I cannot numpelnlm
to say yes or no

SHRI KRISHAN KANT: '-Ym can.
MR. SPEAKER: You do not decide
SHRI KRISHNAN KANT: A charge

" has been made. T think it is a wrong

charge. But the charge must be re-
plied to then and there by the Minis-
ter concerned, Othewise you will be
held responsible for .not doing your
duty. Let him come forward and say
‘No'. The charge may be false, but
you cannot sleep over it. (Interrup-
tions) Sir, you will be held respon-
sible for not doing your duty. Th
Minister must reply to this.

(Interruptions)

SHRI K. GOPAL: When a specific
question is put to the Minister,..

(Interruptions)

DR. PRATAP CHANDRA CHUN-
DER: ] say that somebody was deput-
ed from the Central School—Ken-
driya Vidyalaya. I do not know the
Principal who hag been appointed
there and it has been done ws par the
rule, As far ws I know, she is not
related to me, I have made u e‘!eu'
earlier. -

. (Interruptions)

PROF, SAMAR GUHA: Bir, 1 have
a point of order. The point of order
is the question of threat. - They have
raised a very serious matter,

'MR. SPEAKER: Mr. Guha, during
Qustion Hour, no pomt -of nrhr is
lllowaﬂ _

' ammm

PROF. smcm mmqal-
lowmeiomhayoint. mw

" tions)
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«MR. SPEAKER: I:'do not allow
yob. During Question Hour, no point
of order is allowed under the rules.
Therefore I cannot allow any point of
order. But the Minister has denied it.
I have also said that I am prepared to
consider a discussion on thig under
‘rule 108

PROF. SAMAR GUHA: Not on this
point,

MR. SPEAKER:
your point.
. (Enterruptions)

I do not know

PROF. BAMAR GUHA: Various
complaints have been made by my
friend that the Director is reported: to
have threateneq the Member of Par-
lament by saying that this question
should not be raised on the floor of
the House. “~That is the point I am
making. If it is a fact, then it is &
very serious - matter, Whether the
Director of any Institute that is
under the Government can create that
impression of making a threat by say-
ing that the Member of the House
should not raise the matter rehting
to an Institution and the Director of
that Institution, on the floor of the
House? If it is a fact, it is a very
serious matter. You have to take
cognisance of this point. That is the
point. . .

(Interruptions)

I you say that you have taken cogni-
gnce of the fact and if he is going
into the matter, I have nothing to say.
(Interruptions)

MR. SPEAKER: I cannot under-
stand this, This is a Question Hour.
You cannot raise this during Question
_PROF, SAMAR GUHA: This is a
Question which concerns the funda-
mtu ‘Hight of the. nunher

msvm QNO,B'I!

CHAITRA 12, 1901 (SAKA)
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Bullding for Auttmatic Telephomo
mumm
Pradesk)

*579. BHRI DURGA CKAND
Will the Minister' of COMMUNICA-
TIONS be pleased to state:: i

(a) whether the building for auto-
matic exchange has been completed
at Dharamsala in Himachal Prld.elh

. (b) if so, when;

(c) the reason for which the gquto-
matic exchange has not been installed
at Dharamsala; and

(@) when the automstic ex:
iz likely to be installed there? -

THE MINISTER OF STA'I'E. IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI. NARHAR] PRASAD
SUKHDEO SBAI): (a) and. (h). The
telephone  exchange g at
Dhuramsala was extended  during
1873-74 to relieve congestion and pro-
vide additional accommodation ~for
offices and amenities for the staff,
However, while constructing the
huﬁdmx.nwusodeﬂmdthatnt-
later date a small automutic
and a new trunk ex could be
installed in replacement of’ the exin-
ing manual exchange,

(c) and (d). Supplies of automatic
switching equipment have been ex-
tremely limited. However, u 400-line
MAX-II type of atomatic exchange
equipment has been allotted and s
under supply. The exchange is ex-
pected to. be  commissioned during
early 1980,

 sirgat Wt qA wET A N
wRwa € §, suw garfes sy
¥ 2w uwaaw o fafber yafg
TAY ot fir v o Wity o g feaT g
WX T & fail géteere garAdnT
STTEe @ Wy 1 AfeA A gAwAAY
% gofe 1973-74 ¥ wg fufewr
mﬁmm%mwdﬂ
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Py agt wrvfew oredor ek it o
AT AF WRWOF TREEOr WTr aw
aff wokwf § 1 & ay wwrw
wig § fr ag fafewr frw oo ®
ﬁqmﬁmtﬁh

- it wegfe weme wwaw ww ey
fis & % avt aomar §, admer 2de
e fafeer w7 mygdw qEiag
firar T 41 fiv agt oF Tne wRWfew
THERT WX OF A€ I oINS W
=aeqT FY A | WX qG TE 400
argw At Tl oy Y wewfew
- gEwor s wr b fvar T E oy
1980 WF FET §¥ WA |

-~ etgmi e wAT wRE e
fs = wréinfer qxadwr 1980 @w
W Rl WY g woa€ o o Y & 0
w7 g qTEY 1973 ¥ Tz WY
" vl ey Y B ? W R e g
wot § araft ? gt s AeRRE s
wr syrfarepr o7 T At 9T ARy
- AT FRE ?

&t wpfec e goiv aw
AEAEAT F TIW ¥ AT qrE oy
gon i ¥ afew wgt % 400
W A - [ WERRS Qe w
T Fag aeEmi o, &Y 1880
qAY XTRT CASTE $TE

Taking Over of Rao Tula Ram College,
New Delhi

. + .
*580. SHRI MUKHTIAR SINGH
MALIK:
SHRI SHYAM SUNDAR
GUPTA:
- Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pieased to state:

(a) whether Government have ta-

ken any decision to take over Rao

Tula Ram College, New Delhi;

- APRIL 3, 1970
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(b) if mot, the reasons thereaf; and

(c) the time by which thiy collége
uukﬂytobguknnmbydum—
ment? _

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CUL
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (c). The Govmment
have received & proposal n-om ‘the
University Grants Commission for the
take over of the Rao Tulm Ram
College by the Delhi University to be
run by it ag 8 University maintained
institution. Information about the
assets and liabilities of the college
was called for but has not yet been
received. The proposal will  be
examined further on receipt of this
information,

%l ¥ ¥ 1 A ave ¥ ghamwn §
TE T & T ®1 T UF wray
T ¢, Wi ag o w1 S &
forg wfie g A I Wil & fawes
ﬁﬂtftﬁﬁﬁﬁmmi’(_’
@ gatfrat € 1w IF 1857
%“m’mﬁfrwwﬁ,zﬁm
wE g | Afew aafret N awag
fir forer T8 w7 717 IA® qTG FrawT
8, s ghwafedt Ao Wye #e ¥
i agied oo wad
ﬂmmﬁtmahﬁam
NEg-7 AR AET ORI VT T W
fie &iferr wevw Wik gegemie o ¥ WX
gurf o o o, e ag o g
WET YW 91 | o Yo e
o gfmfed & g@ e & W
wqE LT gw fear § 1 0T gARE
¥ W W e wan ¥ feg o e
wadwr paifrat €f fie say ww m
qf«nﬂmwﬁm '
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& fafweeT egw & qoAT W
fie v 1972 ¥ ghaafedty qn aw

To-wrarady o fY Y, W TW FAA 67

T vl §, fe g xew @ AR
T g FEEY 4O RN IR, fored
T AT & TIW-§ 99 O aga
TERZZT WO §% Wi o dYe o
Yyw o W Wi A ? W 1976
¥ wgt e gimiedn i fac Oy ¥
oW W et v W wEw
) §7 & fag dar< § 7 g o Ay
¥u wEwx WY wF s faar
Afewr aw ¥ EEwS ¥ 9w
wmey W $few v femr ) oW ag
g ¥ v STt ¥ O, ¥ WTHT WY
i‘f«nﬁnmuwm‘wwrxﬁatﬁm
¥ o< fis IEN wAw F wTS § aw
TRT B ¥ wRw & et
Ffer g vk T wa K ag
waT Argan g fie 99 WTHT & FUY
wiRror Y &% & farg dave § ar agi ?

DR. PRATAP CHANDRA CHUN-
DER: On 18th Oclober, 1877 the
Executive Council of Delhi University
pagsed a Resolution that this college
should be taken over by the Univer-
sity and the proposal be referred to
the University Grants Commission
tw approval.

On 2nd May, 1978 the University
Grants - suggested that az
ﬁeCdlq,hdmlylﬂstudenu 8
Lecturers and a Principal the College
be merged with the adjoining Ram
Lal Amand College which was a Uni-
versity maintained institution, But
this suggestion wag not accepted by the
Executive Council of the University
and the University again addressed
U.G.C. ‘for their approval,

On 12th January, 1979 the Univer-
sity'Grants Commission considered the
‘reférence from the Delhi University
and accepted that proposal. The Uni-
yersity Grants Commission referred
_th,pmnttu:om cnz’rt,ﬁ.}'nnmry

CHAITRA 12, 1901 (SAKA)
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;m S0, on 2nd February we asked
or these particulars—about assets
and Habliities, AT e cortre
to:mtioﬁ, a finwl decigion will be
ot wfewrare foy whow : oww
T, Ty AT QW el Ay &
ﬁmmmmmgl

th;mm Yondonw.duﬂde

mgﬁcntfugm:i-tm
wTaATe vt § ? 1972 WX 76 &
wrww & 95 w7 § W fafre aer
77, 78T 79 T ROm IR K
FTATEPIETE 727 ST wree
feram wr a7 w gt o SeTEEY A Gule W
frarar ? 62 7 6 ¥ WA IHN AT
fFaT | 3¢ & area O I w9 waTar
Tt ﬁﬂmm;f&:qw
wod w1 fas wX A 72 AT 76 7
S fva o

ernment have taken any dedision to
take over Reo Tula Ram CoMege, I
Have said that the latest position:.,

MR. SPEAKER: Ho wants enrller
history.
DR. PRATAP CHANDRA CHUN-

DEB: In regard 10 the eerlier history
I have no facts before me,

ot syferary fow wiwe : ow <fiv
IR warar § T ag OF gTIAT wAT
¥ § @ ®1 AN F7, FTEHX W ¢dIw
mmﬁhmm#w
N ¥ qg wrr gy R gEgE T
wravfafedry & wwe ey el & oY
AT o @1 § W N F ZTeR giR-
afd) mrdte s ANfew Fag Ao arf ?

R & Faforees amew @ T quay
wgr g B g TR M S A Ay
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T4LTIT AT T At gy % T T
RAAT ot Aff ? wwe qg A cwr
wrzar ot gfcaror € w00 war o
Bferve WY o wcit wefr wre graT |
&t wrat 30 ¥ FEAQy wT wITH TN
T €] ¥ 0 yfq QAT T ATH
F72 A it arraat i, wadedy €y wr
) areds #r 7ol & farertos wt forar
orrzat, ¥ Y el iv & fragw w1 «rw
wrgar £ 1

DR, PRATAP 'CHANDRA CHUN-
DER: The Government does not in-
tend to mean any disrespect to any
great ' man When the College will
be taken over, if at all it is taken over,
certainly the University itself will
consider to continue thig name,

MR. SPEAKER: He is not in a
position fo give mssurance now because
the matter hag to be considered.

SHRI B. P. MANDAL: Is it a fact
that Rao Tula Ram College caters to
the need of the poor gection of society,
the backward classes people of the
villages of Delhi State, but the UG.C.
has not made -any - grent uptill now
although the College started ten years
ago? Tz it not a fact that, the Uni-
versity |s meting out a step motherly
treatment towards this college? Is it
not a fact that there is a conspirecy

in the higher ups, in the authorities,
lt the University level and the U.G.C.
level to close down this college take
ien acres of land of thiz college und
1o remove the name of Rao Tula Ram?

DR. PRATAP CHANDRA CHUN-
DER: The Government is not aware

of uny such conspiracy, and as for the
other questions ralsed by the hon.
Member, 1 will require notice. §

o faqras wux aTET oW
agw, Rt fie Oy qrgw & warar
§ Ox guTIIH 1857 ¥ T ¥ ¥
HYTTXATAT | T O ATH TCLLL
. % afery st ¥ g wrder warr &

APBD..S. 1!’-'9
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10-15 wimmﬁm&?
Towrer o wefi <t fy wer vk
*fagareay ol Mfergor ot gy
aft fear | fad dft wrdrer o1 g™
Y, gfrdrfremez iy ¢, w
fraf; wrfir ey efcdt & wre fafew-
fawt vt §, Ta% il wY ey
wf fear wram § 1 Rt s vy ol

e 3 FET Y, T wTHE F) wor wrely
Wiefr fr e d 72-74 ¥ gw A Y
¥y & Forg o vty Aok ot Ay
warqr fis 1 0, wfr wr frrr o &
W 7T whg—IwwT wrar g o7 o
X & forg dare § e wffer e
Tt At g€ o | & faewy ot ofr @
st wigal § fr #ar 10 €% v
AT WAT TG O WAT § § IEHT Q-
R AEw W N e O R ¥ ?

gt wry wg & fn due wfaks
oot %19 FE T4 FL SFAT F Fraw A
A% 7T ¥ g1 e ony wfew Ty
AT & T T afe W g -
zqua faed ot gramorr % wir A v
Iak fa¥ yome arz of ?

DR. PRATAP CHANDRA CHUN-
DER: 8Sir, I have already explained.
We have asked for information about
assets and liabilities. When these are
furnished, nl]thuequeﬂiomwﬂlbe
discussed at that time. o

" Students Demand for mm
: Reforma ' ’

+ ' -
*581. SHRI P. M, SAYEED:
SHRI NITHAR LASKAR:

Will the Minister - of EDUCATION,
SOCIAL WELFARE AND CULTURE

‘be pleased to atate: .

(a) whether student rally ln Ihw
Delhlonnthlhreh.lmmm-
ded educational reformas;
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(b) it g0, whether they had submit-
tod:n charter of demands to the Union
Bdueation Minister;

¥

&) hn'w many of their demands

have been examined; and

{8) whether any of the demands
have been accepted for implementa-
tion?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) Yes, Sir.

(¢) and (d). A deputation of Akhil
Bharatiya Vidyarthi Parishad met me
on 7th March, 1979. They were ap-
prised of position in respect of the
various demands containeg in their
Charter. The Government will take
into consideration the views expressed
by the Parishad in formulating the
draft Nationa]l Policy on Education,
which is receiving its final touches.

SHRI NIHAR LASKAR: Sir, this
very important question iz not only
agitating the minds of the students,
but also agitating the mindg of the
entire nation. That is why this ques-
tioii- has come up before this House
immediutely in thi; Session itself.
When this Government had come to
power, they announced that there js
Boing to be a new policy. Every day
we have seen in the press some state-
mewt or the other about this new
policy, but we do not know what this
policy is. Only yesterday, our Prime
Minister—J am glad he is here now—
hiag announced that the ‘Government is
going to have 3 new policy an-
nounted soon and it will be
Placeg before the Hoiume; and this will
be gramatised as it'is. I do not know

t the new policy is. If there is
any- -ghepy that-is being taken,
L W “to Jmaw. about it, Bo,

I weuld like' to know whether the
a

|
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that it should be raised from three
per cent to ten -pér cent. I believe
that the basic problem is that the
Educational reconstruction plans wre
not being implemented properly. Are
you going to agree to thig sort of
demands at least? * -

DR. PRATAP CHANDRA ' CHUN-
DER: So far as the load of syllabus
and text-books are concerned, it has
been repeatedly gaid that efforts mre
made to reduce it. In the last year’s
examination, the Central Board of
by about one-third, that is to say, by
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reduction is being comil!ared. But the .

Stete Governments are also to carry
out some of the suggestions that have
been sent to them because, the State
Governments deal with school edu-
cation by and large. We are having
dialogues with the Secondary Boards
of Education at the State level and
ulso with the State Governments and
:h:ie:dminimat.ion of the Union terri-
0 3

PROF P. G. MAVALANKAR: The
Minister of Education hag said that
the national policy on education is
receiving ity final touches. But I am
afraid that he has been saying it for
the last some months, I do not know
how far the Government have given
a comprehensive, urgent and earnest
attention to 8 number of pressing and
agitating problems facing the students,
the teachers, the managements, the
Principles and even the non-teaching
staff of various scheols, colleges and
universities' In fact, the whole of
educational campus all over the coun-
try is full of disturbances.

Mr, Speaker, Sir, you also know
that last year, dozenz of Universities
were closed for months, This is the
position of chaos and the Prime Minis-
ter has been saying, the Minister of
Education hag been saying, repeatadly
that policy on Education is changing.
What exactly are Government doing
with regard to:

-{a) funds,

(b) urgency und priorities, and

(¢) how are they going to see
that these &cademir unrests are
eliminatsi by a clear-cut policy,
which is educational, and that all
politics is got rid off to overcome
this malady of educational restlegs-
nesg that we are sceing in this
country today.

Iwmaeharmwermmthehun.
Minlster, whether he will be able

will give us additions] time fof dis- _

cunlonm&aottellusihutthhmld

APRIL 2, 1879
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be discussed umler ‘.Damnnd; M’
Grants relating to the Hu:ktry ot
Education, because the country must
discuss, the Parlament must disciss
this in a full-fledgad manner, if not
for more days, at least for one day,
s it is a very important matter

affects the present and the posterity:

DR. PRATAP CHANDRA CHUN-
DER: The hon, Member is a Wwell
known educationist and I have high
regard for him. I can assure him that
we are trying our level best to bring
forward our policy in the course of

-the session and I hope it will be placed

before this House for ample discussion
provided you provide us the time. So
far ms the other pointg which the hon.
member has raised are concerned, it
is not a fact that a majority of the
Universities were closed for two to
three months last year,

PROF. P. G. MAVALANKAR: I
did not say ‘majority’. I said ‘dozens’
of Universities’,

DR. PRATAP CHANDRA CHUN-
DER: Only 33 Universities were
closed last year, out of 109 Universi-
ties; some for two days, some for two

- weeks and so on and we are taking

action on that. It was discussed at
the level of Chancellors of Universi-
ties and Vice-Chancellors of Universi-
ties, Letters have been addressed to

thaChlefmnutetsof‘!h;Stltuand
discussions are also taking place with
the representatives of the teaching
community.. I had also called a mut—
ing of the lemders of different politi-
cal parties and we had a thmm
discussion. We have appealed to them
that the University system should be
kept out of the political rivalriés,

ﬁhﬂmm
wi\w#ﬁi’rwmé&mm
§ fr o wwwr . gy wfedt
1968-79 & tu dtfumitz ¥ wre o
4, 79 & Wk § wr wﬂtwﬁ_
oAt @ ff T T A W
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¥t feesd o€ ? oY Awaw arfedr

we ATy & 9§ ¥ W g
qrferet % w7 wef fewniw § 7 & g
W AT ATEAT g-AaT w09 ¥ wgl o
g o TETH 10TV A fenTow
g wicgg aaa s wT W E A 1.9
TLRE T AR B Wy ¥ Al -
A fafreraga g ged s )
a1 P € qrfdy a1 e s gw
& fag wreg QAaglfasr T & 10w
ag Tifwdt W g6 q1% 9% @ A ¥
qfr @ ?

DR. PRATAP CHANDRA CHUN-
DER: Under the old national policy
of 1968 it was provided at the end
that the Government of India would
also review every five years the pro-
gress made and recommend guidlines
for future development. The review
was not made after five years. After
about ten years when we assumed
charge, we felt that it should be
reviewed, So, the new policy is being
prepared and when this will be placed,
the lines of difference in detail will be
made 'available to the hon. Member.

About funds, jt is a matter of bud-
fift’m and it will be considered at that

SHRI V., M, SUDHEERAN: My
esteemed colleague, Prof, Mavalankar,
mamntbmhalototw
s s in hi.he Universities, Dr.

Sthard, R has stroz
recotfimended v lnvol:meﬁnnt of ﬁm
in the university administration and

aca bodies. He
s Lot Ko purie
cotporation of teachers and students’.
Int this Backgrolihd, may 1 ask the hon,
Mititster as t0 What is the policy of the
Govertifeiit regarding students re-

presentution in uhivérsity sdministra-

tion ang other acadamic bodies and

CHAITRA 12, 1901 (SAKA)
* what steps have been taken so far in
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this regard?

- DR, PRATAP CHANDRA CHUN-
DER: In many Universities, students
participate in some of the university
bodies, It is not true to say that
simply because students participate,
there would not be trouble or thert
would be trouble. There are many
causes for this trouble, and these have
been discussed by this House from
time to time. If a further discussion
is necessary, and if you permit, this
can be done. :

Former East Pakistan Refugees in
Various Camps

*582, PROF. SAMAR GUHA: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether the refugees from for-
mer East Pakistan who were trans-
ferred to different camps in Rajasthan,
Madhya Pradesh and other places
have been sent to rehabilitation sites;

(b) if so, facts therembout includ-
ing the nature of economic help given
to these refugees; ang

(c) whether any refugees left in
these camps are awaiting rehabilita-
tion?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (d4) and (b). Yes, Sir,
62,687 such femilis; have been sent
to rehabilitation sites and seitled
therein. Details of @conomic help
givéen 1o them are indicated in the
Statement laid on the Table.

(c) 5648 families living in Karmi
Shibirs/Work site camps and 887
familiez lving in Pérmanent Ukbility
Homes and declared rehabilitable, are
awaiting rehabilitation.
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Boasexment

Resstilement Assisiance to Nuo Migrant Familiss—Agriculiurists Familiss.

T AMOMMMMMMMM
(u Nicobar Islands.)

REHABILITATION ASSISTANCE

A Housing :
(i) Sise of homestead plot
() Cost of homeitead plot

(iii) For
ance,
and cumu'tandwlu-upply]

({iv) Cost of construction of house .

L. Agviculturs :
() Pair of bullocks

(i) Agricultural implements . %

(ili) Weeding Operations

(iv) Paddy bunding (according to necessity) .

(v) Fodder for the bullocks
(vi) Kitchen Hut - .
(vil) Pesticides .

(viii) Medicines

(ix) Milch cows. mm.thm(mwuy

d’hnmmd clear-
‘ plot (

. One third to half an acre,

. Rt 1oo.

. R-l.m

« Rs 2100

Rs. 1000 per family

Ra. 175 per family

. Rs. Bs per family

Ra. 872 per acre

. Ra 100 per acre
. Rs. 250 per family

. Rs !onpu-raniny

Rs. 5 per head per year

Rs. 300 per family
lands, irrigation facilities, reclamaﬂ.m

of lamds seeds and fertilizers,

of subsidised ration during the w.'
agricultire season and . aduclthnﬂ
mmtm

mmaomnmmth“e m
been authorised  to sanction finsncial
assistance . in Lnd!vldual Jcages: ‘dn
nccordance  with the crchtlm;
wmﬂherrdmtqﬁum-
mtofﬂnhabmhﬂon .
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W Assisiance to Naw Migranis| Repatrinies-Non-Agriculturist Fomilies,

SLNo. Ttem

Per Family ceiling of Financial Assistance

1 Small Trade/Business or profession in urban

or rural arcas,

2 Housing : ’
(i) Cost of land
(i) Cost of development

(ili) Cost of construction

ToTAL .

3 Construction of busincss premises or hiring

of shops/stalls :
(a) Urban areas . . . .

(b) Rural areas

Rs. 200-00 (loan) Rs. 60000 (.fnm)
Rs, 700 00" (grant) Ras. 1800-00%*(loan)

+ Rs. 2100-00 (loan) Rs. 3600-00 (loan)

Rs. 300000

" Rs. 1,000:00 (loan)
Rs. 200-00 (loan)

#Development includes clearance, levelling internal roads, drains, culverts and water supply.

**Development includes clearance, levelling internal roads, drains,

street lighting etc.

DANDAKARANYA PROJECT RE-
SETTLEMENT ASSISTANCE

1. AGRICULTURIST FAMILY:

(a) B acres of cultivable land (4
acres in aresg provided with protec-~
tive irrigation and 3 acres in areas
where perennial irrigation exists),

(b)Sihmesmﬂusoonq.mm
construction of ho

{c) A house built mainly by the
_itself with ballies and roofing

culverts, water supply and
an outright grant of Rs. 1,500/~ for
normal construction in future),

(@) An  agricultura] loan of
Rs, 1,725/- for the following pur-
poses: —

Rs.
(i) Pair of bullocks - . 750
(ii) A maiich cow and ecalf ., 150
(ili) Agricultural implements 135
(iv) Sceds, manure and
[=4

fertilizers . . . G50
(v) Weeding opreations 50
Torar . 1725

(e) Loan for cottage
sndugtige
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@ An irrigation loan of Rs. 150/-
for ginking a well in the homestead
plot.

(g) A short term loan of Rs. 400/-
for purchase of fertilizers.
2 Non-Agriculturist Family :
(1) In villages :
(a) Agricultural plot : &
_ (b) Site for construction of house
(c) House building loan
(d) Small trade loan . . .
(¢) Agricultural loan . .

APRIL 2, 1979

.
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(h) Apart from the above loans, an
agriculturist family is providegd with
maintenance asistance at full rate for
the first and second agricultural
seasong (of 8 months each) and at half
rate for the third agricultura] season.

upto 2 acres.
800 sq. yards.
Rs. 1900
Upto Rs. 3000
Rs. 30000

(f) Maintenance amistance at cash dole
rates for three months following date
of payment of the Ist installment of the

small trade loan and at half this

rate

for § months after the dislursement
oflge gnd instalment of the loan

(ii) In urban and semi-urban areas
(a) Homestead plot
(b) House Building loan

-

Boo sq. yds.
Upto Rs. 2000

Upto Rs_ 3000 (increased to Rs.
ad-hoc” basis for certain families ).

(' Maintenance gsant as for non-agr iculturist families settled in villages and shown

(c) Busincss loan

at (f) alove.
PROF. SAMAR GUHA: I think,
the hon. Minister for Rehabilitation

knows that these families, that have
been mentioned, about 10,000, are still
rotting in different camps; they have
been rotting in these camps for ten
to fifteen years, if not more—some of
them; not all—and still Government
could not make any arrangement for
their rehabilitation. I would congra-
tulate the hon. Minister that 62,000
families have been rehabilitated in
different sites. But the hon, Minister
knows the problem that we have been
facing of course, we transfer the pro-
blem to the hon. Minister. Almost
every day dozeng of people come to
see us from different parts of the
‘country. They have been rehabilita-
ted in different areas, but they have
no access to Government, to the offi-
cials; sometimes the officials behave

not in a humane way. It happens that
agricultural families are given reha-
bilitation in non-agricultural sites and
non-agricultural families are given re-
habilitation in agricultural sites, and
there are various other problems also
associated with them. Of course, he
has given a good reply, I should say,
an elaborate reply, and 1 am glad.
But I want to ask him this question.
Taking s humanitarlan stand-point in
regard to their progress, will he set
up a cell in the Ministry to see that
proper rehabilitation of the proper
clasg of people

if any, are looked into?

Secondly, about the Deandakaranya
refugees, you know the tragic episode
of lagt year, and there was a lot of
demand that the whole matter should
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be inguired into. I want to know
whether the Government has taken
into consideration that fact and in-
guired into the whole thing, why those
people left Dandakaranya.

My earnest request to him is this.
There is one Rehabilitation Commis-
sioner, Mr. Puri. He was very sym-
pathetic towards those people. And
many people wanted that he should
be retained because he is a person
who hag a humanitarian touch and is,
iherefore, best suited for rehabilita-
tion work. Why is that gentleman not
retained there?

Lastly....

MR. SPEAKER: Then there will be
no time for reply,

SHRI SIKANDAR BAKHT: I fully
appreciate the concern of the hon.
Member about speedy rehabilitation
and 1 assure him—and probably he
also has admitted the fact that we
have increased the pace of rehabili-
tation,

About Dandakaranya desertions, a
number of teams were sent to Danda-
karanya and I also visited the site
along with the Ministers of Orissa
Government as well as the West
Bengal Government and I can assure
him that I have failed to come across
one gingle instance where the refugees
deserted on account of some lapse on
the part of the Government and, if
there are any individual cases—as he
said there may “e cases of hardship—
I welcome the hon, Member and if he
kindly brings them to the notice of
the Government, we will certainly
look into them,

MR. SPEAKER. Question Hour is

over....
(Interruptions)
PROF. SAMAR GUHA: What hap-

pened, to my supplementary? Only
helf a minute supplementary.
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MR. SPEAKER: No, -no.: Mr. Gubsa,
1 cannot make an excepﬁon

Papers to be laid.
(Interruptions) '

SHRI SIKANDAR BAKHT: Dada,
please come to me. I will answer all
your points....(Interruptions)

PROF. SAMAR GUHA. Very unm-
fair. 1t never happened.

SHRI SIKANDAR BAKHT: If you
want any information, please come
and see me. ,

WRITTEN ANSWERS TO QUES-
TIONS

D.D.A, Flats in Madangir

*575. SHRI EDUARDO FALEIRO:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HARBILITATION be pleased to state:

(a) whether the Minister is aware
that the accommodation at the D.D.A.
Madangir Flats allotted to retired
Government gervantg comprige of only
two smal] rooms with one rear court-
yard gnd are without covered varan-
dah; while the Flats in Janakpuri
comprise of two rooms; and

(b) if so, whether the case of these
allottees in Madangir would be re-
considered and necessary permission
accorded to them for construction of
an additiona] room on the roof ag hed
been given to similar typeg of flats
in Janakpuri?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Janata flats meant
for retiring Government servants in
Madangir consi{st of two rooms, a
kitchen, bath and WC and a court-
yard. 'There are no Janata flats in
Janakpuri with two rooms.

(b} No, Sir.
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‘Baral Housing Schemes in States

*576. SHRI M. V. CHANDRASHE-
KHARA MURTHY:

SHRI A. R. BADRINARAYAN:

Will the Minister of WORKS AND
HOUSING AND SUPPFLY AND RE-
HABILITATION be pleased to state:

(a) whether 6 States have started
implementing 35 rural housing sche-
mes at a cost of 24.90 crores;

(b) if so, whether this includes
loan assistance of Rs. 19 crore for
HUD.C.O, also;

(e) if so, what are the States which
have started these schemes; gnd

(d) what are the mmn features of
this scheme?
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THE MINISTER OF WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION (SHRI . SIXANDAR
BAKHT): (a) and (b), No, 8ir. How-
ever, the Housing & Urban Dévelop-
ment Corporation has sanctioned loan
assistance of Rs. 19 crores for 35
schemes to be implemented by Muni-
cipal Corporations or Municipalities in
6 States, at a total project cost of
Rs. 24.90 crores.

(¢) A statement is laid on the Table
of the Sabha,

(d) The schemes on completion
would provide 17450 dwellings, 192
non-residential buildings and develop-
ment of 1,846 plots. About 95 per cent
of these dwellings are meant for eco-
nomically weaker sections and low
income group households.

Statement

. Progress of 85 Schimes sanctioned by Housing and Urban Developmeni Corporation for Mumicipal
Bodies

Name of State Schemes Schemes Schemes Schemes T
in for which withdrawn
progress  documen-

tation not

yet com-

pledwd

and money

notdrawn
Andhra Pradesh - 1 2 . 3
Guja rat . . . 8 14 2 1 as
Karnataka 8 a T 4
Maharashtra . 1 . . T
Orissa e 1 . . T
Punjab . . . . - 1 e . 1 '.

Torar . . . 9 20 5 -

35
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Meney Eefunded to Subscribers for
me.hmw

*583. SHRI K. RAMAMURTHY:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the details of steps that are re-
ported to have been taken to reduce
wrong billing in Telephone districts;
and

(b) how much excess money hag 80
far been refunded to the subscribers

as a result of steps being implemen-
ted?

THE MINISTER OF S8TATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEO SAI}: (a) Following are some of
the important steps taken to reduce
the wrong billing:—

(1) Exhaustive periodicals tests
of meters and circuits of subscribers’
telephones.

(2) Detajled investigation of ex-
cess hilling complaints,

(3) Observation of subscribers’
metres and equipments in case of
abnormality.

(4) Taking of Fortnightly meter-
reading. -

(5) Allowing suitable rebate in
genuine cases,

(8} Appointment of special Squads
to check mis-use of Telephone lines
by unscruplious persons.

. {7) Sealing of individual meters.

(8) Raising the height of Distribu-
tion paints. -

(s)-ﬁ&mj; of meter rooms,

(b) During the yeu- 1977-7T8 rebate
totalling to Rs. 86.85 lakhs was allow-
ed in cases of excess metering com-
plaints in Telephone Districts,
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DDA LLG. Fiat in Rajour
Garden, New Delhl ;
. %584, SHRIMATI MOHSINA KID-
WAI: Will the MINISTRY OF WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be phaud to
state:

(a) whether DDA has gllotted some
600 flats under its LIG scheme opposite
Harinagar Depot in Rajouri Garden
while even not a =ingle flat was
complete ang ready for occupation;

(b) whether the owners have been
left to the mercy ‘of the contractors
who are evading all complainty for
defects ete,;

(c) if go, whether representations
have been received on thig account;
and

(d) if so, action taken in this re-
gard?

THE MINISTER OF WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) No, Sir.

(¢) A representation regarding de-
fects was received in Delhj Develop-
ment Authority only on 28th March,
1978,

(d) The Delhi Development Autho-
rity hag “een asked to look into it

Research in Tissue Culture to Increase
Teakwood and Sandalwood Plantation

*585. SHRI D. D. DESAIL: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether research in tissue cul-
ture has succeeded in getting better
saplings of teak and sandalwood
trees;

(b) whethey Government intend to
pursue thig research to help increase
teakwaod and sandalwood planta-
tions; and .

(e) if so, the details thereof?
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b). No,
Bir.

(¢) Does not arise.

mh'ﬁnn of Sites and Services
Programme

*586. SHRI KUMARI ANANTHAN:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the States in which the ‘Bites
and Services’ programme is being
implemented for meeting the growing
needs of houses in the country; and

(b) the details of resultg oriented
programmes which are reported to
have been initiated to tackle the
housing problem, ag has been claimed
by the official spokesman of the Min-
jstry as reported, in the 8
New Delhi uf the ist January, 18777

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) ‘Sites and Services' pro-
gramme is being implemented in the
States of Blhar, Gujarat, Himachal
Pradesh, Karnataka, Madhya Pradesh,
Maharashtra, Punjab, Rajasthan, Uttar
Pradesh and the Union Territory of
Chandigarh with loan asaistance from
Housing & Urban Development Cor-
poration. Besides, the Second Calcutta
Urban Development Project and the
Madras Urban Development Project
have also a component of ‘Sites and
Bervices' programme,

(b) Some of the Important pro-
grammes are:——

(i} provision of mnot only house
sites but also housing construction
for the landlesg workers in rural
arens;

(ii) rural housing with financial
assistance from the Housing & Urban
Development Corporation, a Govern-
ment of India Undertaking;
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(ill) sites and services for the
economically weaker sections in
urban areas;

(iv) emphasis on the utilisation of
public funds for the construction of
‘houses for the economically weaker
sections;

(v) construction of houses for the
economically weaker sectiong under
the Urban Land (Ceiling and Re-
gulation) Act, 1976;

(vi} reduction of the cost of houses
through better planning and re-
search;

(vii) financial assistance through
the Housing and Urban Development
Corporation to private builderg to
construct houses for the lower in-
come groups;

(viii) increased institutional fin-
ance to provide housing for the
economically weaker gections;

(ix) provision of more houses for
the lower paid ameng the Central
Government employees;

‘(x) encouragement to cooperative
housing,

Rescheduling of past Debis of Small
and Marginal Farmers

*587. SHRI S. R. DAMANI:
SHRI G. Y. KRISHNAN,

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are con-
sidering a proposa]l for rescheduling
of past debts of gmall gnd marginal
farmers, s0 as to keep them within
the repaying capacity;

(b) whether there is any proposal
to lower the rates of interest on such
rescheduled gnd future loang which
would be granted to small and mar-
ginal farmers; and

{e) if go, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) to (c). There is
already a provision of rescheduling of
short-term cooperative leang to me-
dium-term loans upto 5 years by re-
course to the National Credit (Sta-
bilisation) Fund of the Reserve Bank
of 1ndia. A provision to increase the
period of such rescheduling to 7 years
is included in the draft Banking Laws
(Amendment) Bill, 1978 introduced in
the Parliament. For long-term loans
given by land development banks,
there is a provision for rescheduling in
case of occurrence of natural calami-
ties. In the Stateg where overdues
have increased due to repeated oc-
currence of natural calamities, special
steps necessary are being evolved by
the State Governments in consultation
with the Reserve Bank of India, Agri-
cultural Refinance and Development
Corporation and Government of India.
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Starting of a Central ScBool at RINE Y (LN S —
Purnea /T KXW wfew gAY
*580. SHR; HALIMUDDIN AHMED:

Will the Minister of EDUCATION, ‘590‘ q"‘» m“m ATUY
e slonsed to sater v R femf et ag

e Dl o state: F9T FHar fiF :

(a)' whether Government propose
to start some central schools in Bihar
in general and Purnea district in
particular for secondary school boys
and girls; and

(b) if not, the reasons thereof and
the number of Central schools in
Bihar? .

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARKATAKI):
(e} and (b). At present there are 20
Kendriya Vidyalayas in Bibar, Pro-
posals for opening five more Kendriya
Vidyalayas (Central Schools) in Bihar
have been received. These will be
considered alongwith other proposals
received from various agencies in ac-
cordance with the prescribed norms.

° No proposal for opening a XKendriya
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Abolition of Editorial Board

*501. SHRI KUSUMA KRISHNA
MURTHY: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to refer to the
replies given to Starred Question Nos.
283 and 294 on 12th March, 1979 re:
ban/withdrawal of history text books
and state the reasons why the Edi-
torial Board for Text Books was
abolished?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): In order tc eliminate the delay
in bringing out texbooks as well as
to reduce ihe load of textbooks on the
students, NCERT  abolisheq their
Editorial Boards.

Recruitment by CP.WD, in 1964-65
for Various Projects

*592. SHRI K. LAKKAFPA.

SHRI BHANU KUMAR SHAS
TRI:

Will the Minister of WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION be pleased to state;

(a) the total number of employees
recruited during 1964-685 by C.P.W.D.
for their projects in the adjoining
areas falling in U.P, Bihar, Bengal
and Nepal;

(b) whether as per asppointment
letters issued to them, they were to
be paid their salary in Indian curren-
cy;

(c) whether after April, 1870, his
Ministry arbitrarily scrapped apart
from other condition this condition
and started paying their salaries in
currency other than Indian;

(d) if so, concrete reasons therefor;
{e) the considerations which weig-
bhed with the guthorities concérned in
changing the terms of appointmeént
arbitrarily; whether as a result of
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discontentment among the workers
some memoranda (representations)
have been received; and

(b) action proposed to be taken by
‘Government in the matter and if not,
reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (e). The information
is being collected and will be laid on
the Table of the Sabha.

(f) The matter is under the active
consideration of the Government.

IC.A-R. to Boost Output of Oilseeds
through Nuclear Technigue

*593. SHRI JANARDHANA POOJA-
RY: Will the Minister of AGRICUL~
TURAL AND IRRIGATION be pleas-
ed to state:

(a) whether ICAR has developed
some nuclear technique to boost out-
put of oilseeds; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) Yes, Sir.

(b) The production of vegetable oils
depends upon the seed yield and the
percentage of oil in life seed. Higher
seed and ofil yields could be obtained
through the breeding of high yielding
varieties. Among  other  things
nuclear t{echniques are used as a tool
for improving the warieties both for
yield and oil content. With the ap-
plication of nuclear techniques an im-
proved castor variety ‘Aruna’ has been
developed by the Indian Agricultural
Research institute.

However, to develop a variety with
high oil content, a large number of
seed sampleg from the experimental
material has to be screened. In this
respect, & rapid and non-destructive
method of oil determination would be
.more advantageous since it is less
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cumbersome, less time consuming and,
more-over, the screening could be done
without destroying the seed. Realising
the importance of this problem, a
technique for rapid and non-destruc-
tive determination of oil in oilseeds
using Nuclear Magnetic Resonance
Spectrometer was developed by the
Nuclear Research Laboratory at the
Indian Agricultural Research Institute,
The technigue was testzd by measur
ing oil- content of 80 Brassica seed
samples by three different methods
independently at three laboratories
(Sweedish Seed Association, Svalov;
Bhabha Atomic Research Centre, Bom-
bay; and Indian Agricultural Research
Institute. New Delhi}, There was a
guod agreement bLetween the three
methods in so far as the results were
concerned. The reproducibility of seed
ol determination by Pulsed Nuclear
Magnetic Resonance method was better
than the other methods. It takes oaly
&4 fexr seconds to record the oil content
of a sample, which makes the screen-
ing lest extremely fast. The possibility
of an analytical error is rather small
in view of the procedure being simple
and automatic.

Automatic Telephong Exchanges dur-
ing 1979-80 In Punjab, Haryana and
Himachal Pradesh

*594 SHRI BALWANT SINGH
RAMOOWALIA: Will the Minister of
COMMUNICATIONS be pleased to
stale:

(a) how many telephone exchanges
will be made automatic in the year
1979-80 in Punjab, Haryana and
Himachal Pradesh, State-wise; snd

(b) what type of machinery and
equipments are to be used for them?

THE MINISTER OP STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI FPRASAD SUKH-
DEOQ SAI): (a) During 1879-80 it is
hoped to instal automatic exchanges

-

54

at following stations in the States of
Punjab, Haryana and Himachal Pra-
desh in replacement of manual ex~
changes:

In Punjab Faridkot.
In Haryana Kalka
In Himachal Pradesh Dharamnsala.

(by Strowger MAX-II type of LT.I..
manufacture.

Appointment of Punjabi Language
Teachers in Delhi Schools

5601. SHRI BHAGAT RAM: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
te state:

(a) whether the Assistant Director
of Education (Linguistic Minorities)
Delhj conducted an inquiry with regard
to the 71 schools where Punjabi is
being taught and no punjabi language
teacher wag posted in them in the first
week of January, 1979, on the request
of Punjabi Language Teachers Asso-
ciation, Delhi;

(b) if so, the number of schools
(i) where Punjabi is being taught in
VI, VII and VIII Classes; (i) where
punjabi is being taught in VI and VII
Classes; (ili) where punjabi ig being.
taught in VI Class;

(c) the reasons for not appointing
the Punjabi Language Teachers in
those schools;

(d) the names of the Government
Hr. Sec. Schools where Punjabi is
being taught upto XI or XII Class
but only one PGT is posted there-
without giving any consideration to
his/her work load; and

(e) what are the reasons for reduc-
ing the periods of Punjabl in those-
achools, resulling in harming the.
minority language?
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KiI): (a) According to the informetion
furnished by Delhi Administration, the
Assistant Director of Education (Lin-
guistic Minorities) Directorate of Edu-
cation conducted an enquiry in 74
gchools and found that Punjabi lan-
‘guage was being taught in 83 schools.
Out of these 63 schools the posts of
TGT/Language Teachers (Punjabi)
were lying vacant in 28 schools.

(b) (i) VI, VII and VIII
Classes

48 schools
(ii) VI and VII classes 56 schools
(iii) VI class . 59schools

(c) Certain vacancies reserved for
appointment of the Municipal Corpo-
ration employees are lying vacant he-
cause their particulars along with their
required documents have recently been
recelved by the Administration and
the meeting of the DP.C. is being ar-
ranged for deciding their case.

{(d) There is only one school namely,
Gandhi Memecrial Government Boys
Hr. Secondary School No. 1, Shahdara,
Delhi where one PGT (Punjabi) 1s
posted and is teaching Punjabi from
class VI to XII. The post of TGT
{Punjabl) is lying vacant in this school

(e) No such instructions have bgen
1ssued.
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Order placed by National Institute of
Design with Advertising Sales
Promotion

5603. SHRI VIJAY KUMAR N. PA-
TIL: Will the Minister of AGRICUL-
TURE AND IRRIGATION be ple'ased
to state:

(a) whether the National Institute
of Design, a publie sector institution,
placed a Rs. One crore order with
ASP (Advertising Sales Promotion);

(b) if so, important details of the
proposal, the procedure followed in
processing the proposel-details there-
of;

(c) whether gtrong objections were
raised to the deal-details thereof, and
how these objections have been met,
with details thereof, time taken in
clearance of the deal; and

(d) whether the Government are
aware of the reports appearing in the
press about this deal, details thereof,
and reaction of the Government
thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SBHRI BSURJIT
SINGH BARNALA): (a) A National
Agricultural Fair (Agri-Expo '77) was
organised by the Trade Falr Autherity
of India under the Ministry of Com-
merce from 13th Navember 1o 14th
December 1977. It was decided that

_the Midistry -of Agriculture & Irriga-

tion would participate . in this Fair.
The work of design, fabrication and
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display of exhibite in the pavilions
wag assigned to the National Institute
of Design. A total expenditure on this
account was to be within the ceiling
limit of Rs. 86 lakhs covering all the
participating departments, Against
this, the actual amount released to Na-
tjonal Institute of Design was only
Rs. 70 lakhs. For the timely and sa-
tistactory completion of work the Na-
tional Institute of Design had sub-ccn-
tracted part of the work to other orga-
nisations including M/s. Advertising
& Sales Promotion and a contract
worth Rs. 13 lakhs was assigned to
this firm.

From the above it will be clear that
the assumption that a Rs. 1 crore worth
order was placed by National Institute
of Design with M/s. Advertising &
Sales Promotion is not correct.

(b) It has been confirmed by the
National Institute of Design that the
contract entered into with this firm was
strictly in accordance with rules and
procedures adopted by the National la-
stitute of Design for similar contracts.
The Ministry of Agriculture did not
have any direct dealings with this firm.
The Ministry of Agriculture & Irriga-
tion constitued three sets of Commit-
teeg for coordinating the work of the
exhibition namely—(i) the Steering
Committee under the Chairmanship of
Secretary (Deptts. of Agriculture &
Rural Development) with the Secreta-
ries of other concerned Departments
as Members (ii) Coordination Com-
mittee under the Chairmanship of Joint
Secretary (Ext.)-cum-Extension Com-
missioner with representatives of the
concerned Departments as Members
and (iii) Joint Finahce Commiitee
under the Chairmanship of Joint Sec-
retary (Ext.)-cum-Extension Commis-
sioneér with Financial Adviser and
other representatives of the concerned
Departménts, The various transac-
tions of National Institute of Design
pertaining to Agri-Expo "77 were tho-
roughly scrutinised by the various
committess atid in particular by the
Juint Finance Committee in respect of
al) i!‘nant'lﬁ n'nmul ’I‘he 1ast three
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instalments were released to N.I.D.
only - after pre-audit, by the Internal
Audit Team of the Department of
Agriculture.

(¢) In the course of the scrutiny of
the various ftransactions/accounts o*
National Institute of Design by the
Joint Finance Committee and the In-
ternal Audit Team of the Department
of Agriculture, some objections were
raised by them on some of the items of
expenditure, sub-contracting by N.LD.
and consultancy fee chargeable on
some of the items of expenditure.
These objections were resolved oefore
payments were made to the Natzr.mal
Institute of Design.

(d) No press report in regard to the
specific issues raised in the question is
in the notice of the Ministry of Agri-
cultyre and Irrigation.

In this conmection, it may be men-
tioned that the composite pavilions of
the Ministry of Civil Supplies & Co-
operation was awarded the First Prize
in the Central Government Pavilion
category.

Mass copying in Meerut University
Examination

5604. SHRI PABITRA MOHAN
PRADHAN:

DR. BALDEV PRAKASH:

SHRI MADHAVRAO
SCINDIA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state whether due to
mass-copying in the Meerut University
and its affiliated Colleges, University
Grants Cemmission has threatened to
stop all sorts of grants to the Meerut
University and its affiliated colleges?

THE MINISTER OF EDUCATION,
(DR. PRATAP CHANDRA CHUN-
DER): When reporis of mass-copying.
at the examinations of Meerut Uni-
versity came to notice, the University
Grants Commission informed the Uni--
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versity that they would be compelled
-to imipose 3 ban on grants to the Uni-
versity and its affiliated colleges if
immediate steps are not taken to check
.the malpractice.

Sanctioned strength of Physical
Education Supervisors

5605. SHRI NATVERLAL B. PAR-
MAR: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND TUL-
TURE be pleased to state:

(a) the total ganctioned strength of
Physica] Education Supervisors for
Government gchools run by the Delhi
Administration in both male and
female; ca )

(b) the number of such Supervisors
working as on 1st March, 1979 against
this strength;

(¢) when was the last promotion
made to the grade of Physical Educa-
‘tion Supervisor;

(d) whether each zone in Delhi has
a separate Physica) Education Super-
wvisor; and

(e) if not, the reasong thereof?

THE MINISTER OF STATE IN THE
‘'MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKTAKI):
{a) According to information furnish-
d by the Delhi Administration there
are 14 (Fourleen) posts of Supervisors
(Physical Education). In addition,
-eight posts of school Inspectors (Physi-
-cal Education) are also sanctioned in
the same scale of pay having similar
‘nature of duties/job.

(b

Suger?-':on —_— 12
(Phy. Edn.)

Schaool Inspectors - 8
{Physical Edn.)

(¢) The last promotion was made on
‘25-1-1979. 'However, the Officer con-
«cerned was given benefit of proforma
promotion w.ef. 1-6-1972 in cempliance
-with the decision of the Court.

(d) No, Sir.
«(e) There are 24 Zones, (12 .t'or male
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and 12 for female) in the U.T, of
Delhi whereas effective strength of
Supervisors/Inspectors (Phy. Edn.) is
20, leaving a balance of four posis to
meet the requirement of each zone
separately. Necessary provision (s
being arranged for creation of remain_
ing posts in the Financial year 1979-80.

Post of Registrar (F) at LLT,
Kanpur

5608. SHRI MANOHAR LAu: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to refer to the reply given to Un-
starred Question No. 1857 on &th
March, 1979 regarding post of Regis-
trar at LI.T., Kanpur and state:

(a) whether there iz a sanctioned
post of Registrar (Finance) in the
LLT. Institute, Kanpur;

(b) whether the posts of Assistant
Registrar and Deputy Registrar (F)
are covered under the Assessment
Scheme for promotion to higher posts;

(c) whether it is a fact that Gov-
ernmentg had declared in 1974 promo-
tions made under the scheme of
middle level management like Deputy
Registrar (F) ag invalid;

(d) if so, the circumstances under
which Registrar (F) has been allowed
to continue; and

(e) the steps proposed to be taken
to rectify the position?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) No, Sir. However, an officer held-
ing substantively the post of Deputy
Registrar (Finance) has been given the
designation of Registrar (Finance) as
personal to him consequent to his pro-
motion under an assessment scheme
prevalent in the Institute,

(b) As per the procedure approved
by the Board of Governcrs at its 45th
meeting held on 13-11-73, these posis
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were covered under the assessment
Beheme for promotion to higher posts.

(c) It has not been possible in spite
of best efforts to verify the factual posi-
tion from relevant records.

(d) and (e). The upgradation of em-
ployeeg under the assessment scheme
has been done as decided by the Board
of Governors of the Institute. Up-
gradation under the scheme has been
treated as personal to the incumbents.
The Ministry was not consulted by
the Board of Governors before final-
ising the assessment scheme under
which the Deputy Registrar (Finance)
was upgraded to the designation of Re-
gistrar (Finance). According to the
revised Assessment Scheme approved
by the Board in November, 1977 only
employees getting a maximum pay of
Rs. 1300 are covered,

Demands of Nehru Memorial Museum
and Library Employees Association

5607. SHRI C. K. CHANDRAPPAN:
Wil the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state:

(a) whether the authorities of the
Nehru Memorial Museum and Library,
Teen Murty House, New Delhi had
received a memorandum from the
Nehru Memorial Museum and Library
Employees Association in  January,
1978;

(b) if so, what are the demands
raised in the memorandum;

{c) whether the authorities con-
cerned hag taken steps to discuss and
settle the problems with the Associa-
tion; and

(d) if not, the reasons thereto and
whether the Government would inter-

vene and look into the grievances of

the employees?

THE MINIS’I‘EB OF EDUCATION,
WELFARE < AND CULTURE

(DR. PRATAP CHANDRA CHUNDER):
(a) to (d). An unrecognised staff as-

soclation Kkas presented a charter of
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demands to the authorities of the

.Nehru Memorial Museum and Library

in January, 1878. The demands relate
to promotions, confirmations, filling up
of vacant posts, compulsory insurance
scheme etc. The demands were care-
fully considered by the authcrities and
the position explained to the sponsors
of the Association on a number of oc-
casions,

Assistance from UNESCO for Sum
Temple, Jagannath Temple, Taj,
Ajanta gnd Elora

5608. SHRI DHIRENDRA NATH
BASU: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND CUL~
TURE be pleased to state:

(a) whether the Government have
sought the assistance of UNESCO
through a letter, for the preservation
of the Sun Temple at Konarak and
the Jagannath Temple at Puri;

(b) if so, the response theretp and
the details thereof; and

(c) whether the Government have
already requested for the same for the
preservations of other Indian rich
cultural heritage throughout the coun-
tty,[ike, Taj Mahal, Ajanta, Elora,
ete.?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
(a) and (b). Yes, Sir. Unesco is de-
puting an expert who will visit the
temples In the first week of May this
year for an on-the-spot study and ad-
vice.

() Two Unesco consultants were in-
vited for a period of ten days (23-12-75
to 3-1-76) to advise on the measures
of conservation taken up at the Ajanta
caves and they had fully endorsed our
measures already under execution. At -
present there is no other propesal to
invite any Unesco expert for Taj and
Elora. .
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Application from Maharashira for
Aduli Education Programme

5800, SHRI R. K. MHALGI: Will the

Minister of EDUCATION, SOCIAL

WELFARE AND CULTURE be pleased
to state:

(a) how many applications of
voluntary agencies for thg programme
of Adult Education have been received
from the State Government of Maha-
rashtra;

(b) how many have been cleared
80 far and narmes thereof;

(c) how many are still pending
with this Government; and

(d) when they shall be cleared?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. FRATAP CHANDRA CHUNDER):
(a) to (d). 208 applications have been
recelved from the Government of Ma-
harashtra during the current year
mostly during the period December 78
to March 79. Out of these 119 have
been approved for filnancial assistance
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as per details given in the statement
1aid ‘on the Tehble of the Houst, [Pldiced
in Library.. See No. LT-4220/79]. Re-
maining applications are being pro-
cessed.

Transmission of Telegramg from
Andaman and Nicebar Isiands

5610. SHRI MANORANJAN BHAK-
TA: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether a large number of
telegramg were sent by post to and
from Andaman and Nicobar Islands
and if so, the month-wise account for
last one year and the detailed reasons
thereof; and

(b) whethey Government have
taken appropriate action to remove
the difficulties to provide quick trans-
mission of telegrams?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEO
SAI): (a) Yes, Sir. Telegrams lo and
from Port Blair were sent by vost or
a few occasions as detailed below:—

TO PORT BLAIR FROM PORT
BLAIR

Month S ———
No. of No. of No. of No. of
Occasions  telegrams Occasions telegrams
March, 78 . . 3 228 1 130
April, 78 . 4 508 2 381
May, 19786 . . . . . . 4 587 3 875
June,78 . . . . . 2 150 2 450
Juy, 78 . . 4 523 Nil N
August, 78, ‘2 138 1 175
September, 78 4 309 T - 150
October, 78 . 4 1008 r aso
‘November, 78 : 4 349 R 100
., Docember,78 . . . . . 2 182 a 100
Jamowry, 70. . . . . . 5 6a . 2. ‘305
!’el:ruu'yn s % x m iy b ue o 4 geo

cnR.ldio

Dispsonal of telegrams hy post had hnmmmdl-alydﬂtn wc m«u
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(b) To improve taslegraph communi-

© cations between Port Blair and the

mainland, wireless. transmitters ~ of
- higher power are proposed to be ins-
talled.

Promotion of Selection Grade P.ETs.
.a,uymmsm

5611. SHRI NATHU SINGH: will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether genior physical educa-
tlon teachers in selection grade are
stagnating at the ceiling of their grade
since 1974 in the Government schools
of Delhi;

(b) if so, the number of guch
teachers; i

(c) whether any one of them has
been promoted as Physical Education
Supervisor since 1873; and

(d) if so, their number and if not,
the reasons thersof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKATA-
KI): (a) and (b). According to the in-
. formation furnished by the Delhi Ad-
‘ministration, the Belection grade to

3
g
k
:
E
i

"was drawing len ﬂum maximum,
then the stagnation starts after the

" expiry of four years.

. (€) Yes, Bir.

191 1S3
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(d) One Senior P.E.T. has since been
promoted to the Physical Education
-Supervisor.

*ieT waw s sficdienT & foy fre
% ¥ ufw

5612. &Y : o g
e feutf 5=t g T € wov S
fe:

(%) ¥ . ofr wix fowrd
aftormmst & g=nie Frzr e fa
af@re & fae faer dw & feadt
wifr st g€ ;

(%) ofomT 9% v a% weaTT
framr o< femr T & ;

(7) v Jrdm  afeatoenet
Tomgwre fremat ¥ St & afaPdiesy
1 Wt i fewr T § ;AR

. (%) afx =, &t sa% w@v wTOT
7

vl wic fewrd st (st geatm
g wonra) : (%) favw dw & v
(TereaT) waTT @ e afcioeT
% forg 520 s e ¥TAT (41. 6,
0¥ Wq) w1 = g9 fwmr ¥
fovwr &% gro & ¥ o gaie
feid & waar w of@mT et 915
aTe GHENY IMT (72,2 W0¥ 6. )
*T AT W T WA

(=) weft o Farem€ a¢ 404 s
To W A% 9T 693 A To WIT
o fevw gaelt  frafow st g9
263 WTE ¥, FI 9 695 AW Go
o7 V99 9T 16 WA To AT HWTHAS
T WK T WY 810 W& Te

mg«ﬁgm&n
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(n) ferer wdwdi ¥ A W
wgAgw  fopm ¥ & fag wwmw S
faerg  wifawcor § (S 5 af@ear
e a W freny &) e waT F
2 geedt afga waen ¥ e sfafafy
g1

(%) swiaa (w) M zfee ¥ s

AR GR

Memorandam for Telephone Exchange
at Limbuda in Junagarh Saurashtra

5613. SHRI DHARMASINHBHAIL
PATEL: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether head of the Graduates’
Council of Limbuda village of Mana-
vadar Taluka in Junagarh distriet of
Gujarat had gent a memorandum to
S.D.0. (T), Junagarh for opening a
Telephone Exchange at Limbuda
village by taking a line from Mana-
vadar and he has also deposited the
money in respect of 13 telephones;

(b) if so, the number and names of
persons who have deposited the
opening of a telephone
excthange at village Limbuda from
‘Manavadar indicating when and where
this amount was deposited ag also the
amount deposited by each person; and

(c) the time by which telephone
exthahge will be opened at Limbuda
by teking line from Manavadar?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEO
SAI): (a) to (c). The required infor-
mation is being collected and will be
placed on the table of the House.

Telephone Facilitieg; to Bisain-Cuttack
Tehsfl and other Block Headqguarter
in Orissa

5614, 8HRI GIRIDHAR GOMANGO:
Will the  Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether the approved proposal
to ©provide telephone to Bisain-

' APRIL 2, 1679
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Cuttack Tehsil frem Gunupur and the
Block headquarters alongwith . this
proposal have nol yet been staried;

(b) if so, when the said propowsl
had been finalised and reasons for
delay to carry out the programme;

(c) whether the Orisgy circle bave
taken any stepg to solve the difficul-
tieg arising due to power induction on
this line so far; and

(d) if so, when the proposal for
microwave system. between Bisain-
Cuttack Tehsil to Gunupur sub-
division is likely to be finalised by
the circle?

THE MINISTER OF STATE iN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEO
SAI): (a) to (d). The information is
being collected and will be placed on
the table cf the House.

Telephone Call from Kotgarh/Kumar-
sain /Narkanda Sub-Telephone
Exchange in District Simia

5615. SHRI T. 8. NEGI: Will the Mi-
nister of COMMUNICATIONS be
pleased to state:

(a) whether Kotgarh/Kumarsain/
Narkanda telephone sub-exchanges in
District Simla are situated within a
radius of 10:12 kms.;

(b) whether subscribers served by
thete exchanges are not allowed local
call  facilities, even though Kotgarh-
Kumarsain snd Kumarsain-Narkanda
are within g radius of 6|7 kmas.; .

(¢) whether there hag been a
demand from subseribers in ‘the
region that calls made from Kotgarh
fo Kumarsaln/Narkanda and vice-
versa should be treated as local etlls:
and

«) a.ctinn Government proposes to
take on the demand of the subscribers
in the region?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI Pmn SUKEQEQ
SAI): (a) Yes Sir, y
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" (b) Yes Sir. The calls between
'y these exchanges are treated as trunk
calls.

(c) Yes Sir.

(d) As per the present policy this
is not permissible. .

Visit of the Chairman of HUDCO to
. Tripura

‘5616. SHRI SACHINDRALAL 3ING-
HA: Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to stcte:

(a) whether it is a fact that the
‘Chairman of HUDCO visited Tripura
in last February, 1979;

(b) if so, the details of the talks
Tie had with the Ministers and ofMicinls
of the State Government and the
names of the participants in the dis-
cussion;

(c) the details of the action taken
by HUDCO and the State Government
to utilise various schemes of HUDCO
in the State; and

{d) the result achieved?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) During his discussions, in which
the Chief Minister and the Chief Sec-
retary of Tripura and the Chairman,
Agartala Municipality, participated,
the Chairman-cum-Managing Director,
HUDCO, apprised them about the veri-
ous types of schemes for which HUDCO
could provide loan assistance, These
Schemes include hcusing on hire pur-
chase basig, rental housing for Govern-
ment employees and employees of pub-
lic and private sector undertakings,
manufacture of building materials, ru-
ral housing schemes and urban deve-
lopment schemes for water supply,
drainage, sewerage in the towns. He
Particularly mentioned the postibilily
of utilising the forest wealta of

Tripura for manufacture of doors and
windows and other building compo-
nents with the help of the research
done by the Regional Research Labora-
tory at Jorhat.

(c) During the visit and thereafter
HUDCO has supplied the State Govern-
ment with all necessary litera‘ure
about the wvarious financing schemes
olongwith the requisite forms,

(d) HUDCO is awaiting
from the State Government, -

schemes

Memberg of Executive Board of Indian
School of Mines, Dhanbad

5617. SHRI A. K. ROY: Will the Nii=-
nister ¢f EDUCATION. SOCIAL WEL-
FARE AND CULTURE he pleased to
state:

(a) nameg of the Members of the
Executive Board of the Indian School
of Mines, Dhanbad at present and the
date since they are operating;

(b) dateg of sitting of the Executive
Board in the year 1977 and 1878 and
the periods for which it sat in each
sitting;

(c) whether it is a fact that there
is a fixed time period after which the .
Executive Board should sit and a
period for which one can remain
Member;

(d) whether it is a fact that nothing
is followed strictly for constituting
the Executive Board or convening its
meeting, turning this policy decision
making body to a deliberation body;
and

(e) if so, steps taken thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The names of the members
of the Executive Board of Indian
Schoal of Mines, Dhanbad alongwith

_the dates of their appointment and term

is given in the attached statement,
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(h} 'I'he Executive Board sat on the
following dates during 1977 and 1978:

1977—

22.3.77; 8.1.77; 23.9.77

1978—

12.1.78; 15.4.78; 13.7.78; 26.8:78:

The duration of each sitting is not re-

corded; hewever, normally it sits for a
period of 2-3 hours.

(c) According to Rule 13 of the Rules
and Regulations of the School ‘‘the

APRIL 2, 1979
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Executive Board shall meet on a date
and place fixed by the Chalrman ordi-
narily atleut once in ' evary thm
months, .

The term of office of members repre—
senting varicus constituencies is indi-
cated in the attached statement.

(d) All prescribed rules and regula-
tions are followed for constituting the-
Executive Board and for convening its
meetings.

(e) Question does not arise.

Statement

(A) The names qfnmm members nfﬂh LExecutive Board of Indian School of Mines, Dhanbad, alongwith
dates since when they are operating.

Sl1.No. Constituency Namec & Address of Duration ofterm  Date of
the Member " appointment
on FB
1 2 3 4 5
1 Chairman (Ex-Officio) 8hri J. G. At the pleasure of  23-1-1978
Kumaramangalam, Central Govt. (Renomi-
MD/Bird & Co., nated  orr
Litd., Calcutta. 25-1-1977)
2 Representative of UGC Dr. U, o
Asmthmaura.u 16-B-1974
Prof, of Geol o
University,.
Reprmuﬁvtof&llndhﬂoun- Shri K, N. Channa, g years 11-4-197 8
8 Tech. Education. Retd.  Education :

Secretary.

4 Am-oﬁmllmnbermﬂmbed (To be nomlmh:d syuu
. by Gen. Gouncil.

..

At next meeting).

A represcatative of the Min. of ShriR. N. P. Sinha At the pleasure of 1-g-1978
3 Fioance Fin. Adviser  Centr i

6 Director-Genl. of Mines Safety , Shri B. M. Bbat b

Govt. .

Adber o
smu"\?veum. : ' .

SAm

Ex-officio-

A tative of Ministr nfDrK pleulmof 11=7-1978
? _mfsw ey mm c:muucm._ Wil
B tative of Min. of Ener _axrl S. K. Bose m&c-md{_. AL
: y t.of Coal.. _8?! Jt. Secretary. amcm L apedonigyy




Research Institutes in Fishery

5618, SHRI PADMACHARAN SA-
MANTASINHERA: Wil the Minister

of AGRICULTURE AND IRRIGA-

TION be pleased to state:

(a) whether some fishery research
Jmtimum are working;

(b) it o, the names of research
institutes and amounts sanctioned
during 1978-77 io 1078-70 year-wise
and upto date expenditure thereon;
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H 2 3 4 5
¢ Chairman-cums- Shri A. N.Banerjee Ex-officio 2@-2-1
Director/C.M.P.D.I.. e
10 One Professor ‘'on ISM Prof. R. D. Singh  Onc ycar rotation 1-3-1979
according to A
seniority. '
"8} O:'E%Y Asstt., Pr)ul‘ of IBM Dr. B. P. Pandey - One year 9-3=1979
152  One Lecturer of ISM Shri 5. K. Basu One year 3-3-1979
(by clection)
ag Director/ISM % . . Prof.G.S. Marwaha Ex-officio 6-12-1972
a4 Appointed by Central Govt. ' _
(a) Do, Director/CMRS Ex-officio 0~7-197
Shri S. Bagchi : AR
(b) Do. . Shri R. N. Sharma, At the pleasure of 21-8-1g72
C Chairman  Central Govt,
, - [CIL
(€) Do. . Dr. Inderjit Si Do, -10~1
Xr v ngh, 7-10-1977
(d) Do, . Shri R. J. Sinha, Do. 4-9-1978
Director (Tech.
E.C.L )
() Da. Shri O, P. Vasudeva Do. 1
CMD/MOIL. e

(¢) proposed expenditure of 1879-80;
and .e

(d) the total stail working in these
institutes, institute-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI BHANU PRATAP
SINGH): (a) Yes, Sir.

(b) and (c). The informalion is as
under:

_ Name of the Institute

Year  Amount
. Honed ..

(Rs. in lakhs)

17907 170°78
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1 2 . 3 4
Fisheries Raacarch . . 77-78 20614 . 193 5E
Institute, Cochin . . . . . 879 163" 11 I51°70

79-Bo 223" 00

tral Institute of Fisheries Technology, 767 2- 40
c(?;:'I\ain " 77"73 75 Ta g955
18—_33 10603 9o 1t

116.00 —
Central Inland Fisheries Research Institute, 7677 Bi-43 190" 4%
Barrackport: 77-78 149'83  169-01
78-19 144 32 128- 36

79-8Bo 1fio oo —_

(d) Name of the Institute s'I"‘:ng
working
Central Marine Fisherics
Rescarch Institute, Cochin: 762

Central Institute of Figherics
Technology, Cochin . 414
Central Inland Fisheries  Re-
search Instituct, Barrack-
pore . . . 953

Retirement Age for Deputationist in
Indian Telephone Thdustries,
Bargalore

'5619. SHRI R. L. P. VERMA: Will
the Minister of COMMUNICATIONS
be pleased to stale:

(a) whether he is aware that officers

of the Telegraph and Telephone Engi-
neering Department who first go on
deputation to the Indian Telephons
Industries Limited, Bangalore and ite
-units in Naini and other places and
get themselveg absorbed there and
then are given extension of service
or re-empolyment after the age of
‘their retirement viz., 58 years; :

(b) if so, the reasons therefor; and

(c) steps proposed to make the
retirement in the LT.I also compulsory
at the age of 58 and stop this mal-
practice of giving extension or re-
employment and thus afford job
opportunities to others also?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEO
SAI): (a) to (¢). The normal age of
refirement of all officers of the unit:
cf Indian Telephone Indusiries Ltd.,
including those taken on deputation
from the Posls and Telegraphs Deptl.
and later on absorbed permanently in
the services of the Company, is 58
years. Extension of service bheyond
the age of 58 i given In a few cuses
where such axtension is absolutely in
the interest ef the Company and where
suitable replacements are not immedi-
ately available within the Company and
as such these extensicns do not gene-
rally affect t‘he ]Ob ‘opportunities of
others. T

Availability of Liquor at Super
‘Bazar

5620. SHRI BAPUSAHEB PARULE-
KAR: Will the Minister of EDUCA-
TION, SOCIAL WELFARE A.ND CUL-
TURE be pleased to state; :

(2) whether  Indian made foreign
liquor and also some importeq brands
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will now be sold in the Capital through
the Super Bazar and itg branthies and
cogperative stores gpt greater profits
than the retailers are getting:

(b) if so, whether this is consistent
with the prohibition policy of Govern-
mant; and

(c) whether there will be mno
auction for wholesalers’ licences too
for the next financial year?

THE MINISFER OF STATE IN [HIiE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a) The

~Delhi Administration has taken @' de-
cision to sell IMFL and imported
brands, inter alia, through the Super
Bazar and Consumer Co-operative
Stores. The sale price will be haxed
at reasonable levels,

(b) This is a measure towards full
prohibition and hence not inconsistent
with the Prohibition policy.

(c) The wholesale licence will be
settled by auction.

All India Coordinated Repearch
Programme to raise income of
Landless Labour

5621. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether a proposal to launch
an All India Coordinated Research
Programme to raise the income of
~ landless labour’s income is under
consideration of the Government;

) if so, details thareof; and
(e) expected time by which it is to
be introduqed?
ﬂiE KIHIB'I’IB; Oi’ STAT-E-J‘T THE
MINISTRY OF AGRICULTURE AND
}.RRIGATION (SHRI BHANU PRATAP
WGH}' {a) Yes. Bir.,

Al India Mm Be-
w Pm:ramme !o: zunerauon of

R
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additional income and employment for
landless labour is proposed’ to ‘be im-
plemented to start with ‘at eleven cen-
tres namely Delhi, Bombay, Calcufta,
Madras, Hyderabad, Palamau (Bibar),
Basti (UP.), Ahmednagar (Maharash-

tra), Sunderbans (West Bengal),
Kuttanad (Kerala) and Thanjavur
(Tamil Nadu). The programme wiil

be implemented in two phases.

In the first phase, an appropriate
scientific Consortia consisting of the
Agricultural/Research Organisations in
euch area proposed will identify spit-
able technologies developed in the field
of animal husbandry with particular
emphasis on genetic improvement of
the lecal livestock including poultry for
increased production for milk, meat and
eggs, apiculture, mushroom productiorr.
fish seed production, production of hy-
brid cotton, vegetables, fruits ete. Op--
portunities in processing, packaging
and marketing at the .posi-harvest
phase will also be identified for each
arga. Based cp the informalion, pack-
age of practices will be developed for
implementation in each centre for the
benefit of agricultural labour families
participating in the programme, The
choice of the families will be in an
area of about 100 km radius around the
major market sheds/centres proposed.

In the second phase, production units
censisting of a team leader supported
by 7 or B scientists with specialisation
in animal sciences, agriculture, fshe-
ries and home science will be establish-
ed at each centre. The production
unit will discharge the responsibiliiy
of organising training of the landiess
labour families in relevant gkills, Both
mobile training programmes and expe-
riment station training programme will
be organised. The economist of the
group will assist in idenitifying econo-
mically viable technologies and the
marketing officer will help in establisk-
ing linkg between the producer and
the consumer and organise producers"

“'marketing societies.

(c) The first phase of the pyogram-
me will be started from 1st April, 1979. .
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Technical Ofioery on Deputation in the
Ministry

5622, SHRI L. L. KAPOOR: Wiil the

Minister of AGRICULTURE AND IR--

RIGATION be pleased fo state:

(a) the number of technical officers
Clasg I on deputation in the wvarious
departments of Agriculture and Irri-
gation Ministry;

{b) the names and designations of
the officers who continue on deputation
for more than five years and justifica-
tion thereof;

(c) the normal period of deputation/
Ppractice followed; and

(d) the reasons in
individual officer?

case of each

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
'SINGH BARNALA): (a) to (d). In-
tformation is being colleted and wil:
be lald on the Table of the Sabha.
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Printing of Textbooks and levy of
Library cess

- 5628, SHRI K. MALLANNA: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CUL‘I‘URE be pleas-
ed to state:

(a) whether Book publishing, par-
ticularly in regional languages, is
alive and kicking but for certain con-
straints, particularly of finance and
paper, and that its produets can com-
pare with the best  produeced any
where in the world;

{(b) whether it is also g fact that
the federation, which is the re-
presentative body of Indian Pub-
lishers, has urged Government to re
move obstackeg in the way of the
trade by permitting free import of
paper, by giving ¢ bigger say to com-
mercial interest in the printing of text
books and by levying throughout tne
eountry a library cees which has al-
ready been done in a few States like
Karneteka, Tami] Nadu, Andhrg Pra-
c¢esh and Maharashtrg where book
l;htgmg has nit -su!ueg on account of

'nmmmm OF STATEIN
THE  MINISTRY OF EDUCATON,
SOCIAL WELF AND CULTURE
(SHRIMATY, DEVI BARA-
WAPARTT: (ay Phe Mmu

APRIL 2, 1978
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]

industry is doiu,g well - and
it; standard of production has cansi-

derably improved. Some difficulties
about finance and paper have come to
the notice of the Government, In
order to resolve financial difficulties a
proposa] for setting up Book Finance
Corporation was considered in consul-
tation with the Ministry of Finance
and Reserve Bank of India, In view
of many practical difficulties thig pro-
position was not considered feasible.

A substantial quantity of white
printing paper at concessional rate is
being made available for the printing
of books. The shortfall ig proposed
to be met through imports.

(b) The Federation of Indian Pub-
lishers organised g Conference on
paper crisis in December 1978 and
made certain recommendsations, One
of the recommendationg calls for the
import of paper duty free for the use
of publishers. This recommendation
wil] be kept in view while taking a
decision on the proposal for the im-
port of paper.

Libraries gre placed under Item 12
of the State List, 7th Schedule of the
Indian Constitution. It is for the
States to consider levy of library cess.
So far library cess has been levied
by the State Governmentsz of Tamil
Nadu, Andhrg Pradesh and Karnataka,

Revision of foreign aid sanction for
National Nuirition Poliny

5629. DR. P, V. PERIASAMY: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the reasons for which the Pub-
lic Investment Board authorised unly
28 million dollars for National Seeds
Project out of the World Bank’s com-
mitment of 41 million do]]m,

(b) whe&he, Govemem are now
seekiag a revisionp of the jg,relg; aid
sanction to the project because India
has to pay 0.78 per eent. commitment
charges to the Bmk an t'ba mwnq:ed
money alt.; andl T e R
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(c) whether any responsibility has
haen fixed for this serious lapse, and
if so, action taken?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
The investment recommendation by
Public Investment Board for National
Seedg Project Phase I & II is based
on existing procedure followed by it
whereby only 3 per cent of the capital
costs gre included towards contingen-
cies. The variation in the total size
of the Project is on account of much
higher provistons of contingencies in
the estimates of the World Bank,

(b) As a part of Project monitoring,
the physical/financial achievements
ure constantly under review. It may
result in reduction/enhancement in
the approved World Bank credit.
No final decision has yet been taken
on the issue.

(c) As there is no lapse involved,
the question of fixing responsibility
does not arise.
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Loss due to Supply of Sub-standard
Fertilisory

5631, SHRI 8. R, REDDY: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleaseq to state:

(a) whether {here has been any
loss due to supply of sub-standard
fertilizers to Government during the
last two years;

(b) the quantity of the suh#t&:_dud
fertilizers, disposed of during the
same period; and

(¢) the present stock of sub-stan-
dard fertilizerg with Government?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
During the lst two years no sub-
standard fertilizer was supplied to
the Government of India by any sup-
plier and as such the question of loss
to the Government on this account
doeg not arise.

(b) During the handling at the

‘ports and degtimmtions, fransit and

storage, small gquantitites of fertilisers

‘bacome sub-standard as a result of

joss of nutrients. During the last two
years 1876-77 gnd 1977-78, a quantily .
of 33,418 tonres of sub-standard ferti-
llaers ‘\ns nﬁspooed of. -

(c) The stocks af .uwmm for-
tilisers as on 1.11-1973 wap aa,m
tonnes.
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Cases against Students of Jawaharial
Mehru University .

5632. SHRI AMAR ROYPRADHAN:
Will thy Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

- (8) whether.it is a fact that Jawa-
harlal Nehru University have re-
quesgted the Lt. Governor to drop the
caseg againg its students; and

(b) if so, the details thereof and
steps go far taken in the matter?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
{DR, PFRATAP CHANDRA CHUN-
DER): (a) and (b). According to the
information furnished by the Jawahar-
lal Nehru University, a case which was
registered against some students and
employees of the University in con-
nection with the Delhi Bandh on 15th
Januery, 1875, has been pending in
the Court of Metmpolitan Magistrate,
New Delhi since then. On 20th Nov-
ember, 1878, the University requested
the Lt. Governor of Delhi, to use his
discretion and drop the further pur-
suance of the case in the interest of
the University, as to the best of its
knowledge, the students and the em-
ployees concerned were not involved
in the organisation of the said Badh,
and they have been put to a lot of
inconvenience by attending the Court
from time to time,

Criteria for Appointment of Members
i of U.GC.

5633. SHRI SARAT EAR: Will the
Minister of EDUCATION, SOCIAL

APRIL 2, 1879
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(DR, PRATAP CHANDRA CHUN-
D]!:El)

members o! the Univeruity Gmtl
Commission are as follows:

Chairman
1. Prof. Satish Chandra
Vice-Chairman
2. Prof. B. Ramachandre Rao

Members

3. Shri P. Ssbanayagam, Secre-
tary, Department of Education.

4. Shri P, J. Kacker, Secretary,
Department of Expenditure,

5. Dr. Amreek Singh Cheema,
Vice-Chancellor, Punjab Agri-
cultural University, Ludhiana.

6. Prof. Ram Lal Parikh, M.P,

7. Dr. A, R. Kidwai, Ex-Chairman,
Union Public Service Commis-
sion, .

8. Prnt Amlesh Tripathi, Head of

the Department of History, Cal-
r:uttn University, - .

9. Prof. C. °“V. Subramaniam,
Director, Centre of Advanced
Studies in Botany, Madras Uni-
versity.

10. Prof. Usha Mehta, Head of the
Department of Civics & Politics,
Bombay University,

11. Dr. Mrinal Miri, Professor &
{Head of the Deptt. of Philoso-
. phy, North-Eastern Hill Univer-
sity, Shillong. .

12. Vacant.

The criteria for appointment of

e University Grants
Commission are. provided in Section 8
of the UGC. Act, 1088 (3 ‘of 1056,
vead with the pvovhn to m ﬂl’
thereof.,
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Memorandug from Chisf Ministors on
mummmm

5634. SHRI V, G. HANDE: Wil] the
Minister of AGRICULTURE AND
SOCIAL WELFARE AND CULTURE
be pleased jo state:

(n) whether on the 25th February,
19790 the Chief Ministers of different
States have gubmitted a memorandum
to the Prime Minister and Deputy
Prime Minister and Finance Minister
about the plight of small famous and
~ agricultural labour;

(b) whether they have recommend-
ed some measures to raise the gtandard
of living and to improve their financial
condition:

{c) if so, these measures; and

(d) decision Government have takep
on -the said recommendation?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir, A
memorandum signed by eight Chief
Ministers hag been received,

(b) The recommendations contained
in the Memorandum are of a general
nature relating to the improvement of
the rural economy as a whole, -

(¢) A summary of the recommenda-
tions is given in statement,

(d) The recommendationg are under
examination of Government.

Statement

1. In view of gubstantial increase
in production of agricultural commo-
dities and a good supply position in
relation to domestic demand, egricul-
‘tural marketing policies should cater
to a situation of plentiful supplies.
Minimum gtstutory prices should be
fixed for all agricultural commodities
keeping in view. not only the cost of
inputs and p margin but glso to cover
the uninsured risk and an incentive
payment  to motivete - the farmer to

" sustain and incresse production. The
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prices should maintain pl.rity with
reference to the mmrket prices of pro~
cessed and finished goods, e.g., the
price linkage between cane and sugar
or between cotton and yarn should
be taken into account, .

2. The minimum statutory prices
should be effectively enforced to ena-
ble the farmers to secure remunerative
priceg through access to assured mar-
kets,

3, Thé export markets should be
explored and a long term export stra-
tegy formulated.

4. The agricultural production fore-
castg should be made on a scientific
basis without any bias against the
interests of the farmers.

5. Agricultural commedity . boards
should be established to protect the
interests of the growers in the case
of cash crops like cotton, sugarcane,
oilseeds, etc. on the lines of the Tea
and Coffec Boards, already establish-
ed,

6. The buffer stocking and release
mechanism should be operated effect-
ively by purchase of substential quan-
tities of surplus produce in relation
to market arrivals, by public agen-
cles,

7. Government should it_ep in with
a regulatory mechanism that will

"monitor the supply and demand and

pricing policies on a conllnuing basis.

8. Gnvemment should adopt an
effective’ policy frame-work for the -
administration of agricultura] credit
which should include (a) reschedul-
ing of past debats, (b) Lowering of
interest rate to 6-7 per cent Both for
re.scheduled and future debtis, (c)
Extengion of ceverage from the Credit
Stabilisation Funds to rescheduled
instalments of léang fof'land develop-
ment and- (d) Adequate provisions in -
relief and guarantee funds to cover
irrecoverable loans, This relief should
also cover the additional interest
burden ¢on rescheduled debt. ' - .:
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8. Government should introduce, on
a trial basis, a workable scheme of
«crop and cattle insurance to-assure a
minimum everage income to farmers
in the years of adversity, with a
subsidised premium to begin with.

10. Simultaneously a price stabiiisa-
tion fund should be created by con-
tribution from farmerg in the years
of good crops and remunerative re-
iurns,

11, State Governments should create
Apex Marketing agencies in coordi-
nation with Central Agencies both for
internal and export market. The
Reserve Bank of Indig should be pre-
vailed upon to provide speedy credit
facilities at concessional rate of in-
terest to these agencies to enable them
‘to main price stability by purchasing
the market grrivals of these commo-
dities 'at guaranteed or competitive
prices fixed by the Government,

12. The infrastructural support
should be strengthened by provision
of cold storages, allocation of priority
in rail movement, port berths ete.

13, The Government should adopt
-« national policy approach to price
stability and concessional finance in
respect of agricultural commeodities to
- solve the crisis created by the pro-
‘blem of unlifted stocks on crashing
‘prices of agricultural commodities.
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(39,618) * wfa wrox =,

- 20.48 whmy  (25,453)
A wgumAEyr Yww AWT 3. 71
wfrwr  (4,820) ¥ woMe
QT wrar g |

(3) fafwwr  foreft o sfcarsfiw
feafer ) ¥ gy, 7€ ¥w mr

w1 fie wtrw wy ey, st G

wTg WY arerfiee qfei ¥
vy wresfer w0 ¥ fafew
fsd o o, 18 Y 83 whvwr
uw fanforeer .. .

Written Answers = g

(4) o+t & wfbrarr w1 arevrerew dve
WO R P ot ol Y Peerfia
A ¥ fag e fafwdi &
TST KT F1 ¥ T4 wfwar ol
T€ ot qar ¥ ST g0
s Wt 971 )

(5) =zafy qiwar & graqa g ofc-
FeoaT & g oY fR weedias
af - q1<i- ¥ WAL, GEY H6T
faqorr gfeaig gew ¥ o,

~ Aqifrggarar w@T f& SF g
| faeitd @ fadt A i omg gfew
7%t et 91 e weedien afend
1 STy, ST gar fenuw
H ITART ST AW FE K
fae #1€ fauiw sgaear #7 &

(6) mu€ & wemmw frvg 25 % &
15 9feaT<i & a7 Iwee T fis
gRUiRy SRWwT & sl
qTY WIN & QR 390 AT
am w ¥ wxfg gk @ )
qai ¥ few ¥ wgeagi gwra

ey swIT & —

(1) wrdww & wiaiams aqr sadt
w7 ¥ frg  gefkwfer s0f
Toret ¥y weafiw  wrawEEwT
£

(1) a7 gow fasra gRt wgwy &
oWt v “owfas  fafe”
- & forg g WY wToew FTR ot
o gewwaT ¢ ted el
wewreit #1 sTwwifiei- & fag
. AT W gEW KR &
wregTgw ST gwT 1

(3) arwwfirdt ¥ aweh gt st
mnmm’fﬁprmﬁ Lo
k% fog wgor glawnit &
STTaTT WY STt § | 4 T
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Frearet & e ¥  fedw w1
¥ winwrd §, orgt spw w7 ATy
e i R

(4) Forar & 14 Ty F gwad’
At ¥} Frafor aqafo e am
T wafe wr

() wecdva w1dwa Y 1977~
78 & ST TN KT TS FIHAT
o & &7 § sy et s ar
9§ wer ST garr o g
oW ¥ w9 § gx faar &) aaf,
sz Bt ey 7€ Awwafoa
;‘mmﬁmmmmwﬁ

!

(¥) zzafy, wedm  aWaT g
¢ fafre w@w oty Y few o &,
Furfe srafas o ¥ fafaw afafafudi
& fou (9 gow v g wreliw Foord
T a1 ST g g adwrr W
faardi & v arfofems &7 ara
W gfaadi ® agEr ST @ )
sarw w1 fafosz 2T Prwamii & weria
wedlzy ofard ¥y afofers %
4 wfrwe sfead & 2T & =0 gow
FLWE | TN FHTA U H
wReaIET SNy § atfufrgs §%i w1
gt wfe & wifas w7 & a1¢ & fawr
Hatea w1 werraE gy e ar )
£E WETHY ¥ aiAgT ¥TwW W F
ufist g arfofers &t W qeme
@ 4Y f¥ € fafwrz 7T saT TAT
& e wa wure B & gy w@
% o sury #¥ | TR ¥ oA,
1978 F W u® 5700 9fATS Y fag
wifnfous &4t qarer dedvge w
'75.00 AW, T GRUMM ¥ ETAS
® ¥ 31 WA, 1979 &% 25,201
-;ﬁwffkqu 519, aswmﬁuﬂﬂﬁr
w‘ﬁ-ﬁ; emmo-

-APRIL 2, 1879

 Natioosl m Poticy

sssv,smn.vswmmm

smuu.vm

SHRI A, R. Bmm-
YAN:

Will the Minister of EDUCATION,.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether it js a fact that the.
Nutrition Society of India has set up.
advisory group to make recommenda-
tions for evolving g realistic natiomel
nutrition policy;

(b) if so, whether Union Ministry
have approved this;

(¢) when the Committee iz likely
to submit its report;

(d) what kind of assistance will
be provided by the Government to-
the Committee;

(e) whether experts from the Mini-
stry will glso be associated in this
panel; and

(f) if not, the main reasong for the
same?

THE MINISTER OF STATE IN
THE MINISTRY -OF EDUCATON,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVL BARA-
KATAKI): (a) It ig understood that
the Nutrition SBociéty of Indis—a non-
government organisation of profes-
sionals—proposes to set up an Advi-
sory Committee to formulate a real-
istie national nutrition pelicy.:

(b) to (d). Domturlnatmis
stage.. !

“(e) Tt is understosd that the Enchtl'

. would ke te associate Secretapy, De-

partment of Social Welfare, with the

proposed "Adviséry 'Committee, - No°
fonnli roquelt'nu‘been ueeheﬂ 50
{ar,

(f Dmnotnﬁim



.g?, mﬂ«m | CHAITRA 18, 1001 (BAKA) Written Answioni' o

mnﬂq!wﬁn“t

5638. oY maw fay wigw:
=a7 firet, & weate wte wegha
Hat Tredt ¥ wefa Afe ¥ wrataay

F At ¥ emTifea g gear 943

faatd 26 ®Tad; 1979 F AT &
qEwer # o A €Y gar w47 0

(%) §9 @ § wafdy ax s
fra-fisq eqaY o< ArrEY mar @ Wk
warﬁﬁmwﬁtgis 154

(u) mmﬁa‘fﬂwﬁﬁa
F weiw wiA & f9g . ®1f awEg
sTdxA dar7 frar § T aegzas)
=qYr aaT § W17 afx agi O SEd w4
FTw §7

v ot (oft aw few geswr) -
(%) (@), mafadaifedagere
AT, 1982 & o % GHIE 14 AT
wTe a6t Fwerfrae wins v yrefags
faaat & s waTT FTOr A, fwar
T § | Swwrfon fal ¥ frw W @
74T &7 faaTw g@r GWT TEW 9T @7
war & 1 [wearerw ¥ war wur ) S
e qmo EYe-4230/79) W Sdw
ﬂmf« fa & ywgn ¥ vty

fovw

R

| aTx W gwer dw W nﬁﬁa‘ﬁ"'

fareama & forg qw &Y Qo T T

Trere wriew & foy Wow o
9 & ey
5639. st efigwrf miaw: wv
fivery, worvw wewrtw wiYe wephy wot o
TA &Y g G fE
(%) = wrew A weiw
e a¥ & Yo" TWge ®T qre
Ity wTAFY & fav dgwa usg
o9 99T W weacieEla §asAY §
IAGTHF &9 § §9 qErEn vy w1y
2 W T
(m) afz gf, @ s@er w‘h:rwr

foren, W mﬂtm’sﬁr
T wefy (et Topwr it woraed) ¢
(%) o, g 1 Sq% g w7 fafne

| udfemt S v, e QRS

WX TEge g¥o WYo, e fawrg
aqT Grag WTARAT ¥Y WEIEAT TAA
wan Tt § Wi ag wgrrar favaiie ot
& e ot Ty Ty

1. - | et _1 ‘3 ~
[T CINE PR it IPY _'I : " o £
1978 1919~

Pl Ty eTahoer ame T gy | :

1 wm:ﬁm . Fowrw, ey

e el e

e Lt mt el
138.0 857"




9

in 1 N 2 ¥
: (w) wmeer wie gfcare we] . 3,587.0 3578
(w) = otz e § I furm . 49.6 212
| 3.74s5.5 6,332
(wer 4 (o
FOT 5.06 ¥
wa) )
2. fw w]

wriws egw U & weat & frg 7w Demgr wer, 783 faaAR, 1979 4% o
W wafy ¥ fag sewm @8 g =T
wre |

3. WWGo TWo Wo TNTE—FATET AT~ 37.0 AT TMT (Wwww 3.03
A )

gt dzw

¥ ool wowto e of wwiT g fle wfF 1978-79 ¥ g 2. 56 mw '
T W wu wrlt _

World Bank Ald for Daivy Develop- rent financial year for the establish-
ment and Market Yards mtuumwmm&m
‘Development Schemes; _

(s)mmm amounts d"ﬂ
be plemed were tully vilised; md

. (8) how much sssistamce was glvex s
by the World Bank during the ew~ (&) ummmm

L =i
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TURE AND GATION (SHRI
SURJIT SINGH BARNALA): (a)

to (c). The desired information is
given in the Table below:— ’

(% million)

Alloca-  Amistance Claims  Total
ttit:' for rewvn made knd ul'uunl s
' Project :mﬁg World ments b
Bank awaited
during the
year upto
31-1-79
1 2 3 4 5
(1) Bibar Agricultural Markets 550 529 10y 6-36
(s) Karnataka Agricultural Markets o 40 025 .. o'a5
(s) Earnataka Dairy Development 9° 50 8- 26 o'ob 8:38
(4) Machya Pradesh Dairy Development 800 2-63 a-39 5 oz
(s) Rajuthan Dairy Development 850 2:93 1"30 428

It will be seen from the wbove that
the utilisation has been good except
in the case of Projects (2) and (3),
in respect of which the shorifalls are

se41. ot wain Tog witfeur : war
funfe ot e am gfe Wik
e sut oy ward ¥ yor w @R fr

(w) wn vy faefio wd & o
¥ gy wrw vvg g wie¥ ¥
oy Wt & forg o oY gfead
I s & fag awz § wwwm
WX %7 ATETT w7 fawre § ;

Wit % g serww gT T W

fornter, wer gfer it
guate st (ot fowwe wew)
(%) o, 7t | fe=g 1978-83 ®Y

T i & A ORI W AW
wiwaw (1972 ¥ a¥ww ¥ w7 waQ
wg) IA FHEATHEN WAt H 3T e WY
maeqT w7 § oyl wawy srwest
wOi R & 1 aEER 9 gru wafa
wafe arsfror wergfy srdwn o o
ffw qaaw wawwar waww ¥
werdy o saraa ¥ fag fafadt &
yweqT w o7 W ¥ )

() (o) @ WA wrogy
e Wi v 3 ogk el AfgaTei &
frg wrer wrdr wrerrera oY sreeET
ot frwrte ot wrwre siwrwa & Qe
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Y€ grorr 741§ | gafoy w1 faefiw
at ¥ &Yuw widor dal § qaw a1y
AT ¥ A w7 ¥ fag o
aea fraifar s s «ft 3sam

hﬂ!ﬂ'wm&ﬁﬁ',autm
! fasix wpam

5642. st fiar wwa ferg - 7 oy
it wrng wer g wic gawia
st ag aarx & g0 wGr fw w@r
TAT AAT FI&HTT A T o Y TA6AT
W i fag e gewTod falry s
WwHxg egr & ?

faatw alrsrnaagrgfautegaaia

- oy (oY fewmeww) o, g
IAT W@ g ¥ g fa=

ot & AT ¥ 30 vafaw @fa

ardfror waqfe swa & weada 500
ara 593 & wrfews fraaw & wfafomr

250 WT@ ¥9F WY wAA & ®F F

frmar Wy atr#Y ) ot & Faarae

qar afaforr Froms ¥ forg Prfad? 8

ITHAT ¥ wen w3 F vy Wy

wrdwy & seA 114 ST SoF Y AT

afur w1 fraaa faar sy aar afir ger

weerst b

nmp.mrormom«wamum

T Bemwara ditt.
thewmmucomwmmom
be pleased to state:

(a) the number of cub-pm offices

so far w.m, ; and i

(c) the @mount allocated in last

© Wive Yesr Plan for construetion of

APRIL 2, 18979

|- Written Anawrs h}{
T

bulldinntorpostmm' the

. amount which lapsed?.

THE MNISTER OF STATE 1IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAlL): (e) Sub Post Offi-
ces—16 and Branch Post offices—128
Rent for all the buildings has been
paid,

(b) Rs. 10626/~ per annum.

(c) No amount was allotted in the
last Five Year Plan for construction
of buildingg for Post Offices in Bans-
warg District and hence there was no
lasping of funds.

mﬁﬁﬁiiﬂmﬁﬁmm_'
5644. oY On fowre  arewTA:

vt fwny, watw wearr witcseg
mi’rwgmﬁq:‘rwﬁﬂfw

(%) m«mzwmm'-
qﬂ%ﬂmﬂm&wu%wi‘
qRI wH w1 R o

(=) mmmnﬁm
gy ®Y ufrard fagu & ©9 § qorn
mif«iuﬁnfﬂlﬁwq
o A% e

() ST e —
!u&twﬁuﬁ L1l L0 lmmt?
Foery, mmi\tm

watre 3 7 row oy Mmm
HM)*- fﬂ d!'lltl's

(t)n‘tw@u

(w) tmmmﬂﬂm
ﬁﬁv&ht mmtm

wm’ft‘tftrmimiﬂ
mmmmarchym



mmm“ﬁwm“wﬁm

mﬂ;artvr fagurea w1 fawre
“fewwite W ® fenr war § e
*arreefaat ¥ fererr FgetY 3 wite fearr
'mwh‘w!ﬁﬁrmdm*ﬂmﬁ
tataﬁtﬂgﬁﬁmm%m
fe o aff 37 ¥ wewaw wX &@w
7wl § fir siioft s fgrdy 1T @
sfrard fawat & &1 ¥ qgrar 9@ !

ﬁtwig&mﬁm

5645 saer quiEt ¥ W
i ot faw€ 4= ag s@17 #71 gav
w4 e

(%) % @gra & fawrg & wew
[AYT ¥ GOITET WA F FTU7 awi &
o daw wig g fade §

(=) a1 aTFTC wATAl, TWew)
. aar W W Ay afiedl A
wTrwEwAT O w31 fag sy avw
qfu W ITwEaT ®Y @A §C g9 HEA
% fou ﬁrﬁﬂtsﬁﬁrmmﬁw‘t 93
fasiz s W@ E; ﬂ'tt

o (w) afe 4, ﬂ‘rmmm g
Cayawar g ?

i wie fewrf tisﬁ(d’rgmu
oy women) o (%) & (7). STAwTRY

4 TN 6T 7% Y & T v g T
et B it T T T St amga

qfqmmwm

3343 -ﬂ #Mmu m
m'ﬁuﬁ! Fm'lfmwxm-’fﬁ
"'wﬁ‘#ﬁw -

(WY tﬁﬂ 1977-73* !‘l'crir

ﬁsﬁmmﬁwﬁmﬁ %zﬂ'[fw

q:i‘-d’rwﬂi

TR

mmi’ﬁmam §

(I)Mﬁi’ﬁr# gw W
HA¥sqEy 5 ¥ 10 gy W
1om%mﬂi’imﬂﬁvmt
W -

(7) frart Fraal % wfy ﬁ
1960-61, 1970-71 WIX 1977-78
FATT{IT(IF 5TFT 5 1¢ THY
YT 10uFe ¥ wirw Ay ST

oft o fawtd w4t (st gooite
feg worten): (F) fw xd 1977-78
¥ 2o frad oy @ ¥ &9 wY of
2, TEwT TSAATT SAYCE WAT ITAST

o

(&) sfw af 1077-78 ¥ famy
ST T Y Iveew &P g )

() &Y fisg oy o Ao F
AT fRamt w1 s sowsy @YY )
aarfy, s o aqar 1970-71

. WA SUFEA FH 5.8 10 THE

&% 9T 107w Swius Ko afewar
AT WY WEqT ®AM:  491. 11 oI,
106.8 ®T®¥ dqY1- 107 &@T&@ 97 |
1960-61 T 1977-78 ¥ 8]
$f4 dromy_ ¥ wraK 9T <@y AT
R LR T A

.. Bullding plans for siructures. demo-

l‘lﬁld

5847, SHRI G. 8. REDDY: Will the
Minister of WORKS AND HOUSING
AND  BUFPLY. - AND REHABILITA~
TION be pleased to state; .

llﬂll!

(a) in how many cases of afléged
demolition during the emergency the

.-building plans had been-submitted for

sanction by the bullders to the com-
petent local quthority, ~ oiz, Delhi
Municipal Corporation,- Delhi Deve-

lepment Authority, New m Muni-

cipalOmnmitt&eand o iy A

a8
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(b) in how many cases out of those
referred to ut (a) above, the build-
ing plan; of the builder hag been
sanctioned by above said local autho-
rities?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) & (b). The Municipal
Corporation of Delhi and New Delhi
Municipa] Committee have reported

~ that there was no such case in these
organisations. The Delhi Develop-
ment Authority has reported that no
record of alleged demvlitions, vis-o-
vig submission of building plans is
kept in that orgenisation.

fafaw wedt grar Fawrf dommat &
fod ¥t wgraan e aan fraer
w1 gram w fear wn

5648 WY feddy wory : w1 g
wite fawrd waft ag xaryr ®Y gar v
LLE

(%) war gwz aw, fagre wrfe
g o N wyfrd &
o fafaw g Qo & fad
¥ty o T Fraaws wr gaay aft
AR LR

(w) afagt, 7 T nn.sﬁﬁmﬂ‘t
wfer & sram 1 wrgewmen § 5 Wi |

() ww T ¥ ¥Rfrw gORTC W1
wrNfr g dds ¥ oW a@I
firg wTarC 9T quAY feafer 7 Sfen
g gwft § 7

whe wiix fewrg wwy (o geefite
foy worre) ¢ (w) Wi (W), 1879
80 M wrfew AT AwT 1878-83

* ey dwwdfy oo ¥ e o fwre-
 ferd WX ®ww g Tt ¥, Pl
fagre Wit FuT stw o miwe §,

AFRIL 2, 1979

WMM. 108

e g o e e

vt 9T 1Y e W Fraffior ofe
¥ g STEET | T TR A FET
ot fr & v Py a@ ®) g
&C oar fawfor-erd 3 3T et wr
Ta® wuw £ arfe faife weat
wY qur fFar 97 @% 1 1978-79 W
faefrg ad  efraft gwire gan &
< ad ¥ afy 1§ areafaw vt g€
# oY suxt wfian aefx g4t Iqwa
Rkt |

() faarf wor fawg § o
faaré wrdwn & PRarean € fredvrey
Ty AT A § | T FT AW
af #=TT qETAT ST W W oRE e
& wq ¥ Y ot § W< gy ey fafisz
@-aqy vt fawre NS & qag
aft draY 1 aurfy, ag ghafma s &
fag fx fegrvaga & o, deew
#* firg frifea wrafavard st oo
T a gre fiwgr oy, §@ Wre ey
I7-¥1e1 & greriier a7 'S Fafores ey
¥ faw (Farad faforse Fraiornde qge
fawrf «fr¥ wfrer §) ST o
garw wow ¥ oftmg fifar  fear
wrar §

Appointment of selection grade pest
gradaste teachers

5649. SHRI P. RAJAGOPAL
NAIDU: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND

 CULTURE be pleased to state:

(a) whether the order of 184
March, 1978 regarding the appoint
ment of Selection Grade Post Gredu-

" wte Teachers issued on the recom-

mendation &f the Executive Commit-
tee hag been implemented; and .

(b) i not, the reasons thereoty
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m m OF STATE IN
‘THE MINISTRY' OF EDUCATON,
SOCIAL WELFARE AND CULTURE
(BHRIMATI RENUKA DEVI BAR-
: (a) and (b). According
.to the information received from Delhi
Administration, on the basis of the re-
commendations of the Departmental
Promotion Committee (Not the exe-
cutive Committee) the Directorate of
Education have allowed the Selection
Grade to 15 Post-Graduate Teachers
wide their -office order No, 70 dated
the 13th March, 1976,

Decline in area under Torest

5650, SHRI K. T. KOSALRAM: Wil]
‘the Minister of AGRICULTURE AND
IRRIGATION be pleused to state:

(a) whether over 40 lakh acreg -of
Torest land haz been lost since the
‘enurciation of ndtiona]l forest policy
25 years ago;

(b) if s0, how much forest area has
been cleared respectively for river
walley projects, agricultural purposes
‘and Yor rehabilitation of people dis-
Pplaced ms a result of ‘these develop-
‘mental plans; and

(c) the steps being taken to have
afforestation to cover the ‘lost ground?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
BURJIT SINGH BARNALA): (a)
‘Since the enunciation of the National
Forest Policy in 1951-82, about 41.38
lakh hecfares ¢f forest land has been
Tost upto 1875-T0 ag reported by the
State Forest Departments,

(b) Area equal to 479 lakh hectares
and 25:07 lakh hectares has been lost
‘to river valley projects and agricul-
tural purposess respectively, | Forest
‘area Jost for miscellanecus purposes
includling wrea utilised for rehabilita-
“tion of peogile displaced on sccount of
- deyelopment work is estimated at 9.63
1akh hectares.

: {mhmwmwmw
‘area lost_ for yarious purposes, social
forestry programme has been ‘taken
up since 1878-78. TUnder thisy pro-

Writien Am 130

strips hawe been covered under the

.2 provision is being made in the Re-
vised National Forest Policy, that the
forest lands submerged through  the

and gther non-forest purposes, should
‘be compensated by providing glterna-
tive equivalent land wherever. possi-

to
when it iy inescapable and that
with the prior approval of
Legislatures,

APC. recommendationg re price
fixation of rabl crops

5851. SHRI DHARM VIR VASISHT:
‘Will the Minister of AGRICULTURE
AND TIRRIGATION be pleased to

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
JRRIGATION (SHRI BHANU PRATAP
SINGH): (a) The support price for
gram recommended by the A.P.C. for
1975-80 marketing season has been

mmmmmmnum .
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& under -éonsideration of the Govern-

(h)‘\,nlot -‘
Use of LLT. Plane by Director

5652, BHRI MANOHAR LAL: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE' be plea-
sed to state:

(a) whether it is a fact that Direc-
tor of 11.T. Kanpur has often used the
plane Institute for Zoing to Chandi-
garh, Jabalpur; etc.

(b) if so, how many times and to
‘what destination and for what speci-
"fic purpose be used the plane during
19%8-79 and in what capacity, official
or private; -

(c) whether prior permission of
D.G.C.A. for undertaking the journey
was taken; and

(d) if not, the reasons therefor?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND 'CULTURE
(DR. PRATAP CHANDRA CHUN-
DERY:r 14) No, Sir. However,. on

*$1:70-1976, the Director performed a
+journey to Chandigarh to attend a re-
quisitioned meeting of the Institution
Jof Engmem-s The payment for this
'Journey was made ‘by the Insﬁtutlon
D! bn neers.

fﬁ) During the year 1978-70, the
_-Director travelled to Delhi once on
13-34-19,“ for an emergent .meeting
with the Clnlrmn. Board of Gover-
,-nOTS, ,I.I.:‘l‘ Kanpur. .

“te) Asg required under the Indian
Alrcu‘ft . Rules, permission of the
tiuthm'ltieswuommad
© "'for ‘the journey, prior to the ‘Eotn-

_',mmtorthe!mty

:-'...-’ m- ot arise,

ARMED:
Will the Minister of WORKS" AND
HOUSING AND-SUPPLY AND RE-
HARILITATION be plesseg ty state:

(a) whether Government proposes-
to provide residential quarters to Cen-
tral Government Muslim employees at

' top priority basis as they do not get.

rented House in Delhi due to commu-
nal difficulties; and

(b) if not, the reasons thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR! SIKANDAR
BAKHT): (a) No, Sir.

(b) No preference, in the matter of
allotment of General Popl accommo-
dation, is given on religious grounds.

i tqifﬂtnv{nt
“ﬂm’nmmm

5654. oY oot feg: = ®ar
fra, amter wearw e de ;fa war
qg TV wY w0 A R

(%) st aw ad o

« b 7 B X\ T oA

w&m‘fﬁtaﬁ%ﬁmmﬁmw
saTe < wmfamred .
(w) = mm‘i:

Rﬁﬂr?&mawwufarff%nﬁ
¥ faqt‘rmmﬂnig

() aﬁw.u’rmmuﬁ

AW & TREY Tl Y ey p e

&nmwmcm;,m
(%) wf&ttmmwmq&
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tuuvmmlﬂu!wﬁrw
ey {wve W ww w) o2 (%)
#Mimﬁﬁwm T 1979

¥ dfa geei W) gfawg

W’%W%‘mmm L8 AN

agqare wriark ¥ ow faera T
gyt arE ok ¥ foy Aow (I
FTHTT WX U9 gTaik), 970 G
graarArey aar fany g #femal g2,
ngfte  wrfadi/aqgfas  sworfral
T garer & wifgs €7 & FHAR
At ¥ e g aw ¥ g wraifeas fear
T T® |

(=w) =, af -:

() =T (7) : =xAt g=At =Y,
amgfas tav 97, fadss? garsy &
FRATL M Y AeqrE A-AYwa
sarafearatar 1 Fg (Ao o AT
Fo ) RATU TATW Fy. WY A AT
ardt F a7 T4 wwg Maar F arfae
1. 6T 7= & W1 AT H TSU
g ¥ warg 1978-83 ¥ T
140 ora wfaror s -ﬂh‘twqu
Y g STk gEd ara wrtee

Sl 2

£

“ dwgvnt Qu. 7f frest & gornTd

ﬂ{ﬁﬂamfmmimm

_Ittﬂ

r""ss'ss o s it
e wrata awr  gfa wie g-«iqqan
Q*ﬁﬂﬂrmﬁ fs .

(%) war waz =i'm if uﬁ:m
mﬁ‘&rmﬁguw{ay RTTErCE
W grfier o g & Farre agir St
O vo g ui‘t

m Aﬂm CHAITB.A 12. 1”! (SAKA)

wm.am

() war € gwrTarey w o
frwely gert ¥ fed o goaT &
8o . 100 7 afgs fwcmar !trr-l
T g ; _
(w) af= g, a‘smn Wm't
sYarfersTaT uTa T 9T og 3aTA wrAfer
w3 w1 fawrr ¢ mifw 3 ufafrae
sTer % foy agw wiaw feoar B
T2 ; =ik

(7) afz g, @ g7 gE=l W
#fgmar oI 97 gEIT R ¥
feorg war mroReT SEATAT SR WYX
Y FY W A g € sy ?

frmfor witx wrare war gfr wite
grate welt (oY fewsge wer) @ (%)
S, 7€

(@) wfeswt s fomsT sam
fautcn slerga aga wedT & WX
Y areRfan fiwar swoar, oF feaar
Fugrat v A FEATAAT FFAT AT
arﬁm'aquﬂﬂmgt .

(%) 7k Paeeft mare fersy 3 g

iwqr & % orfasT ararT ¥ gFHET 7

wraz frag & W q frar mar €
m‘tﬁmﬁamﬂnuh%ﬁm
#1€ geamy =@ & | '

_{w) wet @y vz

M%WEMWQ

v wiw w1 faator

5656. 7t WOX g1 QU : w1
ﬁﬂhhiwﬁngmﬁgm

- wen fw

(m) mmtmﬁraﬁwﬂ

mmmmaﬁm*m

114



ais Written Anmwvers

wir ¥ weorof sacfagre # phasd
faqw gz ¥ ; o

(&) #1 E FACITFTHATATA FTX
# At 1qr 2q1 ¥ ¥exra gowrT § Wi
wFEFrRUT T agnad woar gy
Maar wrfe § v 95 SRWT *0T 7
fratr w0 ¥g ¢r sfamargroew
T AT ; A

(7) @ g, a1 37 97 SIFCH
w41 gfafesar & ?

wiw wie fewrd ot (st gooa
Tag weatar) g H15 QO AT
faraTar fgarerg & agrer &2 ¥, 1%
& oo Iadr fagre & wrearT g
wiir & 1 fegrrea @ fasay amr vl
weaa: ¥t % e areT oA qur afeay
W g 1 gy wo-faegre vk
W qHTY 59% QYA &7 Au-fAegTT
B & s g 1w AfeaY &1 ovwry
HAT TATET AT WrROT AT B WA
T AAT {1 T Afwwl waR §TG WIS
aT wrf € fard ¥ Aol % wdw W@
wAT fA AW § HHEAET, vUwIY
Jgrar &, fraqer grar § ot afeat ga-
AT WIAT AT AT § | g wwa,
R & Wiy Y ¥ wrewr arplaw orer-
frere glaay gwicr § 1 afedt & ag
#a % uiwafre g7-vere di whnfre
v wda & g fagre § am saen
sww g g

(w) srx (w) fwd w3 fafon
qsaaAY & qam waar § Fr fagro § awr
¥ Tl ®x e awr rodt & wrg
qaETRTgRRT ¥ ford o arawes g
iy Rarer ¥, Syt Tiet & Pt & ford
FIqAY Tqx ITeq §, wgt wa wwg
waryy qfedraardt w1 frmior fear
-ard | sperrfuer gt % w1 T3 o dww

APRILZ 0

Written Answers  y16
warraT WAy urk o Wi § - ww
araT freTe A Czaw AT AT F T
w1 gz 7y wravas awwr 9oT d
¥ v agvaiq afegeard} € gra &
forar orrg, g7 afedvoraa € dqea
&7 A g ¥ ¥ F fagd ¥y G
¥ E G F rgrrgry 1 Awrw
¥ ranm 9T sTART afd oA §
gifgx wrefeqs amAl w1 w9 FJ
¥ forq wrea w59 g% (%7 WL
Jarar wfnfa srsa v & fog agaa gy
g & 1 957 wlafa s ma ST qeT )
TIAQTT 7T TF 913294 + 5o & Famior
& ar3 # wdy aF w0§ GwAEr 7 AT
g ey (wrwa) WX FREAR
qreat ARt &y AqfTHAAYT FCA
¥ qa frg or W&

HABILITATION be pleassd to state:

(a) whether Government has been
auctioning the plots at & very high
rate in Delhi;

DDA

(£) what is the poliey of the DD.A-
regarding the sale of piots anit fiats;
and v \
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. (g) why Government does not pro-
‘posg to sell the plots and flats at the
~cost price?
THE MINISTER OF WORKS AND
““HOUBING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Only reserve price is
‘fixed. Actual price at which the plots
are auctioned depends on the highest
"bid received in the auctions.

(b) No, Sir.

(c) The tentative cost fixed by the
DDA is furnished in Annexure.

Cost of plots varies depending on
usage, coverage alloweq and location
.among other factors.

(d) Yes, Bir.

(e) The DDA has reported that
wommercial plots at Nehry Place and
Rajindra Place have bean auctioned
at rates varying between Rs. 6097 and
Rs. 20,700 per sq. mt.

() (1) Policy regarding disposal of
“plots is as under:

Generally, developed land is dis.

(i) Residential plots to persona
belonging to Low and Middle In-
<omg Groups.

(ii) To cooperative societies.

(ili) For shifting of non-conform-

(iv) To rehabilitate parsons affect-
ed by acquisition of land for public

purpose.

(2) Policy regarding disposal of flate
iz az under:

(i) Flats are allotted to those, who
have registereq themselveg with
the DDA on the basis of seniority
in registration.

(ii) 50 per cent of the flats are
allotted on cash down basis and
50 per cent on hire-purchase basis.

(iii) Those registered under the
self-financing scheme will be allot-
ted flats on the basis of draw of
lots. However, those registered un-
der the first scheme will have pre-
ference over those under the second
scheme,

(iv) In the case of self-financing
schemg the allottees pay during the
construction of the filats in 5 instal-
ments, on & pattern decideg by the
Delhi Development Authority.

(g) Residentia] plots upto 200 sq.
yds. in area are sold at pre-determin-
ed rates, which are by and large on
‘no-profit’ ‘no-loss’ basis. Keeping in
view the overall social objective Gov-
ernment is not in favour of selling
~mbmmwmh1' .on this

The disposal cost of flats do not
include any element of profit.

Btateznent
Approximats plinth area tentatios disposal eost of flats being constructed under Seif finanoe schama,

8Bl.No. Name of the Scheme Cate-

gory pl

te Tentative disposal cost.
area insq. Mt,

1 a 3

4 .5

N Wwpﬂwﬂxmdm P |
11
III

Rs,. Rs.
75° 00 55,000
B34 83,000

129'0 1,15,000




119 Wriﬂ.m Answers APRIL 2, 1979 ~ Written Answers . 120
L t : ; e 1 T g
T 2 ) 4 B .
2 Haus Khas . . .0 %I, © 64,500 to 78500
(Mehrauli Road) ur 128-8 to tq:t-o 97,009 . to i,:@l-:
3 Basant Enclave . PR | 5318 to 57°26 45,000 to 50,000
I 94' 70 90,000
II1 134° 24 1,15,000
4 Munirka . . . II 110° 99 95,000
I 129-6g to 15663  1,20,000 to 1,32,000
5 Sidhartha Enclave . IO 110° g9 95,000
111 129-6g to 156°63 1,20,000 to 1,32,000

" Opeming of sub-Post Offices and
P.C.Os. Brahmanpad and Lainpada in
Phulbani, Orissa

5658. SHRI SRIBATCHA DIGAL:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government have re-
ceived any proposal for opening of
sub-Post Officeg and P.C.Os at Brah-
manpad and Lainpada in Phulbani

*'District of Orissa; and
(b)" it so, the decision taken by
" (vovernshent thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
.DEQ SAI): (a) Yes, Sir. Proposals
“'for ‘the oonvers;on of Brahmanpead and
Lainpada ‘Extra Depsartmental -Branch
Post Offices into Departmental Sub
Post Offices have been received.: A
proposal for obpening & Public Call
Office at Brahmanpad only has been
received by the General Manager
Telecommunitations Criss Clrcle, |

(b) The proposals for the conver-
sion of Extra Departmental Branch
Poat Offices at Brahmanpad and Lain-
pada were examined but were not
found justified according to the De-
partmentsl Norms. The proposals for

opening a PCO at Brahamanpad was
droped on financial considerations by
General Manager Telecommunlca-
tiong Orissa.

Precantion against damage t0 roof
tops of D.D.A. fiats at Prasad Nagar
New Delhi

5659. SHRI D. G: GAWAIL: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state- -

(a) ‘whether it is a fact that  the
over head ‘tanks in the M.I1.G. Flats
constructed by the DDA at Prasad
Nagar, New Delhi over-flow all the
time; apd. .

(b) if so, will Gwment Muct
the DDA !or taking dction against the
flat owners from ground floor tp se-
cond floor to aveid the damm to the
roof-tope of the ﬂntn‘r s g

-THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Delhi Development
Authorily has reporteq that some of
the over-head water tanks over flow,
mainly due fo the float valves bd.nt
darmzmwm L



N

(b! 'I'ho

required to take necessary o.ctlon
‘against the defaulting allottees, under

the provisions of the Delhi. Develop-
ment (Management and Disposal of .

Housing Estates) Regulations, 1968.

Rellef to the drought affected people
of Sibsagar

5660, SHRI BALASAHEB VIKHE.

PATIL: 'Will the Minister of AGRI-
CULTURE AND IRRIGATION. be
pleased to state: .

(a) whether his attention has been
drawn to the news item captioned

““Drought Hits Sibsagar” published in’

the Statesman (Delhi Edition) dated
‘8th March, 1879; and .

{b) action taken to give reliet to

the drought affected people of Sib-
usnr ‘particularly to sugment the
water mply position?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
“Yes, Bir.

(b) The State Govt.-ie taking ne-
cessary action including installation of
“tubewells for providing drinking water
to the drought affected people of Sib-
“sagar.

Observations made by P.M. In connec-
tion with Garland Canal Scheme

8861, SHRI CHITTA BABU: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

{a) whether the Government’s at- -~

“tention hag since been dfawn to the

shasrvations made by the Prime Minis-

“ter in comnection with garland eanal
scheme ont 2nd Januery, 19¥9; and

(b) it so, what follow-up steps Have
beeuhhndm thea?
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ﬁsllund. mny. m—_'
prising the flat owners themselves, {8

THE mmsm OF AGRICUL-"
TURE AND . IRRIGATION (SHRI .
SURJIT BINGH BARNALA): . (a) .
Yes, Sir,

(b) Four Expert Committees . have. .
already been set up by the Planning,
Commission to examine various as~
pects of the Garland Canal Plan. Tha
zports of these Committeeg are await--

Detection of Unawthorised Gm )
tlon: in New Delhi o ‘

5662. SHRI K. B. CHETTRI: Will"
the' Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be Pleased to state:

(a) whenever any -unauthorised:
construction iy put up in the area of
any local. authority. like Delhj Muni-
cipal Corpouhon Delhi Dwe]opmmt
Authority, New Delhi Muriicipal Com- '
mittee, how much time does. it nor-.
mally take for the building inspeckor
or any other officer or officers con-
cerned to detect and report about .
such unauthoriseq comstructiong gnd
issue notices for demolition ete.;

(b) what action is taken against
thos officials who fail to detect and
report about such unauthorised cons-
tructions and issue notices etc. within

thomwriad and thus fail , to

them under law; and

(c) In how many cases, action was
taken against un'defal_ﬂtingm
during the last five years, that is,
from 1st January, 1074 to 31st De-
cember, 1978, and what sre the full
particulars of these cases?
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Authority, and the New Delhi Muni-
cipal Committee have reported that
the unasuthorised constructions are
booked immediately they come to
notice during inspections or on receipt
of & complaint. Legal notices tp ini-
ﬂlt.dlanollﬁonmeedmnlteml-
1y issueq the same day.

(b) and (c). Action ig taken by
these orgenisations under their respec-
tive service rules against the officers
foungd guilty of negligence in this re-
gard. It hag been reported that from
January 1074 to December 1978, dis-
ciplinary action was initiated against
287 employees on this account. Cases
of 5¢ employees have 8o far been
&eighd out of which 34 employees
bave been punished, Proceedings in
other cases are still in process. Be-
sides, vigilance investigations are
under way in 85 such cases.

5863. SHRT K. A. RAJAN: Will the-
Minister of AGRICULTURE AND-
IRRIGATION be pleased to state:

' (a) what is the tota] cane price due-
from the Sugsr Industry to the cane
growers, in the whole of India as om
31st December, 1978; and

(b) out of the above, how much i=
due from sugar factories in the co-
omativ, sector and their numbes-

from factories umder the States and
Central Government's management
and their number and from factories
in the Private Sector and their num-
ber?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND-
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) and (b). The
amount of cane price due from sugar
factories t, the cane growers as om
315t December, 1078 is indicated be-
low:

Amount of cane price  Number of factories
due as on st1-1e-1970

hl(h}
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5684 SHRI B. C. KAMBLE: Will
the Minister ot AGRICULTURE AND
MGAHONMMmm

(a) main 'mturu of the programme
of Integrated Rural Development;

. (b) the manner and method by
- which the programme is being im-

L]

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) The IRD Pro-

gramme during the current year
being implemented in 2800 blocks. Of

w

these, 2000 blocks have been selected °

from areas covered by one or more of

gramme are primarily meant for fin-
ancimg the subsidy components gf be-
neficiary oriented in the
flelg of agriculture and its allied acti-
vities, rural industries and rural arti-
sans programmes. The subsidy is at'
the rate of 25 per cent of the cost of
the scheme when the beneficiary is &
small farmer and 33-1/3 per cent for
the marginal farmers and agricultural!
labourer with a ceiling of Ra. 3000 per
beneficiary. Howeveér, the subsidy for-
Scheduled Tribe beneficiaries is 50 per
cent of the cost of the scheme with =
ceiling ot Rs. 8000/-.

(b) The implementation of the pro+
gramme hss been entrusted to the
existing SFDA, DPAP and CAD agena
cies in respect of blocks covered under
these programmes. The State Govern-
ments have been requested to make
suitable arrangementg for implement-
ing the programmg in respect of those
blocks which are not covered by the
special programmes. The programme-
envisages formulation of block plans

i
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the number of families that can be
assisted would be about 130 per block.

. (d) During the Five Year Plan
(1978—83), it is proposed to cover
rural families of the targetted benefi-
ciary groups in 3500 blocks ocut of
about 5004 blocks in the country. The
remaining blocks will be taken up dur-
ing the next Five Year Plan, It is,
proposed to cover under IRD Pro-
gramme only rural families of small
farmers, marginal farmers, agricultural
labourers, rural artisans and members
of Scheduled Castes and Scheduled
Tribes. Other: rural familieg in the
affluent category will not be covered
under this programme.

Opening of Poorvanchal University
in U.P.

5665. SHRI UGRASEN: Will the
Minister of EDUCATION, -SOCIAL
WELFARE AND CULTURE be plea-
sed to state:

(a) whether a charter of demands
for opening a Poorvancha] University
in Uttar Pradesh has been received
by him;

(by whether - Kushinagar (Deoria,
“Uttar Pradesh) is a place where Tat-
hagat Bhagwan Buddha attained his
“Mahanirvan ang it has a degree col-
lege also and whether Government
will consider over the demand for
opening a Tathagat Bhagwan Buddha
“University there; and

(c) if so, the steps being taken m
this regard?

THE MINISTER OF EDUCATION,
“SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
"DER): (a) to (¢). The primary res-
ponsibility for the establishment of a
“University in any State is that of the
State Government concerned. While
no .charter of demands for.opening a
"Poorvanchal University in Uttar Pra-
<desh has been received by the Central

APRIL 2, 1979
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3 o
Government or University Grants
Commission, the Government of Uttar
Pradesh, had some time back sought
the advice of the U.G.C. on a proposal
to open a new university in ths Vara=
nasi Division. The Commission was
not in favour of setting up a new uni-
versity as proposed by the State Gov-
ernment. A degree college named
Buddha degree college is functmmng
at Kushinagar. - !

£

Advance Assistance for Irrigation
Projects in Maharashtra o

5666. SHRI DAJIBA DESAI; Wlﬂ
the Minister of AGRICULTURE AND
IRRIGATION be pleased tg state:

vl

(a) whether Government of Maha_-."i
rashtra has requesteq advanced as-
sistance for irrigation projects in Ma-
harashtra; i i

(by if so, what are the projects; and

(c) what action Government of
India has taken or propose to take?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a) to1
(c). The Government of Maharash-a
tra had originally requested for ad-
vance Plan = assistance of Rs. 40. 08 |
crores for acceleration of 16 major and 1
24 medium irrigation schemes during
1978-79. This was subsequently re-
viewed by the State and the require-
ment of advance Plan assistance was
reduced to Rs. 15.66 crores for 8
major projects, viz. Khadakwasla,
Warna, Krishna, Kukadi, Bhima, Upper
Penganga, Upper Wardha, Pench Irri-
gation and 9 medium projects, namely,
Ambavally, Haranbari, Kelzar, Koki;
Dham, Vaghadi, Kolar, Kanholi, ﬂﬂ.'!h
Paidag. This and similar requests.
from other States were considered in
the Government of India carefully anl!
it. has not been possible to provide j
advance Plan assistance top any of the
States for 1978-79.

1

|



129- : Wﬂtm'}lmen

fmiwftﬂ‘lmﬂﬂﬂﬁm

5667. Wt Wt faarey :
war pfy wte faw€ w27 og Ty &
woT w1 iy

(%) w1 duaadffa Foami &
war Frar€ Frsardf =1 Ager 57 a9t
# w7 ag AT AR I aX g wA<rhw
a¥ wrar wr g

(=) =1 wewrT 57 fawre &
grxaral 9 gar fgamw A gaofy af
AT

(7) war wpow fasrd afcdtorams
% wifes o 9 faare s & fodt
¥ orr wray F wqarfeadt T O
&= atar aqt § ; W<

(w) =fx aff, I g7 =l F PR
wTX ¥ fog wut srdar e o Y g ?

e i Fera sy (o ovire ferg

worren) ¢ (¥) WX (@) g F awt
% gz Wit weuw Toarg ofcgrsrarat
ﬂwfm-rfa::whﬁi?r &—
T A wsaq et
T gicatoraraT o iy
(%<1 TQ)
oY grerar 1150%
'1974~75 380
1975-76 A 488
1976-77 680
' ':977-—7& - 844
197879 1028
wm) L

WISy

CHAITBA 12, 1901 (SAKA)

Written Answers 130

*gxrit qE7 Wi weaw fewr =T

¥ fag 76.38 ¥OT T

Armar-faw  wmwar e Y

& W7 safew & w1Ar dfgw A

of T oATHT  9X FANT 50.54

FOE TUC FT FrowAT-Frw say oY
¥ wrfe 7Y §

HIATHY TYRATHY & QYT gady W
T rr i EWTAAT § )

() ' (). o, 7df | @eET

wTanT AT fratfin wrrawey & wmere

-nmﬂtmm afcavrnet

ot st sragrdear ot deda ey wrvr
FATT AT =1 o7 W § 1+ aficaomr
Fedretst wiv farrr & orer wafer faefroper
Wt g faefra waTRETT WY oY
wefrer & forg vom wrar &

Crisis in Bugar Industry due to Over
Production of Sugar

5668. SHRI BEDABRATA BARUA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the sugar industry is
going through a great crisis due to
over production of sugar; and

(b) what are the measures being
takenl to face the situation?

THE MINISTER OF BSTATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) The record
production of 182 million tonnes of
sugarcane during 1977-78 contributed
to a record production of 65 lakh
tonnes of sugar in that seasom, The
production of sugarcane and sugar
during the current season is also ex-
pected to be of the same order. The
surplus production of sugar created
some problems of disposal but with
the decontrol of sugar the domestic
congumption of sugar has increased
brabmtlhkhtmnnmmﬂi n-.'
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domestic prices of sugar which were
rolling low have shown an upward
trend lately which would benefit the
industry.

APRﬁ.'& !ﬁ'ﬂ

(b) The measures taken by the

Government to help the sugar indus-
try are indicated in the attached
statement,

Statement
The following measures have been

taken by the Government to help the
sugar industry:—

I. Decontrol of Sugar: The De
control of sugar w.ef 16th August,
1978 was with a view to stimulating
the domestic demand of sugar and

tent been achleved as the domestic
consumption of sugar has increased
by about one lakh tonne per month.

‘11 Removal of Restrictions on
Stock Holding: With a view to help
the sugar mills relieve the burden
of carrying buge carry-over stocks
all restrictions on stock holding by
licenced sugar dealers have been

II1. Fixation of Tariff Value and
Excige Duty: The excise duty for
sugar has been reduced in succes-
sive stages, The tarif value of
sugar has also been reduced from
Rs. 215 in August, 1878 to Rs. 180
w.el 1st February, 1979.

IV, Export Quota and Exports:
Asg in the. preceding year, it has
been decided to export India's full

VIIL. Creation of Buffer Stock: It
has been decided in principle to
create a buffer stock of sugar, the

in the commodity from December,
1978 besides allowing free exporis
of gur with cash subsidy of Rs, 10
perquintalandwnhoutanqu
restrictions.

X. Loan ta State Governments:
A loan of Rs. 20 crores has also
been advanced to Uttar Pradesh
Government for clearance of cane
arrears in respect of cooperative
and public sector units in the State.

fusafraradt ¥ ararara finet (dfew

fearditz) oy earom
5660. «ff wx ww< fag : ¥
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Assistance sought by Andhra Pradesh
fnrmnln;utemcym

5670. SHRI P, . KODIYAN: Wil
ihe Minister of EDUCATION, SO-
CIAL WELFARE AND CULTUE!.’ be
please to state:

(a) what is the extent of assistance
sought by the Government of Andhra
Pradesh by way of financial grants to
voluntary azencleu|organintton, en-
gaged in the State in running literacy
schools as part of the National Adult
Education Programme;

(b) which are the voluntary agen-
cles/organisations approved or recom-
mended by the State Government for
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grant for running literacy schools im
the State;

(¢) how many literacy schools are
now being run by each of these or-
ganisations in the State and what is
the total number of adult illiteracy
covered by all these schools; and

(d) what is the total amount of
assistance so far given to each of
these voluntary agencies/organisa-
tions?

'THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) to (d). The Scheme of
Agsistance to Voluhtary Agencies
working in the field of Adult Educa-
tion is direetly administered by the
Ministry of Education and Social Wel-
fare and funds under it are provided
to voluntary agencies on the recom-
mendation of the State Governments/,
Union Territory Administrations. No
Adult Ljteracy Schools ag such are
run under the Scheme. Grants are
provided for organising adult educa-
tion centres, which are run on part-
time basis for about two hours pef
day at a time convenient to the lear-
ners, 30 adults are expected to bc
enrolled in each centre,

A list of voluntary agencies recom-
mended by the Government of Andhra
Pradesh for financial assistance for
running adult education centres, num~
ber, of centres and the amount of
financial assistance approved during
1978-79 is given in .the attached State-
ment,

_ Statement
§1. No. Name of Organisstion Project Appmvcd Amount Grant
T 2 o 8- 4
L. i .gm' v '1 OM- : Service : N (e)
i g m"’!"!‘ o 30 Centras 49,500 -
2. Wesker C Mum e ¢
SR ... S " - a— 48300

3
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1 a - R

3. Bhasagamulu Charitable Trust, Yellumao-

. 80 Centres 49,500
. Andhra Rash Aﬂ.mp,dmw
* Wllmﬂil“ . 60 Centres . gB.200
. Hind Kusht Nivaran Sangha, Hazurabad,
3 Kareemnagar . . ¥ . 6o Centres . g8,200
6. Bharatiya Adimjati Sewak Sangh, 100 Ocntres 1,74:500
Telen : through the t organisation i.c. Bharatiyn
. mﬁmmww Delhi).
9. Village Reconstruction Organisation, Gudtur 100 Centres 1,74,000
. Gramabhyudaya Sanstha, Poddath . 'The organisation is not registered and henos
’ ol ilnote.ligihuﬁl;'p:nt.
9. Andbra Pradesh Social Service Socicty, Do.

Secunderabad.
10. Hg’:::-d Archdiocese  Social Secrvices Under Consideration.
Sccunderabad.

. umconﬁm
Under Consideration.

11, Nehru Yuvajana Sangham, Haripalam
12, Shri Durga Sangha Seva Samajam,
Vijayawada.

15. Bharat Sewak Samaj . . . . The

Ka Commission of Enquiry into
lﬁ;mfnhant&m&m

degn sl o fasafreren wqam

- wrow wT AW frur wmr
WTENT T WA . e
(za %)
5671. =Y gwAT WEry WAt :
Fa1 o, s wvaTe Wi dewfa 1 2 3 .
qAr AT TTA I g w4y 5 Fama- - :
fagarers gz wraw & ¥ & dwwa 1. TINEIT GEPT 3,286. 00
FAS T 74 197879 ¥ R FTR, LAY :
frart fear Y 37 FR & )
mm’a}m: 2. THo #To -
sifcames w19,
fira, warror weaw wite wegfi sft foreafr , 4,000.00
(wro weve wor wr) : fareafaquren 3. WY e 15,000. 00
WATA W AT WA g sy wrovw, YT
& wpeTT faefafarade g oo wY ' N
Tt 1978-79 © VT AW ¥ AT 4w wew,
: © falmw o 28,000 00

® wrk RewraT vy S A g
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1 ) 2 3

5, Tde To UTe

1A, §E 1,14,610.70
6. WIW WEHT WL,
fagarers, TeaT 13.030. 00
7. TR o Wijo
Ajo WEFT T,
YT 2,250, 00

Financial and Technical Assistance
to Gujarat in context of Narmada
Award

5672. PROF, P. G. MAVALANKAR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleaged to
state ;

(a) whether Government of Guja-
rat have approached the Centra] Gov-
. ernment for substantial financia] and
technical assistance in the matter of
projects for extension of irrigation
facilitles in Gujarat in the context of
Narmads Waters Issue Award by the
Tribunal last-August; and .

(b) i o, broad details thereof and
the Government’s response thereto?

THE 'MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b), After the decision of {he Narmada
Tribunal, the Stateg of Gujarat as
well as Madhya Pradesh have ap-
proached the Central Government for
seeking external financial assistance
for the projects in their States in the
Narmada Valley which involve large
outlays. Matters regarding the funds
which are likely to be available for
the Narmada Projects in the Sixth
Plan period, the time frame for im-

plmanuumo!thepmjachmathe‘
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corresponding provision which would
be. made for their implementation by
the concerned States of < Gujarat,
Madhya Pradesh, Maharashtra and

+Rajasthan are under discussions with

States.

The Government of India has re-
cently set up a Planning Group under
the Chairmanship of Secretary, De-
partment of Irrigation, with represen-
tatives from the concerned States in
the Narmada basin for evolving plans
for the integrated development of the
waters of the Narmada within the
frame-work of the decision of the
Narmada Water Disputes Tribunal.

Wells dug out in Villagee

5873. DR. VASANT KUMAR PAN-

- DIT; Will the Minister of WORKS

AND HOUSING AND SUPPLY AND
REHABILJITATION be pleased . to
state:

(a) how many new wells were dug
out in villages during the year 1977
dnd 1878 to provide drinking water;

(b)hwmnyn!thénbowmlh

were dug in Madhya Pradesh during

1977 and 19787

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Under the Centrally
sponsored scheme of Accelerated Rural
Water Supply for provision of drink-
ing water to problem villages, there
is no provision for supply of drinking
water through dug 'wells, as this is not
considered a safe and permanent
source. Under the Centrally sponsored
scheme only borewells tubewells and
piped water supply schemes are nor-
mally allowed,

(b) Does not arise.
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' Bevelopment Leang ¢o  Anjuman-g-

) “Eala Hubli, Esroataks
© 5674 SEB.I F. H, MOHSIN: Wil

the Minister of WORKS AND HOUS-
" IND AND SUFPLY AND REHABILI-
TATION be pleased to state:

() whether an amount of two
lakhs was paid to Anjuman-e-Isla,
Hubli (Karnataka), as a development
loan; -

(b) whether the Construction Com-
mittee has been formed as per the
rules lalg down; and

(c) whether the Deputy Commis-
sioner ang the Executive Engineer are
members of the Committee?

THE MINISTER OF WORKS AND

HO PLY A RE-
nu%ﬁgxq (%‘v

AR
BAKHT): (a) to (c). Information is
being collected and will be laid on

the Table of the Sabha.

Transfer of Community Hall to MCD
" in Lawrence Road, Delhi

5675. SBHRI M. ARUNACHALAM:
Will the Minister of - WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:
- (a) whether the Vice Chairman,
Delhi Duvelapmt ‘Authority _has
m.pmmm Law-
rence Road Welfare Federation op-
posing transfer of Community Hall
to the Municipal Corporation Delhi;
and

. (b)ﬂlo,thedehﬂsmdﬂovem
ment’s reaction thereto?

- THE MINISTER OF WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir, .

(b} Does not aﬂsp.

Shrinkage of Acreage under change in
Cropping Pattern

56876. SHRI R. P. DAS: Will the
-Minister of AGRICULTURE AND
IRRIGATION be pleased to state the
steps taken by the Government to
check shrinkage in acreage under
different crops and to prevent change
of the present cropping pattern due to
current trend of prices of the farm
products? .

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): There
has been no shrinkage of acreage un-
der different crops over the last five
Years as may be seen from the en-
closed statement. The small year to

maintaining
constant levels, Efforts are being
made to increase the area  under
different crops wherever necessary by
encouraging multiple cropping under
irrigation projects and also by mixed

Statament
Area under imporiant Crops for the years 1978-74 fo 1977-78.
("c_lo'o houu;u)
Crop 197974 197473 197576 19767 197718
T 2 8 L 4 s 8
Cereals . 108,111 ° mt : :os,m lot.gn Do I.g.?s,sﬂ'? 1
L : . MR
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1,‘14 I b, T WAM '143
: p— i -
i ‘= s 4 5 6
Oilsceds (five major) .. 15451 15638 15005 14838 5,508
Cotton - . 7874 7562 7,330 6,885 7,813
Jute & Mesta . 1,163 " 983 915 1,089 1,155
Sugarcane a,752 2,804 2,762 2,866 8,920
Tobacco . . 462 88t 368 L @0
Potato 543 587 6aa 620 654

Area under Tobacop and its price and
-

5677, SHRI MUKUNDA MANDAL:
Will the Minister of AGRICULTURE
AND TRRIGATION be pleased to state:

(a) the areas in the country where
sizeable quantities of various types ot
tobacco are grown;

(b) whether there is any considerable

-

(c) whether the prices of tobacco
have crashed in all the areas and; if so,
steps Government propose to take to
tackle the serious situation; and

(d) whether in West Bengal there 1s
severe glut of tobacco and if so, steps
taken to dispole of the stocks?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA).

lation of stocks in various (a) Information in this respect for
blaces; if so, defails thereof; the year 1977-78 is given below:
Andhry Pradesh . . + Virginia 126°5
. Others (Natu) 75
Gyjarat . T . . Nicotiana Tabacum 125-3
Tamil Nadu . . . . . Nicotiana Tabacum si-a
Fmahb . . . + Nicotiana . 15
Rustica
Nicotiana Tabacum
Virginia . 7°0
o Others 206
Wut&n.-,l . a .. Nicotiana 124
Rustica
“Nicotiang Tabacum
Virginia .
. o-r
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W iil_'i-::_-.."..f_.:..,: m
State Varicties Production in 197748
(Thousand -
Bibar . . . Nicotiana Tabacum . .m-n
u.p : Nicotiana Rustica . 770
All India Nicoliana Tabacum o-g
Nicotiana Rustica . 214
Nicotiana Tabacum
(Virginia) 1336
Nicotiana Tabacum i :
(Others) . 2903
TotAL ALi-INpia . 4452

(b) According to the available infor-
mation, in Andhra Pradesh, which
-alone accounig for about 45 per cent of
the total tobacco = production in the
country, there is substantial produc-
tion of FCV tobaceco in 1978-79 and in
addition, there are some carry-over
\stocks of FCV  tobacco from the
previous crops.

{c) There are no indications of any
xrash in prices of tobacco. The whole
sale price index of raw tobacco which
showed a fall from 139.0 in January
to 1310 in February has again moved
up to 139.9 for the week ending 10th
March, 1079. As regards prices in

varioug Centres in the country, it was '

mainly in some places in the States
of Gujarat and Karnataka thai the
prices of certain varieties of tobacco
were low in February but have im-
proved again in March 1879. To im-
prove the price situation, especially
in Andhra Pardesh, the Central
Government has already directed the
8.T.C. to purchase 10,000 fonnes of
+FCV tobaceo from Andhra
drom 1978-79 crop, on Government
«account. This ig to be purchased from
-the growers and growers’ cooperaives.
+In addition, the S.T.C. will make a
pommercial purchase of about 5,000
tonnes, x

(d) The information {g being collect- -

ed and will be placed at the table of
the Babha as soon as possible,

Pradesh

Chief Ministers’ Conference om the
Xssue of Overdue Debts of Agricultu-
rigts

5678. SHRI M. N. GOVINDAN NAIR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether 3 Chief Ministers’ Con-
ference was held in New Delhi sn 23rd
February, 1879 under the initiative of
Maharashtra Chief Minister o obtain
congensus on the issue of mounting
overdue debts of the agriculturists and
the need for substantial Central assis-
tance in solving this problem; and

(b) if so, the details and Governs
ment's reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) The Chief Minister of
Maharashtra had written to the Prime
Minister on 25th February, 1979 that
he had arranged an informal meeting
of the Chief Ministers on 24th and
enclosed with his letter a memorandum
signed by some of the Chief Ministers,
The memorandum raised issues which
required to be considered in the broad-
er perspective of the country’s needs
and measures required to deal with the
economic situation. It also included a
reference to rescheduling of past debts,
lowering of interest rates, stabilisation
arrangements forlong-term loans anjd

_provision for relief and- gusrantee

fund. :
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' tb).ﬂl'ie.'memormdum refers to effec-

tive policy framework in agriculture
<credit which should include (a) re-
scheduling of past debts so as remain
within the repaying capacity arrived
at on realistic basis; (b) lowering of
interegt rates to 6.7 per cent for resche-
duled and future debts so as to reduce
the burden on the farmer’s limited
repaying capacity; (¢) extension of
coverage from the credit stabilisation
funds to rescheduled instalments of
loans for land development also by
suitable amendment to the R.B.I. Act;
(d) adequate provisions in relief and
guarantee funds to cover loans which
have become irrecoverable for reasons
beyond the control of the farmer, This
relief should cover the additional inte-
rest burden on rescheduled debt.

There is alrealy a provision for re-
stheduled of short-term loans to
" medium-term loans by recourse to the
National Credit Stabilisation Fund of
the Reserve Bank of India. The State
Cooperative Banks are also. maintain-
ing stabilisation funds,

Risk fund is being provided under
the special programmes with reference
to the loans advanced to the weaker
sections, The cooperative banking
institutions gre also expected to puild
up bad debt reserves,

The rates of interest on term loans
re-financed by ARDC have been recent-
ly reduced. Loans for the same purpose
by Land Development Banks, even if
they are not re-financed by ARDC,
have been recently reduced, Loans
for the zame purpose by Land Deve-
lopment Banks, even if they are not
refinanced by ARDC, are also expect-
ed to carry the same rate of interest.
In case. of ghort-term loans, follow-
ing the. reduction in the refinance rate
by the R. B. L. and abolition of tax on
interest, the rates of interest charged
to ultimate borrowers by cooperatives
have generally been reduced by ab-
out one per cent.

Develspment Banks, there is provision

‘for ‘re-scheduling, of loans in  areas

affected by natural calamities, Appro-
priate arrangemetns for Land Develop-
ment Banks to provide extension of
loans due from borrowers in case of
occurrence of natural calamity are
under discussion with the Reserve Bank
of India. In the States where overdu-
es had increased due to occurrence of
natural calamities, special steps are
being evolved by the Reserve Bank
of India and A. R. D, C. in consultation
with the State Governments.

Central Government Employees without
Accommodation in ‘A’ and ‘B’ Class
Cities '

5679. SHRI VASANT SATHE: Wil
the MINISTER OF WORKS X AND
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state:

(a) the number of Central Govern~
ment Employees who have put in more
than 10—15 years of service withcut

_housing facilities at Delhi, Bombay,

Madras, Calcutta, Kanpur, = Nagpur,

Agra and other big class cilies in the
country;

(b) details of total employees at
Class A and Class B cities in the
country;

(c) the number of employees nrosid-
ed with accommodation as on 3ist
March, 1978;

(d) the total number of flats cate
gory-wise available for the employees
in the above cities, city-wise. as on
31st March, 1976 and investment made
on construction of additional accommo-
dation during the last two years and

allocations made for the next year:
and

(e) whether Category B cities have
not received due share for providing
Housing facilities to the Central Gov-
ernment . Employees during the last.
few years and the action taken/propose
to ensure greater attention for pro-
vision of housing - facilities at these
places? e
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HOUSING AND SUPPLY AND REHA-
BILITATION (SHRI SIKANDAR
BAKHT); (a) The number 62 Central
Government employees eligible for
general pool accommodation, who have
put in more than 15 years of Service
and have applied for such accommoda-
tion and are still awaiting allotment
is as follows;

APEILA O Welden dvgwer 148

THE MINISTER OF WORKS AND

s OGS
Indoee a0 i
Madras = W 991
Nagpur 6
Simia 717
*This does not cover about 1

applications which are yet to be sorted out.

*Declhi . 20,851 &
There is no General Pool accommoda-
. . 410
Bossbay : ek tion at Kanpur and Agra and as such,
Bangalore . (Mudgg in respect of these cities and others
type A&B) information is not maintained.
Calcutta . . . - 2,267 (b) and (c). The information pertain- ol
. ing to the citles where general
Chandigarh . . - 2,636 - Jation is given be-
Faridabad . . ) 59 low:—
: Number of cmployees
Name of the City Demand provided accommo-
) . dation as on $;1-3-78
Delhi . 97,304 41,887
Bombay 6,035 8,914
Bangalore 716 144
Calcutta - 46,040 2,075
Chandigarh . 5:285 78a
Faridabad . N 2,008 !,_,63
Ghagiabad - 1 (for 200
- Y 5
daly)
Indore 487 91
Madras . 6,689 ‘.'"_".7
- Nagpur . . . a,gﬂ-; !.95,6
Simla 8,747 358

(d). Category wise details of General
Pool accommodation available at
wvarious places are given in the State-

* ment attached. An amount of Rs
'1485.00 lakhy was spent on construc-
tion of General Pool residential ac-
commodation in various cities during

1077.78. ‘During 1078-79, a sum of
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In the details given under (b) and (c) 1. Hyderabad
above, only Delhi, Bombay, Caleutta 2. Lacknow
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5- Agariala
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accommodation in thefollowing capital X I“
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8. Port Binir
Statemant
Number of Houses as on 31-3-1976.
Bombay 375 - 16p1 757 448 209 97 5 8577
Calcutta a50 751 538 198 140 1 2 1915,
Madras 84 508 168 208 30 16 v 1014
Simia 274 7= 54 84 20 9 - 453
Faridabad 330 664 200 140 52 ] . . 1408
Nagpur 138 62 s s 37 15 =2 1058
Chandigarh . 8o 500 48 2% 4 2 658
Mplm - . .. 84 42 18 144
Indore . 96 as 14 12 8¢
Ghaxziabad . . . . - . - .
Delhi « 18173 15463 5568 sgeg 1789 838 181 45 4017
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Recommendationg of III Pay Commls-
sion to Drafismen in C.PW.D;

5682. SHRI SAMAR MUKHERJEE:
Will the MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state
what steps have been taken to imple-
ment the recommendations of III Pay
Commission to Draftsmen of C.P.W.D.?

THE MINISTER OF WORKS
HOUSING AND SUPFLY AND RE-
HABILITATION (SHRI SIKANDAR
HBAnsalyi Abe 1l Fay Comnussion re~

.

for Draftsmen in the CP.W.D.:

Rs.
Draftsmen Grade 111 260mmygo.
Draftsmen Grade 11 3303560
Draftsmen Grade 1 . . 425—700

These scales have since been sane-
tioned to the Draftsmen in the
C.P.W.D.

Income and Expenditure on
Agricultural Spray

5683. SHRI SHIV NARAIN SAR-
SONIA: Will the Minister of AGRI-
CULTURE AND IRRIGATION  be
pleased to state:

(a) total number of Alrcrafis,
operative and idle under Directorate
of Agricultural Aviation;

(b) total mumber otm covwad.
per crew, per pilot;

(c) total flylng hours productive,
andmn-pmdueﬂnm;ﬂutndp‘
craft; and

(d) total revenue’ nmcdandu-
MHMWMNW
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THE MINISTER DPAGRICULTURE
AND IRRIGATION (SHRI SURJIT -
SINGH BARNALA); (a) The details
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-about the number of aircraft operative
and idle with the Directorate are as
followg:—

S Name of the Aircraft Total No. of No. of
No. No. aircraft aircraft
operative idle

:I'. Basant . * .. » N . . . 25 a1 4

2. Beaver . : . . i i 6 5 1

3. Piper Pawnee . . . 2 . 2

4. Helicopters | . . . " . 3 2 A 1

(b) The average acreage
(upto February, 1970) is as under:—

covered per pilot during 1077-78 and 1978-79

Year Area Area No. of No. of  Average  Average
covered  covered F.W. heli- acreage 3
by FW. byheli- Pilot copter per F.W, per heli-

in copter (in Pilot pilot copter
acres) acres) pilot

1977-78 - . 313,864 1,08,636 15 4 20,924 27,159

1978-79 . . . 821,546 *1,24,415 14 5 *22,967 *24,883

{*upto February, 1979)

.(e) All flyings are productive. There
can, however, be categories like
“revenug earning” and “non.revenue”
earning; like aircraft used in fighting

locust is productive though non-
revenue earning.

The total number of flying hours
achieveq during 1977.78 is as under;—

..}

s

Fixed Wing  aircraft

Hglicopter Total

351350 hours.

N L ——

Figures for 197879 would be available only after some’fime.

191 L8—8.
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" (d) Revenue earned and expenditure incurred per aireraft/pilot is as un-

der;— _
AVERAGE REVENUEB EARNED PER PILOT—
Total No. ol‘cp:n Revenue carned  Aver Revenue
tional pilots (Re) per plot (Ra)
1977-78 . . .  Fixed Wing = 15 31,26,202" 50 2,08, 418" 50
Helicopter, = 4 11,92,719° 50 2,08,179° B8
1978-79 . . .  Fixed Wing =14 37 Lakhs :5?}“' 2,64,285° 71
ma!
Helicopter =5 13 » » 2,60,000,00
Average Revmus sarmed per Airergft
‘Total No. of aireraft Revenue earned Average revenue per
aircraft
1977-78 . . .  Fixed Wing = 37 31,26,202" 50 1,15,785-28
Helicopter =2  11,92,719°50 5,96,359' 75
1978-79 + + . PFixed Wing -e6 37 Lakis {uﬁ) 1,432,307 69
Helicopter -a 13 . 5 - 6,50,000° 00
No. of aircraft Revenue expenditure Avcrage expend-
ture per aircraft
1977-78 . . .  Fixed Wing == n-; 60,48,104* 00 2,08,982' go

Helicopter

29
there problems it is
A'mt po-.ilbtle% information rng'.::‘d
i'?ymm per aircraft/pilot scpara-

Amlewmmrwuﬂwmndhnmmem&ymumm
(b) it so, whether Govemmnt TE-

selections of the team; and
5684. SHRI VAYALAR RAVI: Wil (c) the steps taken on these com-
the Minister of EDUCATION, SBOCIAL plaints?.
WMAREANDmmmhpm- THE MINISTER OF STATE IN
ed to state; THE MINISTRY OF - EDUCATION,

SOCIAL WELFAHE AND CULTURE

(a) whether it is a fact that Govern- (SHR; DHANNA SINGH GULSHAN):
ment of India have sent a women (2) No, Sir. .
football team to Malaysia; : (b) and (c). Do not erise.
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Problem of Stagnation of Water in
Mayapurl, Delhi

5685. SHRI SHYAMLAIL DHURVE:
Will the Minister of WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION be pleased to refer
to the reply given to Unstarreq ques-
tion No. 812 on 26th February, 1979
regarding D.D.A. Vs. M.C.D. and state:

(a) whether the present temporary
measure is adequate to solve the prob-
lem of stagnation of water during lean
period as well as during rainy season:

(b) whether it is also a fact that
pucca drains in front of the flats and
kuchcha outfall drains are always full
of stinking water and some time they
back flow in the colony; and

(c) it so, the interim measures being
taken to improve the situation?

THE MINISTER OF WORKS AND
HOUSING AND SUFFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Delhi Development
Authority has reported that the
present arrangements are adequate
for the lean period, and that during
heavy rains when water collects in
the colony the stagnant wate, is re.
moved by pumping.

(b) & (c). The drains in front of the
flats qre generally clear ang there is
no stagnant water in them. How-
ever, during heavy rains there is
some back flow, whep the Mayapuri
drain runs full. During such period
the stagnation of watey is cleared by
Pumping.
| Priority date for Class TIT and IV

. Grade
5686. SHRI SANTOSHRAQ GODE:
SHRI RAM NARESH
KUSHWAHA: -
SHRI SUDHIR GHOSAL:

Will-the Minister 01 WORKS - AND
HOUSING AND SUPPLY AND RE-
HABILYITATION be pleased to state:

(a).the date of priority for the allot-
Tent of Government accommeodation ‘n
the Class II1'and IV grade;
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(b) whether Government have any
proposal under their consideration to
allot Government accommodation to
those Government servants who have
put in 15 years' service;

(c) it not, what action Government
are taking to solve this problem;

(d) the number of employees who
having their own Houses in Delhi, have
been allotted Government accommo-
dation; and

(e) the number of employees who
have been allotted Government accom-
modation just before their retirement
and if so, why such injustice to them?

THE MINISTER OF WORKS AND
SUPPLY AND REHABILITATION
(SHRI SIKANDAR BAKHT): (a)
Allotment is made on the basis of
emoluments drawn by an officer and
not according to the class to which
he belongs Class III and IV (Group
‘C’' and ‘D’) officers would normally be
entitled to typeg A, B and C, depend-
ing upon their emoluments and also
date of their entry into service. The
priority dates of thegse three types
covereq as on 20th March, 1979 are
as under:—

Priority date

26 June, 1958
6th April, rg49
1gth December,1047

QO =

(by & (c). Government does not
have any specific proposal for provid-
ing accommodation to those who have
put 15 years of .service. However,
Government have undertaken a crash
programme tp construct 15,180 houses
in Delhi in types A, B and C during
the course of hext couple of years,

(dy 565 house.owning officers are
in eccupation of types A, B and . C
houses,

(e) No ﬁnrazfmation nﬁout the num-
ber of officers, whg got allotment just
before their retirement, is maintained.

bl



167 Written Answers

Allotment is made on the basis of
priority date of the officer and as per
the prescribed rules. No injustice is
meted out to any individual Govern-
ment employee,

Uniform Texi Books at Primary and
Middle School Level

5687. DR. BAPU KALDATE: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether the Government have
noted the recent decision of the
Supreme Court that the Government
have. plenary powers to produce its
own text books for schools; and

(b) whether the Government propose
to have uniform books (text) all over
the country at the Primary and
Middle School level?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir. The Government
have seen the press report about the
decision of the Supreme Court on text
books,

(b) No, Sir. Textbooks should be
developed according to the specific
needs of the regions based on the
common national values and national
goals of ‘Common Syllabus Frames.
The recommendationg of the Ishwar
Bhai Patel Committee are with the
State Governments in this regard.

et ¥ dtn Wt Tisa fega waTar Wt

5683, Wit wawC Ty :  wv
£t 26, RAI™ wearw Q¢ gepla way 9
®ITA & g &3q fF

(%) war zg ww § f5 g
sat & wier WA g P
gaifequs #T IqwreT w7 ge wyr e
v Aryr ¥ fag wrevgs § 9T gawy

wat # qF wirarg oe faeg sy
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At wfeq W (o) afk g, ot ow o
FTHIT FY T nﬁrfim 2

fera, worrw weate wite degfar s
¥ v (s W Feg qae) ¢
(%) o (&) . izw sg@w
welt qarer g o §Y ¥, € foeelt F wfewr
wradtg dvr e §w & @it aofvs
TR & Sqwrew WrAW § sowe fwg
T TYT e faarT S5 WX dafwaw
faarz & Wit ¥ ¢@ fasn ¥ qafus
g Aifa w5 wiafafaa o=@ 539
zg affa epw qrggal F gEar &
gafia, fvac wif afafy fae & o3
famfowr &t § fr eqwt & frer &
srafes fafew areafas @ ardfa
et F1awa § wea qmaf F AG-H79
oy w( arfas fegT amT AfEy |

% wreafas ferr A€ & @
1 wrdfer foer &1 UF O (0% w2F
Fa1 faar § oY T TTEEwEl FT QF
wrawms wir § | feedlt F oAt #
gmr wrifer foer 1 ¢F W § 9K
w aay & v wrdifos fmr swemd
¥ arq-mre mixfer fowr & foersi
ZATT A waelt wearat ¥ srfier
s3I fear arrar &

fva wrf wfafy # fawrfor v
ORI & e & o

e % srpmreage
5689, &Y wWhw weTM WY :
fererr, wartwr weaTe ot oepfo wor
X A T 6T fn
(%) w7 STeX wEgw wa §
fe 3w % omai & weperTeeRiteT 09
@ 8,
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awTX wr fearx faer deqi ¥
wfrard dfre sfimwo aTow A &1,
<

(w) =fe =&, @t xa% &1 FIIO
4

fiver, wwTw wemier wqT wWeph
dM  (Wo weTT wx ww) : (%)
gxafy erat & wwrfr @i arefes 5
s weard gk &, feeg oy amw @
e & ady Af & e qw ¥ g fawr
wX Ot & wAwTATErar a§ W g |

(=) w (). avirdfas geamsT
¥ wfrard §faw wfwmor sy @ w1
HHTL &1 1§ Teqra AgT ¢ wqife ag
¥ wATrws fadia aiw § W TEE
aaraT tuy wrg fadw amw A
THTE |

forent qeaTwdt # crarfen Eetew
g

5690. WY MG ATy : T HATT
. HE g AT € 0 5 iy

| (%) w1 g e 3w &
weft forert spwarerdt % wrsrrfony Zefie
TrRy TqTfier A FT ; W

(=) = fagre & avory G &
i qreww & ford sifee vt
W gt e & s afk o, oY W wgr
o eawifes SRS reNa eqTie
%o w1 § o af gf, o wwr o aar
afs wff oY GEd T EFTOT & ?

SwX HTeE § v S (s
"reg fio st g ) < (%) sty
W & ahr forert gt ¥ whie
T wTo-ay At & g ¥

wrtfa Qe & gfasn vwed
wUX w7 yerry §, awd e qupd
feafrr st Iowew i 1 ¥y T
# fag wwfme feden goet &
e ¥ afy @ & wdw foq or
R E

(w) Fagre ¥ e foat gearae
& fagx wls &7 fowgw geew
TrRw ¥ AT faw wWr § 4 e
30-9-78 ®Y 346 THEH FHwW
T $T @ 9 W1 15 & 719 qefrew
gt ¥ o 4 1wt gy QAT &
s & ww s @awifery ZWEw QY
IR ¥ wearf F gETe Y WA g,
g Tt NN oxawor cqrfa
fog sy Y gww & )

Pensionary Benefits to Jr. P.ETs.

5691. BHRI HUKMDEO NARAIN
YADAV: Will the Minister of EDU-
CATION, SOCIAL WELFARE AND
CULTURE be pleased to state whether
under the Instructions issued vide
Directorate of Education, Delhi letter
No. F. 1/4/27/R&S/78 dated 9th Octo-
ber, 1978 regarding benefit of previous
service rendereq in the Central Gov-
ernment towards the present pogt of
eJr. P.E.Ts. in th Directorate, 339 NDS
Instructors taken over on lst Novem-
ber, 1872 by Directorate of Education,
Delhi are entitled to avail of these
pensionary benefits even when they
continue to work in the Department,
over and above the normal permissi-
ble strength of the Physical Education
Teachers without being regularised in
the Cadre, having regard to the fact
that the employees have already ren-
dered more than 20 years of conti-
nuous service in "NDS and Delhi
Administration?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVY BARAKATA-
KI): Accerding to the Iinformation
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furnished by Delhi Administration, all
the NDS Instructors are entitled to
all the benefits of leave and pension.

Appointment of Hindl Officers In
Ministry of Communications .

5602, SHRI R. L. KUREEL. Wil
the Minister of COMMUNICATIONS
be pleased to state:

(a) bow many Hindi officers have
been appointed in (i) Postal wing (ii)
Telephone Wing and (iliy PWD wing
in the Communicationg Ministry; and

(b) what is the total number of SC/
ST people employed for the various
posts out of the total Hindi Officers?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) 18 (14 for the
Telecom. Wing and 4 common for all
P&T wings) on adhoc basis.

(b) ‘Only one SC official was select-
ed as only he was eligible. No. ST
oficial was selected as none wag elibi-
ble.

Wo §o ¥e, g0 o Wo, Tho, Te §o
o WIT Wo Que o & wrt ¥
waew & o xg wvedt & fwwrad

" 5693, Wt WIST Ww wEw ;W

Wwre gt ag wamy & g w7 fiv

(%) <roreqm ¥ fafow s aet
¥ WA WO fal F o §o Fro, THe
Tre ﬂtﬂ., L 10 CRAL) mq‘TDWO
o & wETITE wrAwCw & ae ¥
a9 1978 ¥ A wowr FY fiwrdY
firerad wrer g€ ;

(w) war g gt fareraal & ant
ﬁmiﬁm-ﬂt i<

L () aft g, i o T g
'ﬂiqmuﬁq@,a‘nﬂwml

APRIL 2, 1979 -

Written Answers 172

sfrder ww aw Iywww gy omdwr P

wwTe Huren ¥ e da (o e
yEY gaRw ww) (W) ¥
(7). o gwa A or oY § W
uWr 92w q< & fagr oAt o

Foodgrains in C.AP, Storage

56904, SHRI ANNASAHEB P.
SHINDE: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to gtate;

(a) how much foodgraing procured
are being stored in the open in CAP
storage; and

(b) what steps, both short term and
long term are being taken to ensure
that in future CAP storage s not
regoried to?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) 411 million
tonnes of foodgrains are being stored
at present under CAP storage by the
Food Corporation of India,

(b) Following steps are being taken
by the Food Corporation of India to
augment the storage capacity:

(i) A capacity of 3.575 million
tonnes has been taken up for consi-
deration and is expected to be add-
ed in a phaseq manner by 1981-82.

(i) Food Corporation of India has
launched a scheme t0 encourage
private parties to bulld godowns of
given specifications for being hired
by the Food Corporation on specific
terms and conditions. The Cor-
poration has secured sp far a capa-
city of about 3.8 million tonnes un-
der thig scheme.

While efforts are being made {0
rdmdmdmmw#mb’
increasing the bullE"“capadity,
muwnmaﬂwﬂ
storage and in compelling circun:
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wir AT & A ¥ wwrar aiw
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(w) xx @Y & 29-2-1079
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feafr o€ § S9¥ 97 < g® wwAr
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© (@) ofre (W) o Tar W,
wrr & g SR TRy g & ot
- wyrary Y Frer fivo o, & sw T
TWRT TTIABT W7 WY FET W7 WTQT
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witrwre ¥ A% wr gur frar war v
Tow ¥ friz 47 ¥ gfar ¥ fog go
wTeerE WA e §g T
g ¥ v s gy ar

FPromotions of Telecem, Junior.
Engineers :

HUNICATIONB be pleased to state:

"~ (a) whether there had been any
discussion, between the Administration
and the Representative of the Telecom.
gepiember e T b

1978; if so, what were the
results;

(b) whether the Junior Engineers.
held demonstrations on 4th January,
1970 to expresg their resentment for
non-settlement of their cases; and

(c) whether it is a fact that atf pre-
sent the Junior Engineers are not get-
ting promotions after 14/15 years of
service whereas earlier ‘they were
getting the same within 5/6 years
time; if so, what actions have been

taken to hnprove thei: promotional
avenues?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHAR] PRASAD
SUKHDEV SAI): (a) Yes, Sir, Some
of the problems have been settled to
their satisfaction while others are
under consideration.

(b) Yes, Sir.

(c) Yes, but the promotion is not
based on the number of years put in
by Junior Engineers. It is always
based on the avallability of posta in
the higher grade. The fact remains
that hundred per cent vacancies in
cadre of Asstt. Engineers are reserved
for promotion of Juilor Engineers and
they are being promoted as ang wWhen
vacancies are available,

Districts of MP. under White Revos
8687, SHRI DALPAT SINGH

PARASTE: Will the Minister of

AGRICULTURE AND IRRIGATION

be pleased to state: '

. (a) whether nine districts of Madhya .

-Pradesh are being iIncluded in the
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‘White Revolution’ ' Programmse " “with
the co-operation of Interhational Deve-
lopment Organisation; and

(b) if so, the details therefor?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) Yes
Sir.

(b) The Project is to develop an
integrated programme for increasing
milk production through 1200 Milk
Producers Cooperative Societies in
gelected districts of Madhya Pradesh
by providifig facilitieg for milk pro-
curement, procesging marketing and
channelising technical inputs. It will
be implemented in the districts of
Bhopal, Indore and Ratlam ang also
in the contiguous areas of the adjoin-
ing districts of Hoshangabad, Sehore,
Raisen, Dewas, Dhar and Ujjain. The
total cost of project has been
estimated in the order of Rs. 25.00
crores out of which International
Development As§oeiafion of World
Bank will provide credif-to the tune
of Rs. 13,12 crores. -

The project further contemplates a
substantia] increase in existing milk
production by undertaking a massive
cross-breeding programme  which
would up grade the existing relatively
low genetic stock. It also envisages
the provision of other technical inputs
guch as balanced cattle_feed and sup-
porting fodder cultivation, animal
health cover, etc. The construction
of three milk processing plants has
been taken up. The dairy plant at
Bhopal will have a capacity of 100,000
litres of milk per day, the Indore
plant will have 200,000 litres of milk
pey day capacity and the Ujjain plant
will have a capacity of 60,000 litres of
milk per day. Initially, only -the
Indore plamt would have conservation
facility of 10 tonnes of milk powder

per day.

The Madhya Pradesh Diary
Development Corporation hag been
established for the implementation of

the project.
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It is estimated that appreximately
160,000 farm families, who are mostly
landless, sub-marginal and marginal
as well ag fariners, will be the major
groups of beneficiayies of this praject.

HET TN Y WIART u‘ri-ni

5698. &t gfwow wiw :
wiw ot fawrf wist ag 7oy @ g
wa e

(%) wr e awt & o I
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T
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1976~=77% 197778 W% 7 ¥ a5t
¥ 91T 57 433 wTA TR A ag@Ar
e =T &1
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T AT E AT | WA TF qHG A9
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T | A o< gd e e o
T Y guT &, % S g e &
s ¥ aeT 197980 ¥ TrTA
Heq NAW H wrawe FroAAval & frwr
& fd 192 Wi TR WEA w0

Pin Code System

5699. SHRI ISHWAR CHAU-
DHERY: "Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether the performance ach-
ieved through the objective of pin
code system for expediting malil is far
from gatisfactory except jn the metro-
politan: cities; .

..(h)_whatllth'o" fcent of
) what o the etcentage

POpU-
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{c) the gt vernment propose to
take to pnm:m-be this system? .y

THE MINISTER OF STATE N
THE MINISTRY OF COMMUNICA-.

() No, Bl.r.

(b) It is not possiblt to relate the
number of PIN-coded letters with the
pml‘ﬁm . »

{c) Various publicity measures
have been adopted to popularise PIN
Code.  Advertisements have been
given from time fo time In -leading
newspapers; slides about use of PIN
Code are shown  in picturé houses,
The media of All India Radio is utits=
ed for popularising PIN Code. Big
Mailers are contacted to include PIN
Code in their mailing lists. PIN Code
Directories thave = been: printed
and put on salee PIN Codes
have been written on all the letter
boxes and road indication boards.
All Centrdl ang State Government
offices have been requested to use PIN'
Code in their correspondence. Pro-
vision has been mude for writing tlie
PIN Code number on the inland lefter
cards, posicardg and money order
forms. Stamps and Seals used in post
offices contain the PIN Code number
of the post office. Quick Mail Service
has been introduced with the main
coﬂobjwtive of -popularising the PIN

e,

Examinstion in
Presses

Departmentai Oompetitive Readership
Government of India

5700. SHRT] MOHAN LAIL PIPIL:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) what is the prospectus and eli-
gibility rules for Readership Examinge
tion in Government of India Presses;

(b) what are the other conditions
for this Examination if any;

(c) when  the next examination 18
going to l.'gn' !_Idd: and
“¢d) 1 not, ‘why _no’tr
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THE MINISTER *STATE IN
THE MINISTRY OF WORKE AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN-
KER): (a) and (b). A copy of the
ruleg governing the holding of Rea-
dership Examination in Government
of Indig Presseg is annexed,

(¢) and (d). The last Readership
Examination wasg conducted In
August, 1976, Under the rules, the
Readership Examination is required to
be helg every alternate year, It hus
not been possible to make arrange-
ments for the next examination, as
certain aspects arising out of the last
Readership Examination = wure being
loocked into.

Rules governing the holdiag of Rea-
dership Examination in the Govern-
ment of India Présses,

1, Short title and commencement:

(l) The rules may be celled Rea-
dership (Recruitment to the post of
Readers Grade II) Examination Rules
(hereinafter referred to as Rules),
1078,

(ii) These rules shall come into
force on the date of their issue.

2. Scope:

(i) The examination will be a com-
petitive examination.

(ii).- The boarg of examination will
be constituted by the Director of
Printing. . . '

3. Eligibility:

The examination will. be open to
Copy ‘Holders and ‘Revisers whether
permanent or tempbrary who have
put in atleast three years’ service in
either or -both the grades. o

4 Peﬂodicity and Centres for the !.'.-m-
mination:

(l)mm&nvmbehcld
every alternate year in each press on
u daty ay may be decided by the
Director of Printing.

APRIL 2, 1079
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(ii) The exmination in Nepali and
Tibetan languages will be held at the
Government of India Press, Gangtok,

5. Subject:

The candidates will be examined in
proof correcting in English and
Hindi/Regional languiges as may be
specifieq by the Director of Printing.

6, Marks:

The marks allotted and the time
allowed for each subject will be a8
follows: —

Subject Time Max.
allowed marks

(i) Proof correctingin English 1. hr 100

(ii) Proof correcting in Hindi/
any r%mnal language/Nepali
betan m'u:ge 1 hr. 100

7. Results:

A list of candidates who have
secured 50 per cent or more in each
of the papers arranged in the order of
merit based on the uggregate, will be
put up on the Notice Board. In the
event of more than
obtaining equal marks order of merit
will be determined as follows: —

§
-
;

(i) as between a copy holder and
a reviser, the latter will rank higher.

(ii) as between two mileu, the
senior reviser will rank higher.

(iily as between two copy holders,

' the seriior copy holder will rank
‘This list will be valid for a period of

two years or till the result of the next
mmﬂonhanlhbhmu
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+ Narmada Water Dispute

5701. SHRI ANANT DAVE: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) what progress hag been made by
varioug States on the Narmada Water
Dispute award recently announced by
the Cenire and accepted by the concer-

- neg State Government yo far; and

(b) whether it is also a fact that
issue of lowering the height of Navagam
Dam has again been taken by some
parties? )

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). In accordance with the pro-
visions of the Inter-State Water Dis-
putes Act, 1956 the Central Govern-
ment and the State Governments of
Gujarat, Madhya Pradesh, Maharashtra
end Rajasthan hwve made references
to the Tribunal seeking clarification or
guidance on certain points in regard
to the Report of the Narmada Water
Disputes Tribunal submitted to the
Central Government in August, 1978.
Besides other points, the references
filed by the Governments of Gujarat
and Madhya Pradesh refer to the Full
Reservoir Level of Sardar Sarovar at
Navagam, These references are now
under the consideration of the Tri-
bunal.

Astarazge Fishing Harbour Project
Parl, Orissa

6702, SHRI BAIRAGI JENA: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government of Indie
hag taken any steps for sanctioning
the Astaranga Fishing Harbour Pro-
ject in the district of Puri, Orissa as
& Centrally sponsored scheme; and

{b) whether the proposal for mak-
ing a provision in the .Annual Plan
for the year 1078-79 was finally decided
by the Government of India?
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THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BA:BH’ALA) (»)

ing

However, it is considered udvisabls to
get the completed fishing harbours
evaluated before sanctioning new
harbours. The Programme Evaluation
Organisation of Planning Commisgion
is condueting the evaluation study
and their report will be available
shortly. = New harbours including
Astaranga will be considered for
sngtm in the lisht. of evaluation
study.

(b) Provision for Landing and
berthing facilities for fishing ecrafts
ut Minor ports has been made in the
Budget of 1878-70.

Disparity in promotions for 7. E. 8.
Class 1

5703. SHRI BALAK RAM: Will the
Minister of OOMN'ICATIONB be
pleased to state:

(a) whether it is a tnct that
ADETs, are promoted to T.ES.
Class 1 (Group A) from junior scale
to senior scale with less than 8 years
of their experience in one stage of
Engineering Service;

(b) if 5o, why the T.E.S. ClassI
(Group B) officers having more than
15 years of same technical experience
starting their service from Junior En-
gineers rank are not considered for
promotions to T.E.S. Class I (Group
A); and

(c) the reasons for this disparity
between direct recruits and depurt-
mentally well trained and experienced
engineers and what action is being
taken to remove this disparity?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHAR]' PRASAD
SUKHDEO SAI): (a) Yes, Sir.

(b) The statutory provision in the
Recruitment Rules, !rumd after con-
sulting  Department - ‘Personnel,
UPSC. and lﬂnistryo! Law, is that
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promotion to Senior Scale of Indian
Telegraph Service Group ‘A’ iz to be
made from’ A.D.EsT. who have put in
ordinerily filve yeers service and from
Telegraph Engineering Service Group-
B officers who are permanent in the
grade and have put in 8 years’ ap-
proved service in the grade. There-
¥ore, for promotion to Indian Tele-
graph Service Group-A the above
meéntioned statutory provision has to
be followed.

(c) As stated in (b) above, the
provisions of Recruitment Rules ure
being followed ang there is no ques-
tion of disparity.

at faeelt wre qrferet gror Frgn e
oy e sraTH fereret WY ferdearr
dy faur wot

5704, WY WTTHAT SOTT NN ;

war foren, wwTw weTr v deghr

ey ag Ty A w4 B

(%) war fassfy sToma & a9 1971
% grier Sred WY qferere savaver vt
#fad 220-430%0% ¥ AR FFwA
e 15 wiawe fedwme dr Y s
# o ; :

(w) afx @, av v 7€ Rt
wre arfersT & Sewa< Areatas fauragt
& yfae s fowast W) srafas

¥ sgramw fregret A1 afcssa
%Y foger fear &3 '

. () ufe g, oY s ag feedt
swraw Wt fraal ) st sioft oiw
# ot & wafar fraw & fasg §; o

(w) afe o, & wr aew .

‘yfwa wwrarr fawel w wWafug wat
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frawit & wpa< Iy wfessar fgfier
%Y fafa, damafa (o 37 %) 3w
w R 15 ¥ et s A wr g ?

fiarotr, wATH weaTy wiT  degta
durerg ¥ wrow AWy (Wiwdt et
Rt wowwY) : (%) FawwraY o Aoy
frar quT AT wETH HATAT AT
#r € 4f '

(w) 7€ faosit s arfersr
g & o gaAr F wAE W
qrafa® & SsaY ATATAT T § WY
faguremt & fav sfaes mdfor frar
HSTIR] T Haw UF o dxi & W
wafua fagarem & & WIC & WA
FAFY qarer frar oaT § 1 1974 F
qrery, mrafos sfwee sRwET &
ogf &Y wdff  330-560 To ¥ fradr

. FEHTE § ®Y 97 G § W gy ¥ Wt

frr g wifer s sqR9s
HR-Y gure @ ardly St F§ 425-
640 To ¥ AGAWTHA H & FT F & |
Ffrs wrifor sfmawr  wadasi &
afosar mw (wfaeT) § =% W@
¥ w9 faaifor # sy &

() wi¥fe st wrifew srfirerer
wgEes Yy frafe A avla)/ado
¥ T & oAt 9% g ¥ afosar
g #Y 7 § xatay fraelt & ST
&7 e Ag gear | fedy fadiy e/
doqra # Al way ot farely sl *y
afesar fraffar v st aroew +ff
gr 1

(w) =it ged® sfrss wriifor
wfoww wqws w1 awrier § FEwr

gfr & AT & ST S ¥ dve
afcezar qew ¥ & v v &y af &,
e Al TsuT 1 qrer forene Wy Ty
afcaar & wqarc ogR 15 i
fevmr ds T T T &0 - -
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" Damage of Wl_n-t
5705, SHRI K. PRADHANL: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether it is a fact that large
quantity of wheat was damaged due
to rains and floods this year; and

*(b) if so, the details regarding the

guantity damaged due to raing and
floods and quantum of wheat stored
with the Food Corporation of India,
State-wise at present?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PATAP SINGH): (a) A quantity of
2.60 lakh tonnes of wheat was affected
by heavy rains, cyclones, floods etc
during, 1978-79 in the various States,
_——

(b) The salvaging of affected stocks
is in progress and the actual gquan-
tity damaged or rendered unfit for
human consumption will be known
only when the salvaging is com-
pleted.

A statement showing State-wise
wheat stored by Food Corporation of
India is enclosed.

Ssatement

State=wise Wheat stored by Food Cor-
poration of India.

As on 1 3 1979 Figures in "o0o0 MTS
8.No. Name of the Region Wheat
stocks
1 2 3
t. Andhra Pradesh '._ . 1476
®. Ammm , . . B 16-3
g. Bihar . . . 2289
4 Delhi . . . . Bo's
* BRI ke B
& Harm e . . . 172°2
% Himachal Pradesh , . 6o
8. jm & Kadhmir . s
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- e

T e s
9. Karnataka . " . 1966
10. Kerala ., . . . . 156
11. Madhya Pradash . . 692°3
12. (a) M-harn.‘mn . 881°B
(b) Goa .« . a8
13. NEF o
(a) Meghalaya . ., 34
(b) Nagaland . |, o7
(¢) Manipur . . Neg.
(d) Mizoram . ., Neg.
(e) Tripura . . o3
14. Orisa . . . ) 416
15. Punjab. . . . B@q
16. Rajasthan . . 1278- 3
17. Tamil Nadu . . R 150° 6
18. Uttar Pradesh . . 9249
19. West Bengal _
(a) R.M. Godown 2682
(b) JM(PO) Godowns. 470
Torar . . 5777'6

Neg—Below 50 tonnes

N.B. : Of this quantity 0g* 40 lakhs tonnes was
stored in CAP (Cowver and Plinth),

waTgrete Age fesefusres & w9
¥ qfowia

5706. o wyttivw fuy wiww :
w7 forety, wwtw gpamer Wi depfe
walt g TaTy WY g w3 W

() war wfewr e fegard
ofeey % feedlt wrar A W Y §
g gE  fawfeman & oV

¥ T fced fear ard fored s
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vAW wferw armer & wrare o fiwgr
a7 fie wfes e 93 ; W%

(w) afe gl o ew ot F Afe et
sy war § 7

fowr, srw wemTw Wi degfer Wt
(®To waTe wox wr) : (¥F) wATH-
ww AgE  favafagaren gara € of
AT & GRTCIY wvT E qETH I o
STy gt gt & 0

(&) s afY ST |

Scheme to bring down prices of Pulses

5707, SHRI SUKHENDRA SINGH:
Will the Minister of AGRICULTURE
ltlANteD IRRIGATION be pleased to

(a) whether In order to bring down
the prices of pulses throughout the
country Government propose to bring
a scheme in consultation with State
Government under which productien
of pulses could be raised;

(b) if so, details therein;

(c) whether his ministry will take
up the matter with the Planning Com-
mission for its inclusion in the Annual
Plan 1879-80 or 6th Plan; and

(d) if so, salient featureg therein
and if not, reasons thereof?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
and (b). Yes, 8ir. The Government
have taken up a Centrully Sponsored
Scheme gng also a Central Sector
Scheme for development of pulses,

Under the Centrally Sponsored
Scheme financial “assistance has been
provided to State Governments for
() lay out of demonstrations on
farmers _fleld; to motivate them to
adopt improved practices, (il) multi-
plication of seed ‘of - improved/short
duration . varieties, (ili) production of
larger quantities of rhizobium culture

-
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for supply to the farmers and (iv) 25
per cent subsidy on cost of plant pro-
tection chemicals and 50 per cent
subsidy on cost of plant protection
equipment for control in insect pests
and diseases of pulse crops,

Under the Central Sector Schems
financial assistance has been provided
to the Agricultural Universities for
production of breeder's seed of the
varieties of pulses of mll India impor-
tance.

{(¢) and (d). The Sixth Plan pro-
posals for the Centrally Sponsored
and Centra] Sector Schemes have been
considered by the Planning Commis-
sion and funds have been allocated
for implementation of the programme
in 1979-80—1082-83, The Scheme will
continue on the existing pattern.

Daily Wagers in CP.W.D.

5708. SHRI C. R. MAHATA: Wil
the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILIATION be pleased to state:

(a) whether a large number of work-
ers in the CP.W.D. are casual/daily
wages workers even though they bave
been regularly employed for the last
ten years;

(b) if so, what is the number of
such workers, category-wise;

(¢) whether their gervices are essen-
tial in the CP.W.D.;

(d) whether these workers are not
entitled to any leave, sickness benefits,
promotions etc. and they do not have
regular hours of work;

(e) whether Government propose
to regularise them on a regular basis;
and

(f) if not, the reasons therefor?
THE MINISTER OF WORKS AND
HOUSING AND SUFPPLY AND RE-
HABILITATOIN (SHRI EIKANDAR
BAKHT): (a) and .(b), No, Sir there
is no casual/daily wage worker in
CP.W.D. who hag been regularly em-

ployed for the last 10 . years except
one isolated case of a Plumber who
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m‘t-lntwrtlnueduwdmlonot

(c), (e) and (f). Casual/daily wage
workerg are employed, whenever re-
quired, for works of short duration

ang emergent nature, At present
thero is no proposal under considera-
tion of Government to absorb them
on regular basis,

(d) They have regular hours of
work and are allowed weekly off.
Other benefits available to the regu-
lar staff are not admissible to them.

National Children Fund

5709 DR. BLJOY MONDAL:

SHRI SHYAM SUNDAR
GUPTA:

SHRI PIUS TIRKEY:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether therg is any proposal
under consideration of the Government
of India to institute a National Child.
ren’s Fund at the Centre and the
States; and

(b) if so, the estimated fund likely
to be ear-marked for the purpose and
what will be way out or the agencies
for its expenditure?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) and (b).The National
Children's Fund bhas already been
constituted in the Centre under the
Charitable Endowments Act, 18080,
The object of the Natlonal Children's
Fund is to administer and apply tbe
funds of the Fund tp pay grants-in-
aid to voluntary organisations at the
national, state ang district levels to
implement programmes: for the wel-
fare of children, including rehabilita-
tion of destitute children particularly
of pre-school age. Programmes for
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of the State Working Commiitees for
the purpose of the Fund.

Filling up of a vacancy in Government
of India Press Aligarh

5710. SHRI NAWAB SINGH
CHAUHAN :

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it i» g fact that in the
recent past g post of Bindery Assistant
was not filled from among the train-
ed apprentice binderg in the Govern-
ment of India Presg Aligerh and an
untrained and unqualified candidate
was appointed to that post and the
qualified apprentice who was jobless
for the last 4-5 years, was not ap-
pointed;

(b) if so, the reasons therefor and
the full details i.e., educational quali-
fication and experience of work in
Government Presses, of each of the
candidates;

(c) whether the Manager had recom-
mended age relaxation in respect of
any of these candidates and if so, the
basig or justification ghereof; and

(b) whether Government have re-
ceived complaints about the favcur
shown in the selection and whether
Government have conducted an imper-
tial inquiry into the matter and if so,
through whom?

THE MINISTED OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM
KINKER): (a) and (b), Six posts

L
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of Hindery Assistanty were fliled in
the Government of India Press Aligarh
in Septémber, 1978 from amongst can.
didates sponsored by the Employment
Exchange. The details of these candi-
dates are given in the statement an-
nexed, Onmly the first six candidates
listed in the annexed statement passed
the trade test conducted by the Press
and were found fit for appointment.
Amongst these, five are quahﬂed ap-
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pmummm-haw
tice.

(c) No, Bir,

(d) A complaint was received and,
on investigation, it was found that the
correct procedure had been followed
by the Menager of the Press in mak-
ing the recruitment anq that no
favour was shown to any one.

ANNEXURE
Name Educational Date of "Remarks
Qualification birth
(A) Candidates who passed the trade test :
S/Shri
1. Parsoo Ram . High School 20 -7+1950 Qualified
Apprentice
2. Kunwar Pal Singh Intermediate 17-6-1949 Do.
3. Mahesh Chand Sharma High School 2-8-1949 Do.
5. Trivedi Sahai . High School 14-791950 Do.
5. Vir Pal Singh High School 17-1-1940 Do.
6. jinder Babu High School 5=7=1951 Non Apprentice
( Pal Singh)’

(B) Candidates who did not appear for [failed in the tradestest :

7. Ghsnder Pal Smgh Slo High School 12-8-1947 Qualified
* Bh. Chidda fiingh Apprentice.

8. Juipal Singh Jr. High School 2:610473 Do.

g. Om Prakash . . IX Pass  10-1-1951 De.-

10. Nathi Singh . . VIII Pass 126-195¢ Do

11. Harbir Singh i Intermediate 4°5°1950 Do.

12, Virendra Kumar Sharma . VIII Pass ' 11-7-198 1 De,
*rg3 Suraj Pal Singh 5 . . High School :lﬂa—;m Do.
®i4. Vinod Kumar , . High School " 1141980 Nﬂnﬂim
;5. Prem Kumar Saxena Intermediate ll"'ﬂl-lg:l Quatified:

.%m‘
oped in
Prems, Dow

).

!ﬂa_mt appear in the Trade Tost) Interview. '
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Regularisation of Unauthorised
Colonies in Delhi

5711, SHRI SHANKER SINGHJI
VAGHELA -

SHRI BHAGAT RAM:

SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of WORKS AND
HOUSING AND SUFFLY AND RE-
HABILITATION be pleased to state:

(a) the gteps Government propose
to take to regularise unauthorised
colonies during the next months;

(b) what civic amenities have beepn
provided {o the colonieg which have
80 far been regularised, what amenities
are yet to be provided there and the
time by which these amenities will be
provided there; and

(c)ﬂ any central funds ollocated for
the purpose?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Orders for regulari-
sation of unauthorised colonles in
Delhi have already been issueq by
Government, The process of u'n-
larisation of these colonieg

g

beyond till the colonies covered by
Government’s orders are regularised.

(b) and (¢). The Delhi Electric
Supply Undertaking ang Water Sup-
Ply and Sewage Disposal Undertaking
©of the Municipal Corporation of Delhi
have beep providing water supply and
electricity in unauthorised colonies,
Wwherever feasible, on receipt of a re-
Quest from and payment of the pre-
scribed development charges by the
residents of these colonies. Besides,
Preliminary works like earth filling,
brick pavements, drains, and the ap-
Pproach roads have beem undertaken

by the local bodies in some of the
regularised colonies. However, civie

amenm..m.
Toads, parks, play

mmdl ‘water
Ply ‘and’ ‘electricity, ¢ not sibie
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within the existing procedures of
Delhi Electric Supply Undertaking
and .Water Supply and Sewage Dis-
posal Undertaking of Municipal Cor-
poration of Delhi, would be provided
after development plans have been
prepared. It is not feasible to lay
down any time limit for the same.
No Central Government funds have
been allocated for the development
of these colonies go far.

Non-Availability of Posta] Facilities in
Rural Areas of Rajasthan

5712. SHRI 5. 5. SOMANI:

Will the Minister of COMMUNICA-
TIONS be pleased to state: k

(a) whether it is a fact that even
after 30 years of independence two-
third of the rural areas in Rajasthan
is still without postal facilities; and

(b) if so, the details reyarding the
measures Government have taken for
more facilities regarding posta} ser-
vices in the rural areas of Rajasthan?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-

(a) and (b). No, Sir.
There are 33305 villageg in Rajegthan
State, while the number of Rural Post
Officeg in the State comes to 7749, All
the villages are provided with daily
delivery service of mails. As many
as 5420 villages have been provided
with counter facilities through 2608
mobile post offices functioning in the
rural areas of the State. The Gov-
ernment have planned to open more
Post Offices in the prural areas,
under a phased programme. The
norms for opening of Post Offices in
rural areas have been relaxed, The
targets for opening of new post offices
installation of letter boxes, provision
of counter facilities to villages and
for appointment of Extra Depart-
mental Agents for rural delivery in
the State during 1978-79 had been
fixed for implementation. Similar
targety for the ensuing year le. 1979-80
shall alsd be fixed for implermhﬁon
’.l‘he present nqp of mmm
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of the targets for 1078-78 is furnished
below:

‘Target  Imple-
menta-
tion upto
15°3-79
Opening of PQs, . 400 299
Provision of Counter
facilities in villages 534 664
Installation of Letter
Boxes, . 4000 1502
Appointment of EDAs 800 787
The Fostmaster-General, Rajas-

than has been asked to fulfill all
the targets before the close of the
year.

Unauthoriseq Constructions Qutgide
the Lal Dora’ in the Capital

5713. SHRI AHSAN JAFRI: Wil
the Minister of WORKS AND HOUS-
ING AND SUFPLCY AND REHABILI-
TATION be pleased to state;

(a) whether the Ministry hag any
proposal fur extending the Lal Dora
of villages in the capital;

APRIL 2, 1979
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(b) number of unauthorised colo-
nieg in the capital with their names,
population and area; '

(c) the amount spent on provision
of civic amenitieg on unauthorised
colonies during 1877-76 and 1978-79
till date: and

(d) the smount required tp provide
civie amenities especially electrieity,
water, roads, schools, parks, eom-
munity halls and the amount made
available for this purpose during
Sixth Plan period for developing
these colonies?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-

HA.EL%TATION (SHRI SIKANDAR
BAK + (a) Yes, Sir.

(b) According to the latest informa-
tion furnisheq by Delhi Development
Authority and Municipal Corporation
of Delhi, there are 611 unauthorised
agglomerationg including extensions
of colonies and villages in Delhi. Their
names are given in“the statement Taid
on the Table of the House. [Placed in
Library. See No, LT-4232/73], The
Delhi Development Authority has re-
ported that the total area covered by
the unauthorised colonies is 3000
hectares with a population of about
eight lakhs. However, details about
area covered by and population of
each HrmifHorised colony have not
been compiled.

(c) Amount spent in lakhs ( approximately)

1977-78 1978-79
i) D.D.A. . 6° -8 .D.A. also paid a
® * i [l;)um of Rs,. 2%
lakhs to l;.ll:!?- .in
1 or layiog
‘?:::r??upﬁyliuqm
some  unsuth
colonies).
(i) M.C.D. . 4050 22:00 (uptog2a-2-79 )

(d) The Delhj Development Autho-
rity has estimated that a sum of Rs,

128.00 crores would be mneeded for.
colonies

rehabilitation of the persons displaced
from the areas needed for providing
the same. No funds have yet been
earmarked by the Government in the
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Rules regarding purchase of Bulldings
by Foreign Missions

5714, SHRI YADAVENDRA DUTT:
SHRI RATAN SINH RAJDA:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to gtate:

‘(a) whether rules regarding the
purchase of buildings and sites by the
foreign Missions in Delhi particularly
in areag West End, Shantj Niketan,
Vivek Vihar, Jor Bagh, Golf Link and
Aurangzehb Road have beep changed;

(b) it g0, when were the rules
changed;

(c) the names of the persons who
have benefited by the change of rules;

CHAITRA 12, 1901 (SAKA)
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(d) the names of foreign Missions
which have purchased properties from
them under the changed rules; and

(e) the reasons for the change?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (e). No, Sir. But
under gection 27 of the Urban Land
Ceiling Act, if a foreign mission in-
tends to purchase built-up properties
in Delhi, the seller has to obtain the
previous permission of the competent
authority. Under section 20 of the
Act, the Lt. Governor exempted the
following properties for sale to the
mission shown againgt each:—

Property

Name of the owner

Name of the Embassy
to whom sold

No. 1 Tilak Marg, New Delhi. .

No. 18 Tilak Marg, New Delhi. . -
No. 7 Panch Sheel Marg, New Delhi. . .

Sh. Shailendra Narayan Embasy of Poland

Bhanja Deo.
« Sh. Avtar Singh Sandhu  Embassy of Iran.
M/s. Mohan Meakin i Commissioner
Breweries (Ltd). Zambia in
India,

Permission was alsg granted by the
Competent Authority for sale of pro-
perty No. 3 Aurangzeb Road, New
Delhi belonging to Shri B. Patnaik,
Minister of Steel and Mines to the

Embassy of the United Arab Emirates.

However, subsequently the proposed
transaction was abandoned.

TR T ARG G

5715 WY ¥C wferx TR : wqr
g e fawrd dst g Ty &7 w0
w3 e :

(%) e sTRTC w1 frwre e
1 e e P et o g S

(=) =fx gt ot v &x i ofe
&, A AT T AT 7

wiw wix fearf st (oft goia
e weavan) (%) awr (@) sarew &
Qe 9T HfY ew wraT ¥ 1979-80
¥ Wt & fog ror # qe Af T
o Foitd reqar Y § 1 wrar ey Y
¥ arq-arq fawrtor # § fr afe west
stew feer o oo & T T=r
40 73 oy ferew & @ ¥ A%
frc od, @ wdufre dx & 0k
gRAfT ¥y AR 9T JedrewT ¥ e
¥ Wl g W X 1w Y fond
woeTe & faewroer &1
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Sites reserved for Nursery Schools by
D.DA.

5716, CHAUDHRY BRAHM PRA-
KASH: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether it is a fact that the
D.D.A had inviteq applications for the
allotment of sites reserved for Nur-
sery Schools in Delhi and New Delhi
in October, 1978;

(b) if go, the rates at which these
sites are proposed to be allotted;

(c) whether it is also g faet that
the rates fixed now are much more
than the earlier rates;

{d) if so, the extent to which the
rates have been increased and whe-
ther any representation has been re-
eeived against the enhancement of
rates of land earmarked for nursery
echools; and

(e) if so, the reaction of the Gov-,
ernment towards those representa-
tions.

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir, The ad-
vertisements were issued by the
DD.A, in July 1978 and September,
1978,

(b) Rupees 3 lakhs per acre plus
2} per cent of the premium as annual
ground rent.

(e) to (e). Yes, Sirr The rates
were fixed at Rs, 5000 per acre plus
5 per cent of premium as ground rent
in September, 1877 with the stipula-
tion that allotment of land to nursery
school was to be made on the recom-
mendation of the Ministry of Educa-
tion and Soclal Welfare and the fees
to be charged from the students of
such institutions should have the ap-
proval of the Directorate of Educa-
tion, Delhi Administration, Délhi and
such. institutiong should aim at en-
couraging the admission of the child-
ren beldnging to the weaker sections
of the Bociety by maintaining a suit-
able differentia] in the fees. These

APRIL 2, 1079
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rates were revised in September, 1976,
The revised rates for allotment of land
to nursery school (except those run
by local bodies) are Rs, 3 lmkhs per
acrg plus 2} per cent premium as
annual ground rent,

Representations have been received.
Initial reaction of Government, pend-
ing examination in detail, is that rate
of Rs. 8 lakhs per acre fixed for allot-
ment of land to nursery schools re-
presents cost of land on “no profit no
losg basis” and does not call for any
revision,

Demandy made by Central Govern-
ment servants of Pune, Maharashira

5717, SHRI R. K. MHALGI: Wwill
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether it is a fact that the
Government have received a writlen
representation dateg 20th January,
1979, from some Central Government
servants of Pune (Maharashtra( re-

garding the house building advances;

(b) if so, what are the demands
made in the said representation; and

(c) what action have Government
taken or propose to take on each of
the gaid demands in the said repre-
sentation?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND

HOUSING AND SUPPLY AND RE-

HABILITATION (SHRI RAM E_IN'
KER): (a) No representation dated
20th January, 1979 was received.

(b) Does not arise.
(¢) Does not arise,

Oliseed Projéct in Gujarat

5718. SHRI VIJAY XUMAR N
PATIL: Will the Minister of AGRI
CULTURE AND mtcwnon be
pleased to. state:

(a) M&mmrmﬂﬂﬂ
Gujarat involving investment of tb®
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order of Ra. ‘100 crores wag received
and processed in the Ministry and on
examination he hag disapproved it
initially with details thereof; and

(b) detaile of the project cleared
and whether Governmeni are aware
of the presy report appearing on this
project with Multinational and the
justification therefor?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) A project for
Restructuring Edible Oil and Oilseed
Production and Marketing formulated
by the National Dairy Development
Beard (NDDB) involving an jnvest-
ment of the order of Rs. 150 crores by
generating funds through the sale of
gifted edible oil by the Cooperative
League of USA (CLUSA) had been
received in the Ministry, The project
proposal is being processed but, in the
meantime, the Government of India
has conveyed its approval to the draft
agreement to be entered between NDDB
and the CLUSA.

(b) The project has been formulated
to help the cultivators to adopt produc-
tion techniques which would decrease
the vulnerability of the groundnut crop
to climatic varigtions while also- rais-
ing yields and offering year to year
price  ptability - thereby increasing
growers’ income. For this purpose,
production, processing and marketing
of groundnut would be coordinated by
organising a federation of oilseeds
growers cooperatives. The main features
of the scheme are:

(1) Arrange production of seeds
and supply the same to the growers
cooperatives by establishing farms
at suitable sites. The farms may
also serve the purpose of adaptive
research.

(ii) Procurement of the produce
at a coordinated price and arrange
for processing.

(i) Marketing of vegetable oils
- confumers” nuoperatlm.

TheGnvmmtmamoftthms
| Teport appearing on this project. The
! Project does not envisage involvement
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of any Multinationals. But it is pri-
marily intended to develop farmers’ eco-
operatives for increasing the produc-
tion of oflseeds.

News item captioned ‘World meet on
Waste Recycling suggested’

5719. SHRI DURGA CHAND: Will

the Minister of WORKS AND HOUS-

ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether Government’s attentiop
has been drawn to a newg item pub-
lisheq irn ‘Hindustan Times’ dated
31-12-1978 in which it is gtated that
the United Nations proposed to geclare
the decade beginning 1980 ag the De-
cade of Waste Recycling and a global
conference in 1979 13 to be called on
the issue;.

(b) if so, what is Government's
participation in the programme;

(c) whether Dr. Mayur, Chairman of
UN. Conference on Waste Recycling
Technology in the same report has
atated that 85 per cent of the munici-
pal weste in 5 typical Asian city i
made up of organic materials which
ean be compositeq and used as fertili-
zers rather than utilising it for land
flling;

(d) what steps Government are
taking to make use of domestic and
industrial waste as suggested by Dr.
Mayur;

(e) whethey Government propose to
send an expert team to these eountries
where experiments on use of wastg has
made successfully; and

() it s0o, what are the details
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI- -
TATION (SHRI RAM KINKER): (a)
Yes, 8ir. The Government however
are not aware whether Dr. Mayuz's
suggestion for calling a global confer-
encemm'nhubeenaccephdbythe
United Nations.
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(b) Does .not arise.
(c) Yes, Sir,

(d) Government of India are already
seized cof the problem of recycling
different type of wastes through the
Research and Development activities in
this fleld and through various schemes
such as setting up of mechanical coms-
post plants, bio-gas plants etc, for
production of compost, bio-gas and
bio fertilisers. The conversion of
wastes into compost achieveg the twin
objective of keeping the cities clean
and augmenting the much needed
organic manure for agricultural pur-
poses.

(e) The Government have no such
proposal under consideration.

(f) Does not arise. ,
Memorandum submitted by Karnataka

State Legislators for Completion of
Cauvery Scheme

. §720. SHRI JANARDHANA POO-

JARY; Will the Minister of WORKS.

AND HOUSING AND SUFPPLY AND
REHABILITATION be pleased to
State:

(a) whether the Karnataka State
Legislators have submitted a memo-
randum to the Centre for grant of
adequate funds for the early comple-
tion of the second stage of the Cauvery
scheme to solve the acute shortage of
water of Bangalore city; and

(b) if so, reaction of Government
thereon.

THE MINISTER OF WORKS AND
HOUSING AND SUFPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) There is no programme under
which Central Government can sanc-
tion grant or any interest-free loan to
a major city water supply scheme.
However, all possible assistance for in-
cluding the scheme in the Plan has
been rerdered by the Government of
India st 'the time of the working group
delibergtions on Anmuml Plan,
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Scheme in Mannantodlly, Cannanore:

5721. SHRI C. K. CHANDRAPPAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) what are the details and results
of the schemes introduced undep Inte-
grated Chil4 Development Service in
Mannantoddy Cannanore Distt. Kerala
during 1978-79;

(b) how many children are covered
under the scheme in that grea; and

(c) what are the plans for the next
year awmd detailg thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
MATI RENUKA DEVI BARAKATA-
KI): (a) to (c), 1. An Integrated Child
Development Services Project at Man~
rantoddy (Tribal) Cannanore District,
Kerala was sanctioned to the Govern-
ment of Kerala in April, 1978.

The objectives of the Integrated
Child Development Services project
are:—

(I) to improve the nutrition and
health staus of children in the age
group 0—§6 years;

(ii) to lay the feundation for pro-
per psychological physical and gocial
development of the child;

(iif) to reduce the incidence of
mortality, morbidity, malnutntion
al}g school drop-out;

(iv) to achieve eflective coordina-
tion of policy and implementation
amongst the various departments fo
promote child development; and

(v) to enhance the capability of
the mother to look after the normal
health and nutritional needs of the
child through preper nutrition and
health education.

In order to achieve the above objec-
tives, the following package of services
is ‘provided’ to children below 6 years,
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pregnant women and nursing mothers,
under the programmes—

(i) Supplementary Nutrition,
(ii) Immunization;

(iii) Health Check-up,

(iv) Referra] Services,

(v) Nutrition and health educa-
tion, and

(v1) Non-formal pre-schcol educa-
tion.

The focal points for the delivery ol
services are anganwad’s. The impor-
tant project personnel are Child De-
velopment Project Officer, Medical
Officer, Lady Health Visitors, Auxilary
Nurse-Midwives and Anganwadi wor-
kers. The selection and training of
functionaries and procurement of sup-
plies etc. nermally take 1 to 1} years.

2. According to the latest report on
the project, the posts of Medical Offi-
cer, Child Drevelopment Project Officer
and Supervisors have been filled. The
Anganwadi workers have been selected
and are undergoing training. The train-
ing of these functionaries would be
compleied in June 1979. On comple-
tion of the training, the Project would
become fully operational and will cater
to a compact area of contiguous wvil-
lages with a total population of about
35,000 to 50,000. Approximately, the
number of beneflciaries will be about
8,500 children beicw 6 years of age
and 3,500 expectant and nursing
mothers.

3. Services mentioned in sub-para V
of para-1 above are expected to be pro-
vided to children and mothers ir 50

Statement
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Anganwadies in the project as soon as
the training of Anganwadi workers is
completed in June 1979.

Prospects of Rabj Crop and area
under Wheat Cultivation

5722. SHRI DURGA CHAND: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be pleaseg to state:

(a) the present prospects of rabi
crop ag compared to that last year;

(b) the area under wheat cultiva-
tion at present in each wheat produc-
ing State as compared to that of last
year; and

(c) the targets for procuremént of
wheat this year in each State?

THE M™IS™ER OF AGR'CULTURE
AND IRRIGATION (SHEl1 SURJIT
SINGH BARNALA): (a) During the
current year (1978-79) the production
of principal rabj crops, with the ex-
ception of barley, is likely to be higher
than the corresponding level during
1977-78.

(b) According to the all-India First
Estimate of Wheat for 1878-79, releas-
ed 8o far, the area under wheat Iz
placed at 213.12 lakh hectares as
compared to the corresponding figure
of 205.18 lakh hectares in the previous
year. A statement giving the State-
wige estimateg is encloused.

(c) The procurement policy of
wheat for 1979-80 season is still under
consideration of the Government,

All India First Estimate of Wheat, 1978-79

Area (Thousand Hectares)

State 1978-79 1977-78

(1) (2) (3)
Aﬂdin Pradesh - - ) = . g 20° 4 22'8
Asmam e gt oy W : g 3 6a-2(T) 78" 4(F)
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I 2 3

Bihar e e e e e e 1873°5 +1970°3
Gujarat . . . . . . . . . 5880 6809
Haryana . . . N . e . & - 13870 r344'0
Himachal Pradesh . . ¥ . . . ' . 3181 @ 3:8-:@ \
Jammu & Kashmir, : . . . . . . 189-8 @ 189 8 (F)
Karanataka . & . . ) . . . . g06' 5 277:0
Madhya Pradesh . . . . . . . . 3478-6 31997
Maharashtra . . . . . . . . . 11056 978 -0
Orisss . . . . . ) . ‘ E 600 sa'0
Punjab . . & . N . . . . 25610 2613°0
Rajasthan " 5 . . , " " . . 1767 3 1612 1
Tripura : . . . . . . . . 45 @ 45
Uttar Pradesh , . . . . . . . . 7039'0 6631- 4
WestBengal . . . . . . . . . 4787 @ 4787
Delhi . . . . . . . . . 721 @ 72" 3
All-India . . . . i . ¥ " : 213123 g0517°8

@—1In the absence of information for 1978-79 previous year's data have been repeated.

F)—Final Eatinate. (T)—Based on timely reporting scheme.

t s== 1, Data relating to Mani Timil Nadu and Dadra & Nagar Havcli will
* ' be included in the &umgl

2. Whnt is not to any appreciable extent in States and Union Territories
not menti above.

g This estimate does not cover the eatire arca shown to wheat crop dm-in: 197!
Past experience has shown thluhematintthehmﬂmm;mm
959% of the area finally reported under the crop.
Sending of Agriculiural Experty to THE MINISTER OF AGRICULTURE
Foreign Countries AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir.
5728. SHRI DURGA CHAND: Wwill
the Minister of AGRICULTURE AND
IRRIGATION lea to state. ;
G be pleased ' (b) and (c). India is providing ex-

(a) whether India has started send- perts and/or technical know-how in
ing agricultural experts to foreign the flelds of Dry-farming, Ground-
countries; water Investigation, Cereal/Commer-

(b) i fs0, the names of the countries cial crops mducgnn. Agricultural
where Indian experts have been sent Research, Animal Husbandry, Dairy-
during the last three years; and ing, Forestry, Seed Technology etc. to

: - several developing countries sush as

(c) whether India’s farm technology Nigeria, Somalia, Zambia, Surinam,
is being exported and if so, to which Iraq, Sri Lanka, Libya, Vietnam,
countries? Guyan_g. Afghanistan, Lsos, etc. '
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Commities on Working of F.CL

B3724. SHRIMATI MOHSINA
KIDWAI. Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

mittee to go into the working of the
Food Corporation of India;

(b) it so, the constitution
Committee and the time it
functioning; and

e
Bg

(c) what will be its exact
reference and also when it is
to submit its report?

I

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir
Details with regard to the Committee
are under consideration.

(b) and (c). Do not arise.

o 1977 9T 1978 ¥ Shery Wiwamre
afcgiory ¥ forky wrdfe wrfin w1 godi

§725. «Y wgiw : w7 gfw ot
fawt§ ot 77 7117 ot gor A6 e

(%) =v1977eT1078% Frarr
Wrrame fawrf  ofctsnr & fad
Pt wfir wraifear o o€ ;

(=) war afcrsar sfewsfat 3
@ afr sv qugo S fear
T ofy 7ff, A @  wmrevor &

() wr ofciomT ® wer W
frraffica wafr 3 sy s Forarr rmd
U158 '

(W) W ormwe ) wEAET
w1 g qfie & ol spwmarar fiear war
WYt o forarreit, el gf. s

Hakt W € wwr qfe wwfen
wor ¥ fad ooy vTmT v witw e
mwa § aft g, O oeeAe W war
§?

pfa wie fawrf st (st geole
fog worment) ¢ (W) ¥ (W), Twr ¥
g e o o oft § Wi R
9T §WT qee T Ty ¥Y oruar ?

wraAmT ¥ W wwge ¥ et &
acatf wiv ¥ Fetew guwww

5726. st wifegwd wEw :
T §WTC HW TE FATH W HAT G
et

(%) war qorae & whng @A ¥
forar o ¥ o WwgR arer
& oty garE F 2o oy Wy
e YT

(w) wr ween€ whe & 2efrein
TEEET Wi FT FAMT 18 JWEE
whrewt ¥ fod wofy oond ohe ¥
11, Wwtat afx F 2, fefrvac oty % 3,
Tag Wiy F 19 qu s @ aia i
wwwal ¥ ford ¥ ) fore ot afir off ot
¥ o i § o ofy g, fryaw
wywer ¥ wwr w vyt o fee e
T ®€

(n) = smyraial  ® QT
o€ty & fod mgw e S
wiwT v fod w@w ; Wi

(%) s =g ¥ F fawmwr
& w1 wror § Wit S sy aw
et wawwme fad g ?

detcsnem ¥ ww s (s
wegftc werr gwdw @w) ;. (%)
¥ (7). gwATowa e off § sived
wwTrew 9C T fiegr s ) '
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AR EITHT (AR TSR qea-
ww qaca w @wa

5727. =1 wdafapnd  aFw
T HATT WAV IE qATH WY FIU HGY
fr:

(%) s (sporeta) & e
Tolr & orw wRrET IS O
Y arrar et & gt & ww o fead
T fe 1 @ o e A e
foed o Ty € ;

() #ar o =fedi o
“HEqTT & 8 WA qF SNENT FAFAAT
& for? =97 wmT wUF 7 afx g, @
‘TFE 7 o1 w7 79T 78 wfw 7yt s
waf o ;

(7) =% waEPE waea faw
ATX WY AT & ; W
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(w) 9 78w i % faerw
& waT HTOU oW T AF wawT
T q% foer o% # gwrT § 7

st swierd §  wvw wuy (o
wogfe sy gudw @) o (F) 9
FOPTT SHIEI  QHEEAS FT @A
100 WTERT ¥ & | ¥W WA 44 W
o § | A wEE ) FhAee 2R
& e oW §

(@) w2 () T& o wrw §
ford & AT #<F 14 § | faem
faraor waE § foar wr )

() & @t g & whwww §
X g% g W @mar ¥ weiw ¥y
gea & sy e s Y Y &0
LY ENENT A OF WA & W R el
A W drea SfEA amr faw
i g ¥ fear wEg )

qTEF FT AW ATNM IT I FAT KL FOTGHogt  SAEET ¥ Raedr &
Ty st fa faamr awg a9

ws qATEAT §
19093 fafew 3-12-76 %o 800.00 =TT wT oF 7T #N

STHHTO TEFT 21~12-76 o 200. 00
afafa . 15—-2-78 %o 2000, 00"

wafg ¥ 1

"2 ST FVEICAT T 22-12-77Fo 800, 00 TN FOTTHAT TE THT LT FT FAFMA

ggwrar  farey
gEwTd fasy ot
%7 da-sfifaT
Rzl I FoE-
T

g wa: wrf fafosm
arlra a4 £ W TwT
2 R, AT 3g
¥ fw warf = sifar
& arg gaeatr s Y
sy |

3 ANTHT WET a1 20—6-78 €o $00,00 WA FEYTHT AW UE AT #Y

FTARTY

agfr 4
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worny fady & rorraTa AT #
wAeaAT ¥ forl wmaw

5728. st wifqy A€ w@w :
FIT GATC WAY IE qEATA KT FO K&
fir

(*) 15wy, 1979 Fr T
¥ Ararey F2w F AT Fordr & qorrara
77T ¥ 77 IR FAgwAr ¥ fog gor
frrx widzy fearofs 4

(&) Fra-fam i, swafagisic
=qrat ¥ 37 wraTa faarodva g
wr-%7 W< Faaar-Fradr ofer swr #r
€ ;

(1) == ooft .ot qw SAw
FAYA A AN F AT FTNEG ;

(w) g7 afr wEAzamial ®Y
EHEYT FAwwT v aw ¢ fed o

(¥) TormETa-gIERI # 19 @9
fraet 21T AT & W FaT ATy
NEET ¥ A W wigs wmge o
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TET ; WIR

(¥) TvmE-fIEET & =
AW HIT AT TIqREE ATER w7 a6
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(&) g frer sw1e & —

=fea &1 a7 3 WX d@eqrg

ufr war FOF g ARy afe
&Y e

Fgd sferw €27 syt
TUTHTE BT FfH e

o oa N g’ﬁ

=Y ToATT Agw Wiz dur, ¥4 fivo, qwETH

5—-1-1976 1,000 §I¢
3-11-77 1,0000%%%
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. 20-5-78 1,000 &%
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() & WAl FY g & 29-
W rTenT Rgurad ¥ 1 AveY fomd
w3 forw Ko7 smeor v T
ey g ol @ Y wwY QO ¥
ArET wAwwT w7 wravgwar § foaw
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wEar. § W e STEr S R

(%) wefver we Q@ Y wTAEw W
ard, 1880 a% SoAT  wrwew e
i ot e § )

(¥) o2 (7). o R
& o= fregre o= 3w &g (37)
wd wT @Y § 7 gEd Fw wngw W
Tyl T LY W T 197980
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Scheme for W Pitch of
Bhukhi River Daboi (Baroda)

§730., SHRI AMARSINH ‘V.
RATHAWA: Will the lﬂn:lttu'
AGRICULTURE AND A’I'm
be pleased to state:

(a) whether it is s fact that the
pitch gf Bhukhj river in Daboi Teh-
sil in Baroda District, Gujarat State

is very narrow, due to that ! ralning

season more than 60—7T0 villages in-
cludtngDaboiandKIﬂanlreM
by the flood;

(b) whether Gujarat .State
mtfheuhmmmihw
touvethavmawmnoodtothe
Centre; and - d

() 1fn.thencﬂonm_'|§,the
Government therson? .
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THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to
{c). As per information received from
the Govenment of Gujarat, a scheme
for diverting the waters of Bhukhi
Nadi into the Narmada. which was ap-
proved in 1870 at an estimated cost of
Rs, 19.87 lakhs, has since been com-
pleted. No other scheme has been
réceived from the Gujarat Govern-
ment.

' Project Reports before and after
Settlement of Inter-State Water

dispute with Andhry Pradesh

5731. SHRI GIRIDHAR GOMANGO.
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether the project reports
have been prepared by the Govern-
ment of Orissa before and after the
settlement of inter-State water dispute
with Andhra Pradesh;

(b) if so, the details therefor, pro-
ject-wise;

(c) funds provided for preparation
of project reports of Nagavali, Jhan-
jabti and Bahuda in the year 1878-
79 and 1979-80;

(d) the reports likely to be submit-
ted to the Government of India for ap-
proval by that State; and

(e) the projects includeq in Annual
;nt:tglxthmmtorexecuuoubythat

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). A project for Baghalatj had been
sent by Government of Orissa in
1978, and the State Government have
been requested to up date the project
estimates. No other project reports
have a0 far been received.

(c) to (e), The Government of Aris-

3 have intimated thet funds for pre-
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paration of project reports of ﬁazhallti
and Nagavali projects will be provid-
ed by them in 1979-8¢ according to
the need. They have alsp intimated
that projects across river WNagavali
Bahuda ang Vamsadhara have net
been included in the Annual Plan as
well ag VI Plan fo, execution.

Reorganisation of Archaeological
Circleg

5732, SHRI GIRIDHAR GOMANGO.
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether his Ministry is plan-
ning for reorganisation of existing
Archaeological Circles in the near fu-
ture;

(b) if so, whether the Circles have
been asked to submit the reports indi-
cating the difficulties and problems
and with proposalg for better and
efficient administrations;

(c) the States covering in the pre-
sent Circles and the States proposed
to be lagged in new Circles; and

(d) when the proposal for creation
of new Circtles including Circle office
at Bhubaneswar, Orissa will be finali-
sed by the Board and opened at pro-
posed States?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). Yes, Sir. The Di-
rectorate of the Archaeological Survey
of India is already seized of the pro-
blems of the various circles.

(c) and (d). Two separate statement
showing the territorial jurisdiction of
the existing ang of the proposed
Circles are appended. The - present
reorganisation will not involve the
creation of a circle office at Bhubaneg-

. War.
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Statement 1
Existing territorial jurisdiction of the Circles of the Archasological Survey of India
sl. Name of Circle Constitutuent area
No.
1. NnEHﬁ::dc;tcrn Circle . . . . Jammu and Kashmir Punjab.
uarters : E.\hrma,gar} except District of
Hnl%m‘machal Pradesh Union m
of Chandigarh.
2. Delhi Circle . . . . Delhi
(Headquarters. : Delha) Alwar md Bhurn% ur Districts of Rajas-
istrict of Haryana.
3. Western Circle . 5 . Guijarat asthan t the Districts
(Headguarters : n:mdn) %‘r A.lwf:u and Bhu“::p?ur Daman and

Diu, Dadra and Nagar Haveli.

4. Northern Circle . . . N . Western Districts of Uttar Pradesh (i.e,
uarters : Agra) Uttar Pradesh excl the District.
mentioned as Eastern Districts falling
under Mid-castern Circle).

5. Mid-caster n Gircle . g . . . Eastern Districts of Uttar Pradcsh (viz.
(Headquarters : Patna) Gorakhpur, Deoria, Ballia, thpu!
A;amgtrh Basti, Gonda, Bahraich,

L Mirzapur, Varanasi, Barae
nki, Rne-.‘Bareh Faizabad, Sultan-
g‘n All.ahabad, Fatehpur and the

6. Eastern Circle . . . . West Bcngal Anam N d, Orissa,
(Headquarters : (.‘.nlmttn) Manipur, Tnpurn halnyn, &
Mizoram, Arunachal.

7. Central Circle . . . . Madhya Pradesh
(Headquarters : Bhopal)

8. South-western Circle . . . Maharashtra Goa.
(Headquarters : Aurangabad)
9. Southern-castern Circle . . Andbra Pradsh and North-castern
(Headquarters : Hyderabad) j Districts of Karnataka, viz. Raichur,
Gulbarga and Bidar.
to. Mid-southern Gircle . . . . Karnataka (mcimthc North-castern
(Headquarters : Hangalwe) D::It.r;cu viz. ichur, Gulbarga and
Bi
11. Southern Cicrcle . . . . . ‘Tamil ]&N’lu Kerala Pondicherry and
(Headquarters : Madras) Karaikal.
Siatement =

Proposad territorial jurisdiction of the Girclas of the Archasological Suroey of India

8.No. Name of Circle Constitution
1. Frontier Circle . . N . Jammu and Kashmir
(Bndqwm Sﬂnugur)
2. Dethi Circle W . . Delhi

(Headquarters : Delhi.)
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8. No. Name of Circle

Constituent area

8. Watern Circle. . .
(Headquarters : Vadodara)

4. Northern Gircle |, .
(Headquarters : Agra)

5. Mid-eastern Circle .
‘ (Headquarters : Patna)

6. Eastern Circle ' "
(Headquarters: Calcutta)
7. Gentral Gircle . .
(Headgquarters : Bhopal)
8. South-eastern QCircle . .
(Headquarters: Aurangabad)
9. South-eastern Circle .
eadquarters : Hyderabad)
10. Mid-southern Circle . .
(Headquarters: Bangalore)
11. Southern Circle . .
(Headquarters: Madras).

12. North-eastern Circle .,
(Headquarters: Gauhati)

13, Mid-western Circle . .
(Headquarters : Jaipur).

14. North-weastern Gircle..
(Headquarters: Chandigarh).

. Gujarat , Daman, and Diu Dadra and
agar Haveli.

Western  Districts of Uttar Pradesh.
excluding the Districts mentioned sa
Eastern Districts falling under Mid-
eastern Clircle.

Mabharashtra, Goa.
. Andhra Pradesh.
Karnataka.
Tﬁ;ﬁ“’ Kerala, Pondicherry and
Arunachal, Assam, Mani our, Meghalaya .
am,

Tripura, Nagala.nd.. izor
+  Rajasthan.

Himachal Pr Hara Punjab,.
Union Terl;.iﬁr'?’ of Ch::n.’dignrh‘.‘m ’

Educationa] facilities ang Funds
earmarked gor Tribal Sub-Plan
Areas

5783, SHRI GIRIDHAR GOMANGO.
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) education policy adopted by his
for tribal sub-plan areas of
the country;

(b) the planning, programmes and
Proposals placed by the States hav-
ing sub-plan areas regarding the edu-
icationa]l development of these areas

his Ministry for consideration;

(¢) schemea prepared by his Min-
ltry for primary, secondary and

higher education facilities and funds.
earmarked for tribal sub-plan areas;
and

(d) the States earmarked for these
areas from State sector go far since
the creation of sub-plan areas?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Ministry of Education™ &
Social Welfare provided guidelines to
the stateg for the preparation of tribal
sub-plang on education. This included
inter-alia the extention of educational
facilities, neceasary provisions fo, in-
centives, orientation of national edu-
cational programmes to the special
requirements of sub-plan areas in res-
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pect of curriculum, tribal languages
and syllabj ang provision of Ashram
schools ete.

Written Answers

(b) and (c). The State Governments
prepare the sub-plans for wvarious
tribal areas relating to all sectors, in-
-cluding education, based on the guide-
lines issued by the Ministry of Educa-
tion, Planning Commission and Minis-
try of Home Affairs. These proposals
are discussed in the Planning Com-
missio, when the representatives of
wvarious Ministries are also present.
The Ministry of Education scrutinise
the proposals of the education sector
from the point of view of the national
policy of upliftment of these areag to
bring them at par with others and
the guldelines issued. These proposalg
are finalised for implementation by
the State Governments. Over and
above the provisiong in the State Plans,
-the Ministry of Home Affairs provides
special assistance to the states for

APRIL 2, 1879
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various programmes of the sub-plan
areas. For the Fifth Plan the total
provision for central  assistance was
Rs, 200 crores ang for the next plan it
is proposed to provide special assis-
tance amounting to Rs. 350 crores.

The Central Ministry of Education
does not directly provide any assis-
tance for the extension of educational
tacilities in the tribal areas. However,
it provides for the programmes of pilot
projects, improvement of curriculum
ang syllabi and orientation training
programmes in the Central sector.

(d) A statement giving Fifth Plan
allocation for education in sub-plan
areag of various states is enclosed.
The Sixth plan proposals are under
finalisation. However available infor-
mation giving state-wise allocation for

. the .sub-plan areas for the years 1978-

79 and 1979-80 are alsp shown in the

_ statement.

Outlay of Edueation in Tribal Sub plan areas

(Rs. in lakhs)
-States Union Territories Vth Plan outlay on Sub Plan outlayon ~ Working Gmup
Education (Sub-plan) Education (1978 79) Recommen
for Snb-l’lan outhy
on Education
(1979-80)
H] ] 3 4 o
' 1. Andhra Pradesh . . 218:00 50°00 46-30
2. Asam . . 495°' o0 125° 00 130° 00
8. Bihar . . 250000 51800 400-00-
4 Gujarat . . 1793 28 320°00 154:00 -
5. Himalhal Pradesh , " 55741 20° 00 1899 .
6. Karanataka . . 50" 00 2400 3800 .
7. Kerala ., . . . 1017°00 28- 65 17°00 -
‘8. Madhya Pradesh . 1932 50 460700 - . gsseo
9. Maharashira . Bsg-00 200° 00 " 198-98
10, Manipur |, 243700 o 6400 S sg00




it — e rETeT Tyt —rey et
SRSEaT TR Y e el e 3. . o :
o Odm . UL eweo sar-oo w0700
B T N X 3. 13190
¢3 TamilNadu ., . . - 744°00 2050 21-88
44. Tripura . . . . 115°00 7800 a5'83
15. Uttar Pradesh . . 11°00 400 5772
6. West Bengal . . 24800 73' 50 235 20
17. A & N Islands . . 17°51 6:99 15°00
18. Goa, Damaa & Diu B . 1000 200 NA
Total . . 12011+ 18 . 241401 2183° 50

. NWVMNMW

AGRICUI.-‘I'UBE AND IRRIGA‘I‘ION
be pleased to state:
(a) whether 8 new variety o! rice
known la ‘Himdhan’ (capable of
high sititude) has been
releuog by the Himachal Pradesh
Agﬂcultunl University, Palampur;

(b) whether this variely of .rice
‘Himdhan’ has been igsted and ex-
amined by the AICRIP (All India
Go-ordinateq Rice Improvemeni Pro-
jeet);

(c) umo what Mﬂu {in what al~
titude) this rice can’ grow; and

{#) whether it grows on  more
height than the Chinese categories
releaspd untill now?

THE MINISTER OF sm'n:' N
%m
PRATAP §

() '!lll.liir

(&JM

H): &)Yﬂoaﬁ-‘—

“developing

(b) i not, the steps taken for the
purpose?

THE MINISTER OF STATE IN
AND IRRIGATION (SHEI B
THE MINISTRY OF AGRICUL
PRATAP SINGH): (a) The LCAR,
hag not released any variety of paddy
which can withstand fload wtter
‘(stagnant) for a forinight.

(b) However, the pmmmme
varieties suitable for
Mﬁ conditions hag been given top

2




Unsatisfactory Telephene service in
areag ¢f sub-Telephone Exchange in
Kotagarh/Kumarasain /Narkands in

5736, SHRI T. S. NEGI: Wil the
Minister of COMMUNICATIONS be
Pleaseq to state:

(a) whether there is lot of discon-
tentment among telephone subscri-
bers of Kotagarh/Kumarasain/Nar-
kanda sub-telephone exchanges, zitu-
ated in Simla District of Himachal
Pradesh, because of unsatistactory
telephone service;

(b) whether most of these tele-
plones remain out of order for most

par:t of the year because of joor
maintenance facilities; and

(c) steps Government propose to
see that better and efficient telephone
service is given to the subscribers?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV BAI): (a) The service in
these exchanges was affecteg during
heavy snow fall and raing in the
months of September and October,
1978 and due to abnormal snow fall

i‘:;;x: December, 1978 to February,

(b) No 8ir,

(c) Fqll_owing_siépg are being taken
s a long term arrangement to further
improve the service.

. (i)..57 Km, of U/G cable is being
replaced by aeria] cable.

(ii) To avold faults on. the linea .

_ most of the O/H lines are being Te-
2:‘:3 by O/H cable already re-

© (i) To - eliminste/heavy O/H
alignment of 28 wires 8 KM in
length, an SAX is being

“‘at Bhuty in Kotgarh areas, : :

(iv) ‘ATl 3 exchanges are ' being
specially overhauled,

Corporataion te adopt villages to
promote Sclentific Storage of
Foodgraing

5737, SHRI SURENDRA BIKBAM:
Will the Minister of AGRICULTURE
AND IRRIGATION be. pleassd to
state: :

(a) whether it is a fact that the
Central Wharehousing Corporation
has come up with a scheme to adopt
some villages to promote scientific
storage of foodgrains; '

(b) if so, where such a scheme has
covered under this scheme during the
been implemented and what have
been the results; :

(c) is the Central Warehouzing
Corporation spending and bearing all
expenditure on this scheme; and

(d) which areas are likely to be
covered under this scheme during the"
year 1979 and 19807

THE MINISTER OF STATE IN
AND TRRIGATION (SHRI BHANU
THE MINISTRY OF AGRICULTURE
PRATAP SINGH): (a) No villages
as such have been adopted by the
Central Warehousing Corporation but
it hag introduced a schemg called
Farmers Extension Service at certain.
gelected centres where Centiral Ware-
houses are being run, The main ob-
jective of the scheme is to educate the
farmexs .on.the use of public ware-
houses and to help them in getting
financial assistance from ths local
banks, The scheme also envisages
disinfesting their produce at their pre-

(b) The Farmers Extension Service
scheme has been taken up at ten cden-
tres where the Central Warehousing
Corporation is already running  ite
warehouseg and aroung which  there
are potenitial villages to be covered
under ths grheme. The nameg of the
warehouses which will serve as focal
points for the scheme are: Anand
(Gujarat);, Burdwan (West - Bengal),
Bazpup (Uttay Pradesh), Moga, (Pun=~
jab), Sangli (Maharashtra), Sonepat
(Haryana), - Sriganganagar = (Rajes-



than), Sageram  (Bibar), Virugame

(Andhra Pradesh),
The scheme is as yet in experimen~
tal stage and the results would be
known after, it has been in existence
for ai least one year or so.

(¢) Yes, in so0 far as the position
indicated against parts (a) and (b))
is concerned. : )

(d) The possikility of extending the
facility to other areas will depend
upon the progress of work achieved.
This sheme which was introduced a
month ago may have to be reviewed
after sometime. Ag such, it is not
possible to visualise at this stage ab-
out the extension of the Scheme dur-
ing the years 1979 and 1980,

bakicam (Tamil Nadu) and Warangal

Animal Energy Development
Corporation

5738. SHR] K. RAMAMURTHY: will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the United Nations
Agencies and the World Bank have
expressed their willingness to exterd
their support for the seiting up ,of
Anima} Energy .Development Corpo-
ration in Indla;"and

(b) if so, whether Government have
formulated any proposal to set uo ruch
a Corporation forthwith?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHR] BHANU PRATAP
SINGH): (a) Yes, Sir.

(b) Even though there is no specific
Indication from the United Nations
Agenties and the World Bank for sip-
porting the setting ' up 6f Animal
Energy .Development Corporation in
India, the Director, Indian Institute of
Management, Bangalore has sent a pro-
pozal for the establishmant of un Ahi-
mal - Energy. nt - Corporation
for consideration of the Indian Coun-
cll of Agricultural Research,

1) Writien Answers azo

chairmanship of the . Director General,
LC.AR, to discuss the various aspects
of the proposal for utilisation of the
-animédl energy resources available in
the country for agricultural
oroduction, in which representatives
from the Ministry of Shipping and
Transport, Depariment of Energy,
Department of Scince and Technology,
Department of Agriculture and Rural
Development, the I.C.A.R., a member
from Gandhi Peace Foundation and the
members from the Indian Institute
of Management, Bangalore participat-
ed: It was observed that due to the cost
escalation of non-renewable forms of
energy, India is fortunate to possess
a large asset of animal energy for
farming and transport operations.
Several ICAR. Institutes ang Agricul-
tural Universities are engaged in re-
search on the improvement of bullock
cart designs, yoke/harness and agricul-
tural implements. so that maximum
animal. In order to cocrdinate the re-
energy can be derived from the draft
search and development activities in
progress on all aspects of animal energy
development, it was proposed to cone
sider the establishment of an “All India
Coordinate Research Programme on
Animal Energy” gnd a “National Re-
search and Development Bureau for
Animal Energy” with the primary
okjective of dissemination of known
technology. The Director of Indian In~
stitute of Management. Bangalore, hag
been requested to revise the proposal
in view of the necessity for coordinating
different activities on animal energy.
Necessary steps will be taken to im-
prove the utilisation of the - animal
energy resources available in the
country and to coordinate the work
‘for the dissemination of known tech:
nology. .
Appiication for opening of Schooly for
Adult Education in West Bengal
5739. SHRI SAMAR GUHA: Will the
Minister of EDUCATION, SOCIAL

" WELFARE AND CULTURE be pleased

to state: " )
_(a) whethey many registered Soclal
Orgunisations in West Bengal 'have

A mésiiig was convened under the - Submitted schemes for opening schocls
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“Cey wmhu Government of West
Bengal remained unresponsive to these
applications for Cenirally Sponsared
Schemes; and

(@) ¥ s0, the resction of the Cen~
‘h-alﬂommtthmbuﬂ_?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHAN-
DER): (a) to (d). In accordance with
the prescribed procedure, several vo-
luntary orgamisations in West Bengal
have submitted to the State Govern-
ment applications for financial assist-
snce from this Ministry. The Ministry
has requested the State Government
from time to time to expedite procese-
ing of thess applications. In the last
week of February, 1979 the Ministry
received from the State Government
several listg of voluntary organisations,
totalling 206, and & request that an
amount of Rs, 4573 lakhs be placed at
the disposal of the State Government
for disbursarment to these agencies. The

was not sent in accordance
with the Scheme of Assistance to
Voluntary Agencles working In the
fleld of Adult Education, The Scheme
stipulates that applications of volun-
tary agenciex should be sent to the
Winistry with State Government's re-
commendation. The Government of
Wet Bengal has been advised to send
the proposals in accordance with the
prescribed  procedure. The Btate
Government, however, have recently
forwarded one application of Bangiya
Juvs Unnayan Kendra, Caléutta which
is being processed.

mmmmm
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'G'MCL SHEI 8. R. 'RIDDY. Wil the
MINISTER OF WORKE AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) whether Government of India

have squght the sssistance pf forelgn
countries

TAPRIC Y, I

regarding the utiMsation of "

mnm =

- Scietery wwm
mw«:m
(b)i:ao,thadahlhuzardbgm
mmﬁmhmﬁ
ﬁemhaumemmmmh—
gieat ‘pirtification plants & preserve
the rivers’ power of recuperation?

THE MINISTER OF WORKS AND
BOUMNG AND SXIPPLY AND REHA-
BILITATION (SHRI BINANDAR
BAKHT): (a) and (b). The Govern-
ment of India have not sought the as-
sistance of foreign countries in this re-
gard. However the National Enviren-
mental Engineering Research Institute,
Nagpur had undertaken studies on self
quality of water for selected stretches
cluding the Ganges and Gomati and
don, Bhadra and Kulthi rivers. Biolo-
of the Jamuna, Hooghly, Pandu, Hin~
don Bhadra and Kulthi rivers. Biclo-
gical waste treatment methods deve-
loped by the Institute are being utili-
sed for waste water treatment.

fowrg dha wig & wt & sremw

5741 WY wwra ferg wigm : v
firaty, ewtar weaTw oire degfin weftag
O WY T w3 e

(%) war w & fawfay wix frew
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e weau Per wr § oW
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fromd & ?

m.mmmem&m
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ﬁbﬂrg ¥ arr wfgardi 1 Jwd 7Y
15.67 af 41 | Arey g3awW, AR
greqmr, Wed 9IW, USEA™, 96T
SET AT T vEw e § faang F a1
AAT T WL AET F FH AT
ZaT TS H 7 T ArAS T SATAT
Cil

Tt 1 | el w0 wa frdsm
& famr stan

5742. %7 IR 0T ¢ FAT
i it Toad & tag aay v 0
Far

(%) fafqs wrer q@ri § av
1978—79 ¥ FraA  Trogary, AT
Y foA oo fegaw o1 8 5 AT

(@) wed® Ter F AATAS F
&7 # fFaar a7 Za7 937 ?

Ff it Fqond dxraa ¥ vex A
(srwmwaw fag) : (F) 1978-
79%F AR AT H 16 15 |
afgaee #< % (o0 Faa g asa 7
£ smaw s frw & 0 g, 99
FAA TF FT g7 TG ALHTL ZIL0 AT
wT 7ET § 1 iR AT 15 Al T
FAFTAT S AATAT T TF 12T JToT
F¥ fam &

(=) z7 =T wFzai & & frar
EHT F1 7T T H1E gorasr 4% fzar
T ¥
U.G.C.

proposal of promotional
Schemes for Centra] Universities
Teachers

5743. SHR] DURGA CHAND:

SHRI SUKHENDRA SINGH:
SHRI VIJAY KUMAR MALHO-
TRA:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether there is any proposal
under consideration of the University

Grants Commission for introducing a
promotional scheme for teachers = in
Centra] Universities;

(b) if so, details thereof;

(c) by when it is proposed to be in-
troduced;

(d) whether a Lecturer in a Cen-
tra] University selected by a Selection
Committee is required to appear
again before a Selection Commiltee
for the post of Reader and the Rea-
der for the post of Professor;

(e) if so, the reasons for which a
duly selected Lecturer and a Reader
are required to appear before the
Selection Committee;

(f) whether there ig a time scale
promotion in all the Central Govern-

ment Offices and the Defence Servi-
ces; and

(g) if so, the reasons for which the
time scale promotion are mnot iniro-
duced for teachers in the Central
Universities?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
ER): (a) to (c). The University Grant
Commission has been considering the
formulation of a scheme to provide pro-
motion opportunities to lecturers and
reader in all universities based on an
assessment of their merit. The details
of the scheme have not yet been
finanlised.

(d) and (e). All appointments of
teaching staff in universities at different
levels are normally made through
advertisement and open selection.
Serving Junior teachers who ecfter
themselves for selection to senior posi-
tions have, therefore, to appear before
the relevant Selection Committee.

(f) In Government various services
are generally organised into different
cadre, with provision for promotion
from the junior to the senior cadres,
based on several factors,

(g) Provision for promotion from
the lower to higher levels as in Govern-
ment services is not feasible in the



235 Wriﬂ‘nAmm

universities. as = such arrangements
cannoi meet the requirements of spe-
clalisation in their teaching and re-
search, which vary considerably from
department to department and also
within the departments.

Investigation into Calcutia Telephones

5744. PROF, SAMAR GUHA: Wil
the Minister of COMMUNICATIONS be
pleased to refer to the reply given to
Unstarred Question No. 4525 on 21st
December, 1978 regarding Calcutta
Telephones and state:

(a) when & team of Members of
Parliament would be sent to Calcutta
‘for investigating the affairg of work-
ing of Calcutta Telephones;

(b) if so, the steps taken by the
Government in this regard; and

(c) the reasons for the delay in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEV SAI): (a) to (c). The suggestion
made to send a team of Member of
Parliament to Calcutts to investigate
the working of Calcutta Telephones was
examined in detail as Indicated in the

APRIL 2, 1999
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5745, PROF, SAMAR GUHA.: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) facts about ‘the expenditure
made for housing during the years
1977-78, and 187879,

(b) state-wise break-up of such ex-
penditure; and

(¢) break-up of the amounts spent
by the Centre for such development
in the Metropolitan areas of Delhi,
Bombay, Bangalore, Madras, Chandi-
garh, Lucknow, Patialg and Calcutta?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION * (SHR SIKANDAFR
BAKHT) : (a) to (c). Housing is :
State subject Central financial assis-
tance for all State Sector program-
mes including housing is released t«
the State Governments in the shape o
‘block loans’ and ‘block grants’ with-
out their being tied to any particula
scheme or head of development. Tht
State Governments are free to ear-
mark funds for various State Secto
programmes according to their re
quirements and priorities. However
the outiays on Housing ‘approved b
the Planning Commission as well ss
State-wise expenditure (anticipated)
during the years 1877-78 and 1978-79
under Housing are given in An-
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v éia.iﬁrm*ammvmwwumm_maﬁm
by HUDCO during 1977-78 and 19%78-79. :

State/U.T. 197778 1978-79~
(ws on
23-3- 79)'

fRs. ineror -

AndbraTeadesh. . . . . . . . . . . owoz 230
Bhar . . . . og4  rog
506 7-07

278

o o2

Gujarat | . ) " . i . . . . . .

Haryana . . .. . . . . . . . . 270
Himachal Pradesh o . . . . . . . . . o'a1
Jameau & Keshmir g . . . . . . . N 007 0’33
Kamatkat, . . e . . e . . . . 2729 | ga%

- Madhys Pradesh w1 . % . . By . .. m'BE - 1vgy
Maharmhtral . & . . . . . . . . . §® g6y
T T

km . - - e .p. . - . . x . Fa cia Lo 4tarn . O

"o

ut:umuhh . R R T & 2

Chandigash . . w a0 e . T R ey Trede
By o n RO, Mg TR R L. . E e eog e
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Annexure-ITl

MM‘&M loan
Chandigark, Lunlwwd Patiala,

m{wwmmmaum m:; Bangaler:

Gty

Loan disbursed
(Rs. in crores)

1978-7
Upta?
23-3-79)

1977 78

“Patinla
«Calcutta . N

. . . . 2:19 038
371 2-61
o-85 100

6 10 5'a1
1-37 1- g2

1-36 1°00

uhwkonmudﬂmunity

5746, SHRI D. D. DESAI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether more than six lakh
‘hectares of farm land in Punjab have
become unfit for cultivation due to
rising alkalinity;

;(b) if go, the reasons thereof;
(¢) whether any permanent mea-

(e) whether preventive steps will
"be prescribed all other areas in

These soils have poor crop produc-
tivity. . . .

(b) The main reasons are poor
drainage, water logging and rise of
water table followed by aecumulation
of salts on surface.

(c) Yes Sir. In recent years con-
siderable emphasis has been laid on
surface drainage as wel] as vertical
drainage. . The importance of the in-
tegrated and conjuctive use of ground-
water and surface water in-command
of irrigation projects is being con-
sistently emphusised on the State Gov-
ernmenfs. The irrigation . projects
submitted for ‘clearance ure scrutinis-
edﬁmthendntntmdmﬂuon
of drainage also.

- (d) The Government of India have
‘taken up a pilot project urider Cen-
irally Sponsored programme t; re-
‘claim alkali lands in compact arest
With the transfer of technology . of
alkali land reclamation, the State
Governments are expected tp.expend
the programme to. cover larger aress
(&) The importance of: adequstt
drainage provisiod, . Hning . of canslé
and watéer courses; construction of in-
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Programme

5747. SHRI D. D. DESAI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to stute:

(a) whether the Government in-
tend to broadbase the Integrated
Rura] Development Programme to in-

(b) if so, the reasons thereof;

(c) whether this will lead to a thin-
ner spread-out of benefity to small
and marginal farmers; and

(d) if not, whether financia] allo-
cation ig being raised for the project?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) : (a) Yes, Sir. In
fact, Rural Artisans are already in-
cluded among the target group of be-
neficiaries and are eligible for assis-
tance under the Integrated Rural De-
velopment Programme, :

(b) Although the main effort under

Written Answers 246

are not adequate to take yp rursl

artisans ‘programmes, the question of
raising thé financial allocations for °
the blocks wﬂ]beeomidered.

Acquisition of Land around Najafgarh
Draly for Flood Controj Measure

5748, SHRI D. D, DESAI: Will the
Minister of AGRICULTURE AND
IRRIGATION bg pleased to state:

(a) whether Govermment intend to
acquire in Delhi agricultural Jand
around the Najafgarh drain for pur-
poses of broadening it as a flood, con-
tro]l measure; ’

(b) if go, whether this will jnvolve
obliteration of large areas of fertile
agricultura]l land for an urban pur-
poses;

(c) whether local farmers have
protested against this; and

(d) whether Government will consi-
der dredging and deepening of drain
ag a better alternative to its broad-

;

THE MINISTER OF AGRICUL-
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rural and urban populations. For im-
proving the capacity of the Najafgarh
drain from Dhansa bung to Bharat-
nagar bridge, an area of 373 hectares
(933 acres) of mostly agricultural land
is to be acquired permanently. In
addition, 18 hectares (46 acres) of
land will have to be acquired tempo-
rarily for construction purposes.

(c) The Delhi Administration has
reported that farmers only of Nilothi
Village havg ‘represented against the
acquisition of their lands. Representa-
tions have also been receiveq from
some public  bodies.

(d) The design proposed te be
adopted for the Najafgarh Drain
takes into account deepening of the
drain to the extent possible from
hydraulic and other technical consi-
derations. No dredging operations are
proposed for this scheme.

Acquisition of Land for Planned
Development of Delhi

5749. SHRI D. D. DESAT: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether in Delhi 30,000 acres
out of 68,000 acres of farm land noti-
fied under Sections 4 and 6 of the
Land Acquisition Act for planned
development of the National Capital
has been lying unutilised for a long
Deriod;

(b) if so, whether Government
would return the land to the original
owners:

(c) whether Government jis justifi-
ed in holding this land in view of
Section 55 of the DDA Act: and

(d) if not, the reasons
action?

for such

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) : (a) The Delhi Adminis-

APRIL 2, 1979
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tration have reported that out of #
present net area of land, measuri
over 68,000 acres, notified under Se
tions 4 and 6 of the Land Acquisitic
Act, over 29,000 acres have not ye
been officially acquired.

(b) The lang continues with ~
owners: it is only nofified for acquisi
tion, and therefore, the question of re
turning the same tp the owners doe
not arise.

(¢) Keeping land notified for acqu
sition under Sections 4 and 6 of t
Land Acquisition Aet is permissibl
under the law, Wheneve!
notices under Section 55 of th
Delhi Development Act are receive
the same are dealt with accordmg
the law.

(d) Does not arise.
Nationa] Talent Awardee

5750. SHRI KUMARI ANANTHAR
Will the Minister of EDUCATI
SOCIAL WELFARE AND CUL UR
be pleased to state:

(a) the region-wise figures of
awardees of National Talent duri
1977 and 1978;

(b) the economic strata (official
and non-official) to which these
awardeeg belonged; and -

(c¢) whether there is any demant
for constituting a parliamentary come
mittee to go into certain allega n:-_'
about the selection of National Talen
awardees?

THE MINISTER OF EDUCA
SOCIAL WELFARE AND CULTT
(DR. PRATAP CHANDRA CBH
DER) : (a) A statement is att
(Annexure-I).

(b) Analysis for 1977 is shown in
Annexure-II.  Analysis for 1978 i

underway. Separate data relating 1
the different economic strata (oificia
amd non-official) is not available. 2

(¢) No, Sir.
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By i R Class X ClasXI  Class XII
Now State/Union Territorics e
. ) 1977 1978 1977 1978 *1978
1 Andhra Pradesh, . . . 22 5 g 10
2 Asam ) . . . 2 ] . 1
g Bihar . . . . . " 10 17 8 a5 8
4  Gujarat . . . " . 3 3 o . 16
5 Haryans . ; . . . e . e 6 .
6 Himachal Pradesh . = T - 1 1
7 Jammu & Kashmir . . 1 . I .
8 Knarnataka: " 9 4 4 e 10
g Keraln . . . . . 81 3 4 ‘s
10 Madhya Pradesh . . . 6 2 3 19
11 Maharashtra & 126 19 8 . 60
12 Manipur , . . N N . 1 1 B .
13 Mecghalaya " W 5 . 1 - .
14 Nagaland , . . . . - -
15 Orisa . . . . . 8 8 7 3 4
16 Punjab . . . . . ] L] 1 10 i
17 Rajasthan . . . . 1 11 9 29 -
18 Sikkim . . . . . . - . - .
19 TamilNadu . . . . 36 16 10 20
20 Tripura . . B . . . e - e -
a1 Uttar Pradesh: . ) . . 16 15 6 1 19
az WestBengal . . . 78 55 1 . 8
2g Union Territories
() A.&N.Islands . . . - o .. :
{$i) Arunchal Pradesh . : e s . .
{(#ii) Chandigarh ’ . 3 4 1 1o .
{b}Dm&Naerlveli . . - .
(o) Delhi . N . 85 73 29 i .
- {oi) Goq.mmn&mu . N - A P ae .
_(rﬁjl.nhhdmp . . . " s . . .
{viif) Mizoram . . . . . . .-

' (ix) Pondicherry .
. _\ 'I_‘oul' o - . . 350 250 103 S-100 . 140
* Clam XTI examination has beea introduced in 1978. . | |
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Astsiaxuro-I1
SMwMde'Mmﬁrmaﬂ-lm

“il’: Name of the State/Union Territory: mim
' (in Rupeet) 197
1 Andhra Pradesh, . N " " : 1818y
2 Asam . . 19500

=~ g Bihar -, P - @ . 17776
4 Gujarat , . . . 14723
5 Haryana . . . ) . . . . .
6 Himachal Pradesh . . . . 18ooo
7 Jammu & Kashmir . . . . . . . .
8 Karnataka p . . 17844

-g Kerala . 5 " . 10690
10 Madhya Pradesh Co. . P 19433
11 Maharashora . . . 23038
12 Manipur , . " . . N . . '
13 Meghalaya . . . .
14 Nagaland , . . . . .
15 Orisa . . . . . . . 21492
16 Punjab . . . . . 17333
17 Rajasthan % 5 . . . 21745
18 Sikkim ) ) . .
1§ TamilNadu . . . . 17429
2o Tripura N . . ' . .
21 Uttar Pradesh: . . . Ce . . 15659
22 'West Bengal R . 20632
23 Union Territories
(i) A. & N. Islands , . . . . . . .
(#) Arunachal Pradesh . . . . .
(3#i) Chandigarh . . e s . 18000
(iv) Dadra Nagar Haveli . . e e . e o
(5) Delhi .. e e . - asg4e
(ri) Gos, Daman and Diu . COEEY .
-(vit‘J Lalahadweep . . e s .. .
(viif) Migoram , . . 5 . . ..
() Poodicherry . . e e .. -

-

(==) No candidates were selected from thue statés in 1557 ard heree £6 enm k © tt ;um
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Fixation of Statutory Minlmum prices

5751. SHRI 8, R. DAMNI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Gavernment are con-
sidering & proposal to fix statutory
minimum prices for various agricul.
tural commodities instead of announc-
ing a support price, s0 as to assure
the farmer a reasonable return for
his produce; and

(b) if so, the basis on which the
minimum prices would be fixed?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGGHY BARNALA): (a) and (b).
There is no proposal under the con-
sideration of Government to fix statu-
tory minimum prices for various agri-
cultural commodities. However, in the
rase of jute statutory minimum price
is being fixed since 1873-74. In the
case of sugarcane alsc, statutory
minimum price payable by factories is
being fixed. For important ceresls
viz, rice, wheat, jowar, bajra maize
and rigi. Government is providing
support at procurement prices which
are fixed at remunerative levels so as
io give incentive to the farmer for in-
treasing  production. Minimum sup-
port prices are being fixed for barley.
gram, tur, moong and impertant com-
mercial crops like cotton, groundnut,
rapeseed and mustard, soyabean and
sunflower. Both procurement prices
and minimum support prices are fixed
on the advice of the Agricultural Prices
Commission which is enjoined, inter-
olia, to keep in view the need for de-
asonable incentives to the farmers. In
making their recommendations on the
level of prices, the Commission takes
into aceount the relevant factors In-
tluding cost of production of different
trops, chaltgés in input prices, changes
in the prices of competing erops ete.
The Geovernment also takes into
account the view of the State Govern-
Wents on these recommendations. In
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fixing minimum  support prices in-
cluding statutory minimum supoort
prices for jute and sugarcane, it is-
kept in view that the farmers' returns.
are not allowed to fall below a cer-
tain minimum reasonable level

Assistance to all India voluntary
Organisationg

5752. SHRI 8. R. DAMANI: Will the-
Minister of EDUCATION, SOCIAL.
WELFARE AND CULTURE be pleased
te state:

(a) particulars of the voluntary
Social Welfare Organisalions which
are being provided with Grants-in.
Aid by the Ministry for meeting the
expenditure on Salaries and Office-
expenditure under the Head *Assis-
tance to All India Voluntary Organi.
sations”; and -

(b) the details in respect of the
Social Welfare activities undertaken-
by the above arganisations?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE.
(DR, PRATAP CHANDRA CHUN-
DER): (a) A sfatement is laid on the
table of the House relating to instilu-
tion assisted under the scheme in the
financial year 1977-78.

(b) These organisations are working
in all fields of social ‘welfare. This
includes child welfare, women wel-
fare, welfare of the handicapped and
the aged. These organisations also in=-
clude Schools of Social Werk.

Statement

Name of wvoluntary organisations
which received grants during 1977-78"
under the 'Scheme.of Organisational
Assistance to All India/Major Volun-
tary Social Welfare Organisations.

Nal;e- of the Omnilaﬂm

S. No.

1. Indian Bureau cf cnild Welfare:
and Research, Lucknow.

2. Child Guidance School Society.
New Delhi.
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8. No.

dethq.&'ﬂnluﬁh

8. No.

'Namé of ‘thé 'Orgarilsation

3. All India Pariwar Kalyan Pari-
shed, New Delhi

4. Nehru Bal Mandal, Allahabad.

5. National Federation of the
Blind, Delhi.

8. Dr. Zakir Hussain Memorial
Welfare Society, New Delhl.

7. Rani Jhansl Bahini, Calcutta.

8. National Council of Women in
India, Calgutta.

9. Valluvar Educational Sociefy,
Thanjavur.

.10, Shri Kantaben Narayanbhai

Mehsana Jilla.

11. Ramakrishan Mission Home af
Service, Varangsi,

12. The Central Young Mizo Asso-

clation, Alrwal
13. Tarnaka, Mahila Samajam
Sacundnrlbad

‘A4, International Council en Socal

Welfare, Bembay.

15. Indian Council for Child Wel-
fare, New Delhi.

A16. Womens  Cordinating Counci).

Caleutta.

17. Shardhanand Mahila Ashram,
Bombay.

18. All Bengal Women’s Union, Cal-
cutta.

19, Sadou Assam
Gauhati.

Maina Parijat,

.20. Nari Raksha Samiti, Delhi.

21. Save the Children Committee,
C!l.cutta.

22. Balgaram (B.0.8. Children vii-
iages), Maharashtra.

'23. Arta Tran Samity, West Bengal.

24, The Society for Child Health
and Community Welfare, utl-

cutta.

* ' 38. Punjab Assoclation, Madras.
26 Children Aid Soclety, Bombay.

27.'Steemanta ' Sankar  Misslon,
wammum

e e e

ty, KESS Centre, Trichur.
20. Jyoti Sangh, Relief Roard,

30. National Society for Equal Op-
portunities for the Handicap-
ped, Bombay.,

31. Vivekananda  Ashram, Calcut-
ta.

32. Mizoram Hmeichhe Insuihkha-
wm, Pawl Mizoram.,

33, Indian Asseciation for Pre-
school Education, Coimbatore.

34, Shri Kasturba Stri Vikas Gruh,
Jamnagar,

35. Praslva Monghyr, Bihar,

36. Bhartiya Adimjati Sevak Sangh,
New Delhi.

87. National Council of Women in
India, Calcutta.

38. Deena Seva Sangh, Bangalore.
30, Shri Kanyakumari Gurukula
Ashram, Kanyakumari,

40, Indiap Council of Soclal Wel-
fare College cf Soclal Work,
Hyderabad.

41. College of Social Work, Nirma-
la Niketan, Bombay.

42. Karve Institute of Soclal Ser
vice, Poona.

43. Association of Bchools of Bocial
Work in India, Madras.

44. Children Welfare Asseciation,

Calcutta. _

45. Ramakrishan  Vedanta Mission
Vivakanandapur, 'whlt Ben
saL

46. Al Manipur w’m'n AsEpCia”
~ tion, Imphal:
7. Barvodaya l-lph‘ll.n !und.al.

uwvm soew zu-wnt'l

Hqﬂﬁ.ﬂwm
49, Indian Council of ﬂuun.lwﬂ
fare,’ m {Mumond
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0.

5l

Andhra Mahila Sabha, Hydera-
bad.

Association for Social Health in
Iridia, West Bengal Branch,
Caleutta.

52, Shri Kathiwar Nirashrit Bal-

§3.

54,

58.
56.
5T,

58,

59.

60.

sl.

62.

83.
64.

8.

To.

71.

——
181

. Shr

. ashram, Rajkot.

Bhartiya Grameen Mahila
Sangh. Punjab Branch,
Chandigarh.

Guild of Service General, Mad-
ras.

Vikas Gruha, Ahmedabad.

Bal Rashmi Society, Jaipur.

india Sponsorship Commitlee,
Bombay. )

Holiday Home Society,
garh,

The Social Work and Research
Centre SWRC, Ajmer

Gram Sudhar Committee, Anda-
man & Nicobar Islands, Port
Blalr.

Ctaro Union Hr. Shillonug,.

All  India Federation of the
Deaf, New Delhi,

Nagrik Kalyan Samiti Bhopal

Shri Kasturba Stri Vikas Gruhy,
Rafkot.

All India Federation of Sche-
duled Caste/Tribe Backwards

- and Minorities Employees
Wellare Association, Delh.

Chani-

. The Children Education Socie-

ty, Lucknow.

 Tapibai - Ranchhoddas
Gandhi Vikas Gruha, Bbava-
nagar.

. Indian Counch of Soclal We:-
fare, Bombay. :
. Al Indla Women's Voluntary

Services, New Delhi.
Swami Vivekananda Medical
Mission, Tamil Nadu, Madras.

All India Women's Conference.
. New Delhl.

P
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Name of the Organisation

.and (b).
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$. No.

Name of the Organisation

72. Indian Council of Child Wel-
fare, New Delhi.

73. Indian  Council of Social Wel-
fare, Ahmedabad.

74. Gharmora Model Satra Hil &
Plains Cultural Institution,
North Lakhimpur Assam.

75. Research  and Development
Centre, Bombay.

76. Bikash Bharati Welfare Society,
Calcutta,

77. Madhya Pradesh Welfare Asso-
clation for the Blind Indore.

78. Madras School of Social Work,
Madras.

79. Tirpude College cf Social Work,
Nagpur.

80. ‘Matru Sewa Sangh, Nagpur.

81. Indore School of Social Work,
Indore.

Location of proposed National
Institutes for Physically Handi-
capped

5753. SHRI S. R. DAMANI: Will the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) the details of places ‘where the
proposed National Institutes for Phy-
sically Handicapped people were pro-
pogsed to be set up by the Central
Government;

(b) whether these have
been set up; and

(c) the nature of training that
woulg be imparted in these institu.
tes?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI
DHANNA SINGH GULSHAN): (a)
The Government of India
propose to set up a National Institute
for the Visually Handicapped at Deh-
radun and for the Deaf at Bombay,

actually
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Nationp) Institute for the Orthopaedi-
cally Handicapped has just been set up
at Calcutta. A suitable site for the
" ‘National Institute for the Mentally
Retarded has not yet peen chosen.

(¢) The main object of these insti-
tutes will be to carry out research,
undertake training of personnel and t5
provide some national level services
like the production ot instructional
materials. Braille books, talking books
ete. Education and tramning will be
provided only in so far as they are
needed for research purposes.

Non:utilization of provislon for men-
formal Education Programme

5754. SHRI S. R. DAMANI: Wili the
Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state:

(a) the reasons for non-utilisation
of provisions made in the earlier Bud-

APRM 2, 10Ty
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get Estimates for non.formal educa-
tion programme for 6-14 age group
(Rs, 4 crores); and

(b) which projects ynder Technical
Education are being dropped for which
provision was made in the earlier
Budget Estimates and the reasons
thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The Scheme could not be
finalised due to the fact that the ques-
tion of Plan Schemes under (entral
ang Centrally sponsored sectors wus
before the National . Development
Council and the Planning Commission.
However, it is expected that the final
clearance of the programme will be
received shortly.

(b) The following schemes are heing
discontinued from 1879-80:

Budget Estimates
1978-79

() Grmtl to other Scientific & Technical Iruhhmom

‘or Development and Improvement

(ii) Construction of Student’s Hostel and Staff Quarters i
Non-Government Technical Institutions | 2 "

Rs.

* 32,00,000 (Pll-'n)

. 20,00,000 {Plan)

ing and
'mm?'l’nlti-

(it) Construction of Students’ Hostels od' En
Techonological Instituti { tate
tutions) . . .

. . 4,00,000 {Plan)

The above provisions in the Central
sector were meant to meet the Central
share, counterpart funds being provid-
ed by the State Governments and pri-
vate managements on an agreed basis.
Experjence has, however, shown that
the schemes were not making progress
because the agreed shares of expeidi-
ture were not forthcoming from the
State Governments and private man-
agements. Hence it has been decided
to drop the schemes from 1878-80
making only provisions for writing off
the fifty per cent loan amount when
the other fifty per cent loan amount is
recelveg from the institutions, relating
to the construction of students hostels
in non-Government tehnical institue
lions, givén in earlier yearg

M Y oafiw gw wfew won

5755. ot wreet wf : ww
fe ot fawrk selt ag *ndt A
g & fw

(%) war goere Wi fawre A
wr oy qw wfva v oW &
w i

(w)u& gf. " m«nw
wr g ?
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Complaints rectlvegq by P.M.G. Delhi
TM.0. Counters aud
TM.0, Clerks

5756. SHR] HALIMUDDIN AHMED:
will the Minister of COMMUNICA-
TIONS be pleased tn state:

(a) number of complaints received
by P.M.G. Delhi circle during 1879
against T M.O, counters and T.M.O.
clerks of Delhi and New Delhi;

(b) whether Government have en.
quired into any of them; and

(c) if so, the action taken thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR] NARHARI PRASAD SUKHDEV
SAI): (a) Two.

Ib)! Yes, Sir.

(c) Suitable notice has been taken
against the officials roncerned. Action
has also been taken where necessary.
to ensure proper functioning of tele-
graph instruments/lines,

‘Deep Nallah’ in Vishwas Nagar,
Shabadara

5757. SHR] HALIMUDDIN AHMED:
Will the Minister of AGRICULTURE
AND IRRIGATION be plcased to
state:

(a) whether the QGovernment is
aware that Block 31, 32 and 33 of Vish-
was Nagar, Shahadara, Delhi-32 are
likely to be affected by ifood due to
deep nallah being constructed by flood
contre] department and the nallahs ave
being closed from place to place; and

(b) it so, the steps Government pro-
:;ehmtomomtheamm.

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH'BAI{NALA): (a) and (b), The
Delhi Administration hos reported that
the said deep nallah is Trunk Drain
No. I of the Shahadara Drainage
Scheme that is presently under cons-
truction. When completed this will re-
lieve the drainage congestion that is
now being experienced from time to
time in these areas. Delhi Administra-
tion has also reported that no nallah
outfalling into this drain is being cios-
ed

wiw selaf & e

5758. St WeH! ATUUN ATAW :
sar  phw wix fewrf 9ot gg T
N aar war e

(%) #av |THIT X TF AT W
qar warar § fe A ¥ T@w qw
¥ frgml ®Y gfw IT & w™W B
vgr & g fiw fasrre fivar mar ar ;

(a) sfw suw fom 9T -
ar< fea =7 fear @1 W &

() forr & o9 i awt ¥
draw gdr wr A€ wdaEy ®Y ¥
faayr fegmY ® &mw faar @) war
t® gy ¥ 3% fraar amw faar;

v wi fewrf soit (ot grofia

few wormen) @ (%), (1) s (w).
wfw gemt gFa & s @)Y § 8
wE g f w1 wIw 9%
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(w) ¥ wix wwr FOERd
v iy soyw faawy ot fear war
g wmR AL 9T grer fadw &
¥ &1 fammaee v fdw &t
seforg wox arwr ow fameer wwew
g

wor g waw fom feo #
WA FORIT WX TS gX& T gIRI
g qofy faqw  (sgET & 31
T, 1979 W)

fams w19

APRIL 2 %1%

(wrar &)
wier W3w, wfy oW Fmwr
fere, YuTaTE, WEH .

=ty st frm fare,
gy

faza gy v fom fare

T . 500,000

Tarere g guwm i firo
SR

- — - — -

549.020

220.000

493.830
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1 : 2

e gfa sorr fomr

e, i 189. 660
fearaa wdwr sfy frw

foro, st . . 375.500

wFy aqr wwire wfa
Fany fre foro, simmre
195. 760

&7 wig gunr frre Fee,
fagaw . 371.055
watew wig o famy fwe
AT . 600.000

weg waw wiy sam fiag
fere, WYTTH 150.000

wgraeg gfy @ faow
o, avaf . 500.000

e ofs v frm
o, Faw . 136,272

gara gfa sy fam
fro, W¥rmg . 252,000

Twens gfw sam frm
fare, gz . 383,224

afamary ¥y sum fom
firo, warg . 330.000

IHT ¥3W ¥fy gt frme
fao, waas . 708,828

afrest darer gfie e frore
foro, Farear 609,021

—— e

6584.1%0
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Kosi Project

5758. SHR] JANARUHANA POQJ-
ARY: Will the Minister of AGRICUL-
TURE AND IRRIGATION he pieased
to stats.

(a) whether it i a fact that Kosi
Project has fallen short af its expec-
tations; and

(b) if so, what are the reasons
therefor?

THE MINISTER OF AGRICULTURF
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b). The
Kosi Project is primarily a flood cont-
rol and irrigation project. The cons-
truction of the barrage near Bhim-
nagar in Nepal and embankments
downstream of the barrage on Loth
banks of the Kosi river have proved
to be successful ‘n jacketinz the river
and arresting its shifting tendency as
well as in preventing flooding and
position of sand outside the embank-
ments. However, the embankments
are subject to river erosion for
which river training and anti-ero-
sion steps are being taken up as and
when needed, Although irrigation
trom Kosi project commenced in 1964,
the development of irrigations is slow
due to the following reasons peculiar
to the Kosi tracts:—

The lands were in the past the river
bed (Khadir) of the Kosi. The land is
quite sandy and unlike the 1est of
North Bihar, quite undulating with
numerous shallow depressions and
sluggish drainage, The low lying areas
comprising drainage lines, which were
the most fertile, and had better soil-
moisture regime were brought under
intensive cultivation. Large areas of
the command are under perennial
water Belution of the drainage prob-
lem is diMcult partly because of the
local topography and partly because
of public opposition to the use of land
for putpose of drainage, The number
of escapes are few and even where

. they have been provided, it has been
difficult to operate them, as the chan-
nels béjow have been encroached upon

Written Answers 266

and cultivated. Owing to the high
silt load of the river there has been
considerable silting of the canal sys-
tem,

The Central Covernrmert and the
State Government are seized of the
special problems of this project, The
Government of Bihar have been asked
to prepare scheme of modernisation of
the Kosi Canal System after in depth
studies of the deficiencies of the pre-
sent system and a comprehensive re-
view of the irrigation commands under
different outlets, This modernisation
scheme should provide for re-modell-
ing of canals to provide adeguate ca-
pacity and construction of additional
minor water courses, re-modelling/
provision of masonary structures like
falls, adequates, syphons, escapes. etc.
provision o¢ permanent putlets control-
led by gates, lining of the canal sys-
tem, adequate drainage in the com-
mand and conjunctive use of ground
and surface water. With a view to step
up the utilisation of the irrigation po-
tential, the State Government would
have to strengthen its command area
organisation so as to provide necessary
infrastructure including land reforms,
land consolidation. 1aid shaping.
field channels, field drains etec., and
also agricultural extension services.

In order to tackle the problem of
silting, afforestation and soil conser-
vation measures are necessary in the
Kosi catchment and the cooperation
of the Government of Nepal is being
sought in thig regard?

Qualification of P.ETs,, Craft, Domes-
#ic Sclence, Language and Music
Teachers

5760. SHRI DAJIBA DESAI: Will
the Minister of EDUCATION. SOCIAL
WELFARE AND CULTU'BE be pleas-
ed to state:

(a) the qualifications prescribed for
appointment to the post of Junlor
(PETs, Craft Teachers Domestic
Science Teachers, Language Teachers
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and Music Teachers) in the pay scale
of Rs, 425—640 in the achools of Delhi
Administration;

(b) the qualifications prescribed for
appointment to the post of senior
(PET., Craft Tr, Domestic Sc. Tr,
Language Tr., and Music Tr,) in the
pay scale of Rs 440—750 and the
qualifications prescribed for promo-

According

APRIL 2, 1913

to the information furnished by Delhi Administration (Education
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tion to this post from that of Junior
Teachers as in (a) above; and

(c) the number of teachers working
in each category?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI):

artment)

the details of qualifications prescribed for appomr.mcnt in different categories are as under:—

(a) The qualtﬁranonl reseribed for appeint-
ment to the post of Junior P.E.T., Craft Tr,
Domestic Scieuce Teacher, Lnnguagc Tea-
cher and Music Teacher) in- the pay scale 3!

Rs. 425—640 in the schools of Dclhi A
ministration.

b) The qualification preseri
&) ment to the post of Sr. (P.E.T., Craft']"
Domestic Science Larlguage

Music Tr.) in the pay scale of Rs, ;.v_-,a
and ?

the qualifications prescribed

" motion to this post from that of Jumor

Teachers as in (a) abovey

Calegory

(a) Jr. PET.

ibed for appoint- Sr.P.E.T.

Quualifications

Matric with certificate in

Physical Education,

Crafts Trs, Matric with diploma o

certiticate in Craft concer-

ned from a recognised insti-

tution,

Jr. DS.T. Maitric plus Home Science
iplgma from Lady Irwin

Gollcgc or cquivalent.

unhﬁcnnom are pres-

this post. How-

ever, urvu:e- of certain Jr.

Lang. Trs. were taken over

from M.C.D. at the time of

transfers of schools to Delhi
Administration in 1970,

No such posts in the Scale of

Rl. ‘.?—Gq,o exists, Hence
prescribed,

Graduare from a recognised
University with diploma in
Phy. Traming from & recog-
nised ummuﬁn

" D.P. Ed, from a recognised
University :‘:3 Hr. Sec.

Lang, Trs.

Jr. Music Tr.

Craft Tr. for Work For all trades except Agri-
Bxpenjence,

culture & Horticultare,

her Secondary from
m}gﬁnm Dniversity/Bo-

2. Two yenn cexti-
ficate of trdn m tl:e
g ”5“&"3 rece[ﬂlad
or any

:timion.

Two ye.u prnfedoml
'supalr.uce in ‘any ‘Govt,

Inﬁmﬁonxnmmﬁof

repute. - s
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P

Crtegory Qualifications

(c) the number of teachers warking in

For Agriculture and Horticul-
lure :

1. B.Sc. (Agriculture) from
a recognised univenity.

2. Degree in-teaching from
a recognised university.

Sr. Dom, Sc. Trs.: (a) Graduate from a recog-

nised university with dip-
loma in domestic science
from a recognised imstitu-
tion.

(h! Sc {Home Sc} with

diploma in Train-
ing/ Bda.

T.G.T. t(MLL) B.A. (with Modern Indian
Modern Indian
Language).

l.u:g:lge concerned) ad one
el:cl.wt subject.

Its r'qulvqlent oﬂcntal degree
in the Modern Indian Lane
guage concerned from & re-
cognised Institution.

OR
Sahitva Rattan of the Hindi
Sahitya Sammelan, yag
with Matricularion in Eng-
lilh only.

2. Degree_or diploma in
eadunngAV c?crhﬁut;.

3. Knowledge of Hindi es-
sential.

T.G.T. (Skt.) 1. B.A, with Sanskrit as one

of the elective subjects.
OR

Its equivalent oriental de-
gree in Samskrit and

2, Degree/diploma in tea-
ching

OR
S.A.V. certificate,

Music Teacher (a) Degree in Music from a

recognised University with
4 years course in Music,

(b) Diploma in Music from
Institution with

5 years course from a re-

cognised institution.

Number ul' postafteachers in position in each

category:
PET. . 9o
Craft Teachers , ., . 15

Language Teachers . . 1043
Mousic Teachers . . N 147
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Indo-Iran Cultural Exchange suitable for primary and secondary
Programme education level and also for exchange
f experts in the fleld of adult educa-

5761. °
mlm’i‘z PARVATI tion and youth activities programme
SHRI N ATWARLAL B. etc. There is also provision for the
PARMAR exchange of university faculty mem-

SHRI CHATURBHUJ:

Will the Minister of EDUCATION,
SOCIAL. WELFARE AND CULTURE
be pleased to state:

(a) whether 'India and Iran
have sgigned a cultural exchange
programme envisaging cooperation
between the two countrieg in the
felds of education, culture and sci-
ence; and

(b) it so, t.he details thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir.

(b) A Cultural Exchange Programme
between the Government of the Re-
public of India and the Imperial Gov-
ernment of Iran was signed at Tehran
on 22nd April, 1978 for the years 19878,
1979 and 1980.

According to this programme, both
sides agree to participate in film festi~
vals and organise fllm weeks in' each
other’s country; exchange folk dance
ensembles, experts in the fleld of ar-
chaeology, exhibitions of paintings,
anthropologists. experts in the field of
art and culture, writers and scholars
working in the fleld of common cul-
tural heritage. There is also provision
for research in the field of archaeologi-
cal excavations and museum studies;
training in ceramics, decorative mirror
work, restoration of woodwork and
deer skin; co-operation in research,
study and preservation of common
cultural elements; exchange of publi-
cations with libraries; organisation of
book  exhibitions; participation in
national and International book fairs
in each other’s country; visit of artists,
theatre and puppet groups, .

In the fleld of Education and Science,
both sides have agreed to exchange
textual and audio-visual materials

bers/professors in specifie disciplines;
co-operation between the yniversities of
both countries in specifled fldlds and
research programmes of mutual in-
terest; exchange of publications bet-
ween the universities; experts in edu-
cational programming; participation in
conferences in the field of education,
science, technology; consider possibili-
ties of establishing chairs of Indian
and Jranian studies; scholarships in
various fields etc.

In the area of Radio, Television and
Press, the Exchange Programme pro-
vides for encouraging collaboration
between news agencies; visit of journa-
lists; exchange of pre-recorded radio
musical tapes and television pro-
grammes; exchange of eminent artists;
co-operation in the production of T.V.
programmes; exchange of professional
experience between mags communica-
tion media organisations ang wisit of
media specialists.

There are also items in the Exchange
Programme on encouragement to
tourism; co-operation in children’s
activities; exchange of sports teams;
exchange of experience in the flelds of
public health, medical insurance ser-

 vices, social insurance, welfare and

rehabilitation programmes; exchange
of experience and information relating
to the problems of mentally handicap-
ped children and mal-nutrition of
children; joint publication programme;
exchange of scholars for orientation
courses in Persian studies etc.

Dissatisfaction among Soclal Welfare
Board Employety in Andaman and
Wrm

5782. SHRT MANORANJAN BHAK-
TA: Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) -whether Government are
awmofmedmmw
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the employees under Social Wel-
fare Board, Andaman and Nicobar
Islands and a number of repregen-
tations received, and if so, what are
those detaily and action proposed;
(b) what jg the total number of
employees category-wise and since
when they are in employment; and

(¢) whether any employee was
given less pay scale after a number
of years working in an upper scale,
if so, what are the reasons?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMAT] RENUKA DEVI BARA-
KATAKI): (a) No representations sug-
gesting disatisfaction amongst the em-
ployees of the Andaman and Nicobar
Social Welfare Advisory Board have
been received by the Government.
However, some individual representa-
tions were received from the employees
of the Border Area Project in Andaman
and Nicobar Islands, which related to
regularisation of the break in their
services and also fixation of their pay
at stageg at which they were drawing
earlier. These representations were
considered by the Central Social Wel-
fare Board in consultalion with the
Andaman and Nicobar, Administration
and instructions were conveyed by the
Central Board in January 1979 to con-
done the break in service and also to
fix, the pay at the same rate at which
they were drawing, in accordance with
the rules prevalent in the Administra-
tion. .

(b) The Andaman and Nicobar
Social Welfare Advisory Board was
dissolved in July 1973 by the Andaman
and Nicobar Administration and it was
reconstituted in December 1975 with
the following staff, all of whom, except
the peon and the driver, were taken
on deputation in the State Board from
the Union Territory Adminigtration:—

Secretary P

" Accountant . |
ubC. 1
“LDC. 1

- Peon e 1

274

The posts of one U.D.C. and one post
of P:A. to Chairman were however,
vacant

(c) The employees of the State Board
were given scales of pay and deputa-
tion allowances as ad:nissible under
the Union Territory Administration
rules and there was no case of any
employee receiving less pay after a
number of years in the State Board.
However, the position in respect of the
Project employees has been stated in
reply to part (a) of this Question.

Damage of Crop dus to Wid
Elephants in Andaman and Nicobar
Islandy

5763. SHRI MANORANJAN
BHAKTA : Wil the Minister of
AGRICULTURE AND [RRIGATION be
pleased to state:

(a) whether Government are
aware of the Wild Eleohants causing
damage to cropg and properties and
threat to human liveg in Sham
Nagar, Radhanagar villages in An-
daman and Nicobar Islands and if
s0, action taken for the protection of
lives and properties of the villagers;

(b) whether Government  receiv-
ed any memorandum and if so, the
contents and action taken thereon; an3i

(c) whether the villagerg are on
the way to evacuate the villages and
it so, what action has been takem to
stop it?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) Yes, Sir. The
Andaman and Nicobar Administration
has already taken appropriate gction
to protect crops, life and property of
the villagers by posting adequate num-
bers of police guards in suitable places,’
The excursions of wild elephants into
Radhanagar and Sham Nagar are
sporadi¢ in nature and not frequent.
In order to keep the elephants away
from the inhabited area without des-
troying them and their off spring, the
villagers were supplied with crackers
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to scare away the elephants. As a
result of these steps no incident was
reported after June, 1978. Moreover,
possible preventive measures are being
taken td protect the interest of villagers
including destruction of elephants in
extreme cases through the help of
Police Department if necessity arises.

(b) A representation was received
through Assistant Commissioner and
Tahsildar of North Andamans for
providing protection to life and pro-
perty of the villagers from wild ele-
phants and in response immediate
protective measures were taken as
stated above.

(¢) Ag the Andaman ang Nicobar
Administration has already taken pre-
cautionary measures against wild
elephants, the question of evacuation
of villagers does not arise.

v weaTaet o sl 3 weTe qC
iwf

(7)) afz wt, @ w7 wEETSi
! ww aF iy Ty oy ?

¥

ATRIL 2, 1979
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Proposal to Shift New Postal Division
from Kozhikode

-5765. SHRI G. M. BANATWALLA;
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there is any proposal
under consideration of the Govern-
ment to shift the proposed new
postal division from Kozhikode;

(b) whether there iz . resentment
in North Kerala over this decision;
and

(¢) whether Government propose
to put off thiy decision and if not,
the reasong thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI): (a) to (¢). There
is a proposa]l] under examination for
bifurcating the existing Calicut Fostal
Division with headquarters at Kozhi.
kode and for creation of a new Postal
Division with headquarters at Bada-
gara a place 47 Kms. to north of
Kozhikode. As and when a new Pos-
tal Division is created, the headquar-
ters of the new Postal Division is de-
termined with reference to the area
to be served by it. Even aftey creation
of a nmew Postal Division the head-
quarter of the present [Postal
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- Division jg not shifted. As such there
will be no cause for resentment if a
new Postal Division with headquar«
ters at Badagara is created after
bifurcating the present Calicut Divi-
sion which will continue to funecation
from Kozhikode. We are not aware
of any resentment in North Kerala
over this proposal. As such there i;
no reason to put off the proposal re
garding bifurcation of existing Cali
cut Postal Division,

Difficulties in Implementation of Land
Reform

5766. SHRI GIRDHAR GOMANGO:
Wil] the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) the States' tardy imnlementu-
tion of the land reform measures;

(b) the reasong and difficulties
behind the implementation of laws
by the States noticed by Centre;
and

{¢) measures taken by the Minis-
try for speedy implementation of
the land reform?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA: (a) and
(b). The overall progress in impie-
mentation of land reform measures
cannot be considered tardy. The
abolition of intermediary tenures,
ceilings on land holdings, and ameli-
ration in the condition of tenants are
substantial achievements. The main
inpediments to more satisfactory im-
plementation have been the follow-
ing:

(i) frequent challenge of laws
_ in courts;
(ii) absence of correect and upto-
date land records; and

. (iii) inadequate access of bene-
fciaries to production facilities.

(é) ﬁomu of land reforms mea-
sures are constantly under review.
‘Govt, have declded to include all
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land reform laws assented to by the
President in the Ninth Schedule of
the Constitution with a view tp pro-
tecting them from challenge in courts.
State Governments have been repeat-
edly urged to accelerate the pace of
implementation.

National Workshop in New Delhi on
Ganga-Brahmaputra-Barak River
system

5767. SHRI P. V. PERIASAMY:
Will the Minister of AGRICULTURE
AND IRRIGATION he pleagsed to
state.

(a) the main conclusions arrived
at in the National Workshop held in
New Delhi during the second week
of December, 1978 on the Ganga-
Brahmaputra-Barak river gystem;
ind

(b) the course of action that the
Government propose to take up for
improving the Irrigatlon facilities
of the country?

THE MINISTER OF AGRICUL-
TURE "AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)-
The main conclusions of the Work-
shop are:—

(iy The Ganga-Brhamputra-

Barak river system, with ¢ com-
bined discharge of over 800 million
acres feet of water, is one of the
world's greatest natural assets. Co-
operatively harnessed it offers un-
precedented opportunity for trans-
forming the lives of the 370 million
residents of this vast international
basin who constitute what is possibly
the largest single block of global
destitution.

(iiy The optimised development of
the Ganga-Brahmaputra-Barak -
Basin postulates multi-level, multi-
disciplinary systems-planning with-
in & framework or regional coopera-
tion that ensures least-cost solu-
tions for the greatest . good of the
m‘enteat number.
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(iii) A strong focal organisation
involving different departments and
varied disciplines at the Centre,
with corresponding  units in the
concerned States assisteq by Advi-
sory panelg of Academics, profes-
sionalg and other experts should be
cstablished, The State units should
prepare sub-basin and basin plans
within their jurisdiction, which
should be integrateq into a broad
magter plan for the optimised deve-
lopment of the entire Ganga-
Brahmaputra-Barak  basin which
should be subject to periodic re-
views in the light of short and long-
term, perspectives,

(iv) The proposed master plan for
the development of the QGanga-
Brahamputra-Meghna basin should
take into account the possibility of
cooperation with the concerned
neighbouring countries on the prin-
ciple of mutua] benefit.

(v). The treatment of upper catch-
ments to encourage ecological sto-
rage, prevent erosion and moderate
floodg ig one of the immediate and
promising areas of such cooperation.
Soil conservation and afforestation
programmes should be extended to
all the Ganga-Brahmaputra-Barak
catchments. This shoulg be a peo.
ples’ movement,

(vi) The enormous energy poten-
tial including the secondary power
of the Ganga-Brahmaputra-Barak
basin should be rapidly developed.
The energy resources of the coun-
tries could be used in a coordinated
manner,

(vil) The master plan should take
into account the considerable op-
portunity available in the lower
reaches of Ganga-Brahmaputra-
Barak system for navigation.

(viil) Environmental impact of all
major water resources projects
should be studied ang analyled be-
fore clearance.

(ix) Special
given to specific problems and re-
glons such as shifting clltivation
in the north-east hill regions, stabli-
sation of mining areas, drainage and
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development of diara lands, Sundar-
bans, and reclamation of saline,
alkaline and water-lodged areas.
(x) The master plan should aim
at gptimum use of land and water
resources available in the region,
while doing so, conjunctive use of
surface and groundwaterg shoulq be
adopted for optimum results,

(xi) Periodic Modernisation of
older irrigation systems should be
carrieg out.

(b) A number of irrigation projects
are in operation in the Ganga basin in
India and further projects are under
construction/investigation. A few
projects have been taken up in the
Brahmaputra basin also. Investiga-
tions have been taken up for some
large storage reservoirs in the
Brahmaputra and Barak basing and
Brahmaputra-Ganga Link. It is pro-
posed to set up a focal technica] group
at the Centre to enable comprehen-
sive inter-disciplinary investigation of
the Ganga-Brahmaputra-Barak basin

“to be carried out.

The medium term plan (1978—86)
envisages the creation of an additional
irrigation potential of 8 million ha.
from major and medium schemes in
the country and 9 million ha. from
minor schemes, or 17 million ha. in
al] to raise the country’s harnessed
irrigation potential to about 69 mil-
lion ha.

Transfer of Farm Technique to Village

Levej
5768. SHRI P. V. PERIASAMY:
SHRI R. V. SWAMINA-
THAN :

SHRI P. M, SAYEED: .
' SHRI A. R. BADRINARA-
YAN:
SHRI M. RAM GOPAL
. REDDY :

Will the Minister of AGRICUL-
TURE AND TRRIGATION be pleased
to state:

(a) the - recommendations made
by the three-day workshop orgenis-
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ed by the Central Staff College for
Agriculture held in the frst week
of January 1978, in Hyderabad in
connection with involvement of 860
institutions and agencies of the In-
dian Council of Agricultural Research,
Agricultural Universities and Volun-
tary Agencies for the transfer of
;::n techniques to the village level;

(b) the action taken on them by
the Government?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU-
PRATAP SINGH): (a) A workshop
on ICAR Golden Jubilee Programme
for Transfer of Technology was held
at Hyderabad on 3—5th January,
1979 which wag attendeg by partici-
pants from ICAR Institutes, Agricul-
tura] Universities, Voluntary agencies
and affiliated Agricultural Colleges
and Home BScience Colleges. The
workshops made the following mejor
recommendations:—

1. In selecting the 5,00 farm fami-
lies for the “Lab tp Land' program-
me prefernce should be given to
those belonging to the category of
small farmers, marginal farmers
and landless labourers.

2. This programme of transfer of
technology is {o be implemented
through the agency of nearly 1000
Transfer of Technology Centres be-
longing to the ICAR  Institutes,
Agricultural Universities, affiliated
Agricultural and Home Science
Colleges ang Voluntary agencies en-
gaged in Rural Development work.

3. A “Lab to Land"” operational
manual wiil be prepared containing
a list of all proven and tested tech-
nologies available, This will be
supplied to all working in the trans-
fer of technology centres under this
This Manual should
specifically highlight information
in respect of economically viable
techriologies avaitable for small and
marginal farmers.
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4, For every item included in.the
“Lab to Land” Manual, the concer-
ned Institute/Agricultural Univer-
gity will develop and provide suit-
able extension literature in simple
language for use by village level
workers and participating Parm
Families. The Institute/Agricultu-
ra] University will provide, on re-
quest the extension literature, to
the participating Centres in Hindi
or regional languages.

5. A National Extension Program-
me is to be organised preferably
during the first fortnight of Sep-
tember, 1979. The Universities and
Institutes would choose suitable
dates depending on local crop and
seasonal conditions.

8. Necessary technical experfise
and support would be provided to
the voluntary agencies by the con-
cerned ICAR Institutes/Agricul-
tural Universities.

7. Out of 50,000 farm families pro-
pos=d io be covered under the pro-
gramme, 20,000 each were expected
to be handled by the ICAR Institu-
tes and Agricultural Universities
and the balance 10,000 by the volun-
tary agenicies engaged in Rural De-
velopment work,

(b) The transfer of technology pro-
gramme entitled “Lab to Land” pro-
gramme has beep developed for the °
benefit of smal] and marginal farmers
and landless agricultural labourers
during the ICAR Golden Jubilee Year
1879-80. The aim is to help in impro-
ving their economic well being
through the diversification of labour
use and generation of supplemen-
tary sources of income  through
mixed farming, armMmal husbandry,
sericulture, aquaculture apiculture
and dairving etc. Monitoring of this
programme will be in termz of
additional employment and in-
mentation of this programme speedily
mentation of this programme speedily,
a special Project Funding Committee
has been constituted by the ICAR to
screen fhe proposals fop providing
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facilities 'to the participating institu-
tions, who have beep adviled to sub-
mit cleaf-¢lit project proposals to the
Couneil,

Houses for the Weaker Sections by
Private Agencies

5769. SHRI P. RAJAGOPAL
NAIDU: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether the Government is
inviting the private construction
companieg to construct houses for

the weaker sections in the country;
and

(b) if so, whether it is encoura-
ging?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). In the case of
Delhi it has been decided that private
fmilders may be inducted for increas-
ing the housing stock. This is being
done on an experimental basis.

The Housing and Urban Develop-
ment Corporation has also introduced
a scheme for the grant of loang to
private builders,

The Working Group on Housing for
the formulation of the Five Year Plan
1978—83, has also recommended that
institutional finance should be made
available to private builderz for
cally weaker sections low income
groups. VoY ﬂ.l

Discovery of lﬁnun Monkey from
Sivaliks

5770. SHRY P. RAJAGOPAL
NAIDU: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(») whether a large size fosmsil
monkey , like primitives bearing a
clogse aMinity to the European and
North American edifles have been
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recovered from the' Indian Sivaliks;
and '

(b) if 80, its probable age?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
{(DR. PRATAP CHANDRA CHUN-
DER): (a} and (b). Large sized fossil
‘ape was discovered in the Sivaliks in
the sixties of this century bearing
some resemblaces Wwith those from
Java (Indonesia) and China. Its pro-
bable age is about ten to twelve mil-
lion years,

In the twenties and thirties of this
century a large number of fossil apes
were also discovered in the Sivaliks
bearing resemblanes to such fossils
found in East and North Africa and
Europe. According to experts their
probale age varies about ten to thirty
‘million ycars.

Views of Director General LC.A.R. re.
India as a Major Farm Power or Bread
Bowl of the World

5771, SHRI K. T, KOSALRAM: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the prospects of India becom-
ing a major farm power or the “Bread
Bowl” of the World as claimed by the
Director General of LC.AR. in the
recent Indian Science Congress at
Hyderabad;

(b) whether the Government have
made any detailed study or examined
the prospects in this line; and

(¢) if so, the details thereof?

THE MINISTER OF STATE IN
I'HE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) In the Twelf-
th Foundation Day Lecture entitled
“From Begging Bowl to Break Basket
delivered at the Administrative Btaff
College ot India, the Director General,
Indian Council of Agricultural Re-

" gearch, Dr. M. 8. Swaminathan, re-

viewed the progress made in the
country in the fleld of agicultursl re-
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search and development since Inde-
pendence, Following such an anal-
ysis, he concluded as follows:

“We should always keep in view
the fact that changes in any traditional
system of farming bring in their wake
benefits as well as new problems,
Every action hag several reactions,
some favouraple and some unfavoura-
ble. Hence, there has to be a continu-
ous monitoring of problems and anti-
cipatory action to avoid serious set-
backs aused by the new problems
such as loss of soil fertility due to
explotive agriculture and new threats
arising from the unholy triple alli-
ance of pests. pathogens and weeds,
All thig will call for a dynamic re-

search and training base. Develop-
ment programmes launhed without
any adequate research and training
base will meet with only short-lived
success. This is why we are for-
tunate in having a national grid of
agricultural universities, Central Re-
search Institutes and All India Co-
ordinated Projects sponsored by the
ICAR. In his Dr. Rajendra Prasad
Memorial Lecture of the Indian So-
ciety of Agricultural Economics, de-
livered at Ludhiana on December, 21,
1978, Dr, A. S, Kahlon, the Chairman
of the Agricultural Prices Commission
has given the following data op the
return from investment in agricul-
tural research in the last two decades.

Period Return to one Interna[

rupee research rate of *

from to expenditure return

1963-61 1964-55 1,91 14.00
1967-68 1,72-7% 14.91 .72

It is significant that the later period
coincides with the rcorganisation wof
agricultural research in the country
bringing all State and Central Insti-
tutiong intp a cooperative partnership
under the aegis of ICAR.

‘Count your blessings' is an advice
which we are tending to forget, but
development can be achieved only
on the basis of building on blessings.
We have abundant sunlight which is
the most important requirement for
good crop growth, We have aiso sub-
stantial tapped and untapped resour-
ces of irrigation. There is considera-
ble potential for water harvesting and
storage in  unirrigated areas. The
eco'ogical diversity of the country pro-
motes the cultivation of a wide range
of crops, both tropica] and temperate.
The potential for animal husbandry
and acquaculture programmes is im-
.mense, The 1972 livestock census
has given the population of cattle as
178.8 million and the population of
buffalo as 57,9 million. Our goat popu-
lation exceedg 68 million which is
sbout 20 per cent of the world's popu-

lation of goat. Similarly, in sheep
the 1972 census indicates that the
population exceeds 40 million. We
have also a rich population of pigs,
poullry, horses, ponies and camels.
There are unique animalg like Mithun
and vek in the North-eastern Hima-
layan Region, Our fish wealth is
equally impressive, Nearly 1800 spe-
cies of fish occur in our country. We
have a long coastline and with a
200 mile exclusive economic zone, the
sea surface available to us is ower
40 per cent of the size of our =oil
surface. Above all, we have a
hardworking community of farmers
and fisherman. QOur rural women
are gifted with considerable finger
skills, Therefore, given an appro-
priate blend of economically viable
technology, services which can enable
all farmers irrespective of the size
of their holdings and their initial in-
put mobilizing and risk-taking capa-
citisg to take to new techology, whe-
ther in agricuture or in aquaculture,
and above all public policies which can -
stimulate production as well as con-
sumption, we can soon becorme a ma-



287 Written Answers

jor agricultural power.’ This is the
only pathway which can help us to
solve the twin problems of poverty
and unemployment, Just as reach-
ing the moon is no longer science
fiction, becoming a bread basket of
the world need not remain a piece of
wishful thinking., If, however, the
requisite degree of coordinated and
dedicated action is not forthcoming,
there is also the possibility that we
may have to carry the begging bowl
again,

(b) and (c), The Planning Com-
mission has been making an mssess-
‘ment of agricultural potential and
targetg in each Five Year Plan docu-
ment. The National Commission on
Agriculture has also made an assess-
ment of India’'s prodution potential in
various crops until the end of this
century. Several international ex-
perts have also drawn attention to the
immense potential available for incre-
asing agricultural production, particu-
larly in the Indo-Gangetic plains.
The various agricultural development
programmes  initiated by the State
and Central Governmentg are design-
ed to take advantage of the untapped
poduction reservoir available even at
current levels of technology, In ad-
dition, the Government of India had
recently consitituted a study team
under the chairmanship of the Secre-
tary, Department of Agriculture and
Rural Development to assess the po-
tential for increasing the export of
agricultural commodities. This team
has given its report and the recom-
mendationy are under examination,

‘Helding of World Conference of
Children

5772, SHRI SRIKRISHNA SINGH:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to gtate:

(a) whether there is any proposal
under consideration of ‘l'he Govern-
ment to hold first world conference
of Children;
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(b) when this conference is nkny‘
to be held; and

(¢) the names of countries who are
likely to participaste in this confer-
ence?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATT RENUKA DEVI BARA-
KATAKI): (a) and (b). No, BSir.
However, the International Union for
Child Welfare proposes to hold the
World Conference of Children from
13 November to 23 November 1979 in
New Delhi, The Government of India
is not directly associated with the
organisation of the Conference, How-
ever, to the extent possible, Govern-
ment will give moral support to the
organisers of the conference and ex-
tend a token flnancitl assistance,

{c) Does not arise as the proposed
conference is not being organised by
the Government of India.

Nepal based C.P.W.D. confirmed
Employees

5773. SHRI MANOHAR LAL: Wwill
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) the total number of Nepal-
based staff, category-wise, under his
Ministry which enjoy confirmation;

(b) the categories and number of
staff not confirmed after putting in
two years of qualifying service;

(¢) action taken/being taken/oro-
posed to be taken for confirming the
employees who put in the qualifying
service; and

(d) if not, reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITION (SHRI SIKANDAR
BAKHT): (a) Nil, as al] the Nepal
budataﬂmwcruﬂodonm-
porary basis,
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(b) As on 1st March, 1979, there ure
mmmmwtmmm
2 years service,

(c) and (d). As explained in (a)
above, all the Nepal-based staff were
recruited on temporary basia. Hence
the question of confirmation does not
arise,

Newy Report Captioned “Where
History is gathering dust”

5774. SHRI JYOTIRMOY BOSU:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether his attention has been
drawn to a report published in Times
of India, New Delhi, dated 21st Febru-
ary, 1979 under the caption “where
history is gathering dust”; and

(b) if so, what are the facts thereof?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) Yes, Sir,

(b) (i) This is an important lib-
rary, with a collection of rare books.

(ii) The library is financed by the
Municipal Corporation of Delhi and its
affairs are managed by a Committee.
The Central Government is not asso-
ciated with its management.

Damage due to Flood to Government
of India Press, Santragachi, West
Bengal :

5775. SHRI JYOTIRMOY BOSU:
Will the Minister of WIORKS. AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether during recent floods,
the Government of India Press,
Santragachi, West Bengal  was
seriously affected;

(b) whether 5 small committee of
experts was sent from New Dehi in
October, 1978 to make inspection on
the spot;
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(¢) it s0, what are the recomimen-
dations of the Committee; and

(d) whether a move iz afoot to
wind up the Santragachi press?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (BHRI RAM
KINKER): (a) Yes, Sir.

(b) No, Sir. However, some officers
from the Directorate of Printing visit-
ed the Press in October, 1878 for spot
inspection,

(c) The present building has been
declared unsafe and it is proposed to
shift the men and machines to the
adjoining buildings of the Govern-
ment of India Press (K.S.R. Unit),
Santragachi and Central Paper Go-
down.

(d) No, Sir. However, a proposal
to merge the Government of India
Press (Formg Printing Press), and
Governpient of India Press (KS.R.
Unit), both located at Santragachij is
being examined.
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Tejephone Exchange . in Santhal
Parganag near Bhagalpur 3

5777. DR, RAMJI SINGH: Wil
the Minister of COMMUNICATIONS
be pleased to stite:

(aY whether Government propose to
set up a Telephone Exchange through
micro-wave gystem in Santhal Pargana
nesr Bhagalpur;

(b) whether Government have
facifities there for that; and

(¢) the difficulty being experienced
by Government in this regarg and
when it will be get up there?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI): (a) to (¢). The
P&T Department hes planned to set
a UHF radio link of 60 channel capa-
city between Dumka, the district
headquarter of Santhal Pargana and
Asansol. ‘The proposed UHF link is
likely to be commissioned during the
current plan period (1878—83).
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5782, SHRT KANWAR LAL GUPTA:

It Minibtr of © WORKS: AND-
HOUSING AND SUPELY AND RE-
HABILITATION. be pleased to state:

(a) what is the total need of land
of the Government to build houses in
Delhi in the next three years;

(b) how much land has been
acquired by the Government and
since when;

(e) whether about 75,000 acres of
land hag been frozen in Delhi;

(d) Government propose to release
some land for private owners to build
the houses;

(e) if not, reasong therefor;

(f) have Government chalked out
any plan to involve private builiers
to build houses in Delhi; and- :

(g) if s0, the details thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION :(SHRI SIKANDER
BAKHT): (a) Aj per the present
projections, 1200 to 1500 acres of land
will be utilized by Government/semi
Government bodieg for housing im
Delhi in the next 3 years, But much
more lang would be utilized for deve-
loping plots, ’ . wy Lt

(b) 38482.71 acres of land have been:
acquired for 'the plabned develspment
of Delhi gince 1957. R

(c) Presently 68660.08 acreg of
land are notifieg under Seéction 4 and
6 of the Land Acquisition Aet-. in
Delhi:

(d) to (g), It has been decided, as:
an experimental measure, to ' induct
the private gsector in the cun-
struction activities to increase

housing  sock
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ﬂ'ﬂ SHR.I KANWAR LAL GUPTA:
Vm the Minister of WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION be pleased to state:

* {a) in how many regularised colo-
nles the ilovernment  has sanc-
tioned the building plans;

(b) why the building plans have
npt ‘been sanctioned so far in many
such colonieg which have recently
been regularised; ang

(c) the detail; of developments
made in the colonieg which have been

recently regularised?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The Delhi Develop-
ment Authority ang Municlpal Cor-
poration. of Delhj have been sanc-
tioning building pllns in 108 such
colonies.

(b) The Municipal Corporation of
Delhi have not yet fixed the mode of
recovery of deve%opment charges in
respect of the colonies regularised by
them recently. Besides, in certain
cases, the land use js nop-conforming
and the same bas not yet been
changed.

{c) The Delhi Development Autho-
wity smd Municipal. Cerporation of
Delhi have reported that development
works in the unauthorised colonies,
which have been regularised recently
Bave not yet been commenced.

mmmmmmmbuum
mmuwmm

57684. .S'H'RI KANWAR LAL
/GUPTA: Will the Minister of AGRI-
“CULTURE AND IRRIGATION be
Mmm:

{m) whether it is a fact that there
'hmmdunﬁundmtoumthe
.”-‘(,b) __w_l;lthﬁupmducﬁmintm
year and what was the ~production
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{e) what wtepe Gowrnmut Bpve
hkentommntnunmmmgwd
price of potatoes;

{d) ig-it a fact that the Government
is thinking to find out from the State
Governments whether potatoes could
be distribyted under the Food for
Work Programme; and

(e) if s0, what is the reaction of the
Government thereon?

THE MINISTER OF AGRICUL-.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Bir,

(b) The information regarding the
production of potato in this year is
due to become available fram the
States sometimes after the middle of
June, 1979. However, aceording to
the avasilable reports, the production
of potato during 1978-79 is expected
to be over 90.00 lakh tonnes over the
production of  81.53 lakh tonnes in

+ 1977-98. - i

(c) The growers have been experi-
encing difficulty in the marketing of
potatoes, The Central and State
Governments have been anxious to
arrest the fall in the price of potatoes.
Some of the measures that have been
taken gre indicatd as under:—

(1) Exports of potatoes from India
were permitted Government by
various cooperatives and other
agencies on the bul.s of canalisation
through”

. £ For* encouﬂ-zin exports still
further, potatoes exports under OGL
basis were allowed by Government
w.e.f, 3rd February, 1978.

(3) The Governments of Punjab
and Haryana have gsought the assis-
tance from NAFED and cooperative
Agencies of their States for the pur-
chase of potato in the State and its
movement  outside, The Punjab
Government have asked Markfed
and NAFED to offer a minimum
price of Rs. 50/~ per quintsl to far-
mers and have agreed o meet the
losses, if any, that may result from
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operation under Government direc-
tion. The purchase centres have aiso
increased. In the State of Haryans,
NAFED in collaboration with Hafed
have entered into a joint venture
for the purchase of potato on a
commercia]l basis, In the State of
U.P,, a Joint venture hes also been
agreed to between NAFED and
Apex Cooperative Marketing Fede-
ration for making commercial pur=-
chase of potatoes. They have also
increased the number of purchase
centreg for purchasing potatoes.

(5) The Ministry of Railways
have impressed upon from time to
time to increase the supply of rail-
way wagons to transport potatoes
from the centres of production to
consuming centres,

(6) Ministry of Agriculture has
written to the State Governments at
the highest level that in order to
alleviate the hardship caused to the
potato growers by the fall in prices,
they may draw up a crash pro-
gramme for providing market sup-
port to the commodity.

(d) and (e). There being a glut of
po‘tato in the market, it was thought
at one stage to utilise potatoes under
Food for Work Programme, However,
potatoes being a perishable commo-
dity, it has not been found possible
{o introduce the same in the Food for
Work Programme,

Protection of Wild Life

5785. SHR] KANWAR LAL GUPTA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) what steps Government have
taken to save the wild life in the
country;

(b) hag Government made &ny
systematic study to preserve the wild
‘life, particularly tigers and lions;

(c) if g0, its details; and

(d) what stepy have bun taken on
the recommendations of that study
made?

. APRIL 2, 1979
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THE MINISTER OF
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA); (a)
to (d). A Government have taken the
following steps to save .the wﬂd. Bh
in the country:—

(a) With the enactment of the
Wild life (Protection) Aect, 1072,
which has now been adopted by
almost all States, special legal pro-
tection has been given to ihe en-
dangereq species from exploitation
and stringent punishment provided
for infringement of the provisions
of the Act.

(b) Export trade of most of the
threatened species has been control-
led, particularly since India become
a party in 1876 to the Gonvention
on Internationa] Trade in Endan-
gered Species of Wild Fauna and
Flora.

(c). The habitat in which wildlife
can prosper is being increased by
constituting larger areas as National
Parks and Sanctuaries where all -
possible protection is being afforded
to wildlife
(d) For ensuring eflective and
scientific management of sanctuaries,
nationa] parks and wildlife areass,
separate wildlife wings in the
States/UTs within the Forest
Department are being established.

(e) Some of the Zoological parks
are being encouraged and ussisted
in undertaking captive breeding of
some of the endangersd species

2. In view of the precarious
condition of wildlife in the country,

an Expert Committee was constituted
ln 18689 to prepare a report on ‘wild~
life conservation in India. 'The Com-
mittee submitted its report in 1870.
Following the recommendationg of
this Committee, Government have
taken steps for the rconservation of
wildlife as already indicated, Further,
in order to study our requirements in
wildlife conservation, management,
research and training, an FAO Con-
sultant Dr. A de vos, completed o
three-month preparatory mission in
August-October, 1077 and submlttod -
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comprehensive report covering various
aspects of wildlife management {n the
country, Action is g foot to imple-
ment the recommendationg made in
“the said report.

3. Considering the precarious con-
-dition of Indian Tiger, Government of
India accepted the recommendation of
‘the International Unien for Conserva-
“tion of Nature and Natural Resources
dn 1969, calling for a moratorium on
kiiling of tigers. T.ger hunting was
banned throughout India by July, 1970.
It was also decided that a group of
‘specialists should study the latest
-situation of the species in order to plan
how best to save Indian Tiger from
extinction. Accordingly, an 1l-mem-
+ber Task Force headed by the Chair-
man, Indian Board for Wildlife was
wonstituted to go into the detalls of
‘the problems and prepare a project to
preserve the tiger in the wild in India.

4. The Task Force Report submi'tﬂ
in 1972 suggested that to ensure the
maintenance of a viable population of
‘the Tiger in India and to preserve, for
-all times, such areas as part of our
National heritage for the benefit of
weducation and enjoyment of future
generations, Prpject Tiger Scheme
=zhould be initiated.

5. The Government of India accepted
‘the recommendaticn of the Task Force
and Project Tiger was launched in
‘1973 as a Central Sector Plan Scheme.
Initially, the scheme was implemented
1n nine pelected viable Reserves situtat-
<d in Assam, Bihar, Orissa, UP.
Rajasthan, Karnataka, Maharashtra
Madhya Pradesh and West Bengal
Two new areas viz. Periyar in Kerala
and Sariska in Rajasthan have been
recently included under the scheme.

6. As regards Indian Lion, recognis-
ing the fact that the Gir Wildlife Samn-
xtuary in Gujarat is one of the oldest
and from the fundl view point one of
‘the ‘most important in the whole coun-
‘try, indeed in the whole world, and
also In consideration of the fact that
-t is the only home for the Asiatic
‘Lion, the International Union for Con-
mervation of the nature and Natural

Resources and the Expert Committee
on Wildlife Conservation appointed Ly
the Government of India recommend-
ed in 1989 and 1070 respectively that
Indian Lion should be afforded full
protection and its habitat should be
improved.

7. To meet the above objectives, an
elaborate project for the development
of Gir Lion Sanctuary was lunched by
the State Gevernment in 1972 which
has proved a great success and has
made the future of the Gir Lion secure
ensuring simultaneously the weifare of
the Gir Maldharis whose domestic
cattles were competing with the her-
bivores the prey animals of Gir Lion
of the Gir Sanctuary. Resident Gir
Maldharis are being rehabilitated in
new settlement outside the sanctuary
and provided with houses and other
amenities. Compensation is alsc. paid
for the cattle killed by lions to dis=-
suade Maldharis from poisoning the
lions. All commercial foreatry opera-
tions in the sanctuary area have been
stopped and only habitat improvement
works are carried out. In addition to
it. efforts are being made under the
Gir Lion Project to restrict the eatry
of outside catile into Gir Sanctuary
by putting up a one-metre high rubble
wall all along the periphery of the
Sanctuary.

8. For the Development of Gir Lion
Sanctuary, Government of India had
approved an outlay of Rs. 16,31,500
during the Fifth Five-Year Plan period.

Projects undertaken by CP.W.D. in
Nepal

5786. SHRI BHANU KUMAR
EHASTRI: Will the Minister of WORKS
AND HOUSING AND SUFPLY AND
REHABILITATION be pleased to state:

(a) the details of projects under-
teken/being undertaken by C.P.W.D. in
Nepal;

(b) when all these
started; :

(¢) whether any time schedule had
been fixed as to when the projects were
likely to be completed;

projects were
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(d) whether there were projects
which could not be completed as per
the scheduled time and it 50, ‘detafls
thereof;

(e) whether Government reviewed
the terms of appointment of the Nepal
baged staff for the extended period of
the projects as per rules: and

(f) if not, reasons. therefor?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (f). The information
is being collected and will be laid on
the Table of the Sabha.

Demand for Change of Service Condi-
tions of Nepal-Based CP.W.D,
Employees

§787. SHRI BHANU  KUMAR
SHASTRI: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

(a) what are the jotal number of
Nepal-based employees working tem-
porarily in substantive capacity under
the CPW.D;

() whether there are employees
who have put in between 3 and 15
years of service, yet, conhm:e to be

temporary,;

(c) what ‘are the rules. for conflrma-
tion of such emiployees;

(d) a copy of the rules/service con-
ditions may please be laid on the Table
of the House;

() whether rules have been violated
in regard to their service conditions;

(#) whether Government have re-
celved representations in respect of
confirmation of such staff and if so,

“(g) the actl.nn taken/proposed to be
taken by Government in this behalt
and if not, reasons therefor?
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THE MINISTER OF WORKS AND-
HOUSING AND BU‘PPL? m
HABILITATION (BHR! Slmﬂ.
BAKHT): (a) There jis . no cstegory
called temporary in substantive capa-
city in C.P.W.D,

(b) Yes, Sir.

(c) & (d;. There ig no provision for
confirmation of these employees as
they were all recruited on tmporarr
basis,

(e) No, Sir.

(f) The Nepal-Based slaff have not
represented specifically for confirma-
tion. However, they have been re-
presenting for regularisation of their
service by declaring them as regular
employees of the CP.W.D.

(g) The matter is under the consi-
deration of the Government,

Jdle Capacity of HAL. due to failure
of Agriculture Ministry to take delivery
of Agricultural Aircrafis .

5788, SHRI BALASAHEB VIKHE
PATIL: Will the Mijnister of AGRI-
CULTURE AND IRRIGATION be-
pleased to state; .

(a) whether a contract of 100 agri-
cultural aircrafts wag placed with the
Hindustan Aeronautic Limited in 1976:

(b} it so, how many aircrafts have
been taken delivery of;

(c) whether B aircrafts due for deli--
very during 1977-78 are ready and
delivery thereof is not being taken
thersby causing storage and main-
tenance problem {o the manufacturers;

(d) what steps are beiu taken fo
take delivery of the manﬂtc'huat

~and ready aircrafts;

. {e) whether the Minlctry of Agricul-
ture and Irrigation iz not placing
orders for the remaining aircrafts,
reummg in the investment on  ‘de~ -
velopment, . tooling, proeumt of
materis]. running  fo . several. crores.
being kept idle ‘and tmmoductiﬂ-
‘vesides -rendering qlﬁhil mmu—
facturing capacity; and '
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THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHR1 SURJIT
BINGH BARNALA): (a; An Order for
100 Fixed Wing aircraft 'was placed,
out of which 34 aircraft were contract-
ed to be supplied in the initial phase.

(b) 26 aircraft haw. been taken
dellvery of,

() & (d). As there are inadequate
work arising for Fixed wing aircraft,
the Ministry does not intend to take
delivery of these 8 aircraft for the
present.

(e) & (f). The Ministry of Agricul-
ture are of the view that it would be
incorrect to place additional order for
Basant aircraft until the existing
fleet is adequately utilised and there
are reasonable prospects of sufficient
work arising for additional Basant
aircraft,

Gpeclalmhnwtomstahl
in Irrigation

5789, SHRI V. G, HANDE; Will the
Minister of AGBICULTURE AND
TRRIGATION be pleased fo state:

. {a) whether it is a fact that the
Government of India have given 10
per ocent irrigation fecility for agri-
culture to the Government of Maha-
reéhtra; and

(b) whether Government have any
spécial programme to give special
assistance to the backward States in
irrigation 50 as td come up to the
national* level in respect of 25 per
cent of irrigated - land to the total
a.gr‘lm:ltu.re land?

THE HINISTER OF AGRICULTURE
AND IBRIGATION (SHRL atm.lrr
BINGH BARNALA): (a) and (b). lrri-
#ation is a State subject and irrigation
m are token up . by the Stafe
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Governments in tBe framework of'
the developmental plans of the States..

Fhe irrigetion potenfial in Maha--
rashtra by March, 1878 was assessed .
as 25.89 lakh hectares (of which 11.44
lakh hectareg 'was from major/medium
schemes and 14.55 lakh hectares Irom
minor works), which represented about .
13.5 per cent of the gross cropped area.
(1975-78).

In the Annual and Medium Term
Plans, aJdorts have been made to pro--
vide as much resources as possible
for augmenting the irrigalion pro-
gramme. The outlay contemplated by -
the State in the Medium Term Plan
1978—83 is Rs. 920.00 crores for major
and medium schemes. Substantial
outlay is also proposed to be made in
the minor irrigation sector. The addi-
tional potential proposed is 7.36 lakh
hectares and 3.50 lakh hectares res-
pectively. :

The Cenirally sponsored Drought
prone Area programme covers six dis-
tricts of Maharashtra namely, Ahmed-
nagar, Sholapur, Nasik, Sangli, Satara
and Pune., The Centre is giving 100
per cent grant for two medium irriga-
tion schemes namely Mandohal in
Ahmednagar District and Basppavadi
in Sangli District. Against the esti-
mated cost of Rs. 284.18 lakhs for
these two schemes, an expenditure of
Rs. 115.87 lakhs has been incurred till
September, 1878.

For minor irrigation schemes under
this programme, the Centre shares
50 pér cent of the cost of the schemes..
During 1974—78, schemes with an
outlay of Rs. 1302.88 lakhs had been
approved against which &n expendi-
ture of Rs, 577.48 lakhs had been in-
curred till September, 1978.

Special Advance plan assistance of
Rs. 36.10 crores (Rs. 30.10 crores for
acceleration of pelected major/medium
projects during the year 1075 to 1978
and Rs. 6.00 crores for completion of
on-going minor irrigation achemes
during 1977 to m'e)wuahogimw'
the Centre to Masharashtra,
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Curbs on Import of Farm Implements

5790. SHRI CHITTA BASU: Wil
‘the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Government have
:any proposals under consideration for
the abolition of import curbs on farm
.implements; and

(b) it so, the steps taken in this
‘bebalf.

THE MIN1STER OF AGRICULTURE
AND IRRIGATION (SHR SURJIT
SINGH BARNALA): (a) No, Sir.

(b) Does not arise.

ACondition of Refugees in Marichjhapl,
West Bengal

‘5701, SHRI CHITTA BASU: Wil
‘the Minister of WORKS AND HOUS-
ING AND SUPFLY AND REHABI-
LITATION be pleased to state:

(a) whether the Government have
- since received any detailed report from
.the Government of West Bengal re-
garding the conditions of the Marich-
_jhapi refugees who have earlier de-
serted from Dandakaranya projects;

(b} the attitude and reaction of the
~Government to the report; and

(c) actions taken by the Govern-

ment thereon?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI S1KANDAR
_BAKHT): (a) Yes. Sir. According to
reports received from the Government
«©0f West Bengal the deserter families
numbering about 2000 appear to be
in Marichjhapi which is a reserve
forest area, These families are en-
gaged in illegal activities like . tree
felling, sale of timber, dietribution of
land, etc. The Udbastu Unnayansil
Samity have almost set up a parallel
Government in that area and the
Samity are not allowing the civil ad-
ministration to function there. It hes
‘been further reported by the Govern-

AFPRIL 2, 1973
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ment of West M M all these
deserter families are being persuaded
to return to Dandakaranys and other
rehabilitation sites,

(b) & (c). The Government of West
Bengal, while agreeing to the reason-.
ableness of the cut-off date of 3ist
March, 1979, for their return, nad sug-
gested that this date should not be
very rigidly adhered to while all efforts
would continue on their part for the
return of the remaining deserters by
that date. The State Government
have been informed in reply that
while the Government of Ipdia have
been sufficiently flexible in their ap-
proach, the land and Hhouses left by
the deserters could not be kept vacant
indefinitely and may have to be allott-
ed to other displaced persons awaiting

" since long for resettlement, at any rate

before the coming Kharif season, for
their beneficial enjoyment and that it
is hoped that the remaining deserter
families would soon see reason and
come back in time to avail of the
ensuing Kharif cultivation at the
latest. 214 families have, in fact, re-
turned recently to Dandakaranya and
other rehabilitation sites from West
Bengal, y

Suggestions from Maharashira to
overcome problems of Sugar Indusiry

§5782. SHRI R. K. MHALG1: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state

(2) whether it is a fact that the
Government of Maharashtra have made
several suggestions to Central Gov-
ernment to overcome the problems of
sugar industry in Maharashtra faced
after 18th August, 1078;

(b) it 50, the nature thereof; and

(c) the action taken by Union Gov-
ernment or provosed to be taken on
‘each of the suggestions?

THE Mlmsm OF STATE IN 'I'Hl:
MINISTRY OF AGRICULTU‘RE AND
IRRIGATI1ON (SHRI BHANU PRA-
TAP SINGH): (a) to (¢). In the con-

‘text of persistent fall in sugar prices
-ammtmmmd
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Maharaghtra sent a Memorandum to
the Prime Minister on 16th November,
1978 for solving the various problems
of sugar factories. The prices of sugar
lately have shown an upward trend
and are ruling at leveld considered
reasonable for the industry to be
viable. The suggestiong made by the
Chief Minister and the Government's
reaction thereto are indicated below:—

Monthly Release Mechanism:

" It has not been found possible to
agree tp the suggestion but the sugar
factories have already resorted 1o a
voluntary system of releases {rom
March, 1879,

Creation of a Buffer Stock:

It has since been decided to create
a buffer stock of 5 lakh tonnes. the
modalities of which are being worked
out,

Soft Loans for Carryover stock and
Workiﬂg Capital :

In view of the recent rise in prices
of sugar there is no justification for
such a concession.

Reduction in Tariff value:

The fariff vaive of sugar has already
been reduced on successive occasions
from Ha. 215 pér quintal after dercontrol
to Rs. 180 per auintal since January,
1979,

LT e
Export qupts and Exports:

" India’s quota in-cffect of 6.5 lakh
tonnes during 1978 was exported in
ful! except tor a small quantity. The
ciirrent yesr's quéta would also be
exported in full Apart from State
Trading Corporation the sugar factories
have also been permijtted  to export
sugar directly for which no ~subsidy,
powever, is peymissible. ., .

Sampath Gommittee Concessions: ©

e interMinisterial Group- eonstitu-
tod- to re-work the Sampiith Commitise
Concestions. in  the :rlight: of . ghanged
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conditions after decontrol has already
submitted its report which is under
examination.

Export of Molasses:

The export of molasses has already
been placed under the Open General”
Licence 3.

Manufacture of Electro-Mechanieal-
Common Contro]l Telephone Equipment

5793. SHRI R. K. MHALGI:

DR. VASANT KUMAR PAN-
DIT:

SHR1 V. G. HANDE: :
SHRI G. M. BANATWALLA:

Will the Minister of COMMUNICA-~
TIONS be pleased to state:

(a) whether the Government of
India have decided to set up a project
for manufacture of Electro-mechanical
Common Conirol Telephone Equipment
in the public sector;

(b) whether Commitiee appointed to

recommend suitable siles for locating
the projects have considered some
siles. in Maharashtra;
" (c) whether Sicom’s report for loca-
ting the proposed factory was sent to
the Government of India on 21st
November, 1978;

(dy action” Government have taken
on the reporis above named; and

(e) if no action suv far has been
taken, the reasons thereof and when-
the action is likely to be decided?

8

THE MINISTER OF STATE IN THE
MINISTRY OF , COMMUNICATIONS
(SHRI NARHA PRASA.D SUKHDEV
SAI): (a} The quesuqn o.t setting up
pro;ect for manufaciyre ‘of  Flectro-
Mechanical Common Cojtrol Ttlephohe:
Eguipment is. under coh;ldmﬂ .

{b): The Bite- Selection,.: Gommu.uo
m ;eonsideped, Sangli-Migaj f» Mahe-
rnhm a8, one of the dmg.m'
for: the garpose, o
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(c) A letter was received from Gov-
.ernment of Maharashira in November
1978 stating that the State Industrial
and Investment Corporation of Maha-
rashira (SICOM) had made a study of
sites in Marathwada, viz. Aurangabad
.-and Jalna for locating the unit.

(d) & (e). The location of the cross-
bar electro-mechanical common con-
trol switching factory is' under consi-
deration of the experts,

Frog Cultivation

5794. SHRI R. K. MHALGI: Will
-the Minister ¢f AGRICULTURE AND
IRRIGATION be pieased to state:

{(a) whether the Government have
successfully conducted and evolved
methods of frog-cultivation;

(b) if so, the details thereof;

(c) whether the Government have
_-any schemes to promote frog cultiva-
tion by establishing froggeries in suit-
able areas; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHE! BHANU PRA-
“TAP SINGH): (a) The Central Inland
Fisherieg Research 1nstitute under the
ICAR has been conducting research at
Kalyani (West Bengal) and Cuttack
(Orissa) for evolving suitable frog
farming techniques,

(b) Under this project one set of
experiments are designed to explore
the possibility of development of a
‘hatchery complex for commercial pro-
duction of seed for stocking and
optimum production of early stages of
frog through proper nursery manage-
ment. In another set of experiments
-attempts are being made to evaluate
the efficacy of different feeds such as
aquatiec plants, earth-worms and in-
sects. The work ig still in an experi-
mental stage and results are not yet
-ready for large-scale field application.
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(c) No, sir.

(d) Does not arise.

Settlement of disputes on shin
rights in Coastal Waters 5

5795. SHRI R. V. SWAMINAT
SHRI P. M. SAYEED: 3
SHRI A. R. BADRINARAYAN:

Will the Minister of AGRICULTURE
AND [RRIGATION pe pleased to state:

(a) whether Union Ministries has
deputed Secretary to settie the disp
over fishing right in coastal water;

(b) if 0, the main points of dispute
between fishermen and frawler opera:
tors; and

(c) action taken?

THE MIN1STER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) No, Sir.

(b) and (c¢). Question do not arise.

Survey of Uhderground Water Reso
and its use

5796. SHRI RAJSHEKHAR KOLUR:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state:

(a) whether any survey has been
made about underground water resour-
ces in the country;

(b) if so, its estimated potential for
irrigation purposes;

(¢c) how much of this potential is
being utlised by tube wells; and :

(d) measures proposed for fu_rtl_:le
exploraticn of the underground wat
resources and their utilisation? "
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“HE MINISTER OF AGRICULTURE
AND INRIGATION (SHRI SURSIT
SINGH BARNALA)Y: (a) and (b). Yes
Sir. Accortding to fhe available infor-
mation a potential of 40 million hec-
tares (gross) i estimated to he avail-
able for development of irrigation from
ground water scurces.

(c) An irrigation potentlal of 10.8
million heciares is estimated to have
been created from ground water sources
like dug wells, tube wells, etc.,, by the
end of 1977-78.

(d) the measures proposed for fur-
ther exploration of underground water
-sources include:—

(i) At the macrc level, ground
water surveys including water bal-
ance studies are undertaken by the
Central Ground Water Board in the
Ministry of Agriculture,

{ii) Ground Water Surveys are
undertaken at micro levels at the
‘State level by the State Ground
‘Water Directorate/Organisations.
‘State organisations are also being
strengthened in the critical areus/
disciplines in which they are at pre-
sent weak under a Centrally spon-
sored jacheme,

For utilising the ground water poien-
tial, the following measures are under-
tken:—

(1) As greund water development
‘mostly depends on institutional in-
vestment efforts are being made to

instttutional

step up the flow of
investment.
(1) Particular emphasis is peing

laid on acceleration of ground wrter
- development in the States of Uttar
Pradesh, Bihar, West Bengal, Assam.
Orima and M.P. which have com-
paratively more potential for fur-
‘ther development,

. (1it) Subuidy for private minor irrl-
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onlyhthe uleu wvenduﬁdﬂ
SFRA, DPAP, CAD; etc. It was ad~
mlulble at tbefollowlmnm

Small farmers having 1-2

ha. holdings . 25%
Marginal farmers less uun

1 ha. o 884%

For community works ac 50%

It has now been decided to extend
the subsidy for private minor irriga-
tion works from the Central Sector in
all the areas of the country. Subsidy
for individual works hag been in-
creased to 50 per cent for the tribul
farmers. Subsidy is also proposed 1o
be made available fo the farmers
having holdings between 2—4 hectares.

(iv) Group/community works are
encouraged for extending benefits of
the programme to the small-marginal
farners who cannot own works oa
individual basis.

(v) Rural electrification programme
ir being stepped up to the maximum
extent possible.

(vi) More emphasis is being given
to public tube wells for providing
irrigation in pockets with prepond-
rance of small farmers and in :reas
where private tube wells are unlikely
to make headway.

Average cost of production and realisa
tion of Sagar

5797. SHR1 K. A. RAJAN: Wil the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(2) what is the average cost of pro-
duction of sugar of 1877-78 of all the
sugar factories taken together, includ-
ing all charges and depreciation in
U.P., Bihar and Maharashtra;

(b) what is the average realisation
per quintal on sugar in the month of
November; and

(¢) what price excluding Excise Duty
the Government expects factories o
realise during 19797
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI BHANU PRATAP
BINGH;:

(a)  State  Average cost
(Zone) of production
(Rs./Qtl)
1. Uttar Pradesh
(i) West U.P. 221
(ii) Central U.P. 220
(iii; East U.P. 230
2. Bihar
(i) North Bihar 245
(il) South Bihar 284
(iiiy Maharashtra 218

(b) Rs. 181.26 per quintal

(¢) The final picture for the year
1979 would be knuwn only when the
entire production of the season is sold
by the industry and, even then the
realisalion would vary from factory to
factory depending on a number of
factors such as its technical efficiency,
wperating factors, financial position,
sales realisations ote.

Quality, Price and Foodgrain imported
. under Food for Work Programme

5798, SHRI B. C. KAMBLE: Will
the Minister of AGRICULTURE AND
I'll_;RIGATlON be pleased to state:

(a) the achievements 'of the pro-
gramme of ‘Food for Work® in each
Btate and Union Territory; )

APRIL 2, 1978
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(b} how much gusntum and kind ef
foodgrain used for  this programme-
comes from foreign countries and
under what terms and conditions;

(c) the quality of food and price at
which such food is given in emehannr'
of work; and

(d) steps Government propose to:
give improved gquality of food?

THE MINISTER OF STATE IN THE.
MINISTRY OF AGRICULTURE &
IRRIGATION (SHRI BHANU PRATAP
SINGH): (a) A statement indicating
the state-wise available information
regarding employment generated and
physical achievements under Food for
Work Programme is enclosed,

(b) No foodgrains are imported for
utilisation under the Fcod for Work
Programme of Government of India.

(c! The quality of foodgrains sup-
plied under the programme is F.AQ.
(Fair Averaze Quality). The rates for

“computing value for wages have been

ag under during 1978-79:—

wheat . Rs. 110/- per quintal.

Rice coarse
(Short bold)

Rice Medium
(Long bold)

. Rs. 115/~ per quintal

: Rs. 130/- per quintal

(d) Instruction have heen issued to-
F.CI that in no case the quality of
foodgrains supplied under the Pro-
gramme should be below F.A.Q. The
State authorities have also been ad-
vised not to accept. sub-standard food-
grains,
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Acquisition of land of Harijans and
Ex-servicemen of Chella village,
Shahdara, Delhi.

5709. SHRI DAYA RAM SHAKYA:
‘Will the Minister of AGRICULTURE
AND IRRIGATION be pleased  to
state:

(a) whether 40 families of landless
Harijans and Ex-Servicemen were
allotted lang in Chilla village, Shah-
darg border, Delhi 91 on 10th April,
1974 at the rate of one acre per family
and they were issued lease receipts
only after they paid revenue for 5
years and the same land was acquijred
by D.D.A, after one year;

(b) whether these people spent
thousands of rupees on tube-wells and
levelling of land for making it fit for
cultivation but they have not been
paid anything ag compensation inspite
of repeated representations submitted
to the Prime Minister and Home
Minister with the request that either
compensation or land in lieu thereof
be given to them but no action has
been taken thereon so far; and

(e) if so0, the steps taken by the

Government in thig regard?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (BHRI
SURJIT SINGH BARNALA): (a)
Forty familieg of landless persons and
Ex-Servicemen were allotted Jand in
Chilla village by Gaon Panchayat,
Chilla on 10-4-74, Each allottee was
allotted one mcre of land for a period
of five years for 1 purposes

and a sum of Rs. 2770 wag collected

from gach allottee a5 lease amount
for the whole period of the lease. The
land was gcquired by the Delhi Deve-
lopment Authority for its use and
possession was handed over to it on
61-11-74.

(b) & (c). The allottees are not
eligible for any compensation for im-
provements in the allotted land wus

underucﬂonﬁdthemmmd_

‘APRIL 21079

Written Angwers 3,3. '
perminim of the' Gaon Plnehlyt! :

the matter hag been re!ermd to the
court of Addijtional District Judge for
adjudication under section 30 of the
Land Acquisition Act, 1884, Some
Guop Sabha land is available across
the “Hindon Cut” for allotment to
these persons. However, these persons:
are not willing to occupy thig land.

Letter to Lt. Governor, Delhi regara-
ing Land not given possession to
Harljans )

5800, SHRL M. N. GOVINDAN
NAIR: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Government are aware
of the instances where Harijans have-
not been glven possession of land al-
though it had been legally allotted to
them in villages of the Capital's rural
belt;

(b) whether Government's atten~
tion has been drawn to a letter pub- -
lished in the press, from the Presi-
dent of Grameen Shramjeevi- Union
urging the Lt. Governor of Delhi to
inquire into such instances; and

(c) if so, what are the detsils and
what action has been taken by the .
.Un!unGuvernmeutiqthiumud?

THE MINISTER OF AGRICUL~ -
TURE AND IRRIGATION (SHRI
SURJIT SINGH B.A.‘RNALAJ (l)-
Yes, 8ir. - : '
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mm.m brief Ml!lg .n!_ the repre-

amtinn are as follows;

Sultanpur Dabas:

158 Harijang were uilotted agricul-
I‘Ilrnl land on 14-6-1975 by the Gaon

~Panchayat and allotment. certificates

were given to them and rent for one
wyear also charged. Possession of the
Jand wes not given to the gallottees
and ultimately they were told that
the land could not be utilised for cul-
tivation.

Jonti:

. The landlords in the village have
illegally grabbed plot Nos. 838 to 339
and 341 to 344 of the village in which
‘the common well, animal sheds etc.
built by the Harijans are located,

Bankner;

About two years back, Rs. 45/-
<ach had been paid by 700 Harijans
for allotment of house-giteg but they
were gllotted house-sites at a distance
from the village and the land near
the village had been srnbbed by the
landlords,

The position with regard to the
Ppoints made ip the representation is

.. ag follows: —

‘1. Sultanpur Debas—The Gaon
Panchayat allotted Gaon Sabha land
1o 168 Harijans but subsequently it
was found. that the land wag being

lease money to the Harljan is under

;mnndeznﬂon of the Gmn Pmchayat

! Jontt.—'nu ‘plots - mentioned in
the ‘memoranidum fal} In Xhasrg Nos,
761, 702, 703, 704 and 732 prior to

. \eomsolidation uptnthm which are now

plots to be used for residemtial pur-
poses b ythe villagerg and 114 land-
less persong ere being given. plots.
The we!l mentioned has been ear-
marked separately for the use of the
Harijans and there are no sheds on
the lands referred to.

3. Bankner.—850 residential plots
were distributed by the Gaon Pancha-
vat among the landless and the Hari-
jans in 1976. That Harijans have not
taken possession of the Jand contend-
ing that is too far away from their
Basti, Gaon Sabha land available
adjacent to the Abadi is too small to
eccommodate even a small number of
persons.

12,00 hrs.

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER PREVENTION OF

CRUELTY TO ANIMAL AcT, 1080, Pro-

puce Cess Act, 1986 AnND EsSSENTIAL
CommonrTiES Act, 1955,

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): I beg
to lay on the Table:—

(1) A copy of the Prevention of
Cruelty to Animals (Registra-
tion of Cattle Premises)

. Rules, 1978 (Hindi and Eng-
lish versions) published in
Notification No. 8.0, 161 in
Gazette of India dated the
13th January, '1979 under
sub-section (4) of section 38
of the Prevention of Cruelty
to Animgls Act, 19860, [Placed
;.;]mw Se¢ No, LT-4216/

(2): A copy of Notification No.
.- G&R. 212(E) (Hindi and
. English wersions) published
“in Gazette of India dated the -
8th March, 1970 spesitying
the duty of .excise.on. . .Oils

.
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extracted from oil-seed crush- 1972, [Pha;cd Library.' lu
ed in any mill in India issued No LT-&HI;.:
under section 3 of the Pro-
duce :Cess Act, 1968, [Placed (2) A copy of Annuil Report
Ain Library. See No, LT-4217/ the‘ :lauhm)
79]. bf tho Regional Engineering

College, Wamngal ‘for the

(3) A copy of Notification No.
G.B.R. 211(E) (Hindi and
English wversions) published
in Gazette of India dated the
8th March, 1879 containing
directions to manufacturers
regarding distribution of ferti-
lisers in the States/Union ter-
ritories/Commodity Gardens
during Kharif, 1978, under
sub-section (6) of section 3
of the Essential Commodities
Act, 1855. [Placed in Lib-
rary, See No. LT-4218/79].

NOTIFICATION UNDER ANTIQUITIES AND
ART TREASURERS ACT, 1872, ANNUAL
REPORT OF THE REGIONAL ENGINEERING
CoLLEGE, WARANGAL, FOR 1077-78, RE-
VIEWg ON ANp ANNUAL REPORTS ON
UntversITY GRANTg COMMISSION FOR
1977-18 anp INDIAN COUNCIL OF SOCIAL
Science ReseArcH, New DELHI FOR
1977-78 AND A STATEMENT FOR DELAY
IN LAYING THE RePORT OF UNIVERSITY
Grants CoOMMISSION.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): 1 beg to lay on the Table:—

(1) A copy of the Antiquities and
Art Treasures (Amendment)
Ruleg, 1978, (Hindi and Eng-
lish versions) published in
Notification No. G.S.R. 564(E)
in Gazette of India dated the
‘80th November, 1978 together
with the corrigenda thereto
(Hindj versions) published
in Notification No. G.S.R. 207
dated the 10th February,

© 1979, under sub-sectlon (3)
of section 81 of the Antiqui-
tlas‘ q-nd Art Treasures Act,

year 1977-78 along with -the
Audited Aeccounts. [Placed in
_f:]brw. See No. LT-4220/

(3) (i) A copy of the Annual Re-
port (Hindi ang English ver-
sions) of the University
Grants Commission fop the
year 1977-78 under section 18
of the University Grants Com-
mission Act, 1958.

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the TUniversity Grants
Commission for the year 1977-
78. [Placed in Librum See
No, LT-4221/79].

(4) (i) A copy of the Annual
Report (Hindi and English
versions) of the Indian Coun-
cil of Socia] Science Research,
New Delhi. for the year 1977-
78,

(ii) A copy of the Review (Hindf
and English versions) on the
working of the Indian Coun-
cil of Soclal Sciente Research,
New Dethi,- !or the year -
‘8.

(iii) A statement (Hindi and
English versions) showing
reasons for delay in l.urlnz
the reprt at {i) m

{Pldced in th s’u N?o. 1:.1'...
. -4223/791. _

: T RLA
——

- **English wersion -of the Report
-Decernber, 1978, -

i Jad on the  Tabls_om WHe: SR
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Acr, 1885.

m MINISTER OF COMMUNICA-
TIOGNS (SHRI BRLILAL VERMA):
Ibegtolayanthe'l‘nbleacopyo!
the Indian Telegraph (Second Amend-
mert) Rules, 1979 (Hindi and Englith
vergions) .puh]iqhed in Noatification No.
G.S.R. 287 in Gazette of India dated
the 31st January, 1979 under sub-
section (B) of section 7 of the Indian
Telegraph Act, 1885,  [Placed .in Lib-
rary. See No. LT-4223/79].

STATEMENT REGARDING MARKET LOANS
ISSUED BY CENTRAL GOVERNMENT IN
’ ApniL, 1970.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
ZULFIQURULLAH): I beg to lay on
the Table a statement (Hindi and Eng-
lish versions) regarding market loans
issued by the Central :Gowvernment in
Apnil, 1979. [Placed in Library. See
Nq, LT-4224/79].

—

1246 hrs.
PUBLIC ACCOUNTS COMMITTEE

HuNDREPTH -REPORT

SHRI P. V. NARASIMHA RAO
(Hanamkonda): I beg to present the
Hundredth Report of the Public Ac-
counts Committee on Action Taken
by ‘Government on the recomimenda-
tions contained in their Third Report

SHRI VASANT SATHE (Akola):
Congratulations to the PAC for their

L mmmaxma-s
' COMMITTEE ON PUBLIC

'rwm-mm Rxrort

Twenv-m ‘Report of the Committee
on Public Undertakings on Jute Cor-
poration of ‘Intia~4Shortcomings in
the functioning of Jute Cerporatien of
India. -

1240 hrs.

ADVOCATE (AMENDMENT) BILL"

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN): I beg to move
for leave to introduce a Bill further
to amend the Advocates Act, 1961.

MR. SPEAKER: The question is:

“That leave be granted to intro-
duce a Bilj further to amend the
Advocates Act, 1961.” _

The motion was adopted,

SHRI SHANTI BHUSHAN: I intro-
duee !he BilL

-

12.08 hrs, _
MATTERS UNDER RULE 377

(i) Awva ComprissroN REPORT ON THE
MEDICAL TREATMENT OF SBRI JAYA-
PRAEASE NARAYAN

MR. SPEAKER: Mr. Kamath,

SHRI HARI VISHNU KAMATH
(Hoshangabad): By your leave, Sir,
undey Rule 377 I proceed tp make the
following statement on & matter of
urgent public importance,

On March 15, 1879, the Minister of
Health and Family Welfare, answering
a question of mine, stated that the
one-man Commission. appointed last
vear to inquire into the inadequscy of
medica] treatment provided to Lok
Nayak Jayaprakash = Narayan, .when
hewhdetﬁnedundumsaat the
Post Graduate Medical TInstitute,
Chandigsrh in 1975, during the Bmer-
gency hed resigned .in February :1978,
wﬂhuutmbmltﬁnslﬁnalrewrt. ’.I:'ha-

-mm:"«ih& to Pwesent the

" #Published 'in {ﬁuette of Thdia,
daua 2-4-79,

mmmm_a_
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~ [Shri Hnrl wm Kamath] -

.Commhlon.ham ﬂhmﬂud last
year an interim report which the Gov-
ermmment had not placed before !ha
House. .

SHRI DINEN BHATTACHARYA:
...which I mentioned that day.

SHRI HARTI VISHNU KAMATH:
On 15-3-T0 the Minister also stated
that the question of appointing a new
Commission or & new Chairman of
:::e Commission was under considera-

on,

In the circumstances, therefore, it is
imperative in the national interest
that the Govcrnment should without
further delay either appoint a new
Commission to complete the task as-
signed to Dr. Nagappa Alva, or lay on
the Table of the House the interim
report of the Alva Commission toge-
ther with a Memorandum of action
taken by Government thereon. We
are all happy to know about the steady
progres in the éondition of Shri Jaya-

.prakash Narayan and hope that by

‘God's Grace, in his own words’ fyg¢

¥PIT 2 hewmrecuver fully very
s00n,

(ii) .Rﬂom SHORTAGE oF CoAL IN
Mapuya Pravesa
Wl weslromw qfiy (wEElT):
weag g fary &€ whAY 3 am:
Ty AT H WY 6 FHY ¥ WO FTCAAL
- % waw dwewy feafr wfrgE {0 W
v A W wefesafi g fegy
weq wRw ¥ warhers wfoarg &\ aefy
1977 % wre @ wwyr g Wt frdae
- A & e ol ¥ afiongy ¥y bt
. AT TSR & Qe WTens qraTaTy ()
werewr gror fet wraT § Wik U WY
- i ATa ¥ e Srwes 2 @ ¥ wrew
e ¥ qforgy woed it 4
U ¥ o FTRNRTET T T wOn

Rule 317, 335

wERaT & RYErC W mw'
&Y arat § 1 qfcagw o ¥ whEamest
R} ¥ WY wft fafire vt & fodie i
G & Fere e T & e
fawre o wfr g3 el waw qyar
§ ) ¥wy dwrew graTaTe (Ww)
wower ¢ 1971 § ©w v wy
w1 wtaey v RE | 7§ 1076 § EH
®wrer ¥ 2200 @ wfer =g gw Trow
%) ordfer g ¥ 1 7 1076 F W
93 A difer gzt ferar marqrat geredt
®1 7w & wETC FrT wrafer fear
TaT 91 | difer g2ty F o0 Uy
1 EFTRAT ¥ TICT 3576 aww Wiy
HIE BT STAET %1 T o7

ad 1078 ¥ g7: dtw &1 g
NTCFN gt T4T wwTHF qraTaTy
(=) wawwr ¥ a9 2000 tqur
stfrTe wrafea ey st T A1feE
27073 daw €Y g ofr | e T
WETA F) QRATATTaE AU 9T U
wrady el #Y srafer fpatmT
g VTR RETEAT Y ATAVAEAT § TR
9 9471

wrare fsrad s Y @ €
o QN TR QT (WTW) W6 T
waufas dda ofr ifemr & wageed
FErdr T ¥ § W A% T R/ w2
% wfafoen wdwy oo qof wd
fsrmage g Wit w2 WL A9 E
wofr weft et et § Fie Yok wharwrlr
geTedt & Ay g grd g€ A4 w
mﬂﬂa“mmm
Lo Q 1

. wmi‘i m&ww
i e Wi difire ofosrl Y

‘Mm{hmtzm auoo__

Cul Tt e
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: ml&ﬂkﬁwmnssmo
. detor sefirared gt sy farer® e iteitforss
Tt welt W & wAETe W
. wC aF o feg wg e @ W
¥t o ofr g | fawrr & ®@T 9%
¥ woww wary feg wg fie Tow W
wrefire CeTedt ®1 A wrversar
¥ WETT wrw dw o BY §F feeg
wiT aw wifox o0 xff faw qwr &
1T AW W FTH FwE T qhAAT
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(v) OBSERVANEE . . OF HoLmay oON

BIRTHDAY OF Di. B. R A.MBEDKAR

SHRI S. S, LAL (Bayana): Slr,
under Rule 377 I want to raise 3 matter
of urgent public importance. That a
holiday be declared on the 14th .of
April every year since it is the birth-
day of Baba Sahib Ambedkar ji. What
he has done for the down-trodden in
the country and how he is adorned by
these people need no emphasis. Holi-
days on the birthdays of all great peo-
ple and saints but Baba Sahib, have
been declared and is a. practice with
the Government of India. Baba Sahib
has a following no less than any other
great man of his time and stature.

(vi) REPORTED SCARCITY OF FURNANCE
OIL BOMBAY REGIQN

SHRI S. R, DAMANI (Sholapur):
Sir, under Rule 377 I want to raise a
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matter of urgent public zmportancg i
would like to drays the attention o
the Minister and the House toward:
the acute scarcity of the furnace oil
for the last three weeks. Most o
the industries in various parts of
country, particularly Bombay regio
are ‘using furnace oil as fuel. Some
of the major industries like textiles,
fertiliser, chemicals, ;etc are having
stocks just sufficient for hand-to-
mouth. They have been waiting daily
at the offices of the stockists anxious
ly for their supplies. The present
position is such even one day delay
in the supplies may  cause the
stoppage of the wheels -of the indus-
tries. Thus there will be a heavy loss
of production, besides shortages, lay-
offs, interrupted employment, ete, I
hope the hon’ble Minister might be
aware of this critical situation. There-
fore, Sir, I request the hon’ble Mmis-:
ter to clarify the position.

- SHRI VASANT SA.THE (Akola):
Sir, for how many days still T have fo
wait for the reply.

MR. SPEAKER:  He has sent the
reply. A copy has been sent to me,

SHRI VASANT SATHE: Let me see
the copy. (Interruptions)

SHRI PURNANARAYAN SINHA
(Tezpur): Sir, T have given notice
under Rules 377 and 193 in respect of
Assam. There is shortage of wheat,
rice, coal and cement. Trains are not
movmg I shall start satyagrala from
12 noon tomorrow if my matter is not
allowed to be moved. (Interruptions)

SHRI RAJ KRISHNA DAWN (Bur-
dwan): Sir, I have alsp given notice
under Rule 377 in respect of = West
Bengal plunged into - complete dark-
iness for want of electricity, kerosene,
oil and coal resulting in great resent-
ment in the minds of the peopla of
West -Bengal. -2 ;

MR, SPEAKER: T will give you per-
mission tomorrow,

(Interruptions)
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SHRI PURNANARAYAN SINHA:
I have given netice ml times.

mm Thu:gnre large
number of notices which are being
given ' by hon. Members. Assam.  is
also one of them, .

Now, Shri Kundu,

1216 hrs.

DEMANDS FOR GRANTS, 1979-80—
contd.

MINISTRY OF EXTERNAL AFFAIRS——cONtd.

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU): Mr.
Speaker, Sir, the other day I was
speaking about foreign publicity and
1 said that there is a great scope for
further revamping of our foreign pub-
licity and in this. job we are already
in,

Now, coming to another aspect,
namely passport, I would like to give
certain information to the hon. House.
Since the new Government came into
being, demand has been made fre-
quently that we must liberalise the
procedure of issuing passports. We
jimmediately jumped into thiy; work
and I am glad to say that due to the
liberal .policy that we have introduced
in regard 4o this, the issue of passports
Jaave increased from 3.33 lakhs in 1874
#0 1213 lakhg in 1878, And during
thes, years—ang practically within
last and this year-——we have opened
-five mey -passport efficey in Bangalore,
Kozhikode, Jaipur, Bhopal, and Bhu-~
~Jbaneshwar, We will also open short-
1y -snether 5 passport.offices at Patna,
Qauhati, Jullunder, :Srinagar and
-fifmla; - Bir, hon, Members also desired
that ‘the certification of the passport
should algo: be.done -by ML.As and
m ‘They demanded that the pro-

_'-MMM:'-M‘MM
- sad %0 do certificdtion. “We have wiso
mmmwm “amd
LG 1.e taw,-
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- regard to passports.

m :
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and also to the Members of the Metro-
politan -Council.  We are also still
thinking /what further we can do to
improve the ‘varioug procedures in
One. of them . is
in regard to bringing out passport
application forms in the regional lan-
guages. We have decided to bring out
passport forms ‘in 11 regional langua-
ges in addition to Hindi and English.

Sir, we committed ourselves in this
Houge that we will try to open one
passport office in each State to the
extent possible, We are trying our
best to see how far We can reach that
target.

-

Having said that about passports
now I wil] take the hon. Members to
the Arabian countries, Now, this
voyage will not be to.enjoy the sturies
of exploits of Sindbad the Sailor or
the episode of Alibaba and the Forty
Thieves, but to tell hon. Members, how
much we are trying our best to fulfill
the desires of the Muslims of this
country to make Haj pilgrimage to
Jeddah in Saudi Arabia. Since the
new Government came into being, we
have introduceq various reforms. We
have done our best tp straamling .this
procedure of selection of Haj. pilgri-
mage. As a matter of fact last year
we granted 20,000 people -foreign ex-
change which ig deflnitely a much
better number than what was done
earlier. And in this year also we are
trying to give the concession which

-has been given tp them last time. "We

had decided -that pilgrims by Moghul
line ships may be charged Rs, 1900 as
returnfare. ‘Bill the Moghul lines
wanted ‘much more but we are giving
& subsidy of about Rs. 1 crore to the
Moghul ‘Lines so that one of the noblest
desires of ‘the muslims, particularly
the poorer muslims, woulg be fulfiiled.
In 1997, the pilgrims had to pay an
amount of 'Ry, 4352 ag return fare for
the charter fihts; in 1978 we reduced
this to Rs./'3830. This has given a hig

" reliet for the Muslimg who want to do
chartered ﬂlhla.

;ﬂiﬂm by
yeur, wehave been try. z;:mrg
menmp!wiﬂon, but unfl:lzm
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[Shri Somarendra Kundu) ,
we have not succeeded as yet. We
are still discussing this matter with
the Saudi Arabian Government.

In 16717, the amount of foreign ex-
«hange released to the sea pilgrims
was S. Rls, 2,000/- and to air pilgrims
‘S. Rls. 1800/-, In 1078, these amounts
were raised to S. Rls. 2,600/- and
S. Rls. 2250/~ respectively,

Then, previously, the medical mission
«deputed to Saudi Arabia from Irdia
for looking after the health of Indian
‘pilgrims consisted of ten doctors and
‘ten compounders. We have increased
‘the strength to 15 doetors and 15 com-
pounders. We have also increased the
number of ambulance vans and the
Haj Committee has also donated one
heavy duty water cooler for installa-
tion' in front of the Indian Dispensary,
Mecca, for the benefit of pilgrims.

We have also posteg some additional
officers there and we will continue to
see that the pilgrims are lookeg after
well. T have myself gone and seen
the sailing of the ship twice and 1

' c¢ontinue to get reports about the
welfare of the pilgrims. I would like
to assure this House that we would
continue to see that the Haj pilgrims
who g0 to offer their prayers at Jed-

dah are looked after in a much better
way. o ’ .

I will just take a few more minutes
to tel]l the House about the administra-
tive matters of the Ministry. The
Ministry has to administer the head-
quarters, where the pressure of work
has gone up because of the increaging
number of passport offices in all parts
of India We have alsg to sdminister
127 missions and posts abroad. The
dynamic thrust in our foreign policy
has inevitably increased the range of
the functions and respoasibilities of
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‘moderanisution, -purchess|constryetion
of our property and - administrative
reforms, particularly about the IFS(B) |
oOfficials who constitute'w lsrge nuthber
in this Ministry. We have taken some
action in this respect and the Members
will be happy to know that, e et

We have been teold very often that
very few people from scheduled castes
and scheduled Tribes are given job
in this Ministry, We have been relent-
lessly trylng to see that the quota of
Scheduled Castegs and Scheduled
tribes is filled, but at times there are
certain diffculties and we are not
able to get qulified persons from these
categories, Therefore, this time, when
solne persons were to be promoted
to the post of Under Secretary, we
decided to have a special examination
to enabe those who are not covered by
the present conditions of eligibility,
from these communities, to be proinoted
as Under Secretaries. This we have
done in order to see that their quota
could be filled as much as possible. We

~are right at the job,

When We took charge of thig Minis-
try, we found that there were more
than a hundred persons who had been
working for many years as casual
labourers in this Ministry, but their
cases had never been considered to
regularise them. We, thereore, took
a decision to regularige them in accor-

. dance with Government policy on ihe

subject. .About forty people have al-
ready been regulsrised and we intend
to regularise the remaining -persons
very shortly. .

‘The bon,  Members will he: >
fake their families to:mome of.



.3#:"' . ﬂ' G. '-u{"n =

cadre of the entire IFS(B), which is
designed ‘to loolk-into the structure of
the Service, with a view to restructu-
ring tthe Service, g0 as to provide ade-
quate promotional facilities to those
in every grade, while ensuring that the
needs of the Ministry of External
Affairs and its Missions, in terms of
special knowledge ang skills, are met
in full,

With these words, Ithank the hon.
Members for the coopration that we
have all along received in running the
Ministry of External Affairs, and for
the patient hearing which all the hon.
Members have given me, including
Dr, Subramaniam Swamy,

SHRI YESHWANTRAQ CHAVAN
(Satara): Sir, I must thank you in the
beginning for giving this Ministry a
sort of priority for discussion in this
House, because I have always Yound
that this Ministry had a lower priority
for discussion. Really speaking, I
would also make a reguest to you that
this discussion, on the occasion of the
examination or congideration of the
Demands, is not enough. Once again,
some time in the later part of the year,
there ghould be some sort of a debate
on the international situation.

We are to-day living in a dynamic
world, wherg changes are taking place

CHAITRA 12, 1001 (SAKA)

Preciation here, becausg I had earlier
found him expressing his views as the -
leader of the Jana - Sangh. I have
now found, during the last 2 years.
that he has a flexible attitude and
quite an elastic mind, to justify some.
of the legacies of Nehrw's Policy. It
certainly goes to his i.e. Mr. Vajpayee's:
credit. And it alsg certainly goes tg- -
the credit of Nehru's policy. (Inter-
ruptions), . .

We are discussing thizs question of’
forelgn policy of India to-day, in the
year 1979, I would hope that the-
Minister of External Affairs would -
look to this problem, not only as .a
matter of policy for one year, but also-
agree that India should now consider
the projections of foreign policy for
the 1980s, ie. for the next decade—
what is the world going to be
like, what are the world movk-
ments going to be like and, in
regard to the region in which
India continues to exist ang continues -
to influence, how It is going to change
and what will be our policies. What
is the assessment for a decade, for a
longer time, and what is the longer
perspective? ’

Foreign policy is one subject which -
can very well be handled only if there
are long-term ‘perspectives. I  hope

" that after listening to the debate, Mr.

Vajpayee will not merely answer the-
points made: heré ang there, and get:
away with the usual eloquence that

has, but will try to take us into confi-
dence and give us his assessment. of-

é
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two impressions; that the relations’
with. ‘the -neighbouring- countries’ are
very- good, there iy nothing to worry
about that and that has happened only
after the Janata government hag comé
10 power. Both these aspects are
rather misleading. If there are good
relations with the neighbouring coun-
tries- diplomatically andg in other res-
pects, they were there even before.
But to say everything is all right with
the neighbouring countries is absclute-
ly wrong because neighbouring coun-
tries do not necessarily mean Pakistan
and Nepal and Bangladesh; that also
means China. It has been the conti-
nuation.of the foreign policy of Pandit
Nehru ang we are glad that we are
inheriting a framework of policy and
if we are honest ang loyal to that
framework, to the basic principle, no
foreign minister, no government can
ever go wrong. We will have to be
‘very honest and careful about the
basic approaches that have been laid
down as the foundation of the policy.

We know our relations with Pakis-
tan have somewhat improved but the
process started during the regime of
the last government. At the time of
Bangladesh there was war. After
thag war there was a new phase and
then came the Simla agreement. and
thereafter and 3 series of agreements
were entered into between Pakistan
and India; bilaterally the relationship
was: being improved. The principle
of bilateralism is'a very- important
principle net only in regasd to the

neighbouring couniries but also: with
regard to other countries in the world.
‘We will have to emphasis the bilateral
aspect of The relationship and work
more ang more for it. ¥ am glad the
new: goverrsnent had ecarried on that
process' forwerd. Birt do not be under
the impression again that you have
got some little more agreement and
therefore everything is =1l right, be-

cause’ let' uy eee what Pakisthn isdoing. -
‘Onii the other duy we were trylag to

knosr frowi the government what
Pakistan were dolng in’ the nuelear’
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reached . with China and France: and . .
other countries, what were their inten-
tion ang: ‘80 onr. “We will have 1o be..-
constantly vigilant. about their inten-.
tions, about their preparations, etc.- .

With Nepal our relations were al-
ways good. They had some misgivings
about certain aspects, they were in-
terested in some sort of a separate
transit agreement, If you showed
weaknesg and gave them two agree-
ments instead of one agreement in
respect of trade, an agreemnet for
trade and an agreement for transit,
I tell you, please take care; these are
dangerous seeds; vou are trying “to
become unrealistic about the relation-
ship with our neighbours. Small, they
are. But 1 know we should take into
consideration the complex in their
mind about our bigness in size. 1 am
prepared to concede that position,
that we should be rather considerate
in these matters. But in this, let us
not get swept off ocuf feet and g0 on
accepting unreasonable things. If
you ask me, what is the criterion if
good relation and friendliness, 1 will
say the real test of Yfriendliness is
about what they are going to do about

mny&xmwnnm
relations - betweer MNopal and:’ Indliy -
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engugh. - Certainly we. should have
goodwill visits.
againgt. them.- It is .a good thing
because that also helps.
contacts with the leadership of any
country is a good thing So far so
good, as far gs goodwill wvisits are
concerned. But let us see what are
our prierities of relationskip, Merely
having goodwill visits is pot the final
test. The real test of good relation-
ship js, what is going to be the
attitude on more important aspects.
‘Therefore, I mentioned these river
projects. I am sure the Foreign
Ministry and the Foreign Minister,
while taking up our relations with
Nepal, look into it the real priorities.

With Bengladesh, they say our
relations are good. Certainly the
relations with Bangladesh were
certainly good in the previous
regime also. Ag a matter of fact,
Bangladesh got itg birth because of
the previous regime’s contribution
to the whole process. You cannot
forget history. (Interruption). Cer-
tainly it will be remembereg in
history. There is no doubt about it.
Now you say, relationg have improv-
ed because you have given them
more water at the cost of poor Cal-
cutta. I sympathise with my friends
from West Bengal. Now they say,
the relations are very good. But
don’t go by these things, This is
nat the test of good relationship. The
test. of goed . relationship is g little
longes. perspective, their
towards the question of refugees
coming this side, the ~ question how
minerities are treated, etc. All these

ave: very impertant questions, (In--

terruptions). - Forgetting. these things,

merely. declaring from the. top of the
houge

. that our relations with our
last two' years, as i they were very
wrong before two years—that is not

this right:thing t5 give an impression
China, .1, have no grie-

CﬁAITRA 12, 1901 (SA-KA.)
merely. having goodwill. visits is not
1 have nothing.
Personal

attlitude.
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China becauge 1 think the Minister
should go to China. But he very
jocularly said in his Television. inter-
view that he¢ would not go to God.,
if God does not invite him, but even
it Satan invites him, he will go! It is
all right when you say that. Nobody
‘can go to. God without Invitation and.
1 wish he does not go to God for a.
long time. But I would also advige.
him to be careful about Satans. Only
because you receive invitations, don't
rush to them! About China we will.
have to take a litle more caufious.
view. I know the process of improv-
ing the bilateral relations and dip-

lomatic relations  strrted  dur-
ing the previous Govern-
ment’s regime—the Congress re-

gime, But what we had in our mind
at that time was thé awareness of the
realism of the assessmentof the situ-
ation in China, round about China and
most of the Asian region, Has China
changed? If you want to take &,
view, an assessment of a country like"
China, you must not merely take the:
view of a commurfique issued in Pek-
ing when you visited China. China
is one of the important countries im
the world. It treats itself as a big
country anmg it is a big country.
Population-wise and taking many
other considerations, it is certainly x
big country, What is its aititude
towards its neighbours? What is' its
attitude. What is its world view?’
This is much more impertant. When'
you think in terms of relationship and’
friendship with a country like China,
you will have to take these aspects
into consideration. : \

What is China’s world view? Chins’
firmly belleves in a Third World Wat
China d not' believe in detenté
China thinks thet unless there i3 a
Third World War; there is no Hope of
a further revolution. That is' on®*
aspect of it. _ L _

Has it changeq ity attitiide towards!
its peighbouts? No. In 1962 'we ha
an exverfence. In 199 Viet Nam ha®

. an-experiimnce; The mind is the same!

Chou En-laf and Muo mey be thers
no longer, now there {3y Deng’ Huew
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and others, but it is ‘the same China

3 far as its nelshboum &re concern-

‘I remember that after 1962 [ was

just telling Subramaniam here of one.

ef the conversations that I had with
one of the Ministers who attended
the conference to consider the Colombg
proposals which were made at that
time. I think the story must be known
t0 many Members of Parliament,
because that Minister told this to
many Members of Parliament, that
during his visit to China he was told
by Liu Shao Chi, the then President
of the Chinese Republic: “Tell
that country, please tell the Indian
friends that if they do not learn
lessons, we will do it again, again
and again.” That is China's mind
towards its neighbours, They believe
in' teaching lessons to their neigh-
bours, smal]l and big. Why? Because
they think they are the Middle King-
dom, they are the .country which
dictates terms here. This psychology
we must not forget. Knowing this,
we must try to make an effort for
lmwowlng our bilateral relations, I
agree, but let us not forget this assess-
ment.

China is. eumiddrin’g' ‘a long-term .

programme of modernisation. They
are talking of four modernisations —
modernisation of - industry, moderni-

preparedness, What will
China be in 2000 A.D.? ~ Thig is the

- APRIL 2, im-
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trmn you, Mr mn.inu ‘Ddt not
merely quote the gentence = from- (he— :
joint communique. What is your
persona] impression? What is your
assessment? Do you think that the:
procesg that we have started will
lead us to any profitable, ‘useful, nﬁd‘
helpful results?

DR. SUBRAMANIAM BWM
(Bombay North-East). What joint
communique? Joint Communique
with Russia?

‘SHRI YESHVANTRAO CHAVAN:
With China. Some statement was.
issueg after your visit. You may call
it a communique or a joint statement..

off T AW ;AT HEEIRE FE
Hifsm ¢

DR. SUBRAMANIAM SWAMY:
There was no joint statement,.

SHRI YESHVANTRAQ CHAVAN:
1 will say the statement that you made:
after coming back, the unilateral
cummurdque i you want to have it.

DR. SUBRAMANIAM SWAMY:
You must be preclse in what you
say.

SHRI Y!‘.SHVANTRAO CHAVM
Iamprep-radhbeuorracﬂd -‘_.

That * gives ~an improu{on - the
statement - made unilaterally, gives:
the impreulon of talk 'be‘l.'h'un Mth
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(Hoshangabad): After the border
question has been resolved. As we
have with Russia,

SHRI Y'E}IVAN’I'RAO CHAVAN:
We had no border problem with
Russia, You are thinking of a peace
treaty.

SHRI HARI VISHNU KAMATH:
With China as with Russia;

SHRI YESWANTRAO CHAVAN:
During our period, we improved rela-
tions with the Western side as well.

SHRI HARI VISHNU KAMATH:

We believe in genuine non-alignment.

DR. SUBRAMANIAM SWAMY:
Russia upholds China’g eclaim on In-
dian territory. (Interruptions)

SHR]I YESHWANTRAO CHAVAN:
Let China say that, Why do you say
that? You are not appointed by China
to say that. You speak about India's
problems. You are not China’s Am-
bassador in this Parliament.

SHRI P. VENKATASUBBAIAH
(Nandyal): Don't act as a spokesman
of China.

“DR. SUBRAMANIAM  SWAMY:
Are you a spokesman of Russia?

SHRI P VENKATASUBBAIAH:
We are the spokesmen of India. (In-
terruptions) .

DR, SUBRAMANIAM SWAMY:
Why don't you ask Russia to correct
the map? (l‘stgrmpﬁom)

MR. SPEAKER: Let us have a quiet
debate,

SHRI YESHWANTRAO CHAVAN:
I was making only a limited point as
to how the people are misled by cer-
taln atmiosphere of euphoria ...

summm VISHNU KAMATH:
Ithmtmhru '
191 Lles. - .
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SHRI YESHVANTRAO CHAVAN:
«... that Mr. Vajpayee - has visited
China and the friendship has come
about. There are so many complex
problems between China and India.
China’s attitude towards India will
‘have to be considered; China’s attitude
‘towards other neighbours in this re-
gion will have to be considered.
China’s inside policy will have to be
taken into account. Then we will have
to think about more. Once you start
creating hopes also, then, certainly,
we Can £o into the old Bhai-Bhai era.
We do not want to repeat the same
mistake ...

SHRI HARI VISHNU XAMATH:

You are for Hindi-Russi Bn.ai—Bha:
now.

SHRI YESHWANTRAO CHAVAN:
If you are suffering from a complex of
anti-Russianism. [ cannot help it.
I am net suffering from any complex.
I am very glad indeed that alfter the
visit of Foreign Minister to China, a
visit of the Soviet Prime Minister tovk
place and they agreed and signed cer-
tainly some good agreements. I am
very haopy about it. They have doae
a good balancing thing. For that, the
Government certainly deserves com-
pliments. I am prepared fo give com-
plimenis where they deserve. I have
ne hesitation in doing that.

I was talking about the criteria. The
first criterion was of the relationship
in the neighbourhood and the relations
with the countries in the region. I
think, I have dealt with his supject
as far as il was necessary.

The second criferion is what is tae
work that we do in the international
field. India can do its work in two
ways. First, as a sponscring member
¢f the non-aligned movement. 'The
contribution that it makes in the aon-
sligned movemeni is a very important
area where we have to find oul how
they are functioning, how they are

' going further. I must say, in this res-

pect at least. I have no grievance to
make about what Govermment has done
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in the last two years. They certainly
have participated in all the important
meetings of the non-aligned movement,
the coordination bureau meeting, the
Foreign Ministers’ meeting; the Summit
meeting, of course, they are yel to
wait for and they have taken the right
positiong at the right time in the non-
gligned movement, It is goed. It is the
Nehru legacy that we are carrying on.
But while they do it, they are doing it
with reservations in their mind. Ihave
to go into that. They are constantly
telling the world and themselves that
they are genuinely non-aligned....

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI ATAL BIHARI VAJ-
PAYEE): What is wrong about being
genuine?

SHRI YESHWANTRAO CHAVAN:
The wrong about it is. telling the
world that you are genuine, Ycu
must be genuine. Once the lady starts
prolerting too much. ...

AN HON. MEMBER: There is no
lady here.

SHRIMAT!I MRINAL GORE: The
iady is on the other side.

SHRI YESHWANTRAO CHAVAN: I
must say that I have made this critic-
ism out side the House and it woull
be honest for me to make that critic-
ism here also that is they pu: the
word “genuine” behing “non-align-
ment” and they go on repeating con-
stantly, continuously, as some sort of
a mechanism or a cover for their tilt
towards the West,

SHRI ATAL BIHARI VAJPAYEE:
May 1 remind him that this Goveru-
ment has been elected on the mandute
of ‘genuine non-alignment’?

SHRI YESHWANTRAO CHAVAN:
You were elected on so many man-
dates. - Have you forgetten all about
them? Why are you telling me about
mandate? We know the mandate.
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SHRI ATAL BIHARI VAJPAYEE:
‘Would you like us io forget all the
mandates? That cannot be your inten-
tion. You would like us to remember
all the mandates,

SHRI YESHWANTRAO CHAVAN:
1 am glad you are doing it. But when
you are repeating it so much angd so
many times, then we are afraid. After
all, non-alignment does not mean
neutrality, Let us try to understand
what ‘non-alignment’ is Non-align-
ment does not mean this: you
have Soviet Russia on this side,
and America on that side; be
friend here and be friend there
call one ‘Your Majesty and call
the other “Your Highness. That is
not necn-alignment. Non-alignment is
a positive concept. It has the content
of anti-imperialism and anti-colomal-
ism, and you will have to test every
move, every step, every event avary
position that you take, whether it
meets that point of anti-imperialism,
unti-colonjalism. This is the test of
non-alignment. This sort ¢f non-
alisnment, with the positive aspect of
non-aligned movement, must be kept

in mind and we will have to work for
that.

I would only remind one thing, be-
cause when we are talking about notu-
aligned movement in the world and
our contribution te it. we can certuinly
make further contribution because
there is something like economic cotn-
fent in foreign policy. One very im-
portant decision was reached at the
Colombo Summit when the non-aligned
countries met for their Submit Con-
ference, They have agreed on collective
self-reliance because we have found in
the last decade that the dialogue vet-
ween the developed countries and the
developing countries was continuously
being frustrated by the attitude of the
developed couniries. Wherever there
was the guestion of transfer of real re-
sources, whenever there was the ques-
tion of proper share of trade, when-
ever there was the question of giving
some sort of concessions in the matter
of debts whenever there was the ques-
tion of reforming the monetary sys-
tem, to suit and benefit the developing
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countries, the developed countries have
always taken an adverse position, a
negative position. Therefore, the
Colombo Conference came to the con-
clusion that the developing countries,
the non-aligned countries, must work
oul a programme of self-reliance, a
ccllective self-reliance. Nationally we
speak about self-reliance. When w=e
talk about non-aligned movement, we
talk about collective self-reliance. We
have to follow up this position. Indiu
will have to take a lead in this matter
because India is in a position to take
a lead in this matter, because we have
certainly goi a good indusirial base,
we have certainly a goed technological
base, unless you forget the principle of
self-reliance and dismantle the scientific
progress that we have made, of which
I am afraid there are possibilities. I
must warn them of that. If they do
thal. then that will be the end of India's
future. Naturally we on this side of
the House will not allow them to do
that. We should have self-reliance in
industrial activities,

Now, what is ncn-alignment? Non-
alignment ig self-reliance in foreign
policy self-reliance in technology is
essential for our modernisation. These
are very important matters. We would
like to know this because we really
do not know what is your position,
what pesition you take and when, We
were told in this House by the hon.
Prime Minister that he had made a
unilateral declaration that there would
be no peaceful explosion. Vajpayeeji
makes statements occasionally which
are quite contrary to that. (Interrup-
tions) Not contrary, but you will make
your position clear at the end because
we weuld like to know exactly what
your position is. If it is that, you
have unilaterally taken a position not
te resort to nuclear explosions, that
means that you have taken a position
of not making progress in nuclear
technolegy. You may have done it as
the government, but we would like to
1ell you and the world that the people
of India have not taken thig position.
The people of India have taken a posi-
tion that we have every right to make

‘every effort in the fleld of nuclear
technolegy for peaceful purposes. ..
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SHR] VASANT SATHE: They have
a mandate for that also. Vajmeq;l

~ said that.

MR, ‘SPEAKER: Mr. Chavan, you
have taken 25 minutes. You have only
39 minutes leit for your Party.

DR. SUBRAMANIAM SWAMY: You
may exiend the time.

-

SHRI YESHWANTRAO CHAVAN:
Please extend the time.

MR. SPEAKER: It will mean guil-
lotining others. That will be the diffi-

culty,

SHRI YESHWANTRAO CHAVAN:
This is one thing. The first point was
the contribution made by the Nonaiign-
ed Movement and the other is the role
that India has played in the Uniied
Nations because that is also one of the
important forums where we certainiy
can make a significant contribution. -

1 was trying to look through this
report of the External Affairs Minisiry®
to see about the work that we are doing
for the last 2 years in the TUnited
Nations or as a Member of the Security
Ceuncil. There is not much informa-
tion given about what role and what
positions we have taken in the Securitly
Council consistent with our national
policy....

SHRI ATAL BIHARI VAJPAYEE:
We are no longer a Member of the
Security Council.

SHRI YESHWANTRAO CHAVAN:
I know. It ended on 31sf Decemkber.
Sir, this is the only announcement he
has made—that we have ceased tc he
a Member of the Security Council, In

' the paragraph about the werld and

the Security Council—this is the an-
nouncement they have made, as if this
is an announcement of joy, ‘No, we
are no longer a Member of the Security
Council” .... (Interruptions) I will
tell the hon. Minister there. There is
a school of thought in the Foreign
Ministry—I am not talking about the
Forelgn Minister—which believes iz
isolation as far as the Security Coun
cil is concerned. ..

]
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SHRI HARI VISHNU KAMATH:
When you were there also, the same
was the position.

SHRI YESHWANTRAQO CHAVAN: 1
was for taking responsibility in the
Security Council. We were defeated
once. Even then we persisted and ot
elected and got the membership of the
Security Council. Therefore, I would
like to say..:.

SHRI K. S. CHAVDA (Patan):
Pakistan got elected, not India.

SHRI YESHWANTRAO CHAVAN:
J tell you that India was defeated once
but next year India was elected. There-
fore, we were a member. You have
nc information about that.

SHRI YADVENDRA DUTT (Jaun-
pur): For one year you were not
member, when you were defeated.

SHRI YESHWANTRAO CHAVAN:
Once a Member is elected, it is fer
two years,

Therefore, we would certainly Lke
you to take note of that, that it is a
very important role that India can
play. We should certainly take an
opportunity again to get into the
Security Council because this is the
place where you can influence impor-
tant opinions, decisicns and discussions
of the world politics, and India has
the respect of the world because India
has taken correct decisions on correct
occasions because India is not a mili-
tary power. Nor is India an economic
pewer in the sense it is understood
though it is not an ignorable proposi-
tion. Certainly it has made progress
in both the fields. I would like this
one point to be taken note of that in
the foreign policy areas India’s voice
is heard with respect.

I was talking about our relations
with the big powers. Well, our rela-
tions with the USA are good. They are
improving. Visits are taking place.
Their President came Here and our

Minister went thepe and, you
most of the Fo xlnim‘rl

whanmwptothe‘mﬁ Tations. It
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is a good thing' to discuss. Buf 1
would like to utier a word of warning:
here. When you think about gobd

13.00 hrs.

reiations with big powers, they are like-
machines and they have no heart, They
only have national interests—not only
nalionals interest but also glebal inter-
ests whether it is Soviet Union, U.S.A.
or China. They all go by global
interests,. How far India has got
priority in the U.S.A’s assessment? 1
am afraid, as far as U.S.A. is concern=
ed India has got a very low priority
because there is no question of making
any movement, we started with the-
mechanism of the Jeint Commissions
with the big powers in cultural, eco-
nomic¢ and industrial matters. I have
no doubt that this is making some pro-
gress. And when it comes to the
matters of importance for us, like when
it comes to the nuclear technology, they
do not think abeut that warmly but
only thinkg of blunt and cold letters.
That is what President happened to
speak here and he just happened io
have leaked thut out, thanks to a nress
man. So, one will have to find out
about these big powers whether we
have any real priority with them. As
far as your geo-political interests a:e
cencerned, your priorities are consider--
ed in terms of geopolitics, What i=
your pricrity in geopolitical terms with
the Soviet Union and with the U S.A.>"
1t is only on that that you can afford
to build your relations with thesa big
powers. Otherwise, mere exchange of
your visits does not mean anything..

1* does not mean anything because this
has become a game of the world diplo-

macy to say “Thank you. How are-
your excellency and how are your
highness?” This is the language of the
diplomacy everywhere and everyone
does that, So, one willi have to 2o by
what your priority is in this Aeld aud
not by mere formalities of goodwill.

Now, when we conie to the guestion’
of Diego Garcia, one at the worst
things is hmpeni It USA. I8
s membér cr is a ofa'pnﬁmhr-
counfry of thtﬁﬁoﬁlmmtﬂn
theymnﬁtuﬁmeﬁﬁwﬂmdﬁwﬂ
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discontinue this from to-day. In one
of the speeches made during the debate
1 saw that. I think it was Shri Stephen
who quoted it somewhere that Russiaa
had made a declaration that they are
prepared to discuss it with other coun-
tries. We are not against their general
mevement in Ocean of their naviga-
tional power. But, certainly, -2verv
power can move about in the world.
That is because it is an open road in
the Indian Ocean! But they have o
military base. It is not only a threat
ic Independent India but I would Lhk2
to tell you that the whole area, s
somebody called it, is a crescent of
crisis. I lock at it as some sort of an
asrc—there is Africa; taking the Gull
countiries, Indla, Pakistan and  also
South Asia, it is an arc. This Diego
Garcia is at the centre of that arc.
So, it is a threat to African countries.
1t ig a threat to couniries on bolh siles
of Suez. 1t is a threat to Guif coun-
{ries. It is a threal to India which is
a most important ccuntry in this part
of the world. When we raised this
question, the other s.de smiles and says
that they take a formal note of it
1t you want to talk about genuine non-
allignment we will have to make il as
a test on which they take .their posi-
tion. Please make them sit round with
wou. Let the big powers say that they
are no longer big powers, Otherwise,
it is a permanent threat to Independent
India. This you will have to take nuie
of. This is the test of this Gowvemn-
ment. This is a real test on which we
can base our judgment; That is how
you will have to go about trying *c
make friendship with that country
S0, one will have to be very very carc
tul about the Big Powers, particularly
about U.S.A. which hasg got a base.

D. G. Min.
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all your calculations about your rela-
tionships should be only on this basis.
Sir, 1 have nct spoken Lo criticise the
government. 1 have not spoken to o=
ticise A or B. I have merely spokei with
a4 view toespouse the cause of uationul
interest in the area of India's foreign
policy and that is what I have done.

13,05 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

SHRI RATANSINH RAJDA (Bom-
bay  South): Mr, Speaker, Sir I
have heard with- rapt attention: the
of the foreign policy
given by hon'ble Shri Chavan ‘Sahib,
Sir, our foreign policy ' is
besed on national consensus and the
touchstone om which it could be tested
is clear -and that should Wbe
\[.rhether it reflects the na-
tion’s enlightened interests and aspi-
rations and whether it protects the
priorities at home Sir, this govern-
ment’s policy is significant in three
features: (a) genuine non-alignment
which some of my friends on the
opposite side tried to ridicule or tried
to exhibit their ignorance as to how
it is being implemented; (b) Sense
of direction in the Third World; and
(¢) link of cohesion with Souﬂ'lM
Asian countries.

Sir, I beg to submit that the pre-
sent government has been following
the policy of non-alignment which is
not only genuine but is dynamic. I
would say thet it is a dynamiec non-
alignment policy which is res-
ponding to ever changing condi-
tions at home and abroad, I would
I hear the criticism that this is not

‘day in and day out where. abusing the

mmw May 1 ask whe-
as the -gligtimient that
mmmww e
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follow in letter and spirit. If I am
allowed to submit, I would say that
- hitherto non-alignment was not fol-
" Jowed in letter and spirit and there
are examples galore to prove that.
8ir, I am one of those who has ac-
cepted and who is believing that
Jawahar Lal Nehru has coniributed
in such a memorable manner in evolv-
ing and establishing our foreign po-
licy that this country will not forget
but at the same time to lean like the
tower of Pisa and throw the entire
country in the lap of one super
power would be stabbing in the
back the policy of non-alignment,
Sir, my friend and hon’ble leader
‘Shri Chavan has lefa Had he been
here 1 would like to have asked him

why were they silent when Hungary .

was raped? At that time Mr. Cha-
van was in the government. What
heppened when Mr. Dubeck was
taken and liquidated, At that time
Mr. Chavan was part and parcel of the
government, On that issue Mr. Ashok
Mehta resigned because he knew that
genuine non-alignment policy was
not being pursued. That was the real
test of the non-alignment policy. Un-
fortunately, Mr. Chavan has left
otherwise I wanted to raise so many
queries, '

AN HON’BLE MEMBER: You were
also a party to it at that time.

SHRI RATANSINH RAJDA: I
obejeted and led a procession of the
students on the street of Bombay
‘when Czechoslavakia was raped by

Russia. I am for all friend-
ship with  Russia—for eternal
friendship with Russia, I am

prepared to vouchsafe for it. But,
Sir. merely to suit our purpose, and
to lean like a fower of Pisa on Rus-
sia, and not to point out their de-
fects, is not genuine non-alignment.
(Interruptions) Well it ,may be your
way of implementing ii, Bui that
'is not the way of this Government,
which s wedded to the policy of
genuine non-aligrment. That i3 why
we are telling thais from our house-
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External Afluirs Minssler: Why are
you going on repeating every . day
the word ‘genuine’? | say this, be-
cause, you nave cdone something
which was not genuine. And that
is why we have got to convince our
people, the masses of this country,
who have given us a mandate for
genuine non-alignment. And that is
why, Sir e are repenti: g it Alr
Chavan must at least understand this
and punidun us, if we are rejesting
this woed, because there is teme imp-
lication, therc ig some history  be-
hind it and because of that history we
are compelled to say that this is the
genuine non-alignment policy.

So, Sir, having submitted this, let
me say this, The tilts that were there,
visible in the previous regime, have
been already balanced and the policy
has been made even-headed. And,
Sir, if that is a crime of the present
Government, let me say, the present
Government would conutinue, it in-
tends to continue—the Janata party
intends to continue—committing that
crime. Because, we don't want tilting
of that foreign policy. Sir, Jawahar-
lal Nehru has stated that we should
have independence of judgment on
every issue. He said, we shall
have to judge every issue independ-
ently, Accordingly, looking through
the glass of our national interest. We
are going to decide on our policy, on
each and every issue,

st TrewTa@e (TmEdEh) T
Y wATET AT § 919 F wAw T
¥?

wt wmfey T ;T T Q@
AR GE RS R R

sft oo ;A frAew ag k

P reg-fie 3 g aww fakw fifer vt

fiear, witw & wr fimr 30 WY o

Aoy, reww ¥ T, WIS TR o
L owerdfege o
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MR, DEPUTY-SPEAKER: Let him
speak. Mr. Raj Narain, let him
speak. Let him say whatever he
wants to say.

SHRI RAJ NARAIN: What is your
genuineness?

ot FeEAaA &, W1 AANTA ¥ A3
A TEA, AT T A —

Ts thig your policy?

SHRI RATANSINH RAJDA: 1
think ihis time must bre given to me
later because  unnecessarily they
have interrupting me.

SHRI RAJ NARAIN; Yes, you

have it.

| vwArcme o qvT fAEEw ¥
fr 7@ mow gandy fazor Sifq fasee
TTATEIA &, AT TE 9T 0 EVE
... (wwew), ox frw oAWw aqr
Hfam w7 g7 97 70 739 &1 )
MR, DEPUTY-SPEAKER: He has

expressed his opinion.. Why do
you object?

. sy.LrwAToay c F T 99 & T
HEgWWE

' MR. DEPUTY-SPEAKER: Yes Raj
Narain, please take your seat.

- oY TremTerw ;o Ay famfor
¥ frdw Af Y Tt o S
ut fowar frad & fadw Afr aff
worft | Rr Y Srar F md & 7wt g
wer £ qar T wfg T g fdw
A 1L (srEnE) L

SHRI RATANSINH RAJDA: Hon.

Members from the opposition. ...
. (Interruptions)

MR, DEPUTY-SPEAKER: Let
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SHRI RATANSINH RAJDA: Hon.
Members from the opposition have
taken to task our....

Mo AWXX FATN (WHARL) : A7AT
& 3% 7g X faw oF FY weAY
§ wix aver w4 ...

st TAATCAN : FY & a9 w7 72
¥ gy T, o 77 ¥ ¥@r oMAT L,

MR. DEPUTY-SFEAKER: Pleasge
take your seat now, Mr, Raj Narain,

¥o AWAY HETN : FAAT FT AT
FY7 § 7@t aC 7 S gt WA § 4|
ST & 3% £

o qwTRe & ST T AT
gl Ao gRE A g A E | F
WA AT FCWE | AT A H
sfeg | wwar & fga & feat are S
¥ § ? fraWY & fem o, faenfw
% fgo & wfgerdl & fomw & feoely
< Aw w12 §, . . (wwww) .,

MR, DEPUTY-SPEAKER: Mr. Raj
Narain, please take your seat.
Whatever you say hereafter will not
go on record.

SHRI RAJ NARAIN:**

SHRI RATANSINH RAJDA: Let
me say this. Sir, that on the contrary,
I stand here, I rise here, to congratu-
late our hon. External Affairs Mi-
nister and I wish to say that he
should refuse stoutly to lean  to-
wards any of the power blocs but
that he should implement our policy
of genuine non-alignment which is
based on our national interest,

Now, Sir. I would come to the'
point raised by our Raj Narainji.

Sir, because of the implementation
of the correct policy look at what
relations are with other countries,

**Not recorded.
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Our relations with USA  have im-
proved. There is marked improve-
ment with our relations with USA. At
the same time, we do not dovetsil to
everything that USA tells us. On the
question of NPT (Nuclear Non-pro-
liferation Treaty) we had made some
plain speaking. When President Car-
ter came to India we made it very
ciear, . 'We told him abeut our stand-
ard that was apprteiated by Mr,
Kosgygin also, When Mr. Kosygin
came We 2150 expressed our views
very frankly and there also we made
clear our stand on Kampuchea., We
bad told him, that we did not use the
word ‘aggression’. We do not say that
because there is marked difference
between the Chinese aggression on
Vietnam and other things. Interfer-
btnce in other countries is also there,

For instanee, in respect of other

countries also we have not appreciat-
ed.

SHRI RAJ NARAIN: I want to
ask one thing. In Parliament it is
allowed, Let me ask this....

MR. DEPUTY-SPEAKER: He is
not yielding,.

SHRI RAJ NARAIN: Where is the
word ‘Aggression’ in the Government
of India? There is no aggression. Why
do you say ‘Aggression’? In Govern-
ment of India, there is no such Ag-
gression’, So, I ask you, why do you
say ‘Aggression’?

SHRI RATANSINH RAJDA: Sir,
the new dimensions, directions and

irends adopted by us have manifes-
ted themselves..

Y TraWTOIM : TE AW i OF Y
w41 & faedir w42 & qadez § Ay
wofr o 1 .. (egEET)

SHRI RATANSINH RAJDA.:....in
our ‘greater concern and, sense of in-
velvement with neighbours in Asia
and -developing Afro-Asian countries.
Sir, with Pakistan aleo there is mar-
ked improvement is our  relations,
(Interruptions)
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MR, DEPUTY-SPEAKER: Whether
you get time or not, you can tske it

up with” your whip. Why do  you
interrupt his speech?

ot T QY i few qer
ot wew faurd arondt & aw & wey fo
FI7H qifEE) 97 AT T ARG WITHT
gt fadmm 1 (wmawn)

kw5 (oY wrmfag mwdad)):
# q dar 7@ =gy fr gan o wd)
3T | awa & A # aw s ey
w &% § @ wrowr w0 31 afew
faar wwm faw & mAdw g faawr
aMg ¥ T3 § TET WY Aq AL AT
£qTR TAAT 9T |

ot Twatag awey (awaf afeqr) :
TTXATTCAN FT, EHA STT=T 47 faqar
g o AT A I A g R AT wA E

The new dimensions. directions,
ind trends adopted by us have mani-
fested themselves in our greater con-
cern and sense of involvement -with
neighbours in Asia and develoning
Afro-Asian eountries. Sir, with Pa-

-kistan there is marked improvement

in our relations, All these augurs weil
for the future of India's bilateral
and multilateral relations with Afro-
Asian nelghbours, with Comimonwealt®
partners, across the giobe, with USA
and USSR and with international
institutions and bodies like the World
Bank, International Monetary Fund
and so on. We have been contribut-
ing very actively on all these fyomts

‘which my hon, friend Shri Baj Narain

should appreciate, Sir, Atal ji has en-
visaged on enlarged Aslan community
from Iran ‘to Indo China. Afro-Asian
collective identity on political -and
economic fronts in the world, We '
must undersband that cold war bet-
ween USA and USSR hag yielded
place to a new confrenigtion between
the rich and the poor nationp, 49 the
surprise of lll those friends who fali-
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ed to take a detached view. ‘They
will see that in this game the USA
and USSR feature on the same front.

Sir, on the question of NPT the at-
titude of both the super-powers is
almost the ssme. Therefore viewing
from this standpoint, I would urge
my frierds to understand the imglica-
tions of genuine non-alignment which
is being followed by this Government,

As far as Arab countries are con-
cerned, the policy of the Janata Gov-
ernmeng ig very clear ang it has been
made knowp also. We wgnt to sup-

port the Arab causg everywhere Arab’

nationalism has come to stay. The
question of doing justice to them
must be there. Recently, a treaty has
been gigned by President Sadat with
Israel. We say thay only a compre-
hensive settlement could lead to a
just and durable peace in West Asia.
Israe] must withdraw from all occu-
pied Arab territories including Jeru-
salem. There must be restaration of
the inalienable rights of Palegtinians.

Sir, our policy is based on benefi-
cial bilateralism. New dimensions have
been reached as far as this policy of
beneficial bilateralism is concerned.
We have developed gopd neighbourly
relations with all the immediate nei-
ghbours which are surrounding our
coungry, Mr. Chavan was asking
about our relations with Nepal. I
would Hke to tell him that today
there ig better relationship and
understanding between India and
Nepal. Formerly, our attitude to-
wards Nepal was of a big brother and
they thought, we might injure or
harm their interests in future and be-
cause of that there was some Jurking
sugpiclon in their mind always, To-
day, that has been removed and there
is a better understanding. Shri Cha.
van should have appreciated these
dg_mhpmnts that have taken place.
Even with Bangladesh, there is a
marked improvement in our rela-
tiong with: them. Shri Atalji went
there snd pur Prime Minlster is also

there. “We have develpped bet-
‘relations and a new healthy cli-
mate has been created in the relation-
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ship between our country and. both
these countries. '

Much has been gaig sbout China’s
visit by our Foreign Minister. I say
that our Foreign Minister hag taken
a bold step. Contrary to it, negotia-
tions with China were started by the
Previoug regime, but the same stop-
ped half-way. If Shri Atalji goes there,
they find fault with him. Why do
they find fault with him? 1Is it be-
cause he has cerried on the negotia-
tions with them and he wanted to
bring about a normalisation of the re-
lations between the two countries? Is
it a crime? 1Is it a fault on hig part
to bring about normalization between
the two countries? Only an insane
person would say that normalization
of relations is a wrong thing. When
these negotiations were in progress, it
is a fact that China behaved in a
fashion which it ought not to have
behaved. China ig an aggressor,
which this Government has said on
the floor of this House and elsewhere.
The Prime Minister was the first per-
son to issue a statement saying that
China was an aggressor. In this
august House, Shri Ata] Bihari Vaj-
payee also stated that China hag com-
mitted aggression and an aggressor
cannot be allowed to enjoy the fruits
of his apgresgion. This is a clear-cut
policy. But when our Foreign Minis-
ter wag on the soil of China, China
did some misadventure and that is
why, we find fault with Shri Atal
Bihari Vajpayee and his policy. I
think, we are stretching things top far
and we are trying to find fault when
there is none,

Having said this, I would like to
congratulate our Foreign Minister for
establishing good neighbourly reia-
tions with all these countries. There

can be normalization even now. We
shall have to be conscious of ane thing
always that the attitude of China hes
a*ways been an attitude of cane, China
wants to Punish others as the tea- .
cher wants to punish students In- the
classroom. This attitude of arrogance-
would never by tolerated by mny seit.
respecting nation in nny w" the
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[Shri Yeshwantrao Chi\ran-t

world. As far as thig is concerned,
nobody would try to sympathise with
China, but at the same ime we shall
have to sit round the negotiating
table. We shall not negotiate out of
fear, as President Kennedy once said.
This should be our attitude in dealing
with China.

Y T3 ATTITO ¢ T AT |

Y vam fag o oW @S
Fraga foreed faar @, @ 7@ -
T | AT, g9 AT W F W § )

st Trw sremaw : gare fag ¥ FEr
¢ fr Amtar ¥ AT gw ®  wrfema
fRremT ag ¢ § 1 & g A SvEa
f—agi 2 FErwAdE w1 F
& o€, T ' ITr Ty - 9
fraar srgEa 3 7

IUETR WEG : W R/ I FT
amm R WEL

) THRATUAY @ TFEEL, FHIA-
fafieer 37 T 19 &1 THG TAHAT
gafa w8 @ § |

SHRI RATAN SINH RAJDA: Raj
Narain Ji is incorrigible, if nothing
else. :

MR. DEPUTY-SPEAKER: The
trouble is that Mr. Raj Narain thinks
that he will not get his turn to speak.
So, he ig trying to put everything in-
to others’ mouths,

oft W ATOAW : I I TAS T
A wg At 1 =9 g Foay
¥ g o gt aew o g oafore
e ot § N 9F FE T yAE g€ ATH
aHEy £ % 9F O ¥ 9§ woww
g ey
The Third Force is on the level of the

people. And the Thirg Bloc is on the
level of the Government.
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IR YT : AT T Y ower
2, 72 oY TEATaE AT F Ao ¥ drw-
a ¥ ur v 20 w99 &Y
FEa fifam

oY TIATOIO : 5% TR 9T T
am wg &7 1 T A A A W Wi
& @ fawa g

ITEAN HERA 2 W1 IA FT A
Zfor o

SHRI RATANSINH RAJDA. Hav-
ing submitted this, I would like to
draw the attention of our Minister of
External Affairs to certain develop-
ments or to certain gituations at home.
It is stated that because of a wrong
sort of policy being pursueg in that
Ministry there are certain members of
the staff— I dgp not know whether it
is right or wrong; he ean check it
up—who have developed an attitude
of pro-this or pro-that country. We
want our officers {; be neither pro-
Russia, nor pro-America. They must
be pro-India. Our cadre shall have to
be pro-India; and it would be the
greatest achievement of our Minister
of External Affairs if he cleang up
the Augean stables from his Ministry
and is careful about thoge people who
sponsor either the Russian lobby or
the interests of USA, We want all
those officers to be committed to India,
to the soil of India and to the tenet
of patriotism towards this country.

There are certain incidents which
have taken place in our country.
There is an organization calleg the
Indo-Soviet Cultural Society. When
Mr. Kosygin came over here, there
was a functions. In that function, the
President of that society—I think
Rajeshwar Rao is the name of the
President—and Mr. Shanker Dayal
Sharma delivered speeches, in the
presence of the foreign dignitary.
Patriotism ‘demands that whenever a
foreign dignitary is visiting, a certain
decorum has got to be maintained. I
am very 8orry to say that some
Indians dp exist on the soil of India
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who, in the presence of Mr, Kosygin,
have criticized not only the foreign
policy of this Government, but, also
criticized it in the following words—
I quote:

“They told that the masseg in this
couniry would not get justice a; the
hands of the present Government.”

If this is true, it ig really highly
condemnable. No Indian should make
any remark, in the presence of a
foreign dignitary, eriticizing the policy
of our Government, espeécially when
that policy happens to be the foreign
policy which is based on national con-
sensus. That point 1 wouldq like to
stress. When such thingg Happen, our
Minister of External Affairs shall
have to lock into the working of such
organizations which are playing to the
tune of foreign interests, Are we
going to allow these foreign interests
to play through such agencies? It
may be America; it may be USSR. I
don’t care. We. should not allow any
Indian nationa] to play to the tune of
any foreign interests. Thisg point is
highly important and significant. We
shall have to look into this.

Mrs. Indira Gandhi had recently
gone to London. When she went
there, there wag a function where the
Indian High Commissioneér was pre-
sent. And the Indian High Commis-
sioner stated that he spoke on behalf
of the Government of India, ete.
Thereafter, Mrs, Gandhi told them
that Mr, Gore had spoken on behalf
of the Indian Government., “Now I
speak on behalf of the Indian people.”
This sort of attitude should not have
béen adopted at least by one why was
adorning the Prime Minister’s chair
in this country. Dn the foreign land
we should see that we do not fall a
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pounded. Such persons are becoming
Tepresentatives and mouth-pieces of
the people of this country ang speak
as Indians. I say: fle upon them who
pose as Indians and speak on foreign
s0il in a way which is against the in-
terest of this country.

MR. DEPUTY-SPEAKER: Please

wind up. now; you have takepn more
than 25 minutes,

SHRI RATANSINH RAJDA: I
should like our foreign policy to be
more dynamic. There ghould be some
overhauling in our external affairs
ministry; our M.Ps. shoulg be put
more and more in touch with the
functioning of the externa] affairs
ministry in the sense that there gshould
be breifin to them from time to time
from close quarters go that there
is correet knowledge and apprecia-
tion of the working of the external
affairs ministry, With these words, I
once again extend my felicitations to
our Prme Minisgtry and to our Exter-
nal Affairg Minister for implementing
the genuine non-alignment policy, for
protecting the interest of this country
. ... (Pnterruptions)

SHRI C. K. CHANDRAPPAN (Can-
nanore): Our foreign policy, accord-
ing to the foreign minister is a policy
by which we want to create friend-
ship with all; we also want to pro-.
mote genuine non-alignment, Here I
should like to raise certai, issues
which, I think, are of great importance
so far as the foreign policy is con-
cerned. The report may have been
prepared by the bureaucratg sitting in
the south block who have a particu-
lar bent of mind and I do not want
to put the blame on the minister for
everything.

SHRI GAUR] SHANKAR RAI
{Ghazipur): Do not blame the offi-
cers; this is not that type of demo.
cracy which you believe in, which is
in your fatherland, where officers are
attacked. Here the Minister is res-
ponsible. ’
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MR. DEPUTY-SPEAKER: Do not
:get diverted by these remmrks: you
look to me.

SHRI C. K. CHANDRAPPAN: 1
look to you but there is this type of
disturbance,

MR. DEPUTY-SPEAKER: Ignore
the remarks cominng from these peo-
Ple.

SHRI C. X. CHANDRAFPPAN: The

point is, why .in the past certain coun-
tries like the Uniteq States behaved
.in a fashion, not so friendly to India?
Was it accidental? The report gives
the impression that after the new
government has come into power,
-they have been pursuing a genuine
non alignment policy and relations
are improving. It is not a fact. The
United States and other imperialist
.countries have interest which are go-
ing quite contrary to the interest of
India end  developing countries. It
was they, not India, which tried to
have unfriendly relations; it was the
United States which tried to pursue
a policy by which it wanted to iso-
late India, they wanted to destabilise
Indla; they trieq to arm countries like
Pakistan; they made military blocks
and they took decisions against the
vital interests of our country in rela-
tion to Kashmir, in relation to Woa
and sp many other issues. In that
context, it was naturally impossible
for a country like India, like many
other nonaligned cplm.triu, to have
friendly relatigns with United States.
1t is valid even today. Even after the
genuine policy of nonalignment is be-
ing pursued by this Government, what
is the policy of Uniteq States in rela-

tion to India? United States is conti-

‘muing ite palicy of usfriendliness to-
wards India any. other nnngfmd
couniries, hecayse hmcally I; i
. against. nonalignment .itself. Because
-0f the wery. fact thas nonalignment, as

nwmwwllﬁpwudi!mnnﬁ
- jmperialist policy and is a policy of

mn.z,:m

Ext. Afldirs 376

" suRporting those people who are Aght-
ing for their independence, we come
into gonflict with USA. When India
adopta the poliey of supporting the
countries in Southern Africa ‘against
apartheid and racialism, you will find
that these racial mgnnes are back and
supported by USA in the most unash-
amed manner against the entire cons-
cience of mankind. When we adopt
the policy of supporting the PLO and
Arab cause, we find that USA is try-
i.ng to divide the Arab countries, try-
ing to enter into the so-called peace
treaty and trying to put the Arab na-
tions into disarray, though they have
not succeeded in that. Therefore,
India's policy goes againsy the policy
pursued by USA. These are facts of
life. We are one of the most import-
ant countries in the nonaligned world
and when we are pursuing our policy,
they are trying to teach a lesson, like
your friend, the Chinese. What is the
lates; decision of USA? Apart from
having a military base in the Indian
Ocean—it is a dagge, pointed against
the resurgent worlg in the Arab coun-
tries, Africa and Asia—over and above
that, they have decided to patrol the
gion. The age old gun boat diplo-
macy! I do not know whether Mr.
Vajpayee agrees with that, but this
report says that India is against mili-
tary present in the Indian Ocean, The
question is not that The question which
agitates the littoral countries in Asia,
Africa the Arab world and the entire
-world .for that matter—the UN had
said that Indian Ocean should be kept
as a zone of peace—the question is,
there is a military base, ang a mili-
tary base for no joke. I is a military
base with which they wanted to fiter-
fere in countries lt;;’mt:l;stmw’ﬂ'
m&ependent po own
Your friend, Mr. Kissinger, said, “If
the Arab cnuptriu will deetde tl:e

_price of oil the way they lke
‘have a right to intede_r; milmt:ri]y ;\n

their = countires.”

' Gromyko. 814 not say lke that. "_'__11
mas :tm ot Grgpy#ﬁwh&chpremt-

e USA from .!.x}ter!erins there. That
-.hmnthr n:tu- m awm
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like USA persistently follows a policy
against the newly dent coun-
tries, it is something inherent in them.
This is what you forget. You say
accidentally it happens. No. It is like
looking for a vegetarian tiger! Impe-
rialism has inherent in itself the qua-
lity of aggression, the quality of sub-
jugation of countries, the quality of
unleasing war againg; people who try
to pursue an independent policy, Your
forelgn policy book refers to nothing
of that sort.

You are little out of tune also in
relation to things happening in the
world. I musy appreciate you, Mr.
Vajpayee, because you often come
out with corrections when the bureau-
crats, whom you once described as
faceless nameless official spokesmen,
make mistakes. These faceless, name-
less o;cial spokesmen at least three
times went against your policy. They
come out very often, but you cannot
prevent them. What did they say?
When Dr. Bhaktiar took over, they
said it was a welcome development.
You can deny it, but the press repor-
ted like that. I do not say that the
press often reports lies. They misled
our Samarendra Kundu about the
Sadat—Begin Agreement, The official
spokesman said it was a welcome de-
velopment and Kundu made a state-
ment in Bhubaneshwar, thinking it
was the official policy. Later you
oame out here and said it was the
nameless, faceless official spokesmen
who had said it.

Again, they say in this Report some-
thing about the military presence of
Super Powers being dangerous. Only
at one point I founq Mr. Chavan got
something there, but there I beg to
differ. 1 would like to make the
point ‘very cléar because the Soviet
Union' is friendly with India. There

myhmimm If there is no mis-
thke in their policy they must be
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PROF. SAMAR GUHA (Contai):
Wonderful! ' .

SHRI C. K. CHANDRAPPAN: 1t is
a wonderful policy. You gave me a
good word. It iy from a strange quar-
ter that I got a good word,

PROF. SAMAR GUHA: Even the
nuancegs you do not know!

SHRI C. K, CHANDRAPPAN; What
I am saying is that they consistently
pursued a policy by which they sup-
ported the nationa] liberation move-
ments everywhere. They supported
countries after becoming independent
to preserve their independnce. Eco-
nomic diplomatic anqd even military
aid whey, it wag necessary was exten-
ded and the socialist world and the
Soviet Union stand as a guarantee to-
day to the newly liberateq countries
facing the aggressive designs of im-
perialism. You may ignore it.

SHRI GAURI SHANKAR RAI
(Ghazipur): What about Kampuchia?

SHRI C. K. CHANDRAPPAN: I
read the speecheg of my learned und
distinguished friend Mr, H. V. Kamath
and others. What about Bangladesh?
It is Bangladesh further ease. A dic-
tatorship inflicted on people a regime
which was hated by the entire people
and a liberation movement like the
Bangladesh liberation movement came
about.

DR. SUBRAMANIAM SWAMY: We
withdraw our troops. ’

SHR] C. K. CHANDRAPPAN. You
withdrew your troops after the job
was done. Byt I must say that in the
worlg where you live today the coun-
tries which are supporting the libera-
tion movEments.... .

'PROF. SAMAR GUHA: My friend
forgete that it was Pakistan which
chinmitted aggression on India and
in veply to that India Ied to send ¥s-
!iﬂ‘l". ) ' - . S
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‘SHRI C, K. CHANDRAPPAN: You
will get chances and you make your
point very clear. ~

Today we are living in 8 new world,
changing worid, the pace of which we
know. There is imperialism with all
its designs, it is gradually dying. It
is a fact of life. All the military me-
chanismg they made, including the
CENTO, have met with their death,
and countries which they thought
would serve their cause, like Iran, got
away from the clutches of imperial-
ism and became independent. Other
countries which are prepared to do
that job are tottering. A new lease
-of life to this tottering world is attem-
pted to be given by the Chinese Mao-
ist-U.S. imperialist collusion. I say
“this because there is a reason for it.
Some people are'living in a cold-war
age and, for them, history is not mov-
‘jng. But history has gone further
‘ghead. So many things the world has
witnessed. Let us not live in ‘40s or
'30s.” We are today in 1979,

AN HON, MEMBER: What about
“Cuba?

SHRI C. K. CHANDRAPPAN: Cuba
is doing a glorioug job. You will not
understand that; you need not under-
stanq that; you need not worry about
‘it. We do not bother about it.

Lastly, in an effort to build bridges
‘of friendship with others, Mr, Vaj-
payee paid a wigit to a, inspired
by or rather pushed into that by
Dr. Subramaniam Swamy apd com-

AN HON. MEMBER: What a dis-
covery!

SHRI C. K. CHANDRAPPAN: What
happened? The basic questions which
will decide finally, whether we will
remain friendly with China or not, all
those questions, remain un-resolved.
Yoy mede a trip. That is very good.
But, take for example, - the case of
Naga, the Mizos. You raised it. After
all, you are Foreign Minister. You

have a right to raise it. They heard -
you. ‘Mis is what the report says that .
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they said, ltmllhetreaieduathinﬂ
of the past.

SI‘IRI .ATAL BIHARI VAJPAYEE:
What doeg that mean?

SHRI C. K. CHANDRAPPAN: It
means something very big. But it
does not happen. What happeng is
more important. The meaning is
something different. Accordin‘ to
our information—it is coming in the
press; I do not have any private in-
formation....

SHRI ATAL BIHAR] VAJPAYEE:
That ig not correct,

SHRI C. K. CHANDRAPPAN: You
deny it; I will be happy. But what is
happening is something different,
They are helping the insurgents; arm
smuggling is being done. They have
Set up a communist party of their own
in Nagaland. That is what is hap-
pening. '

SHRI ATAL BIHARI VAJPAYEE:
Every communist country has a com-
munist party of its own in India.

SHRI C. K. CHANDRAPPAN. That
may be your idea. But that idea
you could not sell anywhere. That
sort of thingg are happening. What
about other importent things- What
about the territory occupied by them?
What about Rorakoram road? What
about Aksaichin Road? What about
the map? Even today, in China, they
are teaching a map to students in the
schools and they are trying to create
a bellicose atlitude amongst the stu-
dents, among the wvour generation,
more in a fashion to commit aggres-
sion againsi others. This sort of a
policy. I think, would not bear fruit.

You should distinguish between
friends and enemies. That does not
mesn that you should become & camp

- follower, ‘I am not suggesting that. I

am not aluonym(th::thm-ahonld
not be friendship and good neighbour-
1y reletions with China. I am ' all
for it. ‘But I must maeke -that also
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very clear, You cannot have govd
neighbourly relations with a country.
which is trying to teach lessons to
ofhers. So long as China pursues that
policy of teaching lessons to others,
you should th;nk about it many
times, .

.One last word, This Government,
as I said in the beginning, takes things
‘as an accident. “Imperialism is again-
st us”. they say, because it was an
accident, sometimes . friendly and
sometimes unfriendly; “Soviet Union
is friendly™ because, they say, it ig an
accident; “China is unfriendly”, again,
they 'say, because it is an accident.
Here is a quotation of Mao Tse-tung,

Mao Tse-tung says:

“I read two books which may
cousin had sen® me and learned of
Kang Yu-wei's reformatory move-
ment. One was the New people’s
Magazine published by Liang Chi-
chao. I read and re-read them until
I knew them by heart. I worship-
ped Kang Yu-wei and Liang Chi-
chao.”

These two people he worshipped. And
Kang Yu-wei wrote:

“Let us develop our industry and
" build steami engines. We can draw
resources from Europe and Ame-
ricca. We have four or five hundred
million people which can give us
ten million soldiers. We hdve in-
- exhaustible resources of iron and
metals which can provide us with
thousands of warships. And then
we shall be able to march through
the five continents. and there you
will see the flags of the yellow
dragon flying high and dtmclng in
‘the air.

Liang Chn-chao.
said:

" "Our nation grew in two ways:
vby assimilating  innumerable peo-
ples within and without our fron-
tiers and by reséttling representa-

" ttves of qur nation, year afteér yesr,

the other author,
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.in the frontier areas and expanding
_our territory... For five thousands
years this has heen our hmtorys
path” "

So Mao got them by hear‘t and his
successors are implementing it, Do
you 7tecalise these things? -In: the
foreign- golicy, I don't see that reg-
lisation about Maoist imperialism
and their game nor about our trlends
also. -

: l&'ﬁﬂmm(ﬂ'ri’rg):m-
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wx T € g by gt 2w wr fedw
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Kindly get rid of ithe old myths and
conie to the present realities.
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o o Wt athet 2% R ER ww
Ftr-gaTeE ¥ et vt R E | I
_#ﬁwq«ﬁﬂqm
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Both super powers came to the con-
clusion:

“Only direct threat to national
survival could justify a resort to
war’,

7 AT ¥ o1 9% aa ¥ f7ar & Afew

“There are certain friends who are
more loyal than the king".

wft d T e R ETgE Fg
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Perhaps it is a strategy of a transi-
tional! phase,
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(Dr Sushila Nayar in the Chair)
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MR. CHAIRMAN: shri Ashok Raj-""
not here. .

SHRI VASANT SATHE.

SHRI VASANT SATHE (Akola):
While I shall appreciate the genuine
eftort which Shri Vajpayeeji is mak-
ing to develop goodwill all round and
follow geuinely the non-alligned
policy of 8hri Jawaharlal Nehru, I
must express the genuine fear which I
have about the general international
scene and particularly, the develop-
ments in oar part of the world.

Sir, it is axiomatic that the external
policy of any country is only the
extension of its internal policy. It is
also equally well settled that any-
where in the world, whatever lauda-
ble objectives that you may proclaim
the real respect for a country is
gained only on the basis of its own
strength.

We may eulogise and you may talk
philosophically and all that. He has
been going abroad to other countries
again. We also had an opportunity
to go somewhere. We fcund that the
only ‘way you are respected is on the
basis of how self-reliant and how
strong you are.

Therefore, I would like to place
only few facts, India and China came
into their own more or less in the
same period. In fact China's present
regime came two years later. See
the developments. I am taking the
entire view of the past thirty years
and posing this problem as a national
problem. I am not looking at it as
it whether you did it or we did it in
that way. Let us see what the facts
are—to-day see the Chinese forces
militarily. In spite of the ecopomic
strength that it has, look at the total
amount of defence expenditure " of
China. This is our neighbour a most
powerful neighbour. When we ttﬂ:ﬂk
of it, what is our position. That is
why I am giving you here the figures
of defence expenditure.

of Indla Rs. 3,000 crores

e ""dﬂ"‘"'ch-{n. : " 39.000 wan~

. nually.
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The total armed forces in India are
10,96,000 whereas in China they are
43,25,000; the combat forces in India
are 9,560,000 as against 36,25.000 in
China; if we take the mountaineering
divisions, in India the armoured
brigades—infantry—come to 18 where-
as in China it has 150 regiments;
India has 861 combat aircraft where-
as China has 5600 fighter bombers;
India has 605 interceptors whereas
China has 4,500; in the Navy, India
has 8 submarines whereas China has
75 submarines; India has 16 missile
boats whereas China has 70; India
has 7 coastal patrol whereas China
has 300.

What I am trying to say is that
apart from that, nuclear bombs and
missiles—long range missiles—with
nuclear heads have also been acquired
by China, And no one raised his little
finger. Even Mr. Kissinger went on
to say why wag China having nuclear
explosion--nuclear bombs. When
you did the nuclear explosion, your
arms were twisted. You said ‘I have
said it only of my own, unilaterally
that even for peaceful purpose, we
will not have nuclear explosions’.
Why? Because of Tarapur, Everybody
knows it. So, let us not hide that.
There is a saying that when you go
for butter milk, you do not hide the
butter milk. pot. Therefore, it has
been amply demonstrated that it is
clearly based on your -constraint on
Tarapur Nuclear fuel that you have
made. what is called, a grandiose
statement unilaterally about your
nuclear policy. Thig is disheartening
not only to your scientists but it is -
demoralising = the wkole - ‘country’s
moral, . .

And you claim to the world thst
youwillnotdoanyexploumm

so-called "non-aligned ' policy. .w-'dn
not want to have a ilt. Imenﬂ:ub'_
in favour o:! thon ﬁ-l.anda whb W '



genuipe non-alignment ' throughout,
It there was any tilt, yes the tilt
should have been set right. But let
me know on merit where was the tilt?
You mean obsession with Russia, Let
us not be obsessed but judge on
merits. When Soviet Union stood by
India on the issue of Kashmir; when
it stood by India on the issue of
Bangladesh; when the Seventh Fleet
came and it stood by and made the
Agreement in the field of gelf-reliance
in steel and oil shall we not give the
due that a particular country should
‘have,

Now, let us consider the Agreement
Shake-Hand, Whichever the country
tried to tilt and rely on American
‘help—even for its economic revival—
see what has happened to those coun-
tries. Take, for example, Chile,
Zaire, Morocos, Ethiopia, Vietnam,
Pakistan, and Iran is the latest.
‘Where have (they helped countries
to become sgelf-reliant? How many
examples can my friend, Shri Sub-
ramaniam Swamy can give. I have
given you half a dozen examples.
{Whoever tried to kiss the dollar hand
it has been a kiss of death for him.

AN HON'BLE MEMBER: BSo, kiss
the rouble:

SHRI VASANT SATHE: Whenever
you kissed you have not suffered for
It—say in patroleum and steel. But I
do not want you to be a kissing germ,

MR. CHAIRMAN: Please conclude
now. .

SHRI VASANT SATHE. I will be
Madam. The = word
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question the genuineness of your
bachelorhood but all I want tp say
is that don’t say too often that you
ure genuinely bachelor. Similarly, in
genuine non-alignment. I yoy are
non-aligned you are non-aligned, You
say if there has been any imbalance
we will correct it but don’t go on re-
peating genuine, genuine and genuine,
That will create doubt, Coming to
thiz region, there is a warning that I
want to give, sir, there is deliberate
attempt by the Imperialist powers in
the world to shift the entire area of
tension from Europe to place
They don't want it there. Already
they have detente there, They want
to shift the tension even from Middle-
east now to the South-East Asia re-
gion. Therefore, please beware of
this. This process of de-stabilising the
entire continent beginning with Viet-
mam and Kampuchea is there. It is
coming nearer home, I can come home
nearer. And, let me tell you, if
that happens, then; this area will be-
come an area of tension. It will
affect the whole country. I have no
time to expand this theme. But 1
had said this in the Consultative Com-
mitiee. And I say it now again.
The game of the imperialist powers is
to make use of our subservience, They
tried it in Iran. They falled. Now
the cnly big country, major country.
in this region is India. That is why
they want to do it here. But, let me
tell you, I am sorry, there are elements
in this country who want to befriend
the imperialist powers, multi-nationals
ete. in the name of our development.
Let me tell you, that will ensleve our
country and it will make it a breeding
ground for all troubles. :
May I ask: Why is my friend reluc-
tent te call a spade a spade? I say,
none of the super-powers should be
present anywhere in the Indian Ocean.
Indian Oceen should be a zone
of mae, free from  nucléar :
base. Buit, is there any différence’
between - bam and naval mmmnt?
Are:munnalwnmtb _
even “that' .much?' - And Hﬁ- ;
is Diego = Garela. Atal  Biharid
himself, on earlier occasions, .cen- -
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demneq it in no uncertain terms, He
sajd it, if I am not wrong, about
having the base there, Now I ask
them: Why do you now dilute that
position? It iz there. We condemn
that. Any further expansion also
must be condemned forthright.

As far as Kampuchea ig concerned,
Kampuchean regime controlled by
Pol Pot was a stooge regime of
China. People were unhappy....

AN HON, MEMBER: Chinese army
was not there,

SHRI ‘VASANT SATHE: Does not
matter. Not necessarily, You can
have stooges without having armies
\ there, So. the Pol Pot regime was over-
thrown. So. the first thing that India
should have done is to recognise the
new regime there. Now, you kmow,
the design of China, is to subjugate
that entire region. The people there
want to live together. You are not
helping in that. You are not stand-
ing by that. When you sgay this
about China, I can understand this.
You want to normalise relations. By
all means do it. I say this as I said
in the meeting earlier. My friend
Rajda was waying this. He said:
“What is wrong? It does not matter.
They have beaten or they have
attacked Vietnam. Yet we must try
to normalise” I say to him: “Yes.
My dear friend. Do normalise. But
you cannot be respected if you go
to a person who, while inviting you,
slaps you both on your right and
left cheek. and then says, ‘you come
to me, And while you turn, he gives
you a kick in your bsck. This is
what is done by Chima. Are you
going to be respectad by China?
Have you earned.your respect by
going there or by your saying even
now, although we are kicked ia our
back, we want fo0 normulise? What
is  thiz sort of attitude denoting?
Whet iz this exchange you are talk-
ing about?: Is it exchange of some
ndatakmandali? - Is that going to nor-
malive reletions? - This ping-pong,
natakmandali diplomecy is not going
to hélp us. The only way to normalise

APRIL 2, 1979

relations with China h tn_ bmm_
stronger yourself . and to  create
a  situation on our borders with
China that if any time they

| think in terms of teaching another les-

son to India, they will get a bloodier
face then they got in Vietnam. They
must know this. Then alone thel will
be able to respect you and talk the
proper language. Let ug strengthen
our country economircally, have a
stronget base. Let us concentrate our
national energiey irrespective of
parties to have a national policy to
strengthen ourselves. This ig the only
way to become stronger and be res-
pected in the world. Then alone, we
would be able to pursue our real
foreign policy. I wish Shri Vajpayeeji
all success in trying to evolve such
a national consensus, You recognise
Cambodia and talk in favour of Tibet;
then alone China will understand your
language.

. With these words, I conclude.

SHRI YADVENDRA DUTT (Jaun-
pur): Madam Chairman, I have been
listening with great attention to the
speeches made from that side. They
have only made out two points. One
is non-alignment. But do they really
understand what is non-alingment?
All e¢ry of non-alignment simply
means that we become the
camp followers of a ocertain
power. One of my friends openly
said: ” join the non-imperialist camp
and be in it” We in Indla just do
not wish to be a statellite of anyone
or a camp followers of anycrie. The
second complaint that they have al-
ways been making 1 that Janata Gov-
ernment is tilting towards Amefica.
Where is. the tilt? If we refuse to .
recognise Cambodia, we are perfectly
right. What are the nite divisions of
the Vietnamese army doing there?
We had an objective in Bangladesh.
After achleving the. dcbjective, ‘we
withdrew, We as p vlctox hed ﬂ:e
right o expang our: Bﬂhurl
which is the narrowest chicken
Unfortunately, M Ghlﬁl mﬂ_
Bangladesh act i

ayt, Wﬁ m

Eastern area can
the right to lmt m Mulﬂ'.
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to do ‘that. - Here is non-alignment in
mction. . And it our Foreign Minister
or Government has refused to recog-
nise Cambodia, there is nothing wrong
about it. We are asking people to
do what we haev done. Non-align-
ment means action; what you preach,
you act also. Non-alignment does not
mean high invectives which are be-
ing issued by countries rounq about
us.

The second implication of non-
alignment, as I understand is the dy-
namic policy. It is not a policy of
neutrality; it is a policy of having our
right to pick and choose and pick and
choose those very things, very issues
which are akin ang which go to help
our immutable national interest, This
is our non-alignment. I am afraid,
my friends there are talking Rip van
Winkle. They cannot understand that
somebody else also has brain to think
about it. They only know robot-like
repetition of Hindustan_Indira and
Indira—Hindustan’ There is a robot-
like repetition; and they cannot
understang anything further. J must
congratulate Mr, Sathe for the figures
that he has given, of the Chinese
arms build-up. I would have been
happy if he had said this during the
Defence debate. I had demanded an
army of more than 4 million men,
Did Mr. Sathe have the courage to
say ‘ves' to it? He did not have the
courage to speak,’

SHRI VASANT SATHE: Should I
speak on every Demand?

ot v e gt w4,
o VY, wAT e AT ¥ w0 AEY wwRAT )

Mr. Sathe ang commonsense can
never go fogether. The Basig of our
nomsalignment is° genuing nen-align-
ment. He hes been ‘thaking jokes ab-
 out the genuinenesg of i, sng it has
set’ me thinking whether he'is genuine
in what he is spetking and saying so
far, or whether he is only biased.

A threat is ‘developing all over the
world, which iy a danger to peace
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and security. For our development
peace is absolutely essential. We can-
not deny peace. My friends “have
been saying and talking loudly: “This
power ghould withdraw from  here,
and that power should withdraw from
there.” Hag any power ever with-
drawn by loud talking? Nightmares
have never beep wished away. They
have to be fought out. My friends
talk about imperialist powers. Who
are the imperialist powers? Have my
friends ever talked to Dubcek of Cze-
choslovakia, or Mr, Ceausescu of
Romania?

SHRI VASANT SATHE:  What
have you done?

SHRI YADVENDRA DUTT: I was
not even here at that time.

wdt feegr g, IRTNIHE-
o w1 T2 |

You should not ask that question.
Have they asked the Hungarians, who
is an imperialist? Have they asked
the East Berliners, who js an impe-
rialist? And have they cared to go to
Poland and ask Janas Kadar who is
an imperialist ang whg pulled out his
nails in the gecret service prison? All
of them are imperialists, the Red Czar
of Moscow, the yellow emperor of
Peking, the son the Heavens, and
the dollar imperialists in Washington.

They have been talking ‘of bases.
Diego Garcia was mentioned. Have
they asked the Russiang about fBeir
base on the Scootra islands at the
mouth of the Babel Mandap, or about

about Somalia turning out Russians
from their base st Berbra, and how
many Russians were there then?
There were 22,600 Russiang thexe. It
meang one-and-a-half divisions What
were these divisions doing in Soma-
Ha?. But my friends wil never talk
about them. They will only talk like a
bhain’.
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Y, therefore, reguest . the Foreign
Minister to build up a national con-

and io build up a national conscience
and bring pressure on these foreign
powers ang imperialists to withdraw
from these places. And for bringing
about that pressure, it is also neces-
sary that the highest judicial wvision
-or moral vision should be There; but
they also need the backing of the re-
quisite force. That shoulq ‘b deve-
loped in this country. We have been
told that Russia iz our only friend in
the world. I askeq Mr. Sathe details
about the kiss of the rouble. He
gave me a long list, May I remind
him—and ] hope that the Foreign
Minister will also take pains to read

giving heavy water for our Rajasthan
plant? That agreement was the
worst, even worse than the non-proli-

APRIL 2, 199~ Eat Afisies . 400
_ -

am putting a : not in the
talks; I am posing the question,

SHRI VASANT SATHE: ¥ you
knew that he was asked and Rg said,
‘No’, then you can say. _

BHRI YADVENDRA DUTT: Russia
has ben interfering in our inter-
nal affairs too much which, as a friend,
it should not do. I want to be friends
with Russians, the Russian people
are excellent people but then there
is a limit to friendship. Hymns of
Praise On the emergency was sung by
the Moscow radio. What was it? An
attack on the RSS was broadcast by
the Moscow radio. What was it?
That is interference in the internal
affairs. RSS may be good or bad; it
is for you and me to decide, not for
a foreigner; he has no business to in-
terfere in our internal matters. This
interference by Russia must stop. If
the Russians want our friendship we
will give that but it should be as



MR. CHAIRMAN You have taken
12 minutes; you can have three more
minutes; please try to be brief.

SHRI YADVENDRA DUTT: The
danger is that about 28 small and
large bush fire wars are going on
around the world. If I hag the time
I could quote all the names: in
Turkey, in Lebanon, in Iraq, South
Yeman, Northern Ireland, Spain, Eri-
trea, Ethiopia, Tanzanie, Uganda
Sehara, Chad, Rhodesia, Angola,
Namibia, Afghanistan, Burma, Thai-
land, Melaysia and all these countries.

The recent treaty between Egypt
and Israel may be good or bod: that
is immaterial; but what is material
from our point of view is that America
is going to be present in Sinai; Ame-
rica is going to hold a base in Sinai
on peace making mission. I am a
very small man. I caught hold of a
map which clearly shows the develop-
ments. I am sorry I have not got that

rica, to the Shell Co. I wonder if they
talked or not because if there is trou-
ble in the Middle East, be careful, oil
is not going to flow to us. We have
got to find an alternative source of
oil. But for that there are two possi-
bilities for which I have been speak-
ing, writing and saying for years. One
is Thailand and the other is Mexico
ang Burma. Mexico i8 a country sii-
ting on oil, ms big as Saudi Arabia.
Mexico will never give this oil to
America because of historical reasons.
Historical clasheg have come down,
like the two yellow and red emperors
having clash in the Central Asia, This
is the time when we can move in, We
have got certain oil technology. We

iy
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’I‘bg!'.mhasyahmldbether.and
the Embassies are .expected to be
there to help our people, They are
not there to boss ovep us. This atti-
tude, this approach must change.

Secondly, I would suggest as ] have
been hearing the criticism of the offi-
cers of Foreign Affairs or Defence,
why criticise the officers. If they are
bad, if they take Ilessons from
Washington, turn them out, if you
have any proof. If you have none,
you have no business to blackmaﬂ
them and demoralise them. From my
personal experience I can say that the
officers in External Affairs Ministry
are equally good ang patriots, if not
more than most of us here. Therefore,
to criticise them is just only to black-
mail them. This must stop. The
hon. Minister is here. Criticise him
as much as you like,

My third suggestion is that the For-
eign Embassies in Delhi behave as if
they own Delhi. I will give you one
example. You take the number of
accidents by the people in foreign em-
bagsies attached 'to different con-
sulates and the rash driving that they
do. They never care for your gignals.
Air Marshal Latif was probably the
victim of these gentlemen. I do not
think that mere apology is sufficient.
1 would say that if they misbehave,
they should be declared pérsofia non
grata in ‘this country

Ouyp intelligence hag not been very
good. Our Foreign Affairs Minister
went to China. There is nothing
wrong about it. But I would say in-
‘ternational and Embasgy intelligence
hﬂtdtoh!!mmhtmcfﬂwimpendm
attack. The Indian intelligence failed
to inform you of the impending attack

. Which of the failed, 1 do not
know “Bug this' fallure of
has to be corrected.
telligence ™ ‘ﬁthepullsdﬂp

mnztyxwouldwfhlt&t toy
States of Europe and City States, as
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intelligence.
Therefore, the i.n-'

they earﬂt, ot Sanﬁumh-re(:m—-

" suls here. Do we know how much

provision they importt 1f they import.
it freely, how much of it goes to
the black? There is the point of dan~-
ger to our economy, .

Before I sit down, I will again re-
quest the Foreign Minister to take
into consideration the coming prob-
lems of the 80s. The basis of diplo-
macy the Super Powers of 808 would
be of capturing of strategic points in
their global interest with the force
of might and oil—we should take
that into consideration and build your
foreign policy accordingly. So far
what you have done is excellent, With
these words, I support the Foreign
Minister's policy and the demands of
his ministry.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): Madam:
Chairman, last year at this time I had
participated in this debate on the de-
mandsg of the External Affairs Minis-
try. During this one yeap the Gov-
ernment of Indis has achieved many
notable successes, particularly at the
bilateral level. Certainly the handling
of the United States and the question
of nuclear issueg iz a matter which
I would single out for compliment.
The way we have conducted oursel-
mmmrehﬁmswﬂhtheﬂssn

¥
i
X
¥



405 D. G. Min,

thing that really there is no criticism.
Once you find that people are mi.ﬂg
that this should not be done or should
be done this way o; that, it obvious-
1y means that the Gomnment is in the
process of moving along a certain
direction and it is only that direction
which we ought to consider. Last
year I said that I disagreed with the
loreign policy on itg basic content,
but I alsp said that the conduct of
foreign policy was very good. This
year I find from some of the criticisms
made than even the conduct has
been called into question; most of
the cages have been wrongly called
into question, The Foreign Minister’s
visit to China and his conduct there
have been called into question by
the members of the opposition, for
justifiable reasong from their point of
view, because he is disturbing an
established status guo. For that mat-
ter, his visit to USSR just before go-
ing to China alsgp came in for some
criticism. I would say that that cri-
ticism is not entirely without founda-
tion. But the essence ig that the
Foreign Minister has been doing
something, the Government has been
doing something and it is that that
we should really welcome, And, I
welcome that fully.

A fundamenta] issue which tas
been raised from time to time is the
question of non-alignment. The issue
has been only on what is the meaning
of genuine non-alignment and whe-
thér Jawaharlal Nehru's words are
followed to the letter or whether there
being followed to the letter or whether
there is deviation. T feel the time has
come for this Parliament to ask the
fundamental quemon- what should
our foreign policy be in the present
context of international environment?

When we formulsted the non-slign-
ment policy, there were only two
Super Powers, Big Powers; it was a

bl-poltrwli The choice before

Indta was homltwithdther
of thess - -and ° Jawsharlal

ehm. rulthk!k'beﬁquhﬁnutuﬁb"

brlm
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propounded the thesiy that we should
be with neither. It was thought that
it was impossible to do that, but we
managed ‘to ‘do it. It was a contribu-
tion to foreign policy. )

I do not object to non-alignment as
a policy, but the question I am raiging
is; in thig multi-polar worlg that the
world has become, with India being
the tenth largest industrial power in
the world having the seventh largest
income and the thirq largest scientific
manpower should we seek to pursue
a policy which was based on the con-
cept of a bi-polar world. We ought,
therefore, to consider whether we
shoulg pursue a foreign policy .which
is more in tune with India's pontion,
today with India ag a polg in this
muti-polar world.

Mr, Chavan was complimenting the:
Foreign Minister on what he called
his elastic behaviour. Mr. Chavan
having an elastic consclence, 1 am
not surprised that he found elasticity
a very great quality. But I would say
to the Foreign Minister: let us exa-
mine thig question ab initio. It is not
enough to say that when Govern-
ments change, national interests do-
not change. What is our national in-
terest today in this multi-polar world?
What is the role that India has to
play? That is the question that has
to be asked, and that basic question
has not been asked here.

Mr, Vajpayee, in his last reply, said

what n
not participate in the freedom strug-
gle. Perhapa that is what he meant.
But I dig purﬁdplteintheltruuh

and the isstieg thrown up in the emer«."
gency struggle have to be brought to-
gether,mdthntmmyoptnlonm.
thatweoushtto follow a
which will make the eountry
its o¥n fest, and mmm
tblni;. Whl Mtoﬂia

z;E&
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.is human rights. The poor people of
.the world cap have human rights, and
.desire human rights. This hag been
established in India in 1977 and this is
‘what we ought to promote.

The guestion, therefore, is. in this
_international environment what is
.India's rolet Afghanistan today has
"hag a coup, ang we all know that the
.Boviet Union have gained from it, and
in Vietnam too, And we seem to
.have a lot of Soviet client States on
either side of India. This is the ques-
tion that has to be answered: what Is

" it going to be like in the ‘Eighties'?
After all, if India is K going to be run
son hunman rights, it is going to have
an impact on the rest of the coun-
tries—Afghanistan, Pakistan, Nepal,
Bangladesh. I am not saying that
India ought to intervene or interfere
in these countries, but we can create
-a climate which will have an impact.

And it is here that I would
-aay that when we are making choices
as to how far to go on the human
-rights issue bilateral national inter-
ests, the issue of China comes up.
After all, What 1z it that India is
-seeking in normalisation with China?
Much has been said about
teaching a l€8son. Stupid words can
“be by leaders on various otca-
sions. I can find many occasions in
history even in this couniry where
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sion of pur territory. m is th. lr'n-
ment we lear from the CPI and
people. who consider that -friendship
with the Soviet Union is the most im-
portant thing, but the fact is that the.
USSR still publishes maps upholding
China's claim in Indian territory USSR
maps still show Aksai Chin as part
of China or they give it a slightly dif-
ferent colouring, to show that it is not
part of India. Now we still have re-
lations with Soviet Unlon, We have
relationg with Pakistan and every-
body has advocated normalisation of
relations with Pakistan, although
Pakistan is in posséssion of one-third
of Kashmir. That issue ‘never come
up and we also have relations with
the United States, although the United
States aggressed on our territorial
waters. Even thep there are people
who advocate good relations with the
United Siates ang they nofmally seem
to get on. Why is it that China ig be-
ing singled out when we talk about
normalisation? They say “lock at
what they have donein the case of
Vietnam. Can't you open your eyes”.
Well, we signed Indo-Soviet Agree-
ment in 1871, which the present
Government of India also upholds.
‘This Agreement was signed just three
years after the invasion of Czechoslo-
vakia, Soviet troops were sent across
the border Info Czechoslovakia and
they installed a new Government and
removed a Government which was
going " towards grester and greater
human rights. But keeping in view
the national interest of our country,
we have signed a treaty, which the
Parliament also upheld in a resolution..
But the fact of the matter is thmt to-
day, the question is that there are for-
ces which want to stop any attempt to
seek nn'd understanding with China

normalisation. maau in'thnt
process we ‘will have to.hatlp .a clear
understanding . of . - Ching's -p.ol_i
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they give back what they have taken.
We have to have a politicul settlement
with China. We say that we will not
have relations with China at the cost
of our established relations with the
Soviet Union. I think we should also

say that our established relations with

the Soviet Union is not going to pre-
clude us from exploring friendship
with other countries. If both are eaid,
then it will have a sense of genuine
non-alignment.  Otherwise, if you
only say on the one side, that we will
not pursue our friendship with
other countries at the cost of
established friendships, only one
side, without saying the other side
that our established friendship will
not preclude us from establishing
friendship with other countries then
the genuineness of it gets diluted.
(Interruptions). 1 equate all countries
with all countries when it comes to
the question of caleulsting, our na-
tional interest. The Soviet Union con-
sidereq China as it brother. But
later they changed over, All the
countries change according to the na-
tional interest and the situation. We
have to see what ig appropriate for
us.

To conclude, on the question of of-
ficers, I agree that we should not hold
the officers responsible, but the
officers should also realise that there
is something called parliament and
that they should not try to mis-
lead Parliament, they should not
speak desparagingly of the Members
of Parliament, they should mnot mis-
lead the public. It was true that due
to certain timing, a piquant situation
wag created when the Indian Express
carried a front page story that Two
diplomats of USSR have been expel-
led because of thelr involvement in
spylng activities. Prompt came the
denjal from the External Affairs Mi-
nistry thstthisﬂuryium‘rhue No
USSR diplomats. have been ex-
Peﬂed. What had ‘happened is that
they ~‘were found implicated in
spying cases &nd the Government of
-India has - asked the Soviet Union,
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because as a friendly Government,.
you do not expel the diplomats of a.
friendly country, to better withdraw-
them. . Either the External Affairs-
Ministry should have kept quiet or it
should have stated the exact posi-
tion that they have not been ex-
pelled, but they have been asked to-
be withdrawn because of their in-
volvement in syping activities, Here -
is a clear case of tryifig to- mis-
lead the public and the Members:
of Parliament by Officers. I have my--
self, gone to China, When I
went to China, everyday, the Exter-
nal Affairg Ministry spokesman
wag issuing statements on what I was-
doing and what I wag not doing.
Well, that official now says that he
was ordered by the Minister to do so.
But that official should have told the
Minister that Mr. X ig the Member of
Parliament and that he as an Officer,.
has no right to comment”™ on what"
Mr. X is doing in China or outside
China that is why, T want 1o gay that.
the officers should be told that Parlia-
ment should not be taken lightly, the
Members of Parliament should not be-
taken lightly.

15.00 hrs.

With these few words, I am con-
cluding. I cannot terminate my
speech without saying a word about
Indian employees working in foreign:
Embassies. Their conditions are trri-
ble. If Indians work in this manner
in foreign Embassies, the image of
India can never be high in the coun-
tries of the Embassies. I would urge
upon the hon.  Minister to see thaf
all Embassies in Delhi implement the
model contract which is essentia]l for
employees

*SHRI AMAR ROY PRADHAN
(Cooch Behar): Madam Chairman,
with your permission I would like-

to speak in Bengali The . internal .
policy of a nation has its reflection on-
the foreign policy of that country. It

is no wonder therefore that =~ the: -

*The. original gpeech was delivend in Bengali.
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faulter evrey now and then. India has
on the capitalist economy should
faulter every now and then. India has
earned independence by fighting an
imperialist power but we find today
that the country is unable to speak
clearly and specifically against the
imperialist powers of the world, They
are finding it difficult to recognise the
two representatives of the socialist
bloc—China ang Soviet Union.

Both the third world and the UNO
have said that the Indian ocean should
‘be a zone of peace. It is really unfor-
tunate that even during Nehru’s time
the imperialist forces of America had
set up their military base in Diago
Garsia and today it is being expanded
:at a very fast pace.

The Indian Express Business Stand-
card in its edition dated the 26th
‘March, 1979 had quoted @ news from
the Washmgton Star. If you go
‘through this news Madam, ang if it is
“true then I must say it is a very
“dreadful news., The foreign paper
is reported to have said that “the
United States appears definitely mov-
ing towards—not merely studying—
basing a permanent 5th fleet in the
Indian Ocean.” I would like to quote
further from this very source which
says, “Under direction from Defence
" Secretary Harold Brown, the Joint
“Chief of Staff j5 studying the possibi-
lity of deploying one of the Navy’s
“large Air Craft Carriers into perma-
‘nent station in the Indian Ocean as a
part of new 5th fleet that would subs-
“tantially raise American Military
“presence in West Asia.”

Have we protested against this
-situation? On the contrary we have
lent a quite support to the above
move.

I would like to give you another
instance how we concede and support
indirectly the actions of the imperia-
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“to do in this matter and as if
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lists. Under the leadershlp,
Tornton, the special expert :
to President Carter on S
Asia, a secret meeting was
New Delhi on 4th and 5th,\
1979 where representatives from
lon, Bangladesh, Pakjstan, '
Arbia, Iran were present.
like to know from the hon.
for what purpose this meetin,
called? Was it an attempt to cre
new power bloc in this area o
world comprising of Ceylon, B
desh, Pakistan, Iran and §
Arabia? But the Government of ]
surprisingly enough has adoptec

unable to wunderstand the si
move of the imperialist power,
is why I had said a little whil
that right from the time of Jaw
lal Nehru we had wrapped our f¢
policy with a cloak of non-z
and we have continued to le
port to the imperialist forces
world. After 32 years of ind
dence the foreign policy of India
come to a stage which can be @
pared to a fallen woman who has
lived her youth, who does not kn
who is her lover and who does
know what love is? And that is
reason why at every step the for
policy of India is faultering.

China and Vietnam are two nel
bouring countries. Both the count
have a long history of their stru
against Imperialism. In their |
against the imperialist forces
France and America, China had st
by the Vietnamese with all |
might. Therefore, the China, Vie
war has disheartened all the pro
sive socialist minded people of
world. The Soviet Prime Mini
Kosygin has tried to attack Chin
his speech breaking all diplom
normes. But it cannot people of In
the working class people 9!7.‘:-
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rather that of the world feel hurt
£bout the China Vietnam war, I feel
happy that my Communist friends
have come forward to accuse China
as an agressor on India.  Their voice
iz loud and they do not feel contented
merely by saying that China has at-
tacked Vietnam but they would also
like to remind the people of India
‘that in 1862 the Chinese had attacked
India tco, I am reminded of an inci-
dent which occurred in 1963. At that
time I was a member of the West
Bengal Legislative Assembly. Hon.
Shri Prafulla Chanilra Sen who is
now a member of this House was then
the Chief Minister of West Bengal, At
that time on behalf of our party, the
Forward Block of India we had intro-
duced a noconfidence motion against
the Government of West Bengal State,
The Communists too had given notice
of such a motion, Even though they
‘had supported our motion we could
not support the motion that was pre-
ferred by the Communist party and
if it was so it was only because of the
fact that the Communist party of
India in 1963 could never say that
China had attacked India. This policy
of the Communist Party of India
might have been influenced because
the Soviet Union was in two minds
about this issue at that point of time.

I would like to reiterate that no
progressive minded man can support
the attack of Vietnam by China and
the way they have talked about their
intention of teaching a lession to
Vietnam., No doubt this incident is
a very sad one. But why has China
attacked Vietnam?
lyse the issue and cennot merely by
passg it casually under some slogan or
the other. It can never be denied
by any one that when China atacked
Vietnam 18 Divisions of Vietnamese
forces were stationed in Kampouchia,
Muy T ask this hon, House as to who
had ‘given the “right to Vietnam to
act ag a HOly Father in regard to

"Kasmpuchia? But still I will say that
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a wrong thing and they will ' have to
withdraw their forces. In a similar
way Vietnamese too will have to
withdraw their forces from Kampu-
chia. Both the countries have to
solve this problem through peaceful
negotiations, But it gives me a
great pain to think and I feel hurt and
humiliated when 1 find the Indian
foreign Minister cancelling his foreign
visit returns to India from China =as
a mark of protest against Chinege
aggression on Vietnam,

Ext. Affairs

If the Foreign Minister did not have
any source other than the newspapers
to get right information about this
incident while he was staying ' in
China then the blame should rest
rightly and squarely on the Ministry
of External Affairs and no body else.
The Foreign Minister had gone to
Peking to establish friendship with
China after a very long period and he
had to come back by cancelling his
visit there. In the interest of the de-
fence of our country we want friend-
ship with China. This must be said
clearly, Just as we want friendship
with Soviet Union, we would also
like to have friendship with China
too. In fact, we would have the sup-
port and friendship of the entire
socialist camp of the world. I must
say that in Political diplomacy it does
not pay to be oversensitive or being
touchy about any mater, The interest
of the nation is supreme and it cannot
be substituted by over sensitiveness.

We earnestly erave for friendship
with our neighbouring countries, We
want friendly ties with Pakistan,
Nepal, - Bhutan, China, Bangladesh,
Afghanistan, Ceylon and Burma. But
it must be made clear that we do not
want to buy friendship by sacrificing
our national interest or subduing our
sovereignty. But what do we find in
practice. We have continued to fol-
low a policy of apeasement. Shri
Jawaharlar Nehru tried to be friendly
with Pakistan by giving a gift of Bert
Bari to thern. Shrimati Indira Gandhi
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exchanged 29 sq. miles of Indian ter-
ntm-y with 8 sc, miles of Bangladesh.

As if this was not enough she prot
ceeded further to make a gift of an
able part of India measuring
bighas of land on a permanent lease
of 989 years and thereby assigned
nearly 25,000 Indian people of Kuchili
Bari to the mercy of the rulers of
Bangladesh, - Our present External
Affairs Minister is purcuing the same
policy and folowing the footsteps of
the previous Prime Ministers he too
has given facilities to the police and
military administrator of Bangladesh
a right of passage to Dahagram and
Angarpota area so that these Bangla-
desh people are able to take part in
general elections. You wanted friend-
ship with Bangladesh. Well it is a
good thing but should we not expect
that the people of Indian anclaves are
not denied the democratic rights.
While granting the right of
passage to the Bangladesh, militery
and police authorities did you ever
numbering over a lakh residing in the
30-sq. miles of the area of India
enclaves had a voting rights or not?
Did you ever enquire and satisfied
yourself whether these Indisn people
could exercise their votes in Lok
Sabha, Vidhan Sabha or Panchayat
elections? Are you aware of the facts,
Mr., Minister, that rape, robbery,
murder and thefts are incidents of
daily occurrence in this area? Are
you aware of the fact that the rule
of jungle prevail in this area and in
order to maintain law and order the
Bangladesh Government have refused
permission for the entry of even one
gingle chowkidar what to speak of
Indian army or the Indian police in
this area.” You will be surprised to
know Madam, after 1980, no Indian
omclal ‘was permitted to

“5

The Gmmentotmdhh trying
to give the right of vote to the citizens
of Bangladesh, There cannot be any
objection to this laudabls idea but
- what pains me most is that with re-
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gard to its own citizens mbﬁﬂn:
mearly a lakh the Government re-
mains indifferent ‘and they simply do
not bother whether these Indian -citi-
zens would ever be able to exercise
their right and enjoy the fresdom that
the Constitution confers upon their
feliow brethern in India. You are
only too anxious to see that the Gov-
ernment of Bangladesh is not annoyed
but J would like to remind the hon.
Minister that you cannot have real
friendship nor can you achieve any-
thing great by folowing a policy of
appeasement.

We the Members of Parliament re-
ceived a copy of a letter of the Indo-
Soviet Cultural Society, I have got'a
copy of this. I do not know whether
other Members also have it with them
or not. I would like to present this
photo state copy to this House and for
the benefit of the Members I would
like to read out the leter here,

INDO SOVIET CULTURAL
SOCIETY,
NATIONAL COUNCIL

(Reg. Under Indian Societies Act)
Dated 2nd March, 1977.

Dear Dr. Z. Kruglova,

Regarding Cultural Plan for 1977
we are working on it and Dr. Ultsi-
feron has given some new suggestions
on which T am giving my comments
etc.

2. The delégntion of National '_chn-
¢il ISCUS are ready to come to USSR

on the II week of August 1977, Please

'8 I .am forwarding herewith &

'htterjunmu&vaafremﬂnhtw'

regarding Mr. Bahuguna, . General

_Secretary, C.F.D. Election fund.. We

should be “greateful if you: ' muld'
Hnﬂyhh!mmnﬁﬂc”m-‘
ﬁoninﬂ:emﬁermdm&e
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lmblluy under intimination to this
lett .

With kind regards.
' o Yours sincerely,

Sd/- LITTO GHOSH.
Secretary.

If action was taken according to the
contents of the letter then it was a
. very unfortunate thing for our coun-
iry because in this way some
of us will be tied to the apron string
of Washington, some with Bonn, some
with Moscow and others with Peking
and if it be so we would never be able
to evolve a true national foreign po-
licy. It seems we have said goodbye
to our nobler feelings when we called
this country our own, this land our
own. “Janani Janamas Bhoomishcha
Sargadapi Garlyasi”. Have we really
ceased to think for the betterment
und good of our mother land.

I would conclude by inviting the
attention of the hon. Minister to one
matter of importance. Immediately,
before the creation of Bangladesh, the
Government of India headed by Shri-
mati Indira Gandhi had withdrawn
the staff from the Diplomatic Mission
in Daca, There was nothing wrong
about it but the treatment that the
Government of India gave to these
employees was really shocking. So
far as Class I and Class I officers
were concerned they were absorbed
in some other offices but nobody paid
any attention to the low paid staff.
These persons had put in 19-20 years
of service and when they came back
‘to India they were offered posts of
Lower Division Clerk and they were
made junior {o the very young boys
whose age was less than 20 because
they were not given the benefit of
their service. Some of such emp-
loyees are working in your Passport
Delhi, I would request the hon.

I
i
%
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PROF, SAMAR  GUHA (Contai):
Madam Chairman, the recent political
happening in India, the naked - exhi-
bition of diplomatic delinquencies as
we witnessed during the course of
the visit of the Soviet Prime Minister,
Mr, Kosygin, in our soil, inside Parlia~
ment &nd outside, have well shocked
many, and I am on2 of them. It ter-
ribly shocked me, not because of the
performance of Mr. Kosygin, but
uecause of lack of awareness on the
part of our Foreign Minister and the
Min'siry or even the Government as
a wl ole regarding the concept of our
natignal personality, the dignity it in-
volves and also the besic = question
whether our foreign policy is routed
through the question of national in-
terest. I was shocked for another
reason also, how it could miss the at-
tention of our Prime Min‘ster and also
our Foreign Ministar that the inter-
naticnal correlation, the internatio-
nal situation, is fast changing; the
ordinary concept as it had been pre-
valent in the last two or three decades
has !cen changing vecy rapidly. The
questions of having only trade and
commerce and some cultural relations
witn foreign countrizs are escalating
into the seriousness of the situation of
tiie world tendin{ to move towards
the <angerous paossibility of armed
conflict because, indeed, if we had the
aéreness of the rient fast-deterio-
ioling situation in the world scene,
petLaps our Foreign Minister and
even our Prime Ministor would not
have become so reticent acquiescing
in all kinds of exhibitionism that was
indulged in by the Soviet Premier in
his rerent wvisit. Let us not forget
the situation as it is developing today.
We have many issues {o decide about
our fcreign poliry. But if we really
want to deteriuine our future, our
faith in the sease thet if we want to
keep curselves from the potential
threat that is developing in the world,
then what we have to do is, we have to
be very cereful and watchful about

the recent movements of international
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relations. I say that the future of
world politics, the future of interna-
tional relationship, is going to be de-
termined by the fulctum of Sino-
Soviet contradiction. We should un-
derstand the jmplicationg of it. 1f you
fail to understand it end determine
your relationship with this country or
that country, be it super-power or
any other power, then you will make
a miserable mistake. And this misera-
ble mistake will cost us very seriously,
getting us involved into the probable
couldron of a future holacaust. That
is my worry. That is why I feel so
much worried and also shocked by
seeing the lack of awareness, I say,
even on the part of our Prime Minis-
ter, although I have great respect for
him, and also for my friend. There
is utter lack of awareness of the
situation,—the developing situation, —
in the world. Unless we look at
that fulcrum and see how the Sino-
Soviet contradiction is working, we
will fail to understand what China is
at, and why Kosygin rushed to India
at this sensitive and delicate moment.
I would say that it iz rather tragic
that the visit of Mr. Gusygin to India
was ill-timed, ill-conceived, and ill-
managed. Why do I say ‘ill-timed'?
It js ill-timed because it was timed
when Vajpayee was to come back
from China and Kosygin was to arrive
in India, as if, just to offer an apolo-
getic explanation of Mr, Vajpayee's
visit to China. The timing was so
synchronised. And it proved “ill-
timed.” for another rcason also. And
if you have had some diplomatic
awareness, you would have deferred
the visit of Mr. Kosygin.

Let us not forget that in the Indo-
Soviet Pact of 1971 there is a provi-
gion whereby there is to be mutual
assistance in the possibility of mili-
tary conflict. That is there. One will
come to the help of the other,

' SHRI ATAL BIHARI VAJPAYEE:
Censultation.
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PROF. SAMAR GUHA: Cmn\dtl-
tion leads to assistance. Don't take
the umbrage at the word consulta-
tion, I have understood the meaning
of the word consultation. In effect,
what does ‘consultation’ mean? Even
a simple person can understand the
meaning of the word consultation. In
the background of that provision, in
the background of when the conflict
between China and Vietnam has been
going on, was it the proper time for
Kosygin to visit India at such a deli-
cate angd sensitive moment? Why
should it be so? Nobody should have
vigited India; that wss not the time.
For that reason he was not so naive.
What did Mr. Kosygin do? He did as
if he was violating intentionally all
international etiquettes, all interna=-
tional sense of diplomacy. He was not
doing it naively, He was doing it
purposcly and deliberately with a de-
finite design. His design was to
create a sense of suspicion, his design
was to nip in the bud India's attempt
to revive and restore the strained re-
lations between India and China.
Secondly, it was the design of Mr.
Kosygin to create an atmosphere of
suspicion in the mind of China that
in the background of the Indo-Soviet
Pact, the Russians’ strategy was one
of encirclement of China, India willy-
nilly, advertently or inadvertently
was a party to that. I would say that
Kosygin would perhaps never have
made such a masterly stroke of dip-
lomacy; and it was a ~wonderful
triumph for Kosygin the way he suc-
ceeded in India. And he received the
best bouquet of all the boguets re- -
ceived by Russian diplomacy

MR. CHAIRMAN: Prof. Guha, you
are taking so much time for one point,
that you will never ﬂnish. You have
taken 11 ‘minutes.

PROF. SAMAR GUHA: You have
an allergy towards me. Whenever: E
stand to speak, you interrupt end dis-
turb. How many minutés mere do
1 have?
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MR. CHATRMAN: You can take 3
or 4 more minutes. I have to divide

PROF, SAMAR GUHA: You want
7to divide the time of a senior Member
like me,

MR. CHAIRMAN: I am giving you
time. I am giving you a warning, to
try to be brief,

PROF, SAMAR GUHA: Even the
Government of India did not indicate
any kind of disapproval for the way
Mr, Kosygin was misusing or abusing
the hospitality of the country, On the
contrary, there was revelry, as if
you were giving some kind of an ap-
preciation of what Mr, Kosygin did

.in India,

Why 1 am worried about it is this.
As I have said, the outcome of this
Sino-Soviet relationship is taking the
whole world towards a new kind of
international holocaust. You should
be prepared. ¥You should ask Morarji
bhai: Are you prepared to embark on
nuclear armament? Are we prepared
to build up our war machine, to match
any other power unilaterally? If you
are not, then you have to maintain
a diplomacy and a policy whereby
you can avoid our country getting
involved in any international con-
} flict—the possibility of which is loom-
,ing large -~ before our international
Ii horizon,
| Mr, Vajpayee was very apologetic
about the words ‘genuine non-align-
ment’. If you are following Nehru,
why are you using the words ‘genuine
non-alignment’? Why iz the Janata
using the words ‘genuine non-

t’, iz know to everybody. My

L
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Party use the word ‘genuine non-
alignment’, for the reasom that we
wanted .to remain non-aligned, and
at the same time be conscious of our
natignal personality, national dignity
and national requirements, as also
national interests,

I would conclude this aspect by
saying that if you really want to save
India and save it from getting in-
volved in the coming international
conflicts, you should scrupulously fol-
low an equi-angular non-alignment
policy, with the 3 Big Powers, viz.
USA, Russia and China. That does
not mean that we will deal with all
from a disance, Equi-angular rela-
tionship you can call it. Equi-angu-
lar distance you <an call it. When~
ever il affects our national interests,
certainly we ghould have our
interests; but we should keep in view
our two positive aspects: one, we
should not allow India to be aligned
with any big foreign power; and two,
we should not allow ourselves to get
involved in the international diplo-
macy or policy of any of the Big
powers,

Now I have only to say something
about the recent visit of the Prime
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tence of that. Perhaps he has forgtten.
‘He is going to make the same mistake
‘byzdmtonacca.wwareyoulbinz
there? What will you do? Whom
are you helping? Whom are you going
to give your sanction, your goodwill
and other things? To the regime
which is absolutely fanatical, absolu-
tely communal, absolutely non-
secular creating all kinds of trou-
blee in Bangla Desh, absolutely
dictatorial? You see the election
results; it seems as if Mr. Zia
Ur Rehman has a hotline with Allah.
‘Ten days before the elections, they
publish in their official paper, what
will be the figure, how many seats
will the official party get, how many
geats will be taken by the other par-
ties. It happened with mathematical
exactitude; whatever firure they gave,
it happened. Have you ever heard of
this? Twelve members were declared
over radio and television, announce-
ments were made; but after 12 or 18
hours, they say: No, it was a mistake;
They were all defeated.

I do not know whether Mr. Vaj-
payee knows this or not. Since the
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atnurmn.arcwln. wthnﬂnt
ut'!'hnihndprmum Australia
or Canada. How are these persons
treated there? What is happening

there? Do you know thaf? How com-

munal fanaticism is hein.l practised?+
Why are you going there? To give
support to the theocratic politics, to
give support to his minority baiting
policy, to give support to all kinds of
atrocities committed, to give support
to the anti democratic policies of Zia
Ur Rehman?

I will conclude by giving one warn-
ing I may be called communal biased.
Even Babuji went there, gave a good
chit to Zia Ur Rehman. I warn Babu-
ji. Those people are there. You talk
a lot about the Scheduled Castes, Do
you know that 80 per cent of them
are Scheduled Castes? Do you know”
that hundreds of them had been ab-
ducted? How many houses have been
burnt? Have you heard that let the
Harijans are having, what crimes are
perpetrated against them? You were
also one of those persons who were a
party to the Partition of India. ¥You
have forgotten those miserable people,
unfortunate people.

Before concluding, I want to give
awarning. I will give you full details;
this is not the forum and I have not
the time now I give this warning, to
everyone of you, that if secularism
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" Non-alignment policy ‘does = mnot
mean, we should be more friendly to
one country and less friendly to ano-
ther country, ‘Non-alignment means
we 'must break colonialism and all the
countries must be liberated from colo-
nial rule. With regard to African
countries, -there have been serious
developments and we are surprised
to see that our Minister for External
Affairs has kept silent, I have been
allowed only five minutes I cannot
go into the details. But I would point
out some facts,

With regard to our neighbours we
must be friendly, So far as Bangla
Desh is concerned, our Government
hag entered into Farraka agreement
with Bangla Desh, As a result of it
Calcutta Port and Haldia Port are
getting dry. The industrial and eco-
nomic situation of the Eastern Zone
is now in the doldrum. We should
certainly make friendly relations with
Bangla Desh but not at the cost of
our nation. Our friend Prof, Guha has
already intimated just now what is
happening in Bangla Desh, Minorities
are being butchered there, Minorities
are being sent out. This' matter
should be taken up with the authori-
ties of Bangla Desh. We are glad to
Jmow that our Prime Minister is going
there on 14th and I am sure our Ex-
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our Government has not fleld any
objection to it. Government has sim-
ply spoken that this is wrong, this is
not proper, But they should strongly
put forward this in the United Nations
Organisation and mobilise opinion.

So far as the African countries
are concerned, we see that the
imperislist powers who had to go
from Africa are coming again with full
arms and ammunitions - to occupy
those colonies. But we are keeping
silent. We should not be silent spec-
tators. 1 would appeal to the hon.
External Affairs Minister to raise
their protest agminst this.

All colonialism must go. The Afri-
can countries must be free, What, hap-
pened in Iran? A few months back,
we in Parliament gave a hearty re-
ception to the Shah of Iran. But very
soon thereafter he had to flee from his
own country, I do not understand
what information our Foreign Minis-
ter gets. I welcome his vigit to China
for .improving our relations, but
thehmingwassobadthntumas

not, This is an in-
ternational issue and such issues
should be discussed in this House.
Hon. members of this House should
not be kept in the dark.  You should
take them into confidence and make
known your policy from time to time.

i
E
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countries are concerned. We ‘should
lodge our protest veliemently in the
Security Council against the ‘wrongs
done by other countries.

stmcraes (Faay<) ; ITTEqe,
o, ar % gw fagg T AT oA 7
wgT g TET 4T | Tg WL WL ;ra-
gricwar 24T & ey ¥ rawe g 7@y
® 1 59 @t 7g wg R ¥ fs qzerar &Y
afa & fag g eng § a7 wifge,
wesT wear My wigg 1 g
w1y Tt dfaea &, fvg a3 FY gAY
st §, feg oo ¥ g7 W1 HIHT ATAT
& gasrgasn Faray 7t woit wrfige,
o W ug % W@ ¥,
gr T & W, Ux N wE
ERAT FCH WY A §B AT IAET EH
qarg adt A wfee | g W w1
g WY wgr 97 fr fewy mfrar &
qE A gy W1 Ay g agw
Y TF agw AT A § v gaw
E
. wEw ¥ Are-wergade w0
W §, g WAy ¥ wRwT F
wrord RETT T a7 | TW aewwar FrHifr
FY AATH ATHAT GAY TEAT HTZAY TTo
TR AAGT AEIT AT | ITHT AT ATA-
‘gATEAAE FY qriwaT 9, yAHT AT F
fgrgear €Y 7Y FOHT AAY, WIATR
TR AT 98X frar | wamgTnw
ot WY sgefrcyaet ot aga wwigut )
Tax wary Wy Aife wragt agaamags

IaTeqa XY, At Wt Y oy waAT
& 3w wrar f 1 AT fadw s
ot ey Y Y vy g€, g e
Wi & agig€ 1 1956 F o fgr v
wrt wré ey wwar g o, ¥w wA-

A% e 1962 Y TEET fRwT gUT
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1962 ¥ 9§ gWN ¥ WY, lﬂtwﬂ'
AT gORTT T &t g agt

arar g€ 1 forw w1962 F Wi w7
AT ZWT 9T I GG EATL ST woAv
Rt qIGH AT TR ¥ | ATEHA BT
wrow fram & forw 1962 %@ wr
watar sy & 1 Fader sl ofY & 9w
o A e 97 fran o afe ot o
Y favea Y ag 9§ ) ST /AT 97
fi5 garQr g W ot Hfa A
7y TrfieeaT wY grwa v fraifar
¥ v ot gAY fard i ¥ aTA<
&t o7 | SRR gg WY wEr & fe gardt
ag agT IE g 4T 1 w7 oY W7
awaa gar & wy faearoandY Wi
gHaTaT ot §, 9% a1 9 @iwiT
fieqr 1 38 9@ ¥ ST wIAT W
qw &1 eI frar 91 | 9w WA
¥ srqrgeeTe ge oY & qra, § wraar
& e wrarr ) var av | &few g qORTT
¥ o frg ym sTE@TEATE 7 wIw
@ ¥ fo g Armdor v ad TR
gz ghgare AT &1 fafery & gamer 9
IV gAY BW & YTy ¥ fawrs
2oy forgr @ ) STENT & g 9T ag
weaT & fir arfirere 51 e Siw g
TAaT JAETLE FAT VI Fawr B
|TATZ gNT | I9 Ry qretiee & awa
«t SR fegem & fawe 2w
Forar a1 € ¥ o o gErS gt
oz win Tar wd wh g § wvw
e ¥ At 7@ #1€ gy s W)
qure aft & ) fasaw & qaTe 9T TEA
wré gagtar fear § w7 W g
Gaer Wt oak aft Frevar & # Qe

- N g e i Y v o afcfer e

# frg s{wr ¥ a7 ok oY | TR AW AT

Y wehfes YR, Ak e
- ferrg et &1 rvee v vy et T
orere e won o § W gw

“{rer g Y BT B ek
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WT ¥ AT ATHAT AT, 4T AGATANC
X ®T HAAT 4T ? i ¥ §79 gy
wader gar fok firerd go & aw a7
arar firw Sgvw Ak ? fgger
g watw & ag faors &, fegerm
F et & ag fawrw & 1 Aw WY
TAT F ARG UF AW H 4@
AT farare s & 1 SAY A
" OWT HTEW w1 9T P OF A Ao Fy g
Y 9% ? ow Wy gare v fggear
w1 gw guT & 7 A w7 gae gwA
we frar § ? wmed)R & wrad § gaw
@ ¥ #ar wrf WY ofcad gur § ?
AmmdTe Y gfarT T §17 a3 W
wLRAT? ag wgr o T fe gy gaa
® a7 T IRt AAT 7€ A Ay
arr g€ fr fedt wreslt w0 Fgama
# o< 9T qATAT ATY WY ANT W
Iaw 7Y By otw i wTe fey wF
ag q|T &Y w1 g §, Ta Y g
et gut § 1 Felzar #1 ot gwrdr
#fa §, faar s Y A gurdy N
L AT AITT FAT ] ? IAT AT HAAT
g & o wax ¥w & fgai v gaia s
TorX sraw feg wid ? so worga w8
£ 1 are & vt sarar 7@ PR o7 9O
wgr, 3z, i $27 w7ar §, wrowy
st & wff sureT W) AT 9T Aw
TALT ] 1 EATL AEATT GTEE SN wE TR
et TRt gras K grd wgaa g
wrae fgrgerr & v ¥ g0 Qe
o At aw AT}, twgE fggEm ¥ w0
ik il

T wT g T et & 1 qg &
ATt grfedt & sy Wy &7 w7 0T
wRERT B avra< grias v wy wifow
wY §, T Y g9 9 T@d w1 wfew
W {1 & oT% wrs wyeT AT § 6
Tpgerm & wmmw cwd amat wE WY
wret waeY fel WY ooy & o
it w< gwar § e fggeaw & o
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aga Y et i ¥ dardr g wrg )
W & aTe wArAw 7y S9 Ao /Y
AT T} ? frg WO & wwy T § 7
g aag ¥vadwrd gL & oy
AT I4T gAT AT ¥ w T W
& W & forg spgewe oo o€ | Ty K
EE & {19 ALY WTAATE | WO W
Fe< fia & faors 9 v & g0
foux &1 a7 qaww ¥ 7 Fwrwwowr ¥
ot g¢ gate T gw ¥ 7 7t froar
§ ? st ¥W w7 QT ol A7 AT
qraat gz W uTar | ST gETe
qrEgwTag g fady swETwET |
Tg woEY A9 47| ®gx XV sgyeqr ¥
gaTT fadia € awar §, swelt faen-
T s asy § | 9 rray W SuwT oW
aaTa & | WY grer # wrfafa oo W
gRAATEAT IF wErAfRAr § )1 ey
# st7aT qrEt wY fa@wAfer # wawwar
qrrarg & I agt wree fraaaw
#* re 9T AT 1) gusrac O foar
IFA AT ¥ 1962 F 7T F sway
gaaTaT w7 Agt fear ar ) @A
fagamre 7 wHT ® Srek w1 FE7 |
1962 ¥ I gurdt i o & aar oY
9t saur Afis F9% ¥ oA ¥ 0w
wex 9 A4 T wAT 1 TE Ay F fadw
H-AT YT W1 GIHTT F1 LT /ATt
£ | 7g wgm awr wwwear § .
(Szxcwiw) 1962 % ww & w7 ar fw

.o AT wTE & W W gAr A

¢ =% ure ¥F | Tf F1 Or A=
w¥ | 7y % a7 fir N gurer wirk §
o fegrmr oo fra 1 g A e
formet wuTre Wiy A% ATrgwT &
mror ug frgear e WY zanelt fF
@1k ? Iud iy dw wgi ¥ Iwar g ?
& ug q8AT WA § | gAY 1962
# WY wgr AT, TR A & Aar ¥ sEw v,
ot wiedz wvew & frd w2 € oangy
e ofY ¥ qrey wX I WK 3 Wi
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ant w1 CRErE & ) Ay ww Wi &
amw foR @, =Y T Jaw gre ¥ aow
Y ferar qr 1 A & 7 wgAw wATEA
‘f ag €W & Tw qrmw 4%
€Y 7€ ®F gL WA 9T HWGF a9
1T 1@ ¥ w1 e § fw wwiic wr
AT g geeT afg ¥ 7 @ | gw
gHET goar afeag ¥ sw A § i
it araT § | &TET AW T FETA WTAT
Aoy PO @AY ? zwfed  f
oY wE IC S § | gW %I a1
& guw faege v & qeeq @ar
It gw w1 o % | &Y gg At @Y
"%ar § o@ WY waqy g 1 g a
O WEAT AT T RN gATT A
e e § ot frfrew A aewg
afyar T g § Y Iw F g &
1Y FCH I TAGT ZOIA B 06 FL |
7E AT T TG W W | qWAq
¥ gy wrgaw g s g o o & AW
wrraEgw, ErNS T way?

Ty a7y fr g T 0 ww
¥ wroer w9 faar | oY ag fraar
wrrly &, wvod W F fgw A & few
w7 W17 T §7 U6 WY AT FET
T Sfew & 1 ag wwdwr ey ax
g forey Y 2 gu & TewE AT § 0
¥ s wmge § fo wrardvey gt s &,
gt 96 q w1 47 g3ar &, =A@ st
dar g€ & | ¥ w9 O Q@ |
i & ? wrcafs wawrAw g, w1 I
¥ wgar & o & swar § fr Q) Fagn€
T g &7 ®ely Wie Ay il
gimar & vt §, 39% fr=r W 92,
T W AT gian, el ey ¥

forare o Ier §3 g, AT gfar w1
ST F G, A T« fagr€ g

F¥ way WY A givar o sl 9

weré wr frag aIAY T 9F  WTIWY

fadw YRy § 7 . ool e ¥ AT B,
1§ wTeET W weRw £ 7 agh W@y

APRIL 2, 1979

Ext. Affoirs: 432

T § A wawr are wrey g 2
FRTAT TEE. & Aqw § ooy nﬂ'.
w7 9elY, 57 T W FY M
¥ W W TG NI ATAAT X AL AT L
wra®Y qav & fiw &Y wifeaerteal # aefy
¥ er famr AT 1 agr AT AYwrRET
F W ¥ woAr erdaar & fad e @
E avagmfioedidfad s @ E
TAT §, ITHY W19 HVE A2 FC /@ T
IAE AL AQT FY TR T W
Fradta FT % w7 ar {6 g
ot afet § 3 afzl w1 o aga
foray star & ag Wy §, AF A K
F1E THAYAT WITHT GAT 7 A WTIG TOF
g 7 urgw & fad wrost fadwatfa
& 1 oTT 77 WY 7Y wex e g oY fagrd
gfrar &1 Giva ghar, O gfar &
wrfas wivan & e &1 e T9ET .
a8 qfET w1 aETa qq0ed | wly
AT ¥ F7 wgyar arga 4, I fag
7gF W1 ALF AN dar JwT & qgaAr Aw
qIC g YA AFLAIE WA F, IAGC
Tg TTHTT WTA Y LHIAT T4 W

o ToTaEer  (TEAET)
FIEqET w1 g T Farew fmr w@w 0

oY WIT AW W WEE F ¥
w17, $6T AFT W1Q, IT T WA WY
¥ =war @ & | dav wtwew AW F §,
arfirea & §, fra® avarardl & sereer -
e 42 g7 & 1 wex sed W wAd
w1 wegfaa &Y @ & fad, Rev
JAATT TATY ¥ v &, AR Y A
o | agt e & fie wiafow Araen &,
WWM*Wmeé:'-
Y wq i qader Y qew v
g1 A awadt s A e A Ry
mmm«ﬁ 2w & fet
# Tgh TgTel 3k are ATtk
-ﬁrmm‘u hvﬁm \ﬁ vmr
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o wveft & & of wrely sk A gw
ML WWMT wrE R Im
W WA %, g ga A § 1 WK
% &Y wygav g fe q@ ¥ v i
W W TEN AAA AX AT T 2@ WY
wift ¥ w1q K7 Tl v | 9g QAT
AT g § 1 A g o il § Ay
fakw ifer & per g€ & 1 Forw Ber Y
HRAT FALT ALY G IW Aw F whrarw
¥ gw ¥ wefy qavdt iy § 1 TEwT
ar & fegear | Y wady sy qEns
@ & W ated @ § fe g 90
dwTT $RTAT WY wET o ThaE ¥
oy # qew wwr §, gt gwvr
sraeqr TAT § f6 gegrdy amew wT
AN SUTET AEY IF wwdY | €F qq@ W
ot SrfamT 7 a7 wear | gafed
& wgr wrger g e frde Bfr & foed

ag el § e feger & a@dt dgw

free, o s ¥ o a2 fed
FATATF ATECATLFL) GAHEW
o 7oy ¥ foT Wi o 3w & wdai
w7 Yfeqa gord wAw  ofrm ¥ wfyw
dar w3 A Iy fwma ISy g
w W e v e 3, g
arfaRr 9397 |

AT g7 #7 naww vz § fe s W
wifoer ®r o FTAd s oww gt
ATy § W wr wax fagw ¥
®g wwAT 97 | ¥ qrw gwE A §
To & W At oY gt wgav 1 A
oyt f v qow o1 fgg 7 & w0
ol F ar o wff 1 oft o gy
frdwr st ofr o 5 avar g€ sod Aw
T WA FUT § 1 W ST wT oAy
it g 1 & off avodefy o wT age
TR ST, B FY gw g & St
wrete St o, {few w oy
o W ¥ il wremvimgwrd i

o T v T
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ﬁtammmmm&ﬁw
o wqe agd €9 O g wifd o |
AER-aEEr HT & WIT AN qF qE WY
o7 ae v ®© §, o fad qF
agE wee & | & ag ot wgAT g
g fr qf age o aw foay @ § W
Zadl #Y aga wavar faar war g

MR. DEPUTY-SPEAKER: Mr. Vaj-
payee.

SOME HON. MEMBERS rose—

TR TFTAT ATAT LR |
ft Tre wreTaw ¢ S, ERTT W4T
g ? :

 orqy oF fda sCHF T TE |
fenw &7 fode & wa@e I¢ AAEE
arorf oft & W wgr 4t i st awa
o T frwr a1 O vl falew W
T § fe ot fox g aronddy ofr #Y i
g7 7 gt ot e o e § a1 el
g7 wmEww

MR. DEPUTY-SPEAKER: We have
already extendeg the time. After ex-
tending the time, I have ealled Mr.
Vajpayee. The Business Advisory
Committee haq allotied 6 hours. You
have already exhausteg the time.

SHRI SHAYAMNANDAN MISHRA
(Begusarai): This morming, even the
bon. Speaker conceded that there
should have been more fréquent dis
cussion on this important subject
during the course of the year. He, in
fact, has laid it down that he will make
it a point to organise a discussion
during every session of Parllament op
this important subject. But since dur
ing the course of last year, there has
been no discussion at all, you should
be kind enough to give one hour more
for discussion on this rtant sub-
ject. - 1 think thig is the consensus of
the House that there should be furthér
;‘m of . time - 8t least - uﬂn



43s D. G. Min. of

MR. DEPUTY-SPEAKER-: Althougb
‘the B.A.C. had allotteq 6 hours, 'we
‘have alresady taken 6} hours plus the
reply by Mr. Vajpayee—he will take
some time. But, may be, we can
-extend the time by another 45 minut-
es or 80, We will extend the time by
another 46 minutes.

I om calling Mr, Brij Bhusan Ti-
‘wary.
SHRI K. GOPAL (Karur): You

may please estimate. the time propor-
tionately and give us also extratime.

MR. DEPUTY-SPEAKER: Please
don't make that demand because, pro-
portionately time has already been
taken by your party, You have taken
more time than was allotied, Mr. D.
N. Basu's time was extended.

SHRI° KANWAR LAL GUPTA
(Delhi Sadar): May I request that Mr.
Raj Narain may be allowed to speak
ang he shoulg inform the House how
he talked with Banjay Gandhi and
what were the details

MR. DEPUTY-SPEAKER: We are
not discussing Sanjay Gandhi here;
‘We are discussing External Affairs.

sit W WOEW OFE-AE &
i & fae o ow s=cdas AeET
We are concerned with External
Affairs,

SHRI P. VENKATASUBBAIAH: I
45 minutes is the extra time what
will be our extrg time?

MR. DEPUTY-SPEAKER: That will
‘have to be calculated. But you can-
not have it proportionately because
Shri D. N. Basu hag taken extratime.
Let us not discuss it here in the
‘House.

Shri Brij Bhusan Tiwari,

Mo agen, W fdw Afr T
g2 i o oy wr sYer frer £
aFar fe gat g oot ¥ qmr
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MR, DEPUTY-SPEAKER: Shel
Kadam. He ig not here. Mr. Mohsin.
Only five minutes.

S8HR] F. HA MOHSIN (Dharwar
South); Mr. Deputy-Speaker, Sir, 1
rise to oppose the demands of the
Ministry of External Affairs. Sir
what ig stafeqd in the report of the
External Affairs Ministry is not cor-
rect that they are pursuing the policy
of non-alignment—genuine non-align-
ment. This is not correct. It is not
genuine, of course. Sir, though this
Report says that they are pursuing
the policy of non-alignment, every-
body knows that they tilt in favour of
U.S.A. and their new ally—the Repub-
lic of China. Ang that was the
reason which prompted the External
Aftairs Minister to take the risk of
visiting China in a most appropriate
time. There I am fully in agree-
ment with what my young friend,
Shri Sharad Yadav said that there
is an American-China Lobby (Inter-
Tuptions) both inside and out side
this Parliament.

SHRI KANWAR LAL GUPTA: Is it
Congi or the Congress?

SHR] F. H. MOHSIN: You touch
your heart and it will tell you,

MR, DEPUTY-SPEAKER: Mr.
Gupta, let us not waste the time in
this king of questioning. There is
hardly any time. Let him continue
with his .peech.

SHR] F. H. MOHSIN: Sir, t‘he Ex-
ternal ‘Affairs Minister went to China
which was not liked by many of the
Indian citizens. He was there . and
even when he was chanting before
Lord Buddhg fBe ’anchsheel Mantram,
there was an attack on Vietnam by
China, What more insult do you ex-
pect from the republic of China than
this? :

18.13 hrs.

{Srm N. K. mm'wm in the
Chair]

When our Foreign Minister was
there chanting the Mantram of
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Panchsheel, there was apn attack by
Ching on Viet Nam. This - exactly
shows that China has not yet chang-
ed its attitude. It will be a mistake
if you think that China has_ch_;n;qd
its behaviour. What exactly hap-
pened in 1962 has been dealt with by
Mr. Cha in detail,. The same
thing has happeneg in Viet Nam. It
will happen to everybody. Let us be-
ware of it. Even then, our External
Affairs Minigter claims that we have
got very good relations with all our
neighbours. Which Neighbour? ©Of
course, the situation is the same as
it was even two years back. So, not
an iota of improvement has been
made with our neighbours, And what
about our relations with Pakistan?
Have we been able to solve the dis-
pute with them? They still claim
that Kashmir is part of Pakistan and
you feel that they are very friendly
with you. .
Take Bangladesh. Prof. Guha has
dealt with Bangladesh very much
as to what is the reason behind this
influx of refugees from Bangladesh,
If we are very friendly with them,
then why all the friendly relations
with them and us are not the same?
Or have they pgone worse? They
were very good at one time
when we liberated Bangladesh at the
time of Mujib-ur-Rehman. Now, they
have not improveq at gll. They have
gone worse. Mr. Vajpayse onece
when he was sitting on this side of
the Hbuse was advocatlnz that we
should recognise the Tibet Govern-

O¢ course, he has changed for the
better. Now, he says Tibet is vart of
you

have . gained ttomthllmtﬂth'
wards USA? Did you get the urani-
um that they promised? No.' What is
it that you have gained? They con-
tinue the same friendship with Pakis-
tan and other countries. What is the -
reusoR? May be Pakistan haye repre-
sented that Indiag will go nuclear.
Prime Minister that we will not go nu- |
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clear and our programme Will be for
peticélul purposes, - Mr. Vajpayee has
spoken with a different tongue. He
saig that hig party stood for the manu-
facture of atom bomb. You know
how much this statément was made
‘usg of by Pakistan against uc. You
made this statement as External
Affairs Minister and not as Vajpayee
or as a member of RSS. You should
have been very careful. It appeared
in all national dailies ang it wag made
much use of by Pakistan against us.
It was heard on Pakistan radio and
that must have come in the way of ura-
nium supply to India.

Now, Pakistan President secms to
have said that they are ready for a
joint declaration 1ot to manufacture
an nuclear weapon or not to go in for
any athm bomb. 1 would like to know
rwhat is the reaction of the External
Affairs Minister Lo this. It is better
that the dust is clear so that USA
would know it for definite that we are
not going in for atom bomb. The diffi-
culty is that the background of the
External “Affairs Minister thot he is
still a RSS man, perhaps, may come in
the way of his ideology or, perhaps, his
backgroung of RSS may come in the
way of good relations with {he neigh-
bouring countries or in the supply of
uranium, (IMmerruptions)

I do know that the External Afairs
Minister is a dynamic man but he
shoulq dissociate himself {from the RSS.
Then he will prove himself to be a very
able man, He should dissociate him-
self from the ideas he had when he
was in RSS. Then only he will be
forceful.

Mo ferwmete wvlw : (Tgrow-
wor) : wqrew off, A% wnfegi A fatw
Aifer & g< vge, ax Qe wrefy | Afae
% or am & wgww g § 1 e 0w
e % g m & fw gt A
& EATR AT g VS | ag v
b = s s wvet s g7
A & v g weew SR EA mifig
faaft g1
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forer ¥ wrefy swfe ¥ g s
frg & 1 o gree agw wow
I Prover o ¥ ofr amEre o Afer
fordwr storrera o Feat® & wgt e § e
EAI AWM F FrY wwrEwvS § 1 g
ey AT & vy wes §; geft ave Y
€1 1050 ¥ v Y Age ot
7 ¥ 4t frad wgE W oWl
gofer & Aqrelt afor & waer
wedt g wifgy o, Afiey dur T
BHT | ¥ AT 6T qgt o Amfowar
Wt waT AT #Y T | A vE wew
# warr waT o Wy ofy fagdy forel) Wit
ot #€ o § ¥R F1 =T Si9qT
afiesr g7 71T & ok gare wvr aF T
T | M ew oA ¥ 1977 X @F
w2HY wErrE WY Aw feaT 91 —

That the demand for the Ministry of
External Affairs be cut by Re. 1/-to
discuss the complete denial of human
rights ang the inhuman conditions of
living of the entire one crore Terai
population of Indian origin in Nepal
ang the barbarous attempt to drive
them into India and seize their lands
by denying them citizenship rightsin
utter violation of the Treaty of Sugauli
and the Indo-Nepal Treaty of Peace
and Friendship signed in July, 1950.

It this one crore of population is
driven into India it will create an-
other problem of refugees like that of
Banglg Desh. I want that Nepal Gov-
ernment  should be told about this
clearly.

afer Aol aorf & @ T
qreflg geafe & Frafadt oo @@
1@ WAt & Wk ¥ wl aw 5O vy
g fegr v & . I ¥ A Sy
gt & ww fr 1950 Fr&fw & wmrT
s § gt g sy w7 oflwe
wfie v @ § | sooE ST RTfia e
% frafiat o< agt wrfar senne
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[t fasvamrer oo |
o &1 wgt o vEnd e § aaw

51 wﬁth‘rmﬁmmt Lo

it fgeg Feardf & 71 W@ Awr

warter forart wrraT ) g Faregw wTfew
a8 1 ATy wTHTC ¥ wEy g fw

TEH AZ TR

AT AT F HUST WG ALY
AT AATE | TE TG WY AT FIA L
¥ g {5 78 7gH TXITLF FAT Wi
Feafer & @1 & 99 T HEgITFL A
A% qET ATAWSF § |

AT HTRTT AGE FHT A wrEEAT
Farfea wY gufea 7@t 10 [T & W
oY WY 37 darfew FTATE IE LA AT
fea orraT § | T A AT ¥ A W<
geqfy & Aqrfedt & T fear |
T I THTLETH T | W T 1T
a1 ag ¥ wifeq fs =ff AOw &
it wY Tt AOTET TAT FT AR T |
fagy ag W ga% @19 QF faare @@
a1 | WL Wi A g A
grra N Tw W ¥ fA wOE
e ¥ ar g0 | EORTT W XN & AT
TvE sara AT wifEgy

SHRI K. P. UNNIKRISHNAN (Bada-
gara): Mr. Chairman Sir, 1 shal] try
to be a8 brief as possible, although, I
would have likeg to dwell at length on
several points.

1 do not know whether the ship of
which My, Vajpayee 18 the captain,
would face a ship-wreck or whether it
is going to survive. But, Sir, I clearly
see the signs of a gathmzing storm.
“There are disfurbing signs all around,
‘not all of them are necessarily of his
‘making. But all that I would sy is
that the contribution of this gistingui-
-shed Minister for External Affairs and
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‘his Foreign omutou:ue develop-

ments is quite substantial,

Sir, 1 recollect what | said on an ear-
lier occasion that he has fast drifted
from what is called genuine non-align:
ment to genuine alignment, Sir, what
is genuine need not be  called as
genuine, Then somenydy tries to sell
something as ‘enuine’, that is some-
thing that causes us concern. Anyhow
we are now concerned with the assess-
ment of the totality of the countries ir -
the international system, and the pre-
vailing forces in the international areny
and alsp what is more important, j
sense I would say, is first our securit,
our national security ang the whok
security of environment as it is dev:
loping. Now, it has been often sai
that the foreign policy bugins at fron
tiers and from our own experience, yiry
are aware of our strong relationshi;-
with our immediate neighbours for the
last 30 years. It is right to say that
our foreign policy beging at our from-
tiers and possibly that is why much
against our advice and request. he
dtcideq to accept that advice of people
whom we do not know or thase whos.
advice meat that he shuld go on another
pilgrimege to Peking, = Jawaharlal
Nehru, when he went there, calleq it
a pilgrimage because he was in a mo-
ment of innocence, had romantic illus-
siong about the grest India-China
friendship . for the future. But T do
not know whether Mr., Vajpayee is &
historian. 1 have not known him to be
one, but certainly he has also certain
romantic qualities which he has un-
doubtedly displayed in his visit to
Peking. Now, I do not want to go
much into detail but I must say pri-
marﬂyouthe style ang conduct of
forelgn policy and diplomacy. We
have an Ambassador there.  The rela-
tionship with the Ambassador is rele-
vant, because it is here where the
possibilities of negotiations are Léing
explored "at the Ambassadorial .Jevel
Here {5 a Foreign Minister who rusher
to a place where angels fear to’tcad
and you. are awuun!ﬂumqulueﬁ-,
Bdmheeonldbenvenawarmm‘, .
off or gshe would have liked'it a ‘warm'

I
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affectionate ‘send-off, the guns were
zooming “hét tar off ‘frem Canton
‘where he ‘was on the Sino-Viet-
namese ‘fronffer.. Now, the basic
".question 1 wonld Hke to radse is this.
1s this the conduct of diplomacy you
want to encourage or are you going to
devalue oyr Ambassador like that?
While policy must be made in foreign
office, approveq by the hational parlia-
‘ment, our Ambassador is going to be
your post dffice. Are they goigg to be
Jeft out of consideration? That is why
"1 woulg like to raise this point. I do
not want to go into the details because
it has already beeén delt with by our
leader, Mr. Chavan. But one thing 1
woulg like to say. I do not know whe-
ther he stands by the wordg he used
here on the question of Chinese aggres-
sion on Vietnam because I am told that
an impression is being gatherej that
some of us put these words inty his
mouth.

SHR] ATAL BIHARI VAJPAYEE:
You are trying to create that impres-
sion,

SHRI K, P. UNNIKRISHNAN: You
can say so. But vou say where do
you stand. You #2813 The other duy
that fruits of aggression shall net ke
allowed to be reaped and alloweg to
be kept by the aggressor. Now. I cer
tainly would want him—he used a very
correct formulation—to repeat thot.
‘Where does he stang on that question?
Also, I was told that there was 5 gues-
tion of sending a military study team,
a study team. But what went wrong?
Just this morning I saw a report about
it and his Ministry is opposed to it.
Now, simjlarly, 1 would like lo k:how
where he stands on the guestion of re-
cognition of Kampuchea. It is most
disgracefu] for any Gevernment and
particularly this Government to have
been oblivious of the worst kind of
genocide that went on in xmmma
And the offence was compounded when
a lberation struggle took place—of
coutse, ummy “aMeq by . ‘V!etna-

tual contral nw recognition from
" this Glnmment and this Government

181 L8156
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refuse to-do §0. .1mh¢m
thatthgnhnlbeenatmittu‘lvislthy
theﬂOvictPrtmewnimr ‘Our rela-

.tions* with the Soviet are ~conditioned

not only by various other factors of
our environment, but #180 by the Indo-

‘Soviet Treaty—which Dr. Subramaniem

Swamy does not ke, but you know,
these treaties ag General je -Gaulle
once said, have to be tréated as fresh
flowers or young girls, They have to
be treatedq with care, It means that
the kinds of meaning that you would
put into them, are more important than
the letters of the treaty. I would like
to bear more about this visit from the
Minister of External Affairs this time,
when he replies. (Interruptions) .

Now about West Asia. There hus
been some king of a Camp David treaty
which has been initialled. The entire
forces of Arab renaissance and re-
surgent nationalism are opposed to it,
whether it is the theocratic Saudi
Arabia or the revolutionary Palestine
Liberation Organization, becayse this
completely by-pesses the basic [ssues
which we have all along supported. We
have supported the issue, right from
‘Gandhiji’s days. We bave supported
the Palestinian cause on the basis of
certain specific, fundamental premises.
1 am sure these premises have not
changed, even though this treaty has
been initialled. There has been a
rather ominous silence, or there has
been some kind of an equivocation.
whenever the spokesman of the Exter-
ral Affairs Ministry speaks. [ would
like to know where the Minister stands,

Before ] conclyde,  would ‘ike to say
that there was a guestion which I had
raised during the Defence debate. That
question involved what is known as the
Centurion tank deal which has glmost
bécome an international Jisgrace for
this cduntry. Hete is a country which

‘stood for the emancipation and Lbera

tion of Bouth Africa, and siood against
the recist regime ot ‘South  Africa.
Right from 1947 we'have stood on this

‘prindiplé. ‘Not only that, in tihe Uhited

Nations, we haq taken the posiflon that
theie shal] ‘be 1o trade with South Al-
rica. 'w:zunmedhmwenum
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‘sanctions. I was also one of those who -

said this while spesking a couple of
years ago on behalf of this country.
Now, here I am told that the Govern-
ment of India enters into a deal
through a broker in London, ie. g firm
calleg Mitchells ang sells 90 Centurion
tanks, which are identifiez as Incian
tanks, to South Africa. Spain was
mentioned in this connection, but the
Spanish Foreign Offica hag donled any
knowledge of this deal but the ‘London
Observer' reports that the Centurion
tanks with Indian markings have been
found in South Africa. I woulg like
to know what is going on, whether your
Ministry had agreed to this deal, whe-
ther we also, like Israel, Ching and
other countries, have slarteq trading
with South Africa. We would like tc
know this, If so, your glignment and
non-alignment will acquite more mean-
ing.

This is a very important issue. It is
not a question of who made how much
money and where. I am not concern-
ed with it. I do not want to drag it
to that level, but there is a basic Policy
issue involveg in this disgraceful deal,
it it is true.

AN HON. MEMBER: It was sold as
scrap,

SHR] K. P. UNNIKRISHNAN: Whe-
ther it was sold as scrap, is a different
issue. It is another aspect, but I am
only concerned with the foreign pulicy
aspect.

Now there is .also another issue
which ls a minor issue to which I would
like to invite his atteption. There has
been. a public relation firm in Washing-
‘tan whose contract hag heen commant-
ed upon  recently by the Estimutass
Committee in their Report. This firm
is being run by a former. employee of
the Indian _lmhaqy. and on.an earlier
occasion much against the request,
much aguinst the assessment of many
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people who ought to have known it.
Their contract has been renewed. Itis
continuitig. I would like to know s
this the way you want to conduet pub-
lic relations abroad? It is an import-
ant issue in one sense of structural
orientation of our foreign services. We
have very competent people and we
should be proud of their services. But
somebody from somewhere got a con-
tract for a million dollars or two mil-
lion dollars. That has been continuing
year after year in Washington. So, I
would like to know—who might have
started it, that does not mean that you
have to carry the baby more so when a
Parliamentary Committee has com-
mented upon it—from Mr. Vajpayee
whether he woulg look into this issue.
I would like to have a clear cut ans-
wer. I hope that, in the years ahead.
if he is really convinced that there is
no other framework than non-align-
ment—and we have also to be guided
in our consideration regarding our re-
lations with our neighbours—we wild
primarily pursue a policy in the pur-
suit of national interest.

St Tw wwrw e (wew)
ofesar wew, & fadw warr T
ford weatia sl ® Y w7 anRg A
s T fadangur o &
T Fae Y O, Y SR age, A
forr o far xa oo & w7 g2 A
dga e @ v o wwig gk & | faiw
AT 7 A7 wrar w7 fawowr @ @A
% wrat faa o §o gk frat 7 Wi
fardra-aer ¥ faaii # fore wwTe ¥ Fgr,
& wgar wrgEn g fr W avar ¥
¥ qar g4 a1, thegre w1 o ar
o gt feer welr & gt Y Amew TR A
@ wedEw s # R34
Yt et g1 ok f O aver * fag
fardw et #Y wav€ i ¥ o7 W Wi
& Srafeeat TR e § Qo
ﬁﬁmhmmﬁﬁm;
wft faar wmar o
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g geaferst otk et wedt
TeTA %7 Narw femr §, # ot o i
TR & §O geafeaat g waw & qae
- TAT ATEATE 1.

oAl aF gu T qMi & arg
. fawrg sTo@EOIdAT R FwA 0
#fer gt Xw STure W Saw e
THAT IAT 47 9T 7 qumy wrarqr
WTEAY TAT FaEEY 30 § W1 Blz-BT
et oY S wT e g ATy
HT A FTgHA qg T@qn fxarfs
B ae oWt At & w1 Seliget sy

LT g &, AR qg A & v o
A BT W &1 )

©F gl vaa weeaqe ez
ug § F .- dfeq wamge oo ge s =
 aT% A AT Ky AW F wrf, 99
WTFTT ¥ KA [ GREAT FT wqrATSET
gA=T - H1q SAT fauT 9T, S T
w &y wiEdl & g I« faar a1, AW
wF M A F AT A $ 7w a9
F W &5 W T F 9857 F 91
ET WTIT F1 WART T4T TR0 1 TEAT
Tge 1T gaTe fadw wdr & g fean
fear . g ark g, fowet i ara a0
e € & gfrar ®r w87 aiwai @
Sl GRE O B I -2
EG . EAT AR &

g FgT T § ey & A
¥ wiEa g@ Ao weATRi 9T gAT
fade 4 W T A &1 SuE
foag & o§ warg dqr wgaAT g WITIT
foel Q v FEAT AAT§ A i wr
sz & f5 warcisfin amaet & fakwr
Wt AT qaTT Al oy Y, & vwa
ag W1 et g § 6 o e wg Wit

e TR e T o ey e
AW ¥ IAS WORE FTH % gt e
N Wi}ﬁm‘rw wrd( & Wi
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9 FEwT ferat a4t qr-? IN THY AT
ot #d¥ 7Y T}, I ATH T TRIC T
wterarTr et Tk vriiﬁ?

AT ® O e oo

zﬁrqﬁrmma&mw
mﬁm’rg Frfar 7 ATy T Tl
AT W ¥ AR W1 wger i
forar saqr § | g wan faqr o § fr
T & fag wrm-faarx framm sweagr
T zoany® v o qyaeTgs
?ﬂmlﬂwmnqﬁtﬁ
qrer FTXA € Nend ot § e
Trg W1 Wl wm’fitqmtw
AT GATE FCOX Fi qos gk §
& faw At ¥ Wi v TR
fir ag oo dfacawre ¥ 55 wgTaTe
A, §6 fad® I, wra & qaw
T F A FT W@ F agw 7
oF AT BT AR X |

ii{swmm?m%m%ﬂqm
are I57€ 7€ §, O AW T qILOR
Arfr & grefET 0 gawrhrqag
fis oft AT AEE AT W AP I
Y ATES guT ik Y § T
g ATA-qAILAHT qrfedt 1 qIw F
R E L N wm‘riiﬁraﬂmz |
it &% ST ¥ oy fadw wefr <l &,
oy T wr wrarwr Afew @ A
e ¥ depfr ax s @ &1
3aT Aifar o Tfea sagarea Fge v
7 1 5w faqu % Ageame w1 darquor
aff frar strdoT | gealr #r wad af
foady wear ard §, <o & g & 9
T fwar o, qafwgl & wroor
7% SIyt A AT weaT § ) Oy el
ur w1 37 {7 oo A Beat ot wwar ¥
o qrex fr arf wea A oKa o

T qf?ln‘ v
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. el o e TadrdY]

e e, spox faraa fakw T
& wir-gar i AgE  @ATH arRddy
3512 7d & 1 & wiew) geaa dav g fr
A AR IATT e ¥ oot farerre e
wTX w1 qage foar :

MR. CHATRMAN: The hon. Minister.
it o wrew § Her A R 7
wwrefo afew : TE Ry
oft awatroew @ § arEA SR

g fmoeror sar ) (SWwww) W

ge-XAdd ®T, AT TG X B

wrdT, & EEe! VWA w7 aww T

g grow e g 7 (wwwwm) § R

gare ot g1 fs gast x9 9T NN

w1 "vwr famr g ) wvow war ¥ ?

Let'me know the reasons.
MR, CHAIRMAN: I will give you fthe
o Tw AW ;= wew fagrd
g, fadw w4 ¥ 577 e wme
fada darers & wari 7 A AW
w Aot w@ fRsr 0 (vawew)
W qrEr ¥ wgr, s § fedw g7
AW, L T ),

- friter st ot wrwey fagrdt wreilt)
oyt orr, § 3 g ar e ey - flediw
searw 4% §, Wy wrow felw Ao
St at e opr deraresy A
e Ao ; Cwras ” w o
@} '
| wtwr w Mot
e 3 59 afY, :mﬁ-m nhs
1 (wawwem) : .
oy Ty wretay wtpmt;
g sy Tt Feore T g '
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%R g B g ¥ farwrare ot vy

- erwraf wgten: sv of & fe ooy
a1 wre wat w) fofa s e, ..
(swwrer)

fy Tror wereraw ;g WA ot Fka
feur | avr oY AT wgT1

MR. CHAIRMAN; Time has been. ex-
tended. But afiler all there is g proce-
dure according to which the Chair
should go. There is a list of yet more
than 20 names. ] cannot jump fo the
last name because. some of the people
want it. Time has not been extended
for any particular individual, it is ex-
tendeq for the House,

SHR] RAJ NARAIN: It will depend
upon the merits of the debate.

WY WA SN T LAY SATES WA

16.44 hrs,

[MR, SPEAKER in the Chair]

PROF. P. G. MAVATANKAR (Gan-
dhinagar): On a point of order. We
were asked to indicate three ministries
in the order of preference in which we
want to speak. Most of ug have given
that. I said: planning, external affairs,
and information and broadcasting. I
could see that jnformation ang broad-
casting will never come, because it is
the last and it will be guilletined. That
means that if I conld not be cafled to-

_day, 1 forfeit all my ehance for the

next five weeks on ail the ministries.
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Members who had been called and
fountd ahsentumeaﬁawd:lad
thgymmﬂadiguln. :

MR. SPEARER: I am sorry. I will
look into the matter.

PROF. P. G. MAVALANKAR: [ am
not at all keen on making speeches.
But how are the members to behave?
After all. we are talking on imperiant
subjects according to our interest-and
we have indicated our preferences. If

you shut me down on ®xternal Affairs °

Ministry, that means I must not speak
at all. I request you with folded
hands, please guide the members .in the
munner which they may abide by. T
find because we abide by your rules.
we are punished. The Party spokes-
men are. given more time, the debatz
is thus extended, and yet I shall tell
you that the debate cannot be complete
if only parties are given time and
more time.

MR. SPEAKER: ] can tell you if the
membar who has been absent has been
called again, it is wrong. I shall give
direction. j shall look into the matter.

Any way this has gone on for a long
time. .

* (Interruptions)

I understand your difficulty, Prol
Havnhnkar. certa.lnly it is wrong.

SI{RI SHYAMNAN]JAN MISHRA:
We have asked for extension upto 5
O'Clock. You were pleased to remark
this'morning that the discussion on Ex-
tersial Affalrs should have been very
frequent. In fact we have been com-
pletely starved of discussion on this
important subju!l d.nrlng the oeurle of
one yelir.

mmm1mtrue

BHBI EHYAMNANDAN MISHRA:
During' the last Session there was a
, Motion. -But it could not be taken up.
Wmﬂdmmmmmtemm
the while t the year. only fo
wait for Dmm for Grants to come
up?

CHAITRA 12, 1001 (SAKA) ~

MR. SPEAKER: No, no. i have told
you that hereafter...... :

SHRI SHYA)ENANDA'N MI_BIIBA:
You- have told us, but you should be
considerate and give us more time for
discussion on this important subject.
We have asked for extension.

MR, SPEAKER!: I am told thut only
45 minutes could be given, - We are al-
ready very much behind schedule.
There are g number of Demand.s for
Grants.

SHR1 SHYAMNANDAN MISHRA:
Do you not consider that on this im-
portant subject Membars shonld have
discussion at all during ‘the course of
the year? There should be. fuller dis-
cussion just now.

MR. SPEAKER: Not at this sl.nueql

SHRI SHYAMNANDAN MISHRA:
This is= very unfair. We would
come to the conclusion that there i$ no
consideration for any important subject
and any subject can be taken....

MR. SPEAKER: The diﬁculf.y s, ‘..he
time is fixed by the leaders.. :

SHRI SHYAMNANDAN MISHRA:
Some members like me would not:speak
on  any Demands for Grants. We
would like that the time should he
siven to other Mmbers

I am nat going to speak on any dt‘h
mand. I woulg like discussion on this
important subject. Some persons -ite
given more time. You can.take a com-
mitment from me that T am not going
to speak on any Demands for: Grants.

PROF. P. G. Mavamnmm 'm-

MR. SPEAKFR: it there hgg heen
any’ omlll\llm

SHR1 mmmm.n MISHHA:
I implore you-on this- important sub-
ject we may be given time! Bo far as

nm mm!‘orothersmwﬂ!
do the same,

EHECADERS 458
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SHR; SHYAMNANDAN MISHRA:
You were good enough to fix up dis-
cussion on this subject right in the
begitfining. This did not happen ear-

lier. Now after having done, that you

should be considerate enough to give
more time,

MR. SPEAKER: On another occasion
we will find {ime.

ot Tror wrerae : g wrEw, R
Afg sTgarrAwer aaer 1 ¥ wrw
B fowdez %7 ¢, w19 ¥ & &7 o fwg
Wreean fag e o wed-sgrew sy
9T I A Wi gATYT fesdz Gdregqy qr
W WY ogd wfqw a4 sw A o
forts @2=aw 9 ) wTo  wifgET A
o qIr fipare frads g€ & s o
T | &g Fraw qrEf ¥ @ fawrr ®
R | 3o ety 7 f7 w=rd
5 Fifor wY Fhr Sreh off fs gt ov
og WAt § fr w9 q@ wAs
feg | a2y e gidifog, sa &
¥ wod wTa T g

wt vy fag : (Fer) : ¥ syaeqr
I NAE e S AT
utw aw faa fege gf & < woe
qC g€ ¥ w® Tregafy off & wrwer
el ¥ w7 ¥ oY qF AAT 97 A WY
T aw fegr g1 1 Afew 9w w2
o fedr ox et aff frer 1 gwd
AT W F A @ W e e e
WETITHTT | gAY wgrat Tt AfeT Tud
oY AT AT gEIT AT | faaw arw
fad w3 swt B 3o W1 & 1w g
AR I Hew ¥ aw
w1 §-—F-OF U GO §) -
&rer froi | a7 whet fet )
o ST er, sE ww @
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¥ (ATAT STAT AT | GER, W W AT
fed wa &, foe smic % fed @ 8
T wTET ¥ g wigd )

weaw W SN 8% O 6§69
WgTGET wOT 9qr |\

it Tt maRw - W QR 10
&1 &w5 ¥ €if%d )

MR. SPEAKER: It is not my res-
ponsibility, 1 wil] try to give you time
in some other debate,

st Twaromew ¢ e & frae
FTTEIE I of AT off g ¥ e
WTE-S T W HAW O ORI SEET W
watw 2% | WX %§ Ay orwe: feme
% & % wodr A wavey w1 | wfed
a1 giw fae § FATEAGHT PG )

MR, SPEAKER: If I can call you,
what about others? ] can't make a
selection. 1 am sorry.

st gmwrwAt @ (W)
afg wTe & fef oF sxeewY tufearay
ot feas fade €, ot Y &ow 0
qET |

ot wrw feg ¢ S § @ W
s W wgr fsg

ot Tw Areraw: & ww A 0%
fore #T o §—8 fody o aw
aver T o T AT AT AT o ofy wy
w® ], N TP wF ¥ uTT ¥ FCA-
qrferdT o Ao &1 ST aff FleT o
g fradror 7 ware oY W gwAT § )
gror-fafres gt g fe se W
oy F I T O
(wwww) ... WX W ¥ T
e ), ot wgR ¥ wre ot uft e
Wwitﬁ#mmta '
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werw wgwa . wferr adl, Emew
L g

oft T ATEAW : WY FW WY WEHAT
# fawar &, o= & g I a1 fedy
wgaawg, .. (vawww) ..,
It is a question of privilege, Who
1s more senior than 1?7 Shyambabu may
se senior here in Parliament. But who

15 more senior than I in politics? Those
who know nothing are allowed.

¥ fomfte ST 7 WY AT AATEY
o W w1 awarsy |« 11 fafeus
zreE o wy 2 fR A o WT a%
oo Tt wen fin fiew ¥ R W SR e,
I wrf oy gy g

MR. SPEAKER: Kindly sit down.

sft Trer Areraw : we & W @Y
i 45 FF W XY oY By 7 NAY
% 1§ wTY o a1 w awmA § OF
fmgimge R AAE § 7 A
T T @ . . . (vrEww) L.
Why should I hear a bogus speech?
oy gATd w1 FT WM WK waE
N & faar §; Ao oty W @
gqq 7

‘MR. SPEAKER: Shri Vajpayee.

" fewm wft (W wew  fagr®
WY : WS JERA, WL §F q1
wr o gy ag sy § fie fedw w=it
& arx &% W &Y W W) AgR W
&7 faar &, @ av & S fawrg @
WO FY T & AT IHEY A A A W
e a faar & 1 fadw Aify wr frat-
<o % 7% %o, Tadw fify = Fotor
wieaoes T § 1 o W Ao
A WISTHT w1, v WY wfermarw

¥ yrer & 1 90 wwy fRw Afr dhwdy 1 -

ﬂm%mﬂtﬂﬂﬁh
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Moy ot @ ¥ &
B gEt Wl & g wAW A A @
& (- fadft fiwlt sl e & dwwifmy
I A A W T www §
ST Fmwfry &7 TR 9T we w1 fdw
iftr wr Frarieor < @ §, swet dwrea
wT @ § 1 it § wwdt &, Aifr o
weawe €Y gwar §, W A o ww gy
firar srr wifed 1 R W 20 At @
fadnelY qwr 3 &% wr HvwT forew 9 )
W R 1957 B AT Wit §, @ &
TEAT WK ¥ AT § W 4w o7 )
do JYUATETATH ALE T4 qRT HuTT WA
¥ wi fadwr wwlY ofY & 1 e Ay qge
wTavr ot Y Aadr—NAT wfwr w2
Fuer @ w oA fadw dfifr o
sy & wran ¥ frof W 8 s
oI Rwgafsaraaa®
forg e winform Wik w1 oo vt
agt &1 wwar | 78 AN gArt wvwar
doarw & wraw? § A8 g€ ¥ ow dATX
3 wiew 72 ¥ @@ a, s wfa-q7 ww
TET 97, 9§ §99 AV TA-AY I wTEE
3T ¥, 3% faq ow Y e wr R &
woAt qaadfos @rdaar w1 gy
@, wyv @ifqT argdt sv 9T
wifw fawre & fodr s e wfes qaf
%wmﬂmﬁmtﬁuw
foearT v @ |

& ST o & do SrATETET™
AENTAMIATE, AT I W R TH
wee ©9 9% fewmed w@ § | fw AR
AT o WY WrEEAT WY Y O | owe
et sy ¥ oy wOWT gWT AT HA el
1A BT GG A W FAvr gy fear
Wm!&ﬁﬁ'ﬂra’rﬁrna@r
&, faR 17 tgw ot w1 gaven ¥ W R
dge o ®Y WA A HI—qg A
T ﬂ?rﬁmnmn‘rw-rr R
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[ wewr fagrdy aroRd)
wwt fec wgem amge f—dew ot ¥
wERE g OF ar &, dfww dge off
Wi & qe Fww §

weaa REWE 3 T A Ao
7 &, 9% §sy W & ArAer ¥ sfvert
e wis % Fa@ A 79 795 faa-
VAT 91, &1 A SHAT TR ey Y
o stwraT #Y o,

qw wrnfra waew : gt wy 9T |

- oY e fagrer wronddy : gt &
it gy T, ag e § o
# wEr & fw sue wgr AT

wit wesr fagrey arerdelY « AT wror
Ty

Q% WA EWET : W79 & AT X
R_Wﬂ!’:‘ﬁw_'ﬂl

oy waw fagrdy ol ; wry fade
Fa1 T 3w Ay )

 oft Troke fag ;T X <o
LA L

ot vew fagrelt wrordeft: & s
faamx & Y AT =TEAT | FW KW INT
s afcfeafa Tx v 9o a=v
¥ wree #Y fadw Aife ax e v @
&\ 7w ot § fF sears-orrire
wma g
And I would like to congratulate him
for making a very sober speech on this
occasion. He began his speech by
quotiig Pandit Jawaharlal Neliru. He
quoted from the last speech made by

Panditji in 1884 in this very House.
Pnnditjl had said: . :

“Intheushtnfthechln#nl situa-
tion, how far our nen-alignment mjst
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be adjusted with the changing events
is a matter of consideration.”

That is what we are trying to do, con-
tinuity with change. Where continuity
1s necessary, the same policy is being
adopted, but where change is desirable
it is being made. No policy can be
statie, it has to be dynamic.

17.00 brs.

.We are living in a fast changing
world. Some Members rightly poiated
oui that the world is no longer bi-
polar, it is a polycentric werld. Mk
tary alliances are collapsing like houses
of cards;, and efforts are being made to
forge new cards against old adver-
saries, That is not going to help,

We are happy that some of our
neighbours have decided to withdraw
from the CENTO, but here isg Mr.
Unnikrishnan who paid that India was
aligning herself with the United States
of America. Iran which was aligned
with the United States of America had
withdrawn from the CENTO. Pakistan
is eager to join the non-alignment
movement, why should India align
herself with fhe TUnited States of
America? Is there any valld reason?.

There are people who pay lip service
to non-alignment, but their attachment
or commitment to non-alignment is
superficial, it -is skin deep they would
like India to be aligned with this bloc
or that bloc. I would not like to point
out....

SHRI K. P. UNNIKRISHNAN: You
haubemmmmhotmmw
ment now! " )

BHRIATALBIHARIVAJPAYEEI
amnchﬁhﬁmotnon-anpmlnk

SHRI K. P. mmmmm
mzmu.m mm

N
vant in this fast-changing worl
is why the Thembership of ‘the
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aligned movement has gone up to 88.
The majority of African countries
which have achieved independence
after 1861 have jolned the non-aligned
movement.

We are playing an active role, a con-
structive role. I had been to many non~
aligned conferences. The first meet-
ing of the Bureau of the Nen-Aligned,
after the formation of the Janata Gov-
ernment was held in New Delhi, and
there were prophets of gloom and pro-
phets of doom who had deliberately
created misunderstanding, saying that
after the advent of the Janata Gov-
ernment the Indian foreign policy would
he in a mess, the ideals of non-align-
ment would be abandoned, India would
antagonise the Arab werld, India would
align herself with the West. But what
is the situation now? Qur policy is be-
ing appreciated by non-aligned nations.

Recently I was in Maputo capital of
one of the front line States which is
facing aggression from the racist
regimes and as a member of the non-
aligned movement. India pledged its
full support. to liberation movements.
May 1 inform the Leader of the Opposi-
tion that within two years, our assist-
ance to liberdtion movements has been
doubled.? He rightly said that India
should not send itg forces. He also
said that we need not supply arms
But I would like to inform the House
that we are material and
equipment. I not like to go into
the details, But our commitment....

SHRI C. M. STEPHEN (Idukki): I
did not say that we should not supply.

SHRI ATAL BIHARI VAJPAYEE: It
_h there on record. Please correct it.

Our Commitment to the liberation of
Zimbabwe and Namibia and for the
establiahment of majority rule in South
Afriva s total. We, have expressed

out solidarity with all frontdine States.

We are giving them assistance, politi-
- eal, material.

IBBIK. PUWIWW In-

CHAITRA 12; 1801 (SAEKA)
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SHRI ATAL BIHAR] VAJPAYEE: 1
would like to deny that.
to that. It has already been denled.
But Mr. Unnikrishnan is in the habit
of repeating the same thing over and
over again.

Sir, objection has been faken to the
use of the word ‘genuine’. Last year
also the same objection was raised. Of
course, I cannot give a different reply.
Non-alignment must be genuine if it
is to serve the cause of peace and the
interests of the non-aligned countries.

Now there are countries in the world
which have foreign forces on their soll.
but which would like to join the non-
aligned meovement. Should they be al*
lowed to dp so? Certainly not. Then
there are countries which claim to be
non-aligned but which are mentally
aligned with a particular bloe, (Inter-
ruptions) . ...not in the military sense,
It is the duty of the non-aligned coun-
tries to stear clear and to preserve and
promote the unity by adherihg to the
basic principlep which were enunciated
in 1961 when Prime Minister Nehru
had attended the Belgrade Conference.
I know that Dr. Lohia had a world
vision of his own. He was a great
leader in his own right. But to put
Nehru against Lohia or Lohia againat
Nehru will not be in the interest of
the country.

On foreign policy, there has always -
been a national consensus.

SHRI C. M. STEPHEN: That is what
we are asking for.

SHRI ATAL BIHARI VAJPAYEE: 1
would like to appeal to the Opposition
not to destroy or disown that consensus
because of domestic politics. Have we
changed tle policy? The charge that
India is Hited towards the West and
the charge should come from my friendl
mtﬁubehindtheludeg of the oppo-
sition, Mr, Mohsin..

SHRI PF. H. MOBSIN: There is evi:
dence for that.

SHRI ATAL BIHARI VAJPAYEE:
Can you.cite a single example of such
a tit? I challenge you bere and m

I will come .
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Don't make baseless allegations. Un-
doubtedly, our relations with America
have improved....

SHRI F. H. MOHSIN: If I am given
a chance, I can speak out. But he
will not.

SHRI ATAL BIHARI VAJPAYEE:
He wants another chance fo make an-
other charge. He will require a third
chance to make another charge.

Our relations with the United States
have improved. May I know who had
initiated the process? After the tilt
in 1871, who had invited Mr. Kissinger
1o India? We were not here on the
Treasury Benches then.

SHRI F. H. MOHSIN: What is wrong
there?

SHRI ATAL BIHARI VAJPAYEE:
The invitation to Mr. Kissinger was
not wrong. We should have friendly
relations provided friendship is based
on mutuality of interest and we do not
sacrifice our own vital interest. As a
result of Prime Minister Merarji Desal’s
visit to Washington and President
Carter's visit to India, a personal rap-
port has been established. It does
not mean that there are no differences.
On the supply of enriched uranium,
there are difficulties. We have re-
ceived one more instalment; we hope
to receive another instalment.

Then, there is the gquestion of sale
of arms to Pakistan, We have em-
phasized that what Pakistan needs is
internal stability and eccnomic develop-
ment. We wish them well We want
a gtrong, stable Pakistan. But no

amount of arms is going to create that
stability.

A charge is made that we are equat-~
ing our friendship with Soviet Union
" with our relations with United States
of America. That is not correct. Every
relationship stands on its ‘own footing.

Every relaticnship hag its own quality.

- APRIL 2, 1979
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As a result of Prime Minister Kosy-
gin's visit to India, Indo-Soviet rela-
tions have been further strengthen.
They have acquired a new dimension,
a new depth. We have a long-term
programme for economic cooperation.
We have decided to have joint wven-
tures in third countries. One of my
friends peinted out, perhaps, Dr.
Subramaniam Swamy that the Govern-
ment keeps on saying, “We won't allow
established friendships to be affected
in trying to seek new relationship.”
His complaint wag that we do not say
that in our gquest for new relationships,
we will not allow established friendship
to come in the way. If I may point
out, I am gorry, he did not do his home
work properly after the visit of Prime
Minister Morarji Desai to Moscow, a
joint communique was issued, there
was no joint communique after my
visit to Peking, the former Fereign
Minister is not here: I know he had an
impeortant meeting to attend.

But, after Prime Minister Desai's
visit, there was a joint communigue
which clearly stated that India’s
friendly relations with Soviet Russia
will not come in the way of India
developing or mnormalising relations
with other countries, I was in the
Oppesition when the Indo-Soviet
Treaty of peace, Friendship and Co-
operation was entered into and, as a
member of the Opposition I had sup-
ported the Treaty. But that Treaty
dnes not debar India from having
similar treaties with other countries.

SHRI HARI VISHNU KAMATH:
Why not such a treaty with China?

SHRI ATAL BIHARI VAJPAYEE:
Whether such a treaty should be made
with China is a moot question, (Inter- .
ruptions). I am glad you have remind-
ed me of China. I have no regrets for
having visited Peking. My consclence
is clear. I am not a fence-sitter: 1
believe in taking risks; I believe in
taking initiatives. But nothing bhas
been dome against the honour og t_l_:e
country. ' .
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‘Now, thaumbenwmddukeum
-—nndithubeemnidinthndebﬂe—-—
that the timing was not right. I was
invited in the month of March.

SHRI SAMAR GUHA:
going.

Not your

MR. SPEAKER: The next time you
go, take some of them also!

~ SHR] ATAL BIHARI VAJPAYEE:
Now, the Leader of the Opposition took
objection to the fact that the invita-
tion was conveyed by the Leader of
the Goodwill Mission.

AN HON. MEMBER: What is wrong
in that?

SHRI ATAL BIHARI VAJPAYEE:
Nothing wrong. And the Good-will
Mission was not so unimportant: other-
wise Mrs. Gandhi would not have
gone to the Chinese Embassy tc meet
the Leader of the Delegation,

) I accepted the invitatien in principle

but I said that I will come after ade-
quate preparation and at the proper
iime. No objection was taken in the
Houge nor outside. ...

SHRI C. M. STEPHEN: Is it a fact
that the initiative was from you? You
said initially that ‘it I am invited I
will be prepared to go' and then the
invitation came. It is not that the
invitation came, and you considered
and accepted it, It is not so. You
made an initial announcement that "if
an invitation comes, I am prepared to
go’ and then the invitation came—and
the invitation came in this manner.
That is not the way to treat a couniry
like India,

SHRI K. P. UNNIKRISHNAN: Let
him not mislead the House. When he
says that n, objection was taken....

SHRI ATAL BIHARI VAJPAYEE:
I.am not ylelding.

SHRII(.PU‘NHHKRISHNANYW

mayqrmaynotyiald 1 will leave it -
to. you.

CHAITRA 12, 1901 (SAKA)
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Now, he should not be allowed to mis-
lead the House

MR. SPEAKER: You can put your
guestion at the appropriate time.

SHRI ATAL BIHARI VAJPAYEE:
I would like to clarify the position.
When I came back from Islamabad, I
was asked a question by a Correspon-
dent whether 1 would be willing tg
visit Peking if an invitation is extend-
ed. I said 'yes’ let the invitation come:
I will consider the matter,

EHRI F. H. MOHSIN: That is ask-
ing for an invitation.:

SHRI ATAL BIHARI VAJPAYEE:
That may be your interpretation, but
1 dont agree with you.

The dates were fixed and I was to
go in the month of October. Then I
fell ill and then my illness was des-
cribed as something diplomatic or
pelitical. Then the dates were re-
negotiated. Then 1 decided to go. Hav=
ing postponed the visit once and having
fixed another dates; I thought it pro-
per to go. When the second set of
dates was fixed, the Kampuchean
developments had not taken place.
There were reports that something
might happen between China and Viet-
nam. Our own agencies informed us.
Let them nct be criticised. But no-
body could say with certainly that on
this particular day something would
happen.

SHRI F. H. MOHSIN: W‘hat about
your intelligence?

SHR] ATAL BIHARI VAJPAYEE:
I would like the former Deputy Minis-
ter to use some of his intelligenee in
this matter.

SH.RI F. H MOHSIN: You were
devoid of intelligence, That is why
you failed. (Interruptions). i

SHRI ATAL BIHARI VAJPAYEE:
Questions have been asked, whether I
raised the Kashmir issue. Yes, [ did.
Whether the question cf arming the

B )
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Naga rebels was taken up. Yes, it
was taken up. (Interruptions), Mr.
Stephen, perhaps you have not gone
through the statement which I made
after I came back from China.

AN HON. MEMBER: He has no time.

SHRI ATAL BIHARI VAJPAYEE:
When the Chinese decided to mount a
massive attack on Vietnam, I cut short
my visit and I came back. Before I
reached Delhi, the Prime Minister had
issued a statement calling for complste
withdrawal of the ‘Chinese forces from
Vietnam. So my visit te. China did
not. prevent us from taking a principle
position on the question of Vietnam.
The withdrawal must be complete; it
must be total. -

AN HON. MEMBER: He is not pre-
pared to say that they were the aggras-
S0TS.

SHRI ATAL BIHAR! VAJPAYEE:

Again you are repeating the same

thing. Say something new for a
change.

Some hon. Members have raise the
question of Kampuchea. They say—
because we have not recognised Lhe
new regime in Kampuchea—that we
have not done go in order to please the
Chinese, This is something baseless.
We did not wait when the questipn
of recogrising the new Gmmment of
Afghanistan was raised.

SHRIMATI PARVATHI KRISHNAN
(Coimbatore): You wrote to Mr.
Bakhtiar and he was out bv!on your
letter rauhnd.

SHRI ATAL BIHARI VAJPAYEE:
That was a routine message Mrs. Par-
vathi Krishnan. There was no change
of Government in Iran at that time. In
the case of Iran we have accorded re-
coghition. But the situation in Knmpu-
chea is'a bit complicated...

AN HON. MEMBER: No, rio,

AFRIL 2, 1979 -
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SHRI A:'I‘A.L BIHARI vmam
The fighting is still continuing. There
is a qualitative difference. Shrei.m
forces were not involved in ¥ran. I
know an analogy is being drawn with
Bangladesh. Yes, the Indian forces
went to Bangladesh. But we sided
with the Bangladesh nationalism and
we withdrew our forces. India would
like the Kampuehean Government to
be on its own, ...

AN HON. MEMBER: It is already on
its own.

MR. SPEAKER: I do nct know who
had gone there and come back.

SHRI ATAL BIHARI VAJPAYEE:
They have a direci link. May be they
have-a hot line but we have our own
sources of information. We have
nothing to do with the Pol Pot regime.
India had no diplomatic relations and
I may inform the Oppesition that the
former government wanted to establ-
ish diplomatic relations with the Pol
Pot regime but the Pol Pot regime did
not agree.... (Interruptions).

SHRI C. M. STEPHEN: A great
secret! 1

SHRI ATAL BIHARI VAJPAYEE:
Don't raise guestiong which will create
unnecessary controversies.

SHRI P. VENKATASUBBIAH: That
was a legally constituted government.

SHRI ATAL BIHARI VAJPAYEE:
Please listen,

Wheh an important dignitary of the
Pol Pot regime called on the Prime
Minister when he was in New York—
which has not been publicised t{Il now
Enuxw Prime  Minister was angry with

BHR!C M.BTE?HEH Asuaual.

MATALBMBIVMP)\Y!!.
Not as usual. He had come to plead
for the establighment of dip.lomtte .
Maﬁonsbmhhldtomtmh'."
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talks and ‘had 1o leave in a hurry be-
cause the Prime Minister was full of
righteoug indignation, gnd mnow, we
are being blamed for nothing.

‘Sir, I hope the situation in Indo-
China will he stubilised. We have
friendly relations with the Republic of
Vietnam. The other day the whoie
House joined in paying a tribute to the
brave people and we have forged closer
links with Vietnam. But, at the same
‘time we have started a dialogue with
ASBAN countries. BSir, only 17 coun-
tries have so far recognised the gov-
ernment of Kampuchea. ..

SHRI KANWAR LAL GUPTA: Out
of them how many non-aligned?

SHRI ATAL BIHARI VAJPAYEE:
India would like to play a construc-
. five role and we cannot play that
role if we decide to recognise (he
government of Kampuchea now. We
would like to act as a bridge....

SMT. PARVATHI KRISHNAN: A
narrow bridge.

SHRI ATAL BIHARI VAJPAYEE:
The non-aligned fraternity comsists of
48 members and the question is likely
fo come up at the Colombe .meeting.

Sir, many hon. Members referred
t1o...,

SHRI DINEN BHATTACHARYA:!
_Oh sab chod-deejiye,

SHR]I ATAL BIHARI VAJPAYEE:
.. the situation in West Asia. Members
have made a reference to the Israeli-
Egyptian treaties which were signed in
Washington last week. Since then 16
Arab States meeting in Baghdad have
expressed unanimoysly their strong
reactions against the treaty and have
decided to break-off dlphm.nﬁc rela-
tiens with -Eaﬂ.

- 1 cennet but share with the House
n.u_.v.-.-amdn,- ll.-'llrdtult!m--hhb'is

thuetmﬁqlhﬁulﬂ-
M%Mlnt&m
‘8% also between thoArab States,
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Our awn pesition on the West Asian
p:oblem is well-known. We . endorse
the. view that the constituent elements
of the unanimously accepted Resclution
of the United Nations must be satisfied
if peace s to.be ‘durable, These ele-
nients, it may be recalled, are:

(1) total wvacation of Arab l.ands
which had been under occupstion
since the conflict in 1967;

(2) fulfiiment of Palestineans’
aspirations for determination of
their own future in their home-
lend; and

(3) if these conditions were satis-
fled there should be security’in weil-
established frontiers for all the Btutes
in the region.

Si-l'. the treaties signed fall short of
these conditions. The likelihood of a
comprehensive solution remains doubt-
ful. Therefore, durability of any peace
may also be in guestion. The future of
the East Jerusalem does not even figure
in this agreement, While no doubt the
West Asian problem is, above all, 2
matter of primary concern to the Arab
countries, it cannot be overlooked that
it is one of the gravest inlernational
problems. It cculd jeopardise inter-
national peace and adversely affect the
world economy. We believe that the
international community must bring
to bear its weight in favour of a com-
prehensive solution.

Sir. at one stage the United Staics
and the Soviet Union had both agreed
on a framework for the solution of
West Asian problem. In the present
tense situstion, the super powers and
the comity of nations must, in praetical
wisdom, take a hand in bringing pres-
‘sure on Isrpelis for a more far-reaching
solution which is in keeping with the
basic elements mentioned above. A
just and mmpuhaulve solution can-
net be postponed.

Sir, unfortunately, our policy of good
neighbourly relations had been gques-
tioned. The Leader of the Opposition
took objection to India's having sepa-
rate treaties—one on. fransit and  the
other on trade with Nepal Perhaps he
has not seen fhe treaty which was
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{Shri Atal Bihari Vajpayeej
signed in 1971, The treaty had tweo

parts—the first part rélated to the trade
and the other related to transit.

SHRI C. M. STEPHEN: That was
subsequently.

SHRI ATAL BIHARI VAJPAYEE.
We have two treaties.

SHRI C. M. STEPHEN: If you do not
And the difference between the two,
then I have nothing to say.

SHRI ATAL BIHARI VAJPAYEE:
There is a difference. We have cor-
rectly done it, I ned not be apologetic.
Nepal is a landlocked country. So, the
termg and conditions of trade may
wvary. Don't they have the freedom?
Should they not have the opportunity
1o trade with other countries? In one
breadth, the Leader cf the Opposition
said that we have to identify ourselves
with the people of the smaller coun-
tries but when we decide to do so, he
takes objection in other breath.

Sir, as a result of lhis development
a new confidence is created between
India and Nepal. For the first time,
during (30) thirty years, some con-
crete progress is being made in regard
to river water precjects,

Our relations with Bangladesh have
also improved.

PROF. SAMAR GUHA: You can't
talk lke that on Bangladesh. I know
what exaetly is taking place there.
Thousands of men were being pushed
back. Don't talk like that that aur
relations with Bangladesh have Im-
proved. We have great mpect for you
on many matters.

SHRI ATAI. BIHARI VAJPAYEE:
Sir, if my hon. friend Prof. Guha has
the freedom tc. say that the relations
have mnot improved, I have egual
freedom to say that they have im-
proved. ' .

PROF. SAMAR GUHA: They have
mt imp:ovad Hund:eds of men, wo-
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men and children  have been pushed
back. The houses of the minorities
have been burnt. We only see thia
Islamiec fanaticism there.

SHRI ATAL BIHARI VAJPAYEE:
Sir, I know my friend is emotionally
attached with the prcblem of Bangla-
desh. He hails from that part of the
world.

AN HON. MEMBER: World?

SHRI ATAL BIHARI' VAJPAYEE:
I cannot gay ‘country’. Sir, I do not
accept that as a result of the Farrakka
agreement the Calcutta port is being
starved. I have the latest figures.
{Interruptions). [ have the latest
figures about the sharing of the Ganga
waters at Farrakka between India and
Bangladesh from March 1 to March 10.
Total cusecs flow at Farrakka 80.436
in regard to Farrakka, (Interrup-
cusecs. It is not just 22,000.

SHRI DHIRENDRANATH BASU:
¥You have betrayed us.

SHRI ATAL BIHARI VAJPAYEE:
Here is a Congress member who talks
of betrayal. May I remind him that
when Mrs. Gandhi was in power she
had accepted a lesser guantity of water
in regard to Faraklm. (Interrup-
tions).

I know the problem. The problem is
how to augment the flow of water so
that the water will be enough beth for
Bangladesh as well as India. That is
why we are discussing long-term
schemes. That is why we would like
river water projects to be expedited in -
Nepal. I know this problem has to pe
solved.

Dur relations with Sri l'..nnka have

' improved. (Interruptions),

Sir, when I visited Islamabad there
was no objection. Why was that so?
Has it got anything to do with domestic
politics? If we can have friendly rels-
tions with all couniries why only 2
dngh country should be- lhlﬁu! M?

?Sl.-t&l C. M. srtﬁmu m s
it . .
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SHR] ATAL BIHARI VAJPAYEE:
You know, Mr. Stephan. I am not afraid
of anybody.
thing, The ultimate success of the
foreign policy will depend on our
internal strength. And at the moment
India is on the trreshold of an economic
breakthrough as Dr. Subramaniam
Swamy rightly pointed out. (Inter-
ruptions).

Sir, let us not under-estimate India’s
strength and India’s potential. Let us
not suffer {rom an inferiority complex.
If I decided to go to Peking I decided
to do go with the self-confidence that
comeg from the wvast population the
industrial  infra-structure, political
stability and internal cohesion....

AN HON'BLE MEMBER: And unity
in the Janata Party.

SHRI ATAL BIHARI VAJPAYEE:
...and dis-unity in the Congress
party. Sir, we are in the same boat.

But let there be a national consen-
sus so far as foreign policy is concern=-
ed. I weicome your decision to have
debate on International Situation in
every session. [ welcome criticism. I
would like to be benefited by {t, if
there is constructive suggestion. But
please don't impute motives,

I would like to repeat what I said
in the beginning: We might commit
mistakes. But, we will never be dis-
honest so far as India’s interests are

- congerned.

"1 wish my friend Mr. Raj WNaraln
was here. ...

oft vx arew B W & qg @
e g | & et Y fe F S 3w
A wE AR 3 WS A W
arEy B § | wew TR, gAIt §%
forer oft wereg. T ¥ wr aF § ot aw
averfrwar & w5 aaw § o+ F o fadelt
o ¥ g1, ¥ e o W fadm
firarr wr, S war & frsrer wwwe B
waw ¥ wy g | fes § Reowft any
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Sir, I am afraid of one_
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&g @ §—fowar & At ¥ q@ o
g 2 g & 1 e sear & ot orrar
F—wdr ok g€ g ) aow WY
& farir, &Y A FT Tl sy A & v
At #Y grar gwder & Ty 9T TE@r
Y | guAY wTere ¥ o gt § T
1 fifier Aoy ¥ qgw o, aw fely &
¥ o #Y A vy e o vge ol vl
aifgd, TEF IAwT Twgw  wTET

SHRI K. P. UNNIKRISHNAN: It
is entirely different.

st wew faprr aroddy - T
waew § fe 9wt ‘o’ we &, Swer
A9 T § )

Wiawae™® : WY IEET WT
TR
=) wewr fagrer wrodel) : 1960 7

s qTI-QA-ATE WITH W ¥, 3§ AT
wrex @ fieedft ®Y smr w0 Afe afr
AT TF aTa 9 qw v agw o
¥ #1€ FaT WA witgy, av, .,

ot @ §15 : gg qvT gL A

ot wzer fagre wrerdedy :  “aTeEe
a% aWR § W 7 TR 4

weaw AgRg, 8w W wTE
wor ot | g & wRRA-wETE @ W
g wr & gufm won § e sl
sEaTat 9T W A faar s

Sir there are many points which I
have not covered. I could not reply

to those points....

MR. SPEAKER: We are very mrt.
of time,

ot wrow qaw (AT m
TEYET, A v wvs i | Ow Ay
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[t wrza quor] _
g W am @ o fee 2
Nfwg 1

ow Wl WERG AW W W, 99
AT T ATOAW AT ¥ O W wdr 4
fir ‘g w » fawarar wed €7 1 a8
FER mah oy wE a1, Tw fad
e weEY ®Y gew & foed & gwasw
o1 ffod, wifs a8 Wt & Al 72
wET Ty & ) WA whwat o T <A
&, weaet 9T T |

MR. SPEAKER: It is nct a point of
order. These are all Parliamentary
words.

Now, before I put the Cut Motions
moved by hon. Members on the De-
mands for Grants of the Ministry of
External Affairs to the vote of the
House, 1 would like to know whether
any hon. Member wants to' withdraw
his cut motion.

SHRI P. RAJAGOFAL NAIDU
(Chittor): I wish to press my cut
motion .No. 16.

MR. SPEAKER: Mr. Kumari Anan-
than—he is absent. Then Mr. Samar
Mukherjee, are you withdrawing your
cut ‘motions??

SHRI SAMAR MUKHERJEE (How-
rah): Except my cut motion No. 40.
that is, regarding the recognition of
Kampuchea, I am not pressing my
other cut motions.

MR. SPEAKER: Now Mr. Rajago-
pal Naidu is pressing his cut motion
No. 16 to a division. He wants ‘o
withdraw his other cut motions. Has

he the leave of the House to withdraw

his cut motions Nos. 13, 17, 18, 19 an¢
pr-Siia wons os. %

SOME HON. MEMBERS: Yes.

. APRIL 2, 1979
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Cut Motions Nos, 15, 17, 18, 19 and
26 were, by leave, withdrawn.

MR. BPEAKER: Now we got to his
cut motion No. 16 Lobbies have been
cleared. I now put Cut Motion No. 16
to the vote of the House. The gques-
tion is:

“That the demand under the head
‘Ministry of External AfTairs® he
reduced by Rs. 100.”

[Failure to recognise Kampuchea
(18)].

The Lok Sabhg divided:
Division No. 12]
AYES

Badri Narayan, Shri A, R.
Basu, Shri Dhirendranath
Bhakta, Shri Manoranjan
Bhattacharya, Shri Dinen
Dhondge, Shri Keshavrao
Gode, Shri Santoshreo
Gogoi, Shri Tarun ’
Gomango, Shri Giridhar
Gopal, 8hri K.
Gotkhinde, Shri Annasaheb
Halder, Shri Krishna Chandra
Hande, BShri V. G.
Jeyalakshmi, Shrimat; V
Kadam, Bhri B, P,
Kidwai, Shrimati Mohsina

" Kisku, Shri Jadunath

Kodiyan, Shri P. K.
Krishnan, Shri G. Y,

Krishoan Shrimati Parvathi

Latkar, Shri Nihar
Mohsin, S8hri F. H,
Mukherjee, Shri Samar
MNaidu, Shri P. Rajagopal
Narayagia, Shii X.' 8,

Poojaty, Shri Janardhang
Remaswermy, Sii K. 8, . -
Rangnekar, Shrimati Ahilya P,
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Rao, Shri G, Malikarjuna
*Baeed Murtaza, Shri
Sanyal, Shri Sasankasekhar
Sathe, Shri Vasant,
Shiv Shanker, Shri P.
Shrangare, Shri T. 5.
Stephen,k Shri C. M.
Sudheeran, Shri V. M.
* Sunna Sahib, Shri A.
Suryanarayana, Shri K.
Thorat, Shri Bhausaheb
Tulsiram, Shri V.
Unnikrishnan, Shri K, P.
Venkataraman, Shri R.
Venkatasubbaiah., Shri P.

NOES

Arif 'B.'I Bhri

Balak Ram. Bhri

Balbir Singh, Chowdhry
Baldev Prakash, Dr.
Barakataki, Shrimsati Renuka Devi
Berwa, Shri Ram Kanwar
Bhanwar, Shri Bhagirath
Bharat Bhushan, Shri
Chandravati. Shrimati
Chaturbhuj, Shri

Chaturvedi. Shri Shambhu Nath
Chaudhary, Shri Metibhai R.
Chavda, Shri K. 8.

Chhetri, Shri Chatra Bahadur
Chowhen, Shri Bharat Singh
Dandavate, Frof. Madhu
Danwe, Shri Pundalik Hari
Desai, Shri Morarii
Deshmukh, 8h¢{ Ram Prasad
Durga Chand. Shri ;
Fazlur Rahmmn, Shri
Ganga Bhakt Singh, Bhri
Ganga Singh, Shri
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Godara, Ch., Hari Ram Makiusar
Gowda, Shri 5. Nanjesha
Guha, Prof, Samar

Gupta, Shri Kmanwar Lal
Heera Bhai. Shri

Jagjivan Ram, Shri
Jaiswal, Shri Anant Ram
Joshi, Dr, Murli Manochar
Kuilash Prakash, Shri
Kamath, Shri Hari Vishnu
Kar, Shri Sarat.

Kaushik, Shri Purushottam
Kundu, Shri Samarendra
Kureel, Shri R. L.

Mahi Lai, 8hri

" Malik, Shri Mukhtiar Singh

Mandal, Shri Dhanik Lal
Meerza, Shri Syed Kezim Ali
Mehta, Shri Prasannbhai
Mhalgi, Shri R. K.

Miri, Shri Govind Ram
Mishra, Shri Shyamnandan
Mritunjay Prased, Shri
Nayak, Shri Laxmi Narain
Wayar, Dr. Sushila

Negi, Shri T. 8.

Parmar, Shri Natwarlal B.
Patel, Shri H. M.

Patel, Km. Maniben Vallabhai
Patij, Shri D, B.

Patil, Shri §. D.

Patnaik, Shri Biju

Raghavji, Shri

Rahi, Shri Ram Lael

Rajda, Shri Ratansinh

Ram, Shri R. D,

Ram Kinkar, Shr

Ram Kishan, Shri

Ram Sagar, Shri

Ramji Singh, Dr,

Reddy, Shri M. Ram Gopal
Rodrigues, Shri. Rudolph

"Hfronsly voted for Ayes.
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Sai, Shri Larang

Saini, Shri Manohar Lal
Saksena, Prof, Shibban Lal

Samantasinhera, Shri Padmacharan:

Saren, Shri Daulat Ram
Sarangi, Shri R, P,

Satya Deo Singh, Shri
Shastri, Shri Bhanu Kumar
Shejwalkar, Shri N. K.

Sheo Narain, Shri

Sher Singh, Prof,
Shrikrishna Singh, Shri
Sinha, Shri C. M.

Sinha, Shri H. L. P,

Sinha, Shri Purnanareyan
Sinha, Shri Satyendra Narayan
Somani, Shri 8. 8.

Swamy, Dr. Subramaniam
Tej Pratap Singh, Shri
Tiwari, Shri Brij Bhushan
Tiwary, Shri D. N. -

Tiwary, Shri Ramanand
Tripathi, Shri Ram Prakash
Vajpayee, Shri Atal Bihari
Varma, Shri Ravindra
Verma, Shri Brij Lal

Verma, Shri Phool Chand
Verma, Shri Raghunath Singh
Verma, Shri Sukhdeo Prasad
Yadav, Shri Jagdambi Prasad
Yadav, Shri Ramjilel

Yadav, Shri Sharud
Yadvendra Dutt, Shri

MR, SPEAKER: Subject to correc-
tion, the result** .of the division is:

Ayes—43 Noes—d8
The motion was adopted.

APRIL 2, 1978 -

**The following Memberg also recorded their votes: . -
Nandi - . .. ¢
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MR SPEAKER: Now, Mr. Kumari'

Ananthan ig not here. I put his Cut
Motions Nos, 34 to 39 to the vote of
the House,

Cut Motions Nos. 34 to 39 were put

and megatived.
MR, SPEAKER: Now, Mr. Samar

Mukherjee’s first Cut Motion No. 40

is barred.

SHRI SAMAR Mummmm:. I
am not pressing the other amend-
ments,

Cut Motions Nos. 41 to 47 were, by
leave, withdrawn.

MR. SPEAKER: Mr. Asckaraj is
not here. I put hig Cut motions Nos.
86 to 91 to the vote of the House.
Cut Motions Nos. 86 to 81 were put

and negatived.

SHRI DHIRENDRA NATH BASU:
I am withdrawing my Cut Motions
Nos, 82 and 94.

Cut Motions Nos, 82 and 94 were by
leave, withdrawn,

MR. SPEAKER: I shall now put
Demand No. 31 pertaining to the
Ministry of External Affairs to the
vote of the House, The question is:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President:
out of the Consolidated Fund of
India to complete the sums neces-
sary'to defray the charges thatwill
come in course of payment during
the year ending the 8lst day of
March, 1980, in respect of the head
of demana entered in the second
column thereor against Demand
No. 31° ralaﬁngtotheninma
External Affairs.”

The- motion was adopted.

AYES: Sarvashri Somnath Chatterjeer and

Yelliah. _
NOES Sarvashri Meethalal Patel, - Shiv  Ram  Ral, ..
. Chandan Singh, Madhav Prasad Tripathi, ’ﬂamaplﬁ :

Singh, Nathu smdh, Mohd Hayat

- Murtaza. -

Aliund

E= M
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“Mfw amu.., 1979-30‘h_n:)ut o Ministy of Extenal Affairs voted b Lok Sabha

No»ol" " ‘Name of Demand 'Ammthemmdh-Gml- Amuunl._nf Deinantl Fd'

‘on, account voted : Grant voted Hy the House
tlw:Honnon 16—3-‘?3 ) by
i 2 ) ] . 4

Revenue | Capital Revenue Capital

Rs,’ Rs.] Re " Ras,
Ministry of External Affuirs . 20,83,20,000 2,77,52,000 m;.lﬁ,gﬁ.mo' 13,87,61,000
1 11,54 hrs. ~= . ag Pensions, at my request. The
broad decisiong mre ag indicated be-
STATEMENT REGARDING REVI- low:— :

SION OF DEARNESS ALLOWANCE
AND PENSION ADMISSIBLE TO

PERSONNEL OF THE DEFENCE () Merger of dearness allaw-

n ance with pay at average index
SERVICES level 272 for retirement benefits
THE DEPUTY PRIME MINISTER with effest from 30-9-1077;

AND MINISTER OF DEFENCE .
(SHRI JAGJIVAN RAM): Mr, Spea- (ii) Payment in cash of the Gth
ker, Sir, Government have had and 7th instalments of additional
under consideration for some time the dearnesg allowance at the higher
question of rationalising and revising rates of 4 per cent and 3 per cemt
Dearness Allowances and Pensions with effect from 1-12-1978, - these
admissible to personnel belonging to these rates being adopted for fu-
the three Defence Services, in the ture instalmentg of dearness allow-
light of changing conditions, Certain ance also;

decisions have since been arrived at
and I sought your indulgence to make

this statement in order to apprise the (iii) Refixation of ceilings on
House of those decisions. dearnegs allowance as follows:——
.In line with the decisions announc- (a) Dearm;u Allo:t:nc;' .:0: !pu-
ad the other dey by my colleague, cent of pay u . 400 ins-
the. Deptuy Prime Minister (Finance), tead of upto Rs. 300 with effect
lhmn merger of Dearness Allowance . from the 7th instalment of ad~
with pay and other matters connect- ) dltinml dearneu nllawmee'
ed with Dearness Allowance, orders :
“will issue extending gimilar 'bmeﬂh (b) Dearness Allowance ,nt 3 per
to all ranks of personne] belonging _ ecent of pey upto Rs, 1,000 ins-
to-the three Defence Services. .I am tead of upto Rs, 900 subject to
grateful to my colleague, the Deputy ‘a minimum of Rs, 16 and =
mmwmm (Finance), for agree- . maximum of Rs| 30 with effect.
- ing e -vertain benefils both.. on sc- "/ from the Tth instalment of ad-

cnnnt otl:)um Allowance as well . .ditiona] dearnesg .allowance. -



[Shri Jagjivan Ram]

In general terms, the enhanced

‘Dearnesg Allowance will result in .

additional monetary benefits to all
ranks, By way of exdniples, the in-
creases will be equivalent to nearly
two years' annual increments in the
case of the Jawan dnd one annual
increment in the case a Subedar
Major.

The operation of the existing ceil-
ing of Rs. 2,400 of pay for admissi-
bility of Dearness Allowance, was
causing special problems in the case
of Defence Service Officers, by rea-
son of the fact that Officer; of diffe-
rentrankg and seniorities were draw-
ing the same or nearly the same total
emoluments. This ceiling will now
stand raised to Rs. 2,750, As g result,
Brigadiers, Naval Captains and Air
Commodores wil] now get substan-
tial increaseg in Dearness Allowance.
Major Generals, Rear Admirals and
Air Vice Meurshals will also get Dear-
ness allowances—where they were
getting none before—through at the
maximum of their grade, the amount
will be limited to Rs, 150 per month.
. That will also be the ceiling of
Dearness Allowance made admissible
for the first time, to Lt. Genersls,
Vice Admirals and Air Marshals, as
well ag to higher ranks.

Pensions are also being uberilised
for personnel of the three Defence
Services, with continued weightage

in their casze which broedly seek to

recognise their relatively earlier re-
tirements as compared to the eivil
side,

e Wt oy (i!ﬁmm:
qard wreag dueed o Juier F
mtmaﬁqa-mﬁtmm“fﬂ
WY ows Y W § IEm W
N D aE@E | R e B W
fw oot
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The quantum of additional benefit

in the caze of a Jawan i3 expected to

range from Rs, 81 to Rs, 48 or po per
month depending on length of colour
service., The revised tota] of his pen=
sion, including Relief, is now expect-
ed to range from Rs, 151 to Rs. 168
per month in the ecase ¢f the Jawan.

A Havildar will get an additional
benefit ranging from Rs. 44 to Rs. @5
ptr month—hig revised total iz ex-
pected to range from Rs. 188 to Rs.
272 per month, depending on length
of gervice,

A Subedar Major is expected to
gain from Rs. 84 to Rs. 134 per month,
depending on length of service, with
the result that the revised Pension
and Relief in his case will range
from Rs. 376 to Rs, 617 per month.

Similarly, significant increases are
expected to accrue to wvarious Officer
ranks, A Lieutenant in the Army
and the equivalent in the other two
Services ig expected to have a revis-
ed total of Pension mnd Relief am-
ounting to Rs. 625 per month,

A Major in the Army, a Lt, Com-
mander of the Navy and Sguadron
Leader of the Air Force will get a
total Pension-cum-Relief of Rs. 975
per month.

The Pension-cum-Relief of g Lt.
Colone] in the case of the Army, a
Commander in the Navy and g Wing
Commander of the Air Force will be
Rs, 1,050 per month,

With the raising of the general
ceiling to ‘Rs, 1,500 per month, it will
be possible for Officers in the higher
ranks to derive g fuller, benefit of
their last pay while in service, much’
of which was not counting iur pen~
sion so far.

and (3) L. Generel, Vice Admiraland -
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" Air Marshal, will receive the benefit

Dearnets Allow,

of the enhanced general ceiling and
will, in addition, be given an element
of special consideration for early re-
tirement, in comparison to equiva-
lent civilian officials,

Thus, a Major deneral, Rear Ad-
miral and Air Vice Muarshal wall
draw a tctal Pension and relief of Rs.
1,376 per month,

A Lt. General, Vice Admiral and
Air Marshal will get pension and
relief at the rate of Rs. 1,475 per
month,

An Army Commander, and his
equivalents drawing the same Special
Pay, will get the new genera] maxi-
mum of Hs. 1,500 per month, includ-
ing marginal relief.

The present weightage in the case
of Pension admissible to Chiefs of
Staff over the maximum amount of

CHAITRA 13, 1901 (SAKA)
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Pension, will be maintained in the
new arrangements,

Detaileq orders are being worked
out wgceordingly. Although, finally
and carefully calculated figures are
“mot yet available, I thought it
fit to give some examples in this
Btatement in order to emable the
House to appreciate the broad nature
@nd quantum of the revisions being
gEiven effect.

The dates of effect for the new
Pensions will be the game as announ-
ced for the civil services.

MR. SPEAKER: The House stands
adjourned til} 11 A.M, tomorrow.

18.04 hrs, ngi

The Lok Sabha then adjourned 'till
Eleven of the Clock on Tuesday,
April 8, 1979/Chaitra 13, 1901 (Saka)
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